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No. WB/G-1530/1 8-19/101 Dated Guwahati, the 21t Sept., 2020

To,

r. Justice B.P. Katakey,

Former Judge, Gauhati High Court,

House No. 30/30A, Kharghuli (Hillocegide)
Bylane No. 2, Opposite Sitala Enclave,
Guwahati-781004, Assam.

Sub: Summoning of relevant documents by the committee of Expert constituted
by the Hon’ble national Green Tribunal.

Ref:  Your letter dated 18t August, 2020.

Respected Sir,

With reference to the subject cited above, | have the honour to submit the desired
documents as per the list of documents enclosed herewith. If, any document submitted by
PCBA is not as per your requfrement., may be intimated to us,

With regards.

Enclosed: As stated above,
Yours Sincerely

Qv

Chaifnyan .\/\\D\\q’

Head Office : Bamunimaidam, Guwahati - 781021, Assam : India.
Phone : 2652774 & 2550258 : Fax : 0361-2550259 ; Gram : POLUTIONCONTOL
E-mail : membersecretary@pcbassam.o ; Website : www.pchassam.org
Regional Offices at : Dibrugarh, Golaghat, Sibsagar, Teﬁ:ur, Guwahati, Bongaigaon, Nagaon & Silchar.



Consent Status of M/s Oil India Limited, Duliajan including Oil Well No.
BGN-5 of Baghjan Oil Field in Tinsukia district

Sl

No.

Year

Status of Consent

Consent granted
/ not granted

Remarks

| 200807

_ Applied for NOC |

Not granted

The application was received on 13.07.2006
at RO, Dibrugarh and forwarded to HO on
07.10.2006. But there is no record of
application in HO, PCBA

2007-08

Applied for CTO

Granted

Annexure-|

WM

2008-09

Applied for CTO

Granted

Annexure-||

2009-10

Applied for CTO

Not granted

As per Note sheet record, AE has put up the
file to EE with a remarks to wait for inspection
report.

2010-11

Applied for CTO

Not granted

Letter was issued to M/s OIL to deposit arrear
fees under both the Act from the year 2003-04
to 2010-11. Letter No. WB/Z-I/T-879/94-
95/301 dtd. 23.07.10 (Annexure-II).

2011-12

Applied for CTO

Not granted

Letter was issued to RO, Dibrugarh for
realization of arrear fees on 05.09.11
(Annexure-IV-A), A reply was received from
RO (Annexure-IV-B), but HO again wrote a
letter to M/s OIL for depositing of arrear fees
upto 2003-04 to 2011-12 vide letter No. 350
dtd. 26.12.2011. Finally calculating the
balance arrear fees letter was issued vide SI.
No. 355 dtd. 13.02.2012 (Annexure-IV & V).

2012-13

Applied for CTO

Granted

CTO was granted with a note the amount of
arrear fees is under enquiry and will be
communicated at an early date (Annexure-VI).

2013-14

Applied for CTO

Not granted

Due to non deposition of arrear fees. For
which an assessment committee was formed,
submitted the report and finally written to OIL
vide letter No. 614 dtd. 01.01.2014
(Annexure-VII).

2014-15

Applied for CTO

Granted

Subject to payment of arrear fees of Rs. 97
lakhs (Annexure-VIII).

10

2015-16

Applied for CTO

Not granted

RO, Dibrugarh was asked to serve Show
cause Notice due to non deposition of arrear
fees vide No. WB/Z-I/T-879/Pt-1/94-95/112
dtd. 11.12.2015 (Annexure-1X).
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2016-17

Applied for CTO

Not granted

Letter was issued to RO, Dibrugarh for Action
Taken Report on arrear fees vide Sl. 213 did.
25.11.2016 (Annexure-X).

12

2017-18

Applied for CTO

Not granted

As per note sheet, AE has put up the file to

EE and EE to ACEE. Then letter was issued
to OIL for submitting arrear fees vide letter
No. 262 dtd. 20.01.2018 (Annexure-Xl).

13

2018-19

Applied for CTO

Granted

It falls under eastern asset (Annexure-XII).

14

2019-20

Applied for CTO

Not granted

Application was received on 14.10.2019 after
query forwarded to HO on 20.03.2020. But
due to national lockdown financial year 2019-
20 is over. Then they were asked to apply for
2020-21. Status of progress report in EODB is
enclosed as Annexure-XIIl.
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( YT WTRT & =2 ) P.O. DULIAJAN-786602,
= @ @ ® ASSAM. INDIA
Oil India Limited Phone : 0374-2800542
{A Government of India Enterprisa) Fax o 0374-2801796
Email : safety@oilindia.in
Ref. No. S&E/E/121/1171 Date: 19.08.2020

Hon’ble Justice B.P Katakey
Former Judge, Gauhati High Court
Chairman, Expert Committee constituted by the Hon’ble NGT.,

Subject: Submission of relevant documents to Committee of Experts constituted by
the Hon’ble National Green Tribunal

Bench, New Delhi.
Hon’ble Sir,

Reference to above subject, we are herewith submitting the relevant details and
documents summoned by Committee of Experts constituted by the Hon’ble National
Green Tribunal vide letter dated 18.08.2020 succinctly:

Query 01: (1) All relevant records, other than the records already furnished, on the
compliance of all relevant environmental laws, viz, Air (Prevention and Control of

Pollution) Act, 1989, Water (Prevention and Control of Pollution) Act, 1974, EIA
Notifications etc;

Reply: All the relevant information has already been submitted and there is no
other records in this regard.

Query 02: Records of compliance of the direction issued by the Hon’ble Supreme
Court vide order dated 07.09.2017, passed in Re T. N. Godavarman case.

Reply: The Hon’ble Supreme Court of India in its order in reference M/s Oil India
Limited’s (OIL) proposal (ERD Project) to extract hydrocarbon beneath 3900-4000
meters of Dibru-Saikhowa National Park has passed an order dated 07.09.2017



wherein OIL has been directed to comply the certain conditions for execution of the

Project. The status of compliances are as per followings:

(i) OIL will carry out Bio-diversity Impact Assessment study: OIL has awarded a
contract to carry out Biodiversity Study to Institute of Advanced Study in
Science and Technology vide OIL letter ref. No.
OIL/CONT/LOA/S/594/20 18-19 dated 20.11.2018 (Copy enclosed as
Annexure I) with necessary permission from the Principal Chief Conservator
of Forests (Wildlife) & Chief Wildlife Warden, Govt. of Assam, ref. Office order
no 54 dated 28.02.2020. (Copy enclosed as Annexure II). However, we have
received a letter ref no No: IASST/1316/2019-20/103 dated 27.04.2020
from [ASST wherein they had expressed their inability to carry out the
Biodiversity study (Copy enclosed as Annexure IIl). Further discussion is
going on with IASST for conducting the study.

(ii) OIL will carry out Subsidence Study: The subsidence study has been
carried out by OIL by engaging National Remote Sensing Centre (NRSCQ),
Indian Space Research Organisation (ISRO) Hyderabad (Copy of the report
is enclosed as Annexure IV).

(ii) ~ Will be complied at the time of execution of the Project.

(iv)  Will be complied at the time of execution of the Project

(v) Compliance of EIA Notification 2006: Environmental Clearance obtained
from the MoEF &CC for the proposed Project.

Query 03: Records relating to conduct of Biodiversity Impact Assessment Study, if
any, conducted, after 07th September, 2017, in terms of the order dated 07.09.2017
passed by the Hon’ble Supreme Court in Re T. N. Godavarman Vs Union of India;

Reply : As per point no. (i) above.

Query 04: Report of the Institute of Advance Study in Science and Technology on
the Biodiversity Impact Assessment stated to be done by OIL

Reply: The Report will be available after completion of the study.

Query 04: The records of the in-house monitoring of Air Quality /Noise Level/Gas
Presence, if any, conducted by OIL, apart from the Bio-Remediation activities at
affected areas, as stated in the OIL Press Release dated 17.08.2020

Reply: Detailed reports attached as per Annexure V .



Query 05: Reports, if any, submitted by :-

(i) M/S ERM India (Pvt) Limited:

(i)  The Energy Research Institute (TERI)

(iii)  Assam Agricultural University;

(iv)  CSIR - North East Institute of Science & Technology;

(v)  Indian Institute of Technology (IIT), Guwahati:
The aforesaid organisations stated to have been engaged by OIL to study various
impacts of the blow out in the area.
In the event any of the aforementioned reports is yet to be submitted to OIL, the
time by which it is expected, may also be informed. Interim/Preliminary Reports, if

any, submitted may also be sent.

Reply:. (i) The study by M/S ERM India Pvt Ltd is under process and completed
after capping of the well. However the interim report is being prepared by the agency
which will be submitted to Yyou once we receive the same.

(i) The data on air quality and noise level monitoring by TERI is enclosed as
Annexure VI. The final report by TERI on air quality monitoring and noise level
measurement will be submitted in 2-3 weeks.

(il The study by Assam Agricultural University will be carried out after capping of
the well and normalization of the situation.

(iv) The interim reports submitted on different dates by CSIR-NEIST pertaining to
the geophysical studies conducted by them in the vicinity of the blowout site at well
Baghjan -5. Copy enclosed as Annexure VIIL

The final report of the study is yet to be submitted by CSIR-NEIST.
(v) The report of Indian Institute of Technology (IIT), Guwahati on Thermal Mapping
and Sound Frequency Measurement will be submitted in next few days

Thanking you.

Yours faithfully,
OIL INDIA LIMITED

(S Majumder)
Chief General Manager (S&E)
For Resident Chief Executive



From: Assam State Biodiversity Board <assambioboard@gmail.com>
Date: 21 August 2020 at 4:49:25 PM IST

To: "B.P. Katakey" <katakeybp@gmail.com>

Subject: Re: Summoning

Sir,

APPENDIX C

| am directed to inform that the Board have not conducted "Biodiversity Impact Assessment' study pursuant to the order dated 07.09.2017.

In this regard, the Board have filed an Affidavit on 11.08.2020 to Hon'ble NGT (EZ), Kolkata.
A copy of the Affidavit which is self explanatory, is attached herewith for your reference.

Thanking you

With Regards
Dr. Oinam Sunanda Devi
Scientific Officer-ASBB

Assam State Biodiversity Board

Aranya Bhawan, 2nd Floor,

Panjabari, Guwahati-781037

Phone: 0361-2333917 : Fax: 0361-2333788
www asbb gov.in

Print this mail, only, if required!
“Reduce, Recycle & Reuse"



BEFORE THE NATIONAL GREEN TRIBUNAL
i EASTERN ZONE BENCH, KOLKATA

APPEAL. NO. 04/2020/EZ with LA. No.34/2020/EZ

IN THE MATTER OF:
W
\o ©

Q BIMAL GOGOI & ANR. ...APPELLANT (S)
VERSUS
UNION OF INDIA & ANR. ...RESPONDENTS

AFFIDAVIT ON THE MATTER - ON BEHALF OF THE ASSAM

BIODIVERSITY BOARD - RESPONDENT NO. 4

I, K.S.P.V. Pavan Kumar S/o K.V.N.Nagendra Sayee, R/o C-

2035, Universal Ecogreen, Ahomgaon, Betkuchi, Guwahati, Assam,

aged 51 years, do hereby solemnly affirm and state as under.

I That the deponent is the Member Secretary, Assam Biodiversity
Board and in course of discharge of his official duties, deponent has
become conversant with the facts of the instant case and the
deponent has been duly authorized to affirm and swear this affidavit

on behalf of the Respondent No.4, i.e. Assam State Biodiversity

Board.

2. That, the Board received an email from the Advocate of the Applicant
on 22/07/2020, informing about the notice issued by the Hon’ble
NGT (Eastern Zone) Bench, dated 22/07/2020, along with the order
of Hon’ble NGT, Principal Bench, New Delhi dated 20.07.2020 in the

Appeal No.04/2020/EZ (I.A. No.34 /2020/EZ).

e

REE———
Member Secretary
Assam State Biodiversity Bgard




3: That the present Affidavit is being filed in pursuance to the

statements made in the para-3 of the order dated 20/07/2020 of

the Hon’ble NGT, Principal Bench, New Delhi, mentioning the Assam

State Biodiversity Board.

4. These paras relate to a requirement to carry out ‘Biodiversity Impact
Assessment’ study through the Assam State Biodiversity Board, for
undertaking drilling operation in the Dibru-Saikhowa National Park

by the Oil India Ltd.

That with regard to the statements made in the Para-3, the

deponent states that:

The Assam State Biodiversity Board had received an official

1.

communication from the Oil India Limited on 28.01.2017
regarding ‘Biodiversity Impact Assessment’ for the proposed
area of 7 nos. Extended Reach Drilling (ERD) wells beneath

Dibru-Saikhowa National Park (DSNP), seeking budgetary offer

for such a study.

f,f Accordingly, the Board sent a budgetary offer of Rs 21.23 Lakh

"I\vf“)\\ a 3 ; I/ '-Q\/.r/
N '1/ Sl | /7 for the ‘Biodiversity Impact Assessment’ study to the General
R Manager (HSE) & Nodal Officer, Oil India Limited, Duliajan on

12/05/2017.

iii. That, after the submission of the budgetary offer on
12/05/2017, the Assam State Biodiversity Board, neither
received any confirmation letter nor any kind of communication
in this regard, from the Oil India Limited. Thus, the Board has

not conducted any Biodiversity Impact Assessment study in the

proposed site.

—= =¥

Member Secretary
LG?-% Assam Stale Biodwersil&Board




iv. Finally, the Assam State Biodiversity Board is not aware of the
Hon’ble Supreme Court order dated 07.09.2017 in L.A. No.

3934 in W.P. (C) No. 202 of 1995! requiring the company to

carry out ‘Biodiversity Impact Assessment’ study through

Assam State Biodiversity Board, as no communication was

received from the Oil India Company, regarding the matter.

5. That, keeping in view, the above facts and circumtances, it is
humbly submitted that, the answering respondent No.4 herein — the
Assam State Biodiversity Board, is not involved in the matter, and is
not a party to the commissions and omissions of any Act, by the Oil

A s
YA D ey N India Limited and therefore, may be exempted from any further

r ———
e DEPONENT
Member Secretary

VERIFICATION: Assam State Biodiversity Board

I, the above named deponent, do hereby verify that the
contents of the above affidavit of mine are true and correct to the best

of my knowledge. No part of it is false and nothing material has been

concealed therein.

Verified at H14,  onthis 51 % _ day of August, 2020.

G

; h T—_
DEPONENT

Member Secretary
Assam State Biodiversity Board

Identified by me

(Advocate’s;ﬁéﬁx




APPENDIX D (COLLY)
Fnnexuve- K

A Report of Ambient Air Quality Monitoring before and during fire incident of
0il Blow Qut site at Baghjan Area,Tinsukia,Assam

Potiutizn Control Board Assam had conducted Ambient Air Quality Monitoring at 4 (four)

=1* FE
Gl

rt locations of the Gas Blow out siie at Baghjan, Tinsukia District, Assam before and during the

i

o

Explosgion.

The detail repert is tabulated below:-
Date of - ot . 80, NO, PM;o
Wonitoring | Place/Location (EEP’&S}_ __(i,z_gfma) (ug/m®) Weather Remarks

Raghizn E.P.S., Bagjhzn,

8 06,2020 (A-?.rl";u 1 Tf :;\‘i;—’?f:me 52 97 78 Clear | Before Explosion
bl A i FEH LR

Accidental site)

Baghjan T.E. factory,

—— Tinsukia, Assam. Cloudy/
1 Q 1
12.08.2020 (Approx. 3 KM frem the - " e Clear

Accidenial site)

Guijan Ghat,

2 A& 907 Tinsukia, Assam. Rainy/ e i
i3.08.2020 (Aparax. 4 KM from the 4 29 70 Clear | PUng Explosion
Accidental site)
Rungagara, T.E. Hospital,
— Tinsukia, Assam
14.06.2020 (Anprox. 2 KM from the 4 8 43 Clear
Accidenial sile)
National Standards for Ambient Air Quality in pg/m®:
D s Time Weighted | Conc. In Ambient Air
| No. | Average Industrial, Residential, Rural and Other Area
| 1 | sulphur Dicxide (SO3) 24 Hours 80
2 dtrogen Dicxide (NOg) 24 Hours 80
- Particulate Matter
3 | (Size<i0um) or PM10 24 tous 100
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A Report on Ambient Noise Level Monitoring at Oil Blow out site of Baghjan Area

Pcllution Control Board Assam along wilh the Expert Committee members had conducted
Ambient Neise Level maonitoring at different locations of the Oil Blow out site at Baghjan (BGN-5 :
Loo: TN), Tinsukia District, Assam during Blew out and subsequent explosion.

The Ambient Noise Level during Blow out and subsequent explosion time are mentioned at
Table No. 1 below:

Table No. 1: Ambient Noise Level at different locations from the Oil Blow out site

Sl. Mo. | Location Dats & Time GPS Melse Level Remarks
Coordinztes in Leg
{dB(A))
i 2300 metres frem the | 09.06.2020 .. g£g7 The ncise level was measured
| Ol E'zwout Site BGN-5 12:50 P.M during blow out and the site
ll (Loc: TN) near 2nd was covered with  thick
| Security Gz2te2 on vegetation (household, garden,
09.08.2020 fruit & betel nut trees, etc.) has
been partially burnt down.
2 200 metres from the | 09.06.2020 % 923 The noise level was measured
Oil Blowout Site BGMN-5 01:50 P.iv during blow out and
{loc: TN) near 2nd subseguent explosion and the
Security  Gatz  on site was covered with thick
09.06.2020 vegetation (household, garden,

fruit & betel nut trees, etc)
completely burnt down.

3 200 metres from the | 09.06.2620 P 86.2 The noise level was measured
Cil Blowout Site BGN-5 02:00 P.M. during blow out and
{Loc: TN} near 2Znd subsequent explosion and the
Security  Gate on site was covered with thick
05.05.2020 vegetation (household, garden,

fruit & betel nut trees, etc)
completely burnt down.

4 820 metres from the 09.06.2020 i 82.2 The noise level was measured
Qil Blowout Site BGN-5 | 03:10 P.M. during blow out and
{Loc: TN) near £ subsequent explasion and the
Security Gate site was covered with thick

vegetation (household, garden,
fruit & betel nut trees, etic)
completely burnt down.

Ambient Noise Standards in Leq (dB (A))

During day time During night time
(in between 6.00 AM & 10PM) {in between 10.00 PM & 6.00 Al)
Industrial Zone 75 Indusitial Zone 70
Caommercial Zone 65 Commercial Zone 55
Residential Zene 55 Residential Zone 45
Silence Zone 50 Silence Zone 40

Frem the above data it has been observed that the Ambient Noise Level at different
locations of Off Blow out site at Baghjan were ncticed above the prescribed standard irrespective
of zone.

Similarly, during the exglosion of Oil Blow out site at Baghjan, Pollution Control Board
As=am had also conducted Ambient Noise Level Monitoring at different locations. The detail report
is tabulated in Table No. 2:
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Table No, 2: Ambisnt Noise Levsl Monitoring at different locations during explosion of
Oil Blow out site at Baghjan, Tinsukia

Sk | Location Datz & GPS Coordinates Noise Level in Remarks
Nz. Time Leq (dB{A))
11062010 Latitude=N27"26'6" 51 {
1042 AM, Longitude=E95"21/24"
2 11.06.2020 Latitude=N27'35'6" 51
1LIDAM, Longitude=E95"21/36"
3 | & 11.06:2020 Letiluda=N27"36'37" 30
| & 11:58 AM. Longitude=E35"23/44"
at
S5
4 | Ar 1108 3020 Latilude=N27"35'417 87.7 .
1235P M, Longitude=Eg5"22/31"
5 11082020 Lattude=N27"35'45" 826
12:50P.M. Longitude=E35°22/25" "
- . The Noise Level was
3 12063020 Latitude=N27"33'24 6924 65 5
Longitude=£85"21'55 6416/ measured during
7 12062027 | Latitude=N27°34/50.02687 61 | explosion. The whole
Longitude=E£95"23'20.2344" | area was cavered with
) 12083220 Letitude=N27"3554.751" 75 f i .
Longitude=ESs"22/53.1628" | thick vegetation of Tea
E} 12062010 Latitude=N27"34's0.0288" 5g | Garden, Bamboo,
Long tude=E35'23'20 2344 . Banana and betel nut
18 - 1306 3222 Latitude=N27"3355 0257 5 | .
Longitude=£95"20'51.234" trees, etc. which are
11 13.06.2020 Letitude=N27 3343 025" 76.5 i burnt down

Longitude=£55"20'31.9225"

completely in  the

12 | Guljen Ghat aroum 13 06 2020 Latitude=N27"33'36 0258 59 nearby area.
frony the OF Blowaout Site BEN- ongitucle=Ee5%9/21 seag”
5 {Loc: TN)
13 melres  at | 15063030 Latitude=N27" 35’41 88
o from the |~ Lengitude=E95"22/317
2 BCN-5 (Loc:
14 | sound 150 meliss  at | 15083010 Letitude=N27"35'a6" 89
. setiam fram the Longitude=E35"22/25"
BEN-5 [Loc:
TH)
15 | Around 50 melies at northesst | 15 06.2020 Latitude=N27°35"53" 104
dicection fiom the Gl Blowzur Longitude=E35"22/a6" )
Site BGN-5 [Loc: TN)
15 | Gzlong Milanpur Gaon erownd | 1808322130 Latitude=N27"34"15 57 66
809 ;s from the il Longitude=E95"22/38 8"
Elowout Site BEN-5 [Loc: TN
17 | Natun Gzon Road near Maguri | 15.06.307 Latitude=N27"34/21.47 71
Beal zrcund 1 knss from the Gil Lonzitude=E35"22"07.4"

Bloweist Sita BEN-5 [Loc: TN)

Ambient Nolse Slandards in Leq [dB (&)

During day time During night time
{in belween 6.00 AM & 10PM) {in between 10.00 FM & 6.00 AN)

Inc al Zore 75 Industrial Zone 70
Com ial Zone a5 Commercial Zone 55
Ra nhal Zone 55 Residential Zone 45

Siznce Zone 50 Silence Zone 40

Frem the above report it has been observed that the Ambient Noise Level ware noticed above the
prescribed standard for the Residential zone due to Explosion. Regarding Ambient Noise Level reduces at a
distance of about of 1.5 km and abaove from the site.
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e = T aE % bt T i I .
s s‘O!EE_E‘L%CH} {;PGEELiiOE Boarc.:. Assain

T g Bamunimaidam; Guwahati-21
N7t (Department of Environment & Forests :: Government of Assam)
@E@ Phone: 0361-2652774 & 2550258; Fax: 0361-2550259
Website: www.pchassam.org
No. WB/DIB/T-396/08-09/187 ___ Dated Guwahati, the 04" June, 2020
To {ﬁ’)ﬂ -

The In-charge

Central Laboratory

Pollution Control Board, Assam
Bamunimaidam, Guwahati-21

¢

Sub: WMonitoring at the blow-out site ‘of Baghjan Qil Field, BGN-5 of M/s Oil India
Lid., Duliajan in Tinsukia district.

With reference to above, you are hereby requested to make necessary arrangements for
conducting the monitoring regarding Ambient Air Quality, Soil Quality, Ambient Noise level and
water quality at Dungori, Dibru, Lohit and Brahmaputra River including the wetland (Maguri Beel)
alongwith other water bodies around the blow-out site of Gas Well at Baghjan-5 (BGN-5) under
Baghjan Oil Field in Tinsukia district and submit report for both, during and after the leakage of
gas from the said oil field.

Please treat this as Most Urgent. -

il

Member Secretary (i/c)

¥ .
Memo No. WB/DIB/T-396/08-09/187-A, Dated Guwahati, the 04" June, 2020
¢, Copyto: !

iy 1. P.A.to the Chairman, PCBA for kind appraisal of the Hon’ble Chairman. .
2. The Regional Executive Engineer (i/c), Regional Office, Dibrugarh, PCBA for
information & necessary action. He is requested to provide necessary help &

cooperation to the monitoring team.
}%W

Member Secretary (ilc)
\,;f‘/ -
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The avthority empowered under sub-rule {1) may, etther oil-its own 11

1oticn, ov on the g
any person aggricved by an order made tinder sub-rule ( 1), either rescind, modify or al

oracr:

Provided that before any such application is disposed of, the said authority shall afford to 1
an opportunity of appearing before if either in person or by a person representing him ¢

cause against the order and shall, if it reflects any such application either wholly.oz-in pa-

reasons for such rejection.

CEIYE TR TT
SCHEDULE

Ambplent Air Quality standards in respect of Noise
Area Code Category of Area/Zone Limits in dB(A) Leq*
_ Day Time Night Time
(A) Industrial area 75 70
(B) - Commercial area 65 55
© Residential area - - 45
(D) Silence Zone 50 40
-1, Day time shall mean from 6.00 a.m. t0 10,00 p.m.

2.  Night time shall mean from 10.00 p.m. to 6.00 a.m.

3 Silence zone is defined as an area comprising not less than 100 meters around hospitals,
institutions and courts. The silence zones are zones, which are declared as such by th
authority. ' '

4. Mixed categories of areas may be declared as one of the four-abovementioned categ

; competent authority. '
*dB (A) Leq denotes the time weighted average of the level of sound in decibels on scals
relatable to human hearing, ' B
A “decibel” is a unit in which noise is measursd.

“A”in dB (A) Leq, denotes the frequency weighting in the measurement of noise and co
frequency response characteristics of the husan ear.
Leq: It is 2n energy mean of the noise level over & specified period.

SYNOPSIS

Genera 1324

The noise nuisance it 1324

Noise and psychology we 1325

Concept of noise pollution PP - .

Comibating the smog a
Waindia comvindusinal Law/ (032 him 14 522

ud noise in cities o 1326

L BT PR

L

R el i e e e e
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¢ollufion Control Bogra:: Assarm
hone Wo-0373-2325527

te <31 Office- Dizrugarh, P.O &Dist- Dibrugam. P

15il-anebdibrugarhEgmail.cenyo disruzarh® pchassam.org

\Wealsslter vrwyr pcoassam. org

12 RO/DER/G-25/95-95/252 /O . w+ s+ = Dated Dlhrygach, the 15% June’2020
L . , <5
The Hon'ble Chairman, e ' :
¢ pgliution Control Board Assam, e s e

Ramunimaidam,Ghy-21.

1 kel = BT s o % Pmrsd it & RGNS .
sub: Submlssion of Initlal Repert in connection with ol Blow ocut at BGM-3 (loc

TH),Baghian, Tinsukia,Assam,

) Ref: Office Order No: 100 from /0 Of The Prinicipal Chief Conservator of Forest and Head Of
) Forest Force,Assam,Panjabari:: Guwahati-37 dated 02.06.2020

N

Sir, \‘\’ !
\ith reference to the subject above, | have the henour'to submit the initizl report of assessment of
.

impact of Blow out at BGN-5 {Loc: Ti),Baghjan, Tinsukia Assam wihich was carried along with the Exgent
Commitize members which is enclosed herewith fof your kind information.

Enclo: As stated

" Yours falthiully

e

. (1.péeu)
¥ Regional exscutive Engineer(1/C) 57,
p.C.B.A.,R.O. Dibrugarh _ #

3
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: NOISE LEVEL MONITORING
§| Location Date & Tima | GPS Cenrdinates MNeolze level (fMeasured by Remarks
Szund Level Misater
Envirotech SLMI102)
= Lmsx | Lmin | Leg
i -:r;;;l th:rnetr(_jeisl g—zg(ﬁl.ioso - 84d8 | 62dB | 82.24d8 The noise level | |
o % 1 ‘ ML e was measured
Blowout Site before
BGH-5 {loc: TH) coviads
near 1™ Security :xg:cts'.en o
8 vt the site was
covered with
thick vegetation |}
(household,gard |-
en, .
fruit & betelnut i
trees,etc.) :
2. 400 metres 09.06.2020 | - 83dB | 58dB | 86,2dB The noise level
from the Oil 02:00 P.M. ST was measuied
Blowout Site before |
BEM-5 [Loc: TH] explosion and
near 2nd Security i
SR : the site m‘-.-gs
09.06.2020 R U
thick vegetation -
(househo Id,ga{d_
en, -
fruit trees, hﬂLeL
nuts,ete.) 3
. 300 meties 09.05.2020 30¢8 | 58dB | 22.7d8 The noise level .
frC"ﬂ the Qil 12:50 P.M e YWAS mea SUFE.d .‘-.:'i
Blzwaout Site before :
BGN-5 [Lac: TN) explosion and «
near 2nd Security the site was
Gate on sk e
02.05.2020 covered \’.’!th‘
thick vegetaticn
{(household, gard
en,
fruit & betel !'l'l!l.
freesetc.)
4.. 200 metres 05.05.2020 95¢8 | 78dB | 92.3dB The noise level
from the Ol 01:30 P.M T was measured
Blowrout Sita nef
Zsfore
gensfoee ey v - v
PR T GG iy X u;u-iﬂudqj
ikt ine site was
09.06.2030 covered with
thick vegetation
(hausehold,gard
en,
fruit & betel nut
L trees,etc.)
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[5.Aroend 2.8 kms | 11052020 | Latiieda=ni27i367ah 56ds | 26¢d8 | 51¢8 The noiss level
= ;] feom the o 1082 A0 | lengitude=Egstai/zg/ I was maasured
3 | BlawoutSite after zxzlosion,
BGH-5 [Loc: Tajat
southzast
directisn of Bibry
Saishowe
Maticnal Park
6. Around 15 kms | 11.05.2020 | Latitude=N27°35/6/ 54dB | 32d8 | 51 dB_ The noise leval
fram the Oil 11220 AM. | Longitude=£95%21/36" ) was measured
Blowout Site after explosian,
BGN-5 (Loc: TM)at '
southeast
diracticaof Dikry
Salkhowa
National Park )
7.Around 2.5 ks | 11.06.2020 | Latitude=nN27°36/37/ 42d8 | 25d8 | 30dB The noise level
from the Qil 11:58 AM. | Longitude=E95%23/44// . S was measured
Blowout Site ' after explosion.
BGN-5 {Loc: TN)
at south direction
of Dibru Saikhowa
Mational Park
8. Around 180 11.08.2020 | latitude=jN27%35/41/ 105 68dB | 87.7d8 The noise leval
ratres at 12:10 P.id. Longitude=Egs®22/314 ds was measured
northaast after explosion,
direction frem :
the Oil Blzwaout
Site BGN-5 {Loc:
TH)
|9-Around 150 . | 11.06.2020 | latitude=N27°35/46" 110 | 69.4 |88.6dB The noise level
{| metres at 12:50 P.M. | LongitudesESs®22/25/ dB ds was measured .| -
northeast after explosion.
directian frem . s IS
the Qil Blowout
Site BGN-5 {Lac:
TN)
10, Gelapukhuri | 12.06.2020 | iatitude=N27°33/24.69227 82dB | 36dB | 654dB The noise level
R.D.,Limbuguri Lengitude=£95°21/55.5416/ - was reasured
o after explosion
11.BaghanN.C. | 12.06.2020 | Latiude=Nz27°34/50,02887 76d8 | 39dB | 51d8 The noise level
Assam Longitude=£95°23/20.2344/ - was measured
arier explosion
12 Bagjhan T.E, 12.06.2020 | Latitude=$127%35/54, 75377 |87de | 4248 738 Tha noise level
Longilude=E95°22/53. 952" yras measured |
e e . _ after explosion '
13. Ofamuli 7.E. 12.08.2020 ia;:r_.‘d&:r\:z? 34'50.p2524 75dB | 37d8 | 584 The naise level
longitude=£95023/00 2242/ was measured
T - : . y after explosion
g:h;”.lt.suan Natun | 13.05.2020 La??fi:m? 33’:;5.025”” 69d8 | 40d8 | 65da The noise level
H LD.IEuLuE-‘-EQS 20/51,234/ was measurad
after explosion B

17 Scaaned by CamScanner



F [ 15 2 dagur e 13.06.2020 | Latiiode=1137933733.0257 82d8 | 5248 [ 76.54d8 e Fiolee |
2 arcund 2kms

Long'tude=£95%20731,9215%

2yz|

Vias mM2asurad
fremthe Ot after explotion
BiowautSite _ g R s .

BGM-5 {Loc: THH)

16.GullanGhat | 13.05.2020 | Letitede=Nz7933735.02557 |75 0@ 45d5 | 5948 The noise level 1}
arcund 5 ks L*'-‘I‘-EiI_U_&'8=EQS°19-"2L5553-’-’

vas measured
freen the OIl - Serasinn,
Blowout Site )2
BGRI-5 {Loc: TH)

. | }%
ﬁ’ ’ HQ-’\,M--:H# k\"- ‘_Q.Ela.-*.hk%-

2 - AFE, R0, b

1Z]0¢[202.¢
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(CONFIDENTIAL BRANCH)

NO.TCA.3/2020/PT-1/809 Dated Tinsukia the 7+ Qctober 2020

To
The Hon'ble Justice B.P. Katakey,
Chairman of the Committee of Experts
Constituted by the Hon'ble National Green Tribunal
Guwahati-781004, Assam.

Sub _ : Regarding submission of Noise Pollution Report of Baghjan 0il /Gas
blow-out site.

Ref : Our telephonic discussion of dtd. 07/1 0/2020.

Sir,

In reference to the subject cited above and our telephonic discussion, |
have the honour to submit herewith the monitoring report of Noise Level near 0il Well
No.5 of Baghjan received from Regional Executive Engineer, PCBA, R.0., Dibrugarh vide
letter No. RO/DBR/G-15/94-95/Pt-11/35 Dated.07/10/2020-for favour of your kind

information.

Yours faithfully,

(Digan kia, ACS)
Deputy Commissioner
Tinsukia
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Pollution Control Board:: Assam

WV‘II' Regicnal Office- Dibrugarh, P.O &Dist- Dibrugarh. Phone No-0373-2325527
‘\“” E-mail-apchbdibrugarh@gmail.com,ro_dibrugarh@pcbassam.org
@m@ Website: www.pcbassam.org
No.RO/DBR/G-15/94-95/Pt-11/35 Dated Dibrugarh, the 07" October ‘2020
To,

v/The Add. Dy. Commissioner,
Cum CEQ,DDMA, Tinsukia,

Dist-Tinsukia
Sub: Submission of Noise Pallution Report of Baghjan Oil/Gas blow-out site.

Ref: H.O Letter no. TRF.10/ENQUIRY/2020/68 dated 05,10.2020
Sir,
With reference to the subject above, | have the honour to forward herewith the monitoring

report of Noise Level near OIL's Well No-5,Baghjan for favour of kind needful.
Noise Level Data

Date of Monitoring:07.10.2020
Noise Meter Model No: Sound Level Meter Envirotech SLM100

’E Source Time SPL{dB) Leq (dB)
NO Min Max Min Max
1 Near Maguri Beel | 11:40 a.m. -11:50 | 44.7 50.8 51.6 543

Bridge (2.2 km|am
from the source
approx.)
2 OIl’s security gate 12:10p.m.-12:20 | 91.2 95.3 94.3 94.3
( 100 metres from p.m.
the source)
3 10 metres approx. 12:20p.m.-12:30 93.9 97.8 8953 98.2
from source p.m.
Yours{%ﬁnfullv
I #\lel 1o
(H.Pegu)
Regional Executive Engineer
P.C.B.A.R.O. Dibrugarh
No.RO/DBR/ G-15/94-95/Pt-i1/35

Dated Dibrugarh, the g7t October'2020

Copy to: i) The Member Secretary, Pollution Control Board Assam, Ghy-21 for favour of your Kind

information.

Yours faithfully
a———

(H.Pegu)

Regional Executive Engineer
P

.C.B.A.R.O, Dibrugarh

20
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10/14/2020 Gmail - Sub:- Next report of Enguiry Committes in Oclober end.

APPENDIX E COLLY

(2 IT3all B.P. Katakey <katakeybp@gmail.com>

Sub:- Next report of Enquiry Committee in October end.

Ajit Hazarika <hazarika.akh@gmail.com> Wed, Oct 14, 2020 at 10:31 AM
To: "B. P. Katakey" <katakeybp@gmail.com>

Dear Sri Katakey,

| forwarded series of mails that | had with OIL's technical nodal officer Sri Anjan Jyoti Phukan regarding the technical
enquiry from my side and their replies though text or through Annexures. All these are to be date wise sorted out and are
to be attached in the report as supporting documents of investigation. Some more are there which we received from Sri
Sanjay Rai which | will find and send to you which will be very relevant.

Thanks and regards,

Hazarika.

[Quoted te et hidden]

tps:/imail google comimail/u/z 7ik=08f7 4161148 view=pt8search=all&permmsgid=msg-{%3A1680502 1173888578028 simpl=msg-% 3A168050211738...  1/1

21



Sl
No

Query

Comments

What is the role and responsibilities of IM
and Production Engineer and whom they
report? Are both responsible for operations
in the well at the same time?

A) IM reports to DGM-Drilling (WOQ). As per prevailing
practices he used to perform the following duties, e.g.
Looks after three to four rigs depending upon operation
exigency, Execution of Work over program as planned
related Work over section of Drilling Services, uploading
data and creation of documents in SAP, field visit &
Inspection, Creation of SES, Maintaining material stock at
site etc

Production Engineer reports to CE, OGPS(C& W/0),
Section In-Charge. The role of Production Engineer is to
ensure proper/safe execution of all activities related to
production testing in a work-over well in compliance of
company's SOP,

(2) In OIL the Work over operations is supervised
collectively by various departments like G&R, Assets,
Drilling Services, OGPS, Logistics, Chemical, Well logging,
etc. For example, Well killing, well enlivening, packer
setting/unsetting is with OGPS department ((OGPS
personnel at site for the job), while tripping, fishing, rig
movement etc under Drilling Services. At times some
operations are carried out jointly by several departments
with individual responsibilities specific to their domain.
For example, like packer running-in is done by Drilling
Services, but assembling of packer, drifting tubular and
maintaining tally under OGPS. Sometimes several
departments are responsible for the operations in the well
at the same time while some time it is under single
department depending upon the nature of the job(s).
However, IM is the link person between OIL and JEL and
accordingly, JEL is to comply with the instruction of IM as
per contract. As already stated earlier, Production
Engineer starts his job only after handing over by the IM as
per prevailing practice.

Once rig is deployed for work-over
operation in a well, under whose control
from OIL side operations at site are done. |
mean whose instructions Contractor will
follow or seek advice. There should be only
person to control from OIL side.

Operations are executed as per terms and conditions of
contractual agreement (6113317).

It is pertinent to note that in OIL the Work over operations
are supervised by various departments like G&R, Assets,
Drilling Services, OGPS, Logistics, Chemical, Well logging,
etc. For example, Well killing, well enlivening, packer
setting/unsetting is with OGPS department ((OGPS
personnel at site for the job), while tripping, fishing, rig
movement etc under Drilling Services. At times some
operations are supervised jointly by several departments
with individual responsibilities specific to their domain.
For example, like packer running-in is done by Drilling
Services, but assembling of packer, drifting tubular and
maintaining tally is carried out by contractor on behalf of
OGPS) OGPS. Sometimes several departments are

22




responsible for the operations in the well at the same time
while some time it is under single department depending
upon the nature of the job(s). However, for day to day
operation, the Contractor is to obtain instruction from IM,
who is the link person between OIL and JEL, as per
contract.

In one reply you mentioned that unless IM
does not hand over the well, Production
Engineer do not pass instruction to Driller of
Contractor at site. That means for every
operation in the well IM has to handover
the well to Production Engineer (PE) for
action. How does it function, | am not clear.
Please clarify.

In OIL the Work over operations supervised by various
departments like G&R, Assets, Drilling Services, OGPS,
Logistics, and Chemical, Well logging, Civil etc. For
example, Well killing, well enlivening, packer
setting/unsetting is with OGPS department (OGPS
personnel at site for the job) while tripping, fishing, rig
movement etc under Drilling Services. At times some
operations are supervised jointly by several departments
with individual responsibilities specific to their domain.
For example, like packer running-in is done by Drilling
Services, but assembling of packer, drifting tubular and
maintaining tally is carried out by contractor on behalf of
OGPS.. Sometimes several departments are responsible
for the operations in the well at the same time while some
time it is under single department depending upon the
nature of the job(s) and in such case, practice of handing
over/taking over is followed as per prevailing practice. In
view of the above system; the practice of handover and
taking over depends upon the nature of the operation(s).

It is now clear from your replies that IM
instructed Driller to pull out Drill string out
of hole after WOC of 12 hours and then wait
for another 33 to 34 hours to start further
operation in the well. As per Driller PE
instructed to N/D BOP and repair or replace
WF Spool which you replied that PE denied
such instructions to Driller. Are there some
instances when Driller from contractor does
such critical activity like N/D of BOP without
any instruction from Company (OIL)? If IM
instructed in writing that N/D of BOP would
be done in presence of Production
personnel  which might had been
communicated to Driller, then why Driller
did not follow that instruction. Please ask
Driller to answer that question.

Reply :send the mail received directly from M/s John
Energy

4.a

Now my guestion to IM

what are the reasons to pull out the string
out of hole and then to wait for another 33
to 34 hours of WOC in well open condition.
It is always better to keep some length of
string inside the well during WOC period so
that if any activity happens well can be
circulated with heavy mud or bulldozed the
well to kill the well. What were the

Operation was carried out as per program, i.e. POOH after
cementation as stated by IM.
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advantages to keep string out of well and
then wait on cement.

From your replies | understood that Driller
was taking instructions from both IM and PE
during telephonic conversations. Please
clarify who is the person to give instruction
to Driller Contractor as per OIL policy.

Operations are executed as per terms and conditions of
contractual agreement (6113317).

As per OIL contract, in normal situation, Driller should
obtain instruction from the Tool-pusher of M/s John
Energy.

6(a

My question to planning group who
prepared the Cement Plug job as a safety
barrier. Why cement plug job was planned
at such a shallow depth of 1000 to 900 mtr
whereas well perforated zone was at 3730
mtr? This zone was very active after
perforation.

Cementing job was planned as per prevailing practice of
OIL. Prior to plug job, since no activity was observed for
three days, well was found to be stable and the well head
repairing job was expected to completed in two to three
hours time. Hence, it was decided to put a cement plug as
a secondary barrier.

b)

Since Cement plug job was planned as a 2nd
safety barrier to stop any activity from the
well during N/D of BOP, why it was not
planned to tag and test the Plug to check its
integrity. It was more relevant after seeing
DPR of 26th July where it was mentioned
that even after pull out of DP by 355 mtr
against cement plug of 100 mtr, during
reverse circulation two tubing volume of DO
surfaced. That was an indication that
cement channeled during placement and so
it was more important to check the integrity
of the cement plug. Moreover DP was used
to place the plug. During WOC OEDP could
have been pulled out and rerun DP with Bit
to tag and test Plug. Had this operation
been done the plug job could have been
repeated or planning team was confident
that once well would be killed with 73
|b/cuft brine there would be no chance of
well activity. Cement plug job was simply a
formality. What is SOP of OIL in this type of
operation if there is no OISD guideline? |
want these answers from planning cell.

Cementing job was planned as per prevailing practice of
OIL. Prior to plug job, since no activity was observed for
three days, well was found to be stable and the well head
repairing job was expected to completed in two to three
hours time. Hence, it was decided to put a cement plug as
a secondary barrier and the well program did not
emphasis on tagging & testing of cement plug.
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142020 Gmail - Fwd: FW: Final-NGT

™} Gmall

Fwd: FW: Final-NGT

2 messages

Ajit Hazarika <hazarika.akh@gmail.com>
To: "B. P. Katakey" <katakeybp@gmail.com>

----ememee FOrwarded message ---------

From: Anjan Jyoti Phukan <znjanphukan 2 olindiain>
Date: Sun, 26 Jul 2020 at 8:02 AM

Subject: FW: Final-NGT

To: hazarika akh@ymall.com <hazarika.akh@ gmail.com>

Anjan Jyoti Phukan

Chief General Manager (Drilling - Services)
Oil India Limited

Duliajan

Alternate mail: ap425Z28 Dgmail.com

Mobile No  : 09435038857; 09435039004

From: Anjan Jyoti Phukan
Sent: Sunday, July 26, 2020 7:57 AM

To: hazarika.akh@gmail.com

[l |

B.P. Katakey <katakeybp@gmail.com>

Wed, Oct 14, 2020 at 10:18 AM

Cc: Dilip Kumar Das; Pankaj Kumar Goswami; P. Chandrasekaran; Sushil Chandra Mishra; Biswajit Roy

Subject: FW: Final-NGT
The reply from M/s John Energy

Anjan Jyoti Phukan

Chief General Manager (Drilling - Services)
Oil India Limited

Duliajan

Alternate mail; ap22522 Zgmailicam

Mobile No  : 09435038857; 09435039004

From: Uttam Kumar Sarma

Sent: Saturday, July 25, 2020 7:09 AM
To: Anjan Jyoti Phukan

Cc: Hrishichand Phookan

Subject: Fw: Final-NGT

e

From: Projectoffice John25 <projeciofficejchn2f johnenergy.com

Sent: Friday, July 24, 2020 3:59 PM
To: Uttam Kumar Sarma
Subject: Re; Final-NGT

CAUTION:Mail originated from outside of OIL mailing system(c ' ~dia.in). Do not open attachments or click links unless
you recognize the sender and are aware that the content is safe.

Respected Sir,

Find attached herewith reply against your query mail dated 23/07/2020 for your ready reference.
lps./fmail google com/maillu/27ik=08f74f6714&view=pl&search=all&permihid=thread-%3A 168050129744 345057 3&simpl=msg-fn3A168050129744 ...  1/2
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0114/2020 Gmail - Fwd: FW: Final-NGT

Regards
Shyamal Changmai
Rig Manager

From: Uttam Kumar Sarma <uttamszarmz Zoilindiain>
Sent: 23 July 2020 13:36

To: Projectoffice John25 <projectofficejochn25@johnensrgy.com>
Cec: Hrishichand Phookan <hrishi_phookan oitindiai

Subject: Final-NGT

M/s John Energy Ltd.

101, Shapath-Ill, Near GNFC Tower,
S. G Road, Boadkdev
Ahmedabad-380053

Gujarat

Kind Attention: Mr. Shymal Changmai, Rig Manager (Rig CH#9)
Please get reply from Toolpusher and forward the same to Undersigned at the earliest.

1. Whether Toolpusher received instructions to Nipple down of BOP after pull out of D/P on 27 th morning from PE and
what instruction he gave to Driller?
2. Why Toolpusher was not present at the time of N/D of BOP?

regards,

Qil India Limited

Uttam Kumar Sarma
GMD(WQO)

For CGM- DS

For Resident Chief Executive

Disclaimer: The information contained herein (including attachments) is confidential and is intended solely for the
addressee(s). If you have erroneously received this message, please notify the sender immediately and delete this
message. If you are not the intended recipient, you are hereby notified that any disclosure, copying or distribution of this
message or any accompanying document is strictly prohibited and is unlawful. Oil India Limited is not responsible for any
damage caused by a virus or alteration of the e-mail by a third party or otherwise. Views or opinions in this email are not
necessarily those of Oil India Limited.

Disclaimer: The information contained herein (including attachments) is confidential and is intended solely for the
addressee(s). If you have erroneously received this message, please notify the sender immediately and delete this
message. If you are not the intended recipient, you are hereby notified that any disclosure, copying or distribution of this
message or any accompanying document is strictly prohibited and is unlawful. Oil India Limited is not responsible for any
damage caused by a virus or alteration of the e-mail by a third party or otherwise. Views or opinions in this email are not
necessarily those of Qil India Limited.

=) reply against quiry 23.07.20.pdf
= 94K

Ajit Hazarika <hazarika.akh@gmail.com>
To: "B. P. Katakey" <katakeybp@gmail.com>

[Quustied Lest hidden]

< reply against quiry 23.07.20.pdf
94K

ilps:/imail google. com/mailiu/22ik=081746f14 &view=pt&search=all&permihid=thread-1%31A168050129744345057 3&simpl=msg-f:3A 168050129744 .
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1. Whether toolpusher received instructions to N/D of BOP after pull out of DP on 27th morning from
PE and what instructions he gave to Driller ?

Reply: On 27th morning, PE instructed TP over telephone to N/D BOP, top up 9 5/8" csg with fresh water
and N/D well head spool. And the same message TP conveyed to the driller.

2. Why toolpusher was not present at the time of N/D of BOP.

Reply: On 27th morning, as instructed on telephone by IM to Toolpusher, he went to collect TCR bit
fram NIA (OIL INDIA) so he was not present at rig site during N/D BOP.

This was also mentioned in the IM instructions register the day before the incident.
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10/14/2020 Gmail - Fwd: FW: final NGT
r . l i::-'l"'l : B.P. Katakey <katakeybp@gmail.com>

Fwd: FW: final NGT

1 message

Ajit Hazarika <hazarika.akh@gmail.com> Wed, Oct 14, 2020 at 10:18 AM
To: "B. P. Katakey" <katakeybp@gmail.com>

remmnmme Forwarded message ~--------

From: Anjan Jyoti Phukan <anjanphukanoilindia.in>
Date: Tue, 21 Jul 2020 at 3:25 PM

Subject: FW: t"nal NGT

To: hazarika.abh g mail. oM <hazarika.akh@gmail.com>
Cc: Dilip Kumar Das <c'f skas Doilindia.in>, Panka; Kumar Goswam <pznkajgoswamiZoilindia.in>, P, Chandrasekaran
<pcranZoilindiaine, Sushll Chandra Mishra <sc s brz Daoilindiain>

From: Project office John25 <projectofficejohn2E53 johnenergy.com>
Sent: Friday, July 17, 2020 6:23 PM
To: Uttam Kumar Sarma

Subject: Re: final NGT

CAUTIC . Mail originated from outside of OIL mailing system(cftindia.in). Do not open attachments or click links unless you

recognize the sender and are aware that the content is safe.

Respected Sir,

Find attached herewith reply against your query mail dated 16/07/2020 for your ready reference.
Regards

Shyamal Changmai

Rig Manager

From: Uttam Kumar Sarma <uttamsarmaoilindia.in>
Sent: 16 July 2020 08:40
To: Projectoffice John25 <projectofficejohn28 @johnencrgy.com>

P . Y

Cc: Hrishichand Phookan <hrishi_phockan@cilindia.in>

Subject: re: final NGT

itps:/imail google.com/mail/u/2 7ik=0817416f1 4 &view=pt&search=all&permlhid=thread-%: 2A16505012707291870268sim pl=msg-f%3A168050127072... 1/2
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10/14/2020 Gmail - Fwd: FW: final NGT

M/s John Energy Ltd.

101, Shapath - Ill, Near GNFC Tower,
S. G Road, Boadkdev

Ahmedabad - 380053

Gujarat

Attention: Mr. Shyamal Changmai, Rig Manager, Rig CH#9, John Energy Ltd.

Please get reply on following point from Sri Sidhartha Gogoi, Driller of Rig CH#9 and forward the same
to undersigned at the earliest.

1. If IM instructed in writing that N/D of BOP would be done in presence of Production personnel which might had
been communicated to Driller, then why Driller did not follow that instruction.

Please treat this matter as urgent.

Yours faithfully

Qil India Ltd.

Uttam Kumar Sarma

GMD- WO

For CGM- DS

For Resident Chief Executive

Disclaimer: The information contained herein (including attachments) is confidential and is intended solely for the
addressee(s). If you have erroneously received this message, please notify the sender immediately and delete this
message. If you are not the intended recipient, you are hereby notified that any disclosure, copying or distribution of
this message or any accompanying document is strictly prohibited and is unlawful. Qil India Limited is not responsible
for any damage caused by a virus or alteration of the e-mail by a third party or otherwise. Views or opinions in this
email are not necessarily those of Oil India Limited.

Disclaimer: The information contained herein (including attachments) is confidential and is intended solely for the
addressee(s). If you have erroneously received this message, please notify the sender immediately and delete this
message. If you are not the intended recipient, you are hereby notified that any disclosure, copying or distribution of this
message or any accompanying document is strictly prohibited and is unlawful. Oil India Limited is not responsible for any
damage caused by a virus or alteration of the e-mail by a third party or otherwise. Views or opinions in this email are not
necessarily those of Qil India Limited.

'ﬂ reply against quiry 17.07.20.pdf
120K

ps./mail google.comimail/uiZ7ik=087416 14&view=pl&search=all&permihid=thread-F%3A 1680501 270729187026&simpl=msg-f%3A168050127072... 2i2

29



1. If IM instructed in writing that N/Dn BOP would be done in presence of production personal
which might have been communicated to driller. Then why driller didn’t follow that
instructions?

Reply: Sir, No. The IM’s instruction did not specify for N/Dn BOP in presence of production
personal.

IM wrote the instruction that ‘Work on wellhead to be done in presence of production personal’.
After completing Pulling out, Production engineer, as he was on the way, telephonically instructed
to Tool Pusher, to N/Dn the BOP and the same message was passed on to the driller.

Driller followed the instruction and N/Dn the BOP.
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014/2020 Gmail - Fwd: FW: Final-NGT

i"’] if.___‘_,i'{'f B.P. Katakey <katakeybp@gmail.com>

Fwd: FW: Final-NGT

1 message

Ajit Hazarika <hazarika.akh@gmail.com> Wed, Oct 14, 2020 at 10:17 AM
To: "B. P. Katakey" <katakeybp@gmail.com>

-------—-- Forwarded message ---------

From: Anjan Jyoti Phukan <znjzrphukan Dollindiaine
Date: Wed, 15 Jul 2020 at 7:57 PM

Subject: FW: Final-NGT

L =

To: hazarika.ahh T gmallcom <hazarika.akhZTgmail com>

D/Sir

Sending herewith the compiled reply of your queried dated 11/07/2020 and 12/07/2020 after getting the reply from M/s
John Energy today afternoon

With regards

Anjan Jyoti Phukan

Chief General Manager (Drilling - Services)
Qil India Limited

Duliajan

Alternate mail: 2p42528 gmail.com

Mobile No  :09435038857; 09435039004

From: Anjan Jyoti Phukan

Sent: Wednesday, July 15, 2020 5:22 PM

To: Saroj Kumar Deka

Cc: Anjan Jyoti Phukan; Sanjay Verma; Jayanta Phukan
Subject: RE: Final-NGT

PFA, for your perusal and comment for our reply against query dated 11.07.2020 & 12.07.2020, after reply from Driller of
M/s John Energy Limited.

With Regards,

Anjan Jyoti Phukan

From: Anjan Jyoti Phukan

Sent: Monday, July 13, 2020 6:55 PM
To: Saroj Kumar Deka

Subject: FW: Final-NGT

PFA, for your perusal and comment for our reply dated 12.07.2020.

With Regards,

Anjan Jyoti Phukan

tps:/imail google.com/mail/u/2 7ik=08f7 4i6f14&view=pt&search=all&permthid=thread-f%: 3A 1680501218067 114090&simpl=msg-%3A168050121806 ..  1/3
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0/14/2020 Gmail - Fwd: FW: Final-NGT

From: Anjan Jyoti Phukan

Sent: Monday, July 13, 2020 1:46 PM
To: Sanjay Verma; Uttam Kumar Sarma
Subject: FW: Final-NGT -

Refer trailing mail; please revert with your comments at the earliest.

With Regards,

Anjan Jyoti Phukan

From: Ajit Hazarika [mailto:hazarika.akh @gmail.com]

Sent: Sunday, July 12, 2020 3:02 PM

To: Anjan Jyoti Phukan

Cc: B. P. Katakey; Biswajit Roy; Dilip Kumar Das; P. Chandrasekaran; Pankaj Kumar Goswami; Sushil Chandra Mishra
Subject: Re: Final-NGT

CAUTION:Mail originated from outside of OIL mailing system(< " n72.in). Do not open attachments or click links unless
you recognize the sender and are aware that the content is safe.

Dear Sri Phukan, -

Further to my observation which | described vide my mail dated 11 th July, please get replies on following points from Sri
Sidhartha Gogoi, Driller and Production Engineer, OIL. Also send the replies of my queries asked earlier through my mail
dated 11 th July

1. What were the nos of stands of D/P and Tubings in doubles in the rig floor after pull out of D/P on 27 th Morning?

2. Why there was problem to lower tubing in doubles after seeing the activity, so single by single lowering of tubing was
attempted.

3. Itis observed that in one hour time after seeing aclivity( as per driller) only one tubing with hanger cone could be
lowered which was also thrown out by well pressure and final blowout happened. How and where the precious time was
lost, it's break up. Was it that there was no tubing stands in double in Derrick floor. Where the tubing stands gone? Was
that all length of tubing stands of nearly 3800 mtr broken into singles and laid off?

4, At what time Tool pusher reached site on 27 th morning?

Following points be clarified by Production Engineer..

1, Why he telephonically instructed Driller on 27 th morning to nipple down BOP after pull out of D/P ie after WOC of 15
hrs where as WOC was planned for 48 hrs. What was the reason of violating the operational plan? And why did he allow
nipple down of BOP in his absence at site. Was he not considering nipple down BOP a critical operation?

2. When IM suggested to lower 10 stands of tubing in doubles after seeing the well activity in the well why he ( Tool
pusher) did not agree and advised Driller telephonically to lower D/P instead? What was logic behind?

3. At what time he reached site in the morning of 27 th May?

May please arrange reply to all my queries of today and of earlier mails as early as possible.
Thanks.

Hazarika.

Disclaimer: The information contained herein (including attachments) is confidential and is intended solely for the
addressee(s). If you have erroneously received this message, please notify the sender immediately and delete this
message. If you are not the intended recipient, you are hereby notified that any disclosure, copying or distribution of this
message or any accompanying document is strictly prohibited and is unlawful. Oil India Limited is not responsible for any
damage caused by a virus or alteration of the e-mail by a third party or otherwise. Views or opinions in this email are not
necessarily those of Oil India Limited.

3 attachments
5 NGT-Baghjan -5 NGT-Final Reply-13 07 2020 (1)_With Reply of Driller.xIsx

= |

= 13K
] NGT-Baghjan -5 NGT-Final Reply-15 07 2020.xIsx

htips://mail google.com/mail/u/2 7ik=0874i6714&view=pl&search=all&permihid=thread-%:3A168050121 80671140908 simpl=msg-%:3A168050121806 ..
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10/14/2020 Gmail - Fwd: FW: Final-NGT
11K

= Reply against quiry mail dated 13.07.20.pdf
— 325K

‘ps.aimail google.com/mail/u/2 7 ik=08f746f14&vi ew=ptisearch=all&permthid=thread-F,3A 1680501218067 1140908&sir Ipl=msg-I"%3A168050121806... 3/3
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Sl No

Querries
In the plan also it was
mentioned to lower
tubing for cement plug
job and in execution
report also it was
mentioned all through
that tubing was used for
cement plug job ie plan
on dated 25 th May, and
again on report on 27th
May and also even in
Cement Job report of 26
th May. Is it typographical
error everywhere?
Surprised! Then who
decided to lower drill
pipe for cement plug job
and not even recorded
anywhere. Why? What
was the size of drill pipe
used then?

It is also clear that neither
contractor tool pusher
nor the Production
Engineer of OIL was
present at site to
overview such a critical
operation like removal of
BOP that too when
integrity of vital safety
barrier of cement plug
was not checked. Where
was tool pusher at the
time of well activity? His
name and his
experience! It is also
observed that vital time
was lost by the Driller in
telephonic
communication as no
responsible officers were
present at site to guide
him what to do after
seeing well activity ie
displacement of well fluid
from casing

Comments

1) Initially, as per program tubing was to be lowered. However tubings
available in site were of premium tubing and normal EUE tubing was not
available at site. During execution it was decided 2% “drill pipe was used
for cementing. (2) The cementing report is a standard format. The word
"tubing” was stroked out in the report in one place, while the second
one was left without striking out.

(1) Itis important to state that since well was under WOC as per Well
Progam, no operation was planned on 27.05.2020. However, Production
Engineer planned his visit to the Well Site on 27.05.2020 on the
intimation of the Tool Pushar of M/s John Energy in the previous evening
stating that well was ready for change of WF Spoaol. But, there was no
instruction from the Production Personnel to N/down the BoP, as it is a
standard practice in OIL that Production Engineer starts his job only after
well is handed over by the IM to Production Personnel. Rather,
personnel of M/s John Energy even did not inform IM about such
operation. Besides, IM in his log diary clearly instructed the Tool Pushar
to carry out the job of WF Spool change job in presence of Production
Personnel. But, driller of M/s John Energy, even in absence of Tool
Pushar and before arrival of the Production Personnel removed the BoP
in violation of IM’s direction. Itis not out of context to mention that in
view of lockdown situation, there were restrictions of visits and since,
well was on WOC, there was no reason for IM to visit the well during the
period. (2) It is a fact that Driller of M/s John Energy has wasted about 1
% hrs crucial time in telephonic conversation. Moreover, it is pertinent
to note that as per the contract clause 19.1 "The Contractor shall be
responsible for taking all preventive and corrective measures for initial
control of kick, inflow, fire and blowouts. After initial control of well,
Contractor shall inform the Company's Representative about the well
condition and finally well shall be killed after mutual discussion with
Company's representative" (3) Shri Pranjal Saikia of John Energy Limited
was working as Tool pusher since Nov 2016.
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It is also observed that
there are quite difference
between Planning and
Execution. Example -
Planned to lower Tubing
for placement of Cement
plug Job but in actual D/P
was lowered and no
record shows that. 2ndly
WOC was planned for 48
hrs but that instruction
was violated and activity
started after 12 hrs
through written and
verbal instruction. Why?
Is it to save some time.
What was the urgency to
cut short the planned
WOC time? Why so?

Following queries are to
be clarified by Driller.
Can driller confirm that
when D/P were pulled
out, trip tank was
connected to fill casing
with brine and volume of
brine filled was equal to
metallic volume of D/P.
Was it recorded in DPR?

What were the activities
done from 7 am to 9.30
am on 27 th May. Their

timings.

(1) Initially, as per program tubing was to lowered. However tubing in
site were premium tubing, so it was decided to use 2 7/8" drill pipe for
cementing. (2) It is to be noted that the as per the policy there was an
instruction to POOH after cementing and during WOC. However, as
understood during interaction, Installation Manager decided to continue
WOC for 48 hrs hours. Hence, it was decided to POOH after 12 hours of
WOC after the cementing, but there was no instruction to reduce the
WOC period of 48 hrs. Moreover, neither instruction was sought from
the IM by M/s John Energy Personnel to remove BOP before the
stipulated WOC period nor initiate any job on well head.

Trip tank connected and regular hole fill was done during tripping. Well
took 5.8 bbl of 73 PCF sodium formate solutions against 5.6 bbl metal
displacement. Regular hole fill up was mentioned in DPR & fill up was
recorded in Trip sheet.

Started P/out from 04:00 hrs @ 27-05-2020 and completed at 07:00 hrs
by 29 dbls (556.24 mtrs). Hole Fill up was done along with p/out. After
completing POOH, observed well, found no activity. Arrangement were
made and N/down BOP as per instruction of OIL Production Engineer, ( i.
e. remove flow line, remove riser nipple, Open all studs and remove
riser, Cross over spool, Open all Studs of BOP and sling arrangement for
Nipple Down BOP.) After N/Down BOP cleaned cellar pit, hooked up line
from hydromantic tank to 9 5/8" casing for top up with fresh water and
made up arrangement for removing well head spool after replacing
lifting gears.
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Was there no
displacement activity
befare removal of BOP?
How much time it took to
remove the BOP?
Considering well depth
nearly 3800 mtr well
might had given more
time than one hour from
start of activity to final
blowout as claimed by
Driller.

| also understand two
officers of QIL were
suspended after this
incident, their name,
designation and reason of
suspension if any?

There was no displacement or any activity observed from the well before
removal of BOP. Approximately it took 02 Hrs to N/DN BOP including all
arrangements. (l.e. remove flow line, remove riser nipple, Open all studs
and remove riser Cross over spool, Open all Studs of BOP and sling
arrangement for Nipple down BOP). Cement plug was at 997.38 Mtr to
897.38 Mtr from top. Perforation zone was 2740 Mtr below the plug &
was already open (3731.5 mtrs to 3737.5 mtrs). The gas though migrate
over a distance of 2740 Mtr and exerted pressure below cement plug. So
no activity was observed at well mouth. Cement plug might not have
hardened enough as the Wait on cement period was shortened from 48
Hours to 12 hours. In that case, Cement plug holded the pressure upto
an extent and then began to leak/crack. On failing of cement plug, the
gas began channeling out, which resulted in little flow initially, during
making arrangement to

remove wellhead. Immediately the message was conveyed to Oil
Installation manager & Production engineer & necessary actions were
taken as described in Q.3, above. As the cement plug began failing,
entire pressure builded below plug, due gas migration of 2740 Mtr, in no
time travelled from 997 Mtr to surface with continuously increase in flow
and finally resulted in blowout.

1.) Shri Bidyut Pawan Das, CHIEF ENGINEER (OGPS) 2) Shri Debojit Das,
Suptd Engineer Drilling (WO). 3).They were Prima Facie involved in the
operation from OIL, pending enquiry.

36



-SI No

Querries
1. What were the nos of stands of D/P and Tubings in
doubles in the rig floor after pull out of D/P on 27 th
Morning?
2. Why there was problem to lower tubing in doubles
after seeing the activity, so single by single lowering of
tubing was attempted.

3. It is observed that in one hour time after seeing
activity( as per driller) only one tubing with hanger
cone could be lowered which was also thrown out by
well pressure and final blowout happened. How and
where the precious time was lost, it's break up. Was it
that there was no tubing stands in double in Derrick
floor. Where the tubing stands gone? Was that all
length of tubing stands of nearly 3800 mtr broken into
singles and laid off?

4. At what time Tool pusher reached site on 27 th
morning?

Following points be clarified by Production Engineer..

1. Why he telephonically instructed Driller on 27 th
morning to nipple down BOP after pull out of D/P ie
after WOC of 15 hrs where as WOC was planned for 48
hrs. What was the reason of violating the operational
plan? And why did he allow nipple down of BOP in his
absence at site. Was he not considering nipple down
BOP a critical operation?
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Comments

2-7/8" VAM Tubing- 146 Dbls and 2-7/8" SLH 90 Drill Pipe 62 Dbls were racked at Monkey Board after
pull out D/P’s at 27th Morning.

Because VAM tubing stands were racked behind Drill Pipe stands. To lower tubing stands the Drill pipes
needs to be shifted to the other sides on monkey board, which would have taken excessive time. So, it
was decided to Run in tubing singles.

After Pull out of drill pipes observed well and no activity was found. Made arrangement and N/Dn of
BOP. As instructed, arranged fill up lines and filled up 9-5/8" casing annulus with fresh water. Cleaned
cellar pit. Arrangement with lifting gears to lift the WH spool was under progress, when a mild flow
was observed. It was immediately, informed to OIL Installation manager and Production Engineer.
Installation manager instructed to run 10 dbls Vam thg and install cone to secure the well,(To N/Up
BOP, it would have taken around 2 — 2.5 hours) but Production engineer denied to use VAM tubing and
suggested to run D/P’s. Tool pusher told that it would be difficult to install cone with D/P due to
different thread connections. So the production engineer agreed. Then Tool pusher instructed driller to
run VAM tubing dbls, but, driller told it would be difficult to run VAM dbls because D/Ps stand were
racked in front of VAM tubing dbls, so it was decided to run in singles of tubing. To running in VAM
singles, installed NUE elevator, The Kelly was on cat walk, so shifted aside. Started R/in 01 single, while
picking up 2nd single for running in, observed flow increase from well. As per instruction and in
presence of OIL production Engineer immediately, L/Dn 2nd single and picked up tubing hanger cone
single assy, connected and tried to lower to install at well head, but couldn’t succeed. The flow rate
continuously went on increasing from the well. Tried to push down by exerting travelling block weight,
but could not succeed. Flow rate and pressure then increased tremendously and threw tubing with
cone & blowout occurred. After initial P/out of 2-7/8” EUE tubing of Depth 3800 Mtrs, it was laid down
on ground and after setting the Retainer packer by Logging unit, R/in with new 2-7/8" VAM Tubing
with LTSA for Well completion on dated 16-05-2020. But during production testing, observed Annulus
pressure raised. Oil decided to P/out LTSA with VAM Tubing and P/out 146 Dbls tbgs. and kept on
stand at Monkey board and 92 Singles laid down for Well Head replacing program. As per instruction,
again R/in Drill

pipe 125 Singles for Cementing Job and after Cementing Job P/out 01 Single + 33 Dbls Drill Pipe and
kept on stand at Monkey Board. Well kept for W.0.C. As per written instruction of Installation
manager, instead of planned 48 hours, It was started after 12 Hrs of W.0.C P/out 29 Dbls of Drill Pipe
and racked at Monkey Board. So all Tubing stands were left racked behind Drill pipes and this was the
reason that the tubing dbls could not be run.

As Installation manager instructed Tool Pusher to pick up TCR bit from NIA (OIL) for cement drilling, But
on receiving call from driller regarding the self flow from the well, he immediately rushed to the site
and reached at 10:10 am.

There was no instruction from the Production Personnel to N/down the BoP, as it is a standard practice
in OIL that Production Engineer starts his job only after well is handed over by the IM to Production
Personnel. Rather, personnel of M/s John Energy even did not inform IM about such operation.
Besides, IM in his log diary clearly instructed the Tool Pushar to carry out the job of WF Spool change
job in presence of Production Personnel. But, driller of M/s John Energy, even in absence of Tool
Pushar and before arrival of the Production Personnel removed the BoP in violation of IM’s direction.

It is not out of context to mention that in view of lockdown situation, there were restrictions of visits
and since, well was on WOC, there was no reason for IM to visit the well during the period.
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2. When IM suggested to lower 10 stands of tubing in
doubles after seeing the well activity in the well why
he ( Tool pusher) did not agree and advised Driller
telephonically to lower D/P instead? What was logic
behind?

3. At what time he reached site in the morning of 27
th May?
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-NO, Tool pusher did not advice driller telephonically to lower D/P’s. He instructed driller to start RIH
with tubings.

As per telephonic advice from OIL Installation manager, started to run 10 dbls VAM Tubing to secure
the well. But production Engineer didn't agree to run VAM Tubing and suggested to run Drill pipe. Then
the Tool pusher told Production Engineer that it would be difficult to install Tubing hanger cone with
DP due to difference in connection. Finally prod. Engr. agreed to RIH tubings. Tool Pusher, then
instructed driller to run 10 dbls of VAM Tubing. Driller told to TP that it would be difficult to run VAM
dbls due to drill pipe in stand at Monkey board in front of Vam Tubing stands. So, immediately, it was
decided to run single by single tubings. Made up arrangement and run VAM tubing singles,

As Installation manager instructed Tool Pusher to pick up TCR bit from NIA (OIL) for cement drilling, But
on receiving call from driller regarding the self flow from the well, he immediately rushed to the site
and reached at 10:10 am.
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Q no 1. What were the nos of stands of D/P and Tubings in doubles in the rig floor after pull out
of D/P on 27th Morning?

Reply:. 2-7/8" VAV Tubing- 146 Dbls and 2-7/8" SLH 90 Drill Pipe 62 Dbls were racked at Monkey
Board after pull out D/P's at 27 Morning.

Q no 2, Why there was problem to lower tubing in doubles after seeing the activity, so single by
single lowering of tubing was attempted.

Reply: Because VAM tubing stands were racked behind Drill Pipe stands. To lower tubing stands the
Drill pipes needs to be shifted to the other sides an monkey board, which would have taken Excessive
time. So, it was decided to Run in tubing singles.

Q no 3. It is observed that in one hour time after seeing activity (as per driller) only one tubing
with hanger cone could be lowered which was also thrown out by well pressure and final
blowout happened. How and where the precious time was lost, it's break up. Was it
that there were no tubing stands in double in Derrick floor. Where the tubing stands gone? Was
that all length of tubing stands of nearly 3800 mtr broken into singles and lay off?

Reply: After Pull out of drill pipes observed well and no activity was found. Made arrangement and
N/Dn of BOP. As instructed, arranged fill up lines and filled up 9-5/8" casing annulus with fresh
water. Cleaned cellar pit. Arrangement with lifting gears to lift the WH spool was under progress,
when a mild flow was observed. It was immediately, informed to OIL Installation manager and
Production Engineer. Installation manager instructed to run 10 dbls Vam tbg and install cone to
secure the well,(To N/Up BOP, it would have taken around 2 - 2.5 hours) but Production engincer
denied to use VAM tubing and suggested to run D/P’s. Toal pusher told that it would be difficult to
install cone with D/P due to different thread connections. So the production engineer agreed. Then
Tool pusher instructed driller to run VAM tubing dbis, but, driller to!d it would be difficult to run
VAM dbls because D/Ps stand were racked in front of VAM tubing dbls, so it was decided to run in
singles of tubing. To running in VAM singles, installed NUE elevator. The Kelly was on cat walk, so
shifted aside. Started R/in 01 single, while picking up 2+ single for running in, observed flow increase
from well. As per instruction and in presence of OIL production Engineer immediately, L/Dn 2* single
and picked up tubing hanger cone single assy, connected and tried to lower to install at well head,
but couldn’t succeed. The flow rate continuously went on increasing from the well. Tried to push
down by exerting travelling block weight, but could not succeed. Flow rate and pressure then
increased tremendously and threw tubing with cone & blowout occurred.

After initial P/out of 2-7/8" EUE tubing of Depth 3800 Mtrs, it was laid down on ground and after
setting the Retainer packer by Logging unit, R/in with new 2-7/8" VAM Tubing with LTSA for Well
completion on dated 16-05-2020. But during production testing, observed Annulus pressure raised.
QOil decided to P/out LTSA with VAM Tubing and P/out 146 Dbls tbgs. and kept on stand at Monkey
board and 92 Singles laid down for Well Head replacing program. As per instruction, again R/in Drill
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pipe 125 Singles for Cementing Job and after Cementing Job P/out 01 Single + 33 Dbls Drill Pipe
and kept on stand at Monkey Board. Well kept for W.0.C. As per written instruction of Installation
manager, instead of planned 48 hours, It was started after 12 Hrs of W.0.C P/out 29 Dbls of Drill
Pipe and racked at Monkey Board. So all Tubing stands were left racked behind Drill pipes and this
was the reason that the tubing dbls could not be run,

Q no 4. At what time Tool pusher reached site on 27 th morning?

Reply: As Installation manager instructed Tool Pusher to pick up TCR bit from NIA (QIL) for cement
drilling, But on receiving call from driller regarding the self flow from the well, he immediately rushed
to the site and reached at 10:10 am.

Q no 5. Can driller confirm that when D/P were pulled out, trip tank was connected to fill casing
with brine and volume of brine filled was equal to metallic volume of D/P. Was it recorded in
DPR?

Reply: Trip tank connected and regular hole fill was done during tripping. Well took 5.8 bbl of 73 PCF
sodium formate solutions against 5.6 bbl metal displacement. Regular hole fill up was mentioned in
DPR & fill up was recorded in Trip sheet.

Q no 6. What were the activities done from 7 am to 9.30 am on 27 th May. Their timings.

Reply:. Started P/out from 04:00 hrs @ 27-05-2020 and completed at 07:00 hrs by
29 dbls (556.24 mtrs). Hole Fill up was done along with p/out. After completing POOH, observed well,
found no activity. Arrangement were made and N/down BOP as per instruction of OIL Production
Engineer, (i.e. remove flow line, remove riser nipple, Open all studs and remove riser, Cross over
spool, Open all Studs of BOP and sling arrangement for Nipple Down BOP.) After N/Down BOP
cleaned cellar pit, hocked up line from hydromantic tank to 9 5/8" casing for top up with fresh water

and made up arrangement for removing well head spool after replacing lifting gears.

Q no 7. Was there no displacement activity before removal of BOP? How much time it took to
remove the BOP? Considering well depth nearly 3800 mtr well might had given more time than
one hour from start of activity to final blowout as claimed by Driller.

Reply: There was no displacement or any activity observed from the well before removal of BOP.
Approximately it took 02 Hrs to N/DN BOP including all arrangements. (l.e. remove flow line, remove
riser nipple, Open all studs and remove riser Cross over spool, Open all Studs of BOP and sling
arrangement for Nipple down BOP). Cement plug was at 997.38 Mtrto 897.38 Mtr from top.
Perforation zone was 2740 Mtr below the plug & was already open (3731.5 mtrs to 3737.5 mtrs). The
gas though migrate over a distance of 2740 Mtrand exerted pressure below cement plug. So no
activity was observed at well mouth. Cement plug might not have hardened encugh as the Wait on
cement period was shortened from 48 Hours to 12 hours. In that case, Cement plug holded the
pressure upto an  extentand  then began  toleak/crack. On failing  of cement plug,
the gas began channeling out, which resulted in little flow initially, during making arrangement to
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remove wellhead. Immediately the message was conveyed to Oil Installation manager & Production
engineer & necessary actions were taken as described in Q.3, above. As the cement plug began
failing, entire pressure builded below plug, due gas migration of 2740 Mtr, in no time travelled from
997 Mtr to surface with continuously increase in flow and finally resulted in blowout.

Q no 8. When IM suggested to lower 10 stands of tubing in doubles after seeing the well activity
in the well why he (Tool pusher) did not agree and advised Driller telephonically to lower D/P
instead? What was logic behind?

Reply: NO, Tool pusher did not advice driller telephonically to lower D/P's. He instructed driller
to start RIH with tubings.
As per telephonic advice from QIL Installation manager, started to run 10 dbls VAM Tubing to secure

the well. But production Engineer didn't agree to run VAM Tubing and suggested to run Drill pipe.
Then the Tool pusher told Production Engineer that it would be difficult to install Tubing hanger cone
with DP due to difference in connection. Finally prod. Engr. agreed to RIH tubings. Tool
Pusher, then instructed driller to run 10 dbls of VAM Tubing. Driller told to TP that it would be
difficult to run VAM dbls due to drill pipe in stand at Monkey board in front of Vam Tubing stands. So,
immediately, it was decided to run single by single tubings. Made up arrangement and run VAM
tubing singles.
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Sl No

(c)

(e)

. Querries
It is observed that after perforation of the 2nd zone SITP and
SICP were observed which was abnormal. So on 21 st of
May SLB punctured the tubing above packer and killed the
well with 73 Lb/ cuft Brine solution. String along with TSA
was pulled out. What were the other activities done in the
well from 21st May to 25 th May. On 26 May only the
Cement plug job was done. Please clarify.

How the high viscous pill was prepared as per plan to place
inside 5-1/2 casing from 1200 to 1000 Mtr and it’s Sp.
gravity.

Do OIL use Cementing Unit and Silos for cementing job and
same type of equipment were used for placing cement plug
in this well.Please confirm.

To isolate the active zone why placement of Cement plug
was decided. Why not alternate means like placement of
Retrievable Bridge plug above the packer?

As no Officer from OIL was present at site during rig down
of BOP, please ask Sri Sidhartha Gogoi Contractor’s Driller
who was present at site to explain the following through
Mail to me.

Sequence of events from pulling out of tubings after WOC
of 12 hrs with timings.

Why he decided to pull out the tubings and rig down BOP
after 12 hrs of WOC though it was mentioned in the cement
job plan WOC for 48 hrs

When did he notice flow from the well (clock time) after rig
down of BOP and what did he advise the crew to do and
why? Had there been an attempt to put back the BOP, if not
why? How much time he had from start of flow to final
blowout?

Did he inform concerned officer of OIL about the well
activity, if yes then whom he informed and at what time.

At what time on 27 th May the actual blowout took place?
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Comments

21.05.2020: SLB reported observed STP: 2600 psi, SICP 1700 psi.
SLB punctured the tubing above packer 3574 meter. Shut the
well 19:30 hrs.SITP:3000 psi, SICP:1000 psi. 22.05.2020: SITP:3200
psi, SICP:1700 psi at 07:00 AM. Killed the well with 300 bbls 73
Lb/ cuft Sodium Format Solution. SICP:0 PSI, SITP: 0 PSI
23.05.2020 : Release 50 psi from Annulus of 9. 5/8” & 5.1/2”
casing.X-Mass tree was rigged down and BOP was rigged up.
Pressure test and function test performed and found OK,
Retainer packer was unset. Circulated prior to PULL QUT. Pulled
out retainer packer to 1724 m from 3590 M. 24.05.2020 Retainer
packer was pulled out to 1252 M. Spool pressure test carried out
upto to 1100 psi and confirmed that primary seal & secondary
seal did not hold pressure. The pressure released to 0 psi.
Thereafter Retainer packer was pulled out of hole from 1252 M. .
Change-over spool and Riser nipple was installed. Open Ended
Drill pipe was run in hole down to 143 M., 25.05.2020 open ended
drill pipe was further run in hole down to 1198 m. Pipe integrity
test was performed and found OK. Hi-Vis pill of 13 bbls was
placed by displacing 12,50 bbls of Sedium Formate solution at
1197 mtr. Well ready for cement plug job. 26.05.2020 open
ended drill pipe PULLED OUT to 997 M & cement plug job was
arranged as per G&R policy. Immedietly after cementing job Open
Drill pipe was pulled out to 655 M. Reverse circulation was done
to remove excess cement. Job completed at 04:00 pm.

The high viscous pill was prepared in Blender unit using CMC
(HVG) and XC-Polymer in 73 Ib/cft Sodium Formate Solution. The
Sp. Gravity of high visvous pill was 1.17

OIL use Cementing Unit and Silos for cementing job. In this well
premixing method was used for cementing.

Using of Retrievable Bridge plug is not a practice for OIL., hence
cement plug was placed.

Waiting for response

Waiting for response

Waiting for response

Waiting for response

Waiting for response

Waiting for response -
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Sl No

(a)

(b)

Querries
It is observed that after perforation of the 2nd zone SITP and
SICP were observed which was abnormal. So on 21 st of
May SLB punctured the tubing above packer and killed the
well with 73 Lb/ cuft Brine solution. String along with TSA
was pulled out. What were the other activities done in the
well from 21st May to 25 th May. On 26 May only the
Cement plug job was done. Please clarify.

How the high viscous pill was prepared as per plan to place
inside 5-1/2 casing from 1200 to 1000 Mtr and it’s Sp.
gravity,

Do OIL use Cementing Unit and Silos for cementing job and
same type of equipment were used for placing cement plug
in this well.Please confirm.

To isolate the active zone why placement of Cement plug
was decided. Why not alternate means like placement of
Retrievable Bridge plug above the packer?

As no Officer from OIL was present at site during rig down
of BOP, please ask Sri Sidhartha Gogoi Contractor’s Driller
who was present at site to explain the following through
Mail to me.

Sequence of events from pulling out of tubings after WOC
of 12 hrs with timings.

Why he decided to pull out the tubings and rig down BOP
after 12 hrs of WOC though it was mentioned in the cement
job plan WOC for 48 hrs
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Comments

21.05.2020: S5LB reported observed STP: 2600 psi, SICP 1700 psi. SLB punctured
the tubing above packer 3574 meter. Shut the well 19:30 hrs.SITP:3000 psi,
SICP:1000 psi. 22.05.2020: SITP:3200 psi, SICP:1700 psi at 07:00 AM. Killed the
well with 300 bbls 73 Lb/ cuft Sodium Format Solution. SICP:0 PSI, SITP: O PSI
23.05.2020 : Release 50 psi from Annulus of 9. 5/8" & 5.1/2” casing.X-Mass
tree was rigged down and BOP was rigged up. Pressure test and function test
performed and found OK. LTSA was unset. Circulated prior to PULL OUT.
Pulled out LTSA to 1724 m from 3590 M. 24.05.2020 LTSA was pulled out to
1252 M. Spool pressure test carried out upto to 1100 psi and confirmed that
primary seal & secondary seal did not hold pressure. The pressure released to
0 psi. Thereafter LTSA was pulled out of hole from 1252 M. . Change-over
spool and Riser nipple was installed. Open Ended Drill pipe was run in hole
down to 143 M. 25.05.2020 open ended drill pipe was further run in hole down
to 1198 m. Pipe integrity test was performed and found OK. Hi-Vis pill of 13
bbls was placed by displacing 12.50 bbls of Sodium Formate solution at 1197
mtr. Well ready for cement plug job. 26.05.2020 open ended drill pipe PULLED
OUT to 997 M & cement plug job was arranged as per G&R policy. Immedietly
after cementing job Open Drill pipe was pulled out to 655 M. Reverse
circulation was done to remove excess cement. Job completed at 04:00 pm.

The high viscous pill was prepared in Blender unit using CMC(HVG) and XC-
Polymer in 73 Ib/cft Sodium Formate Solution. The Sp. Gravity of high visvous
pill was 1.17

OIL use Cementing Unit and Silos for cementing job. In this well premixing
method was used for cementing.

Using of Retrievable Bridge plug is not a practice for OIL., hence cement plug
was placed.

Details below as per Sri Sidhartha Gogoi Contractor’s Driller statement
26/05/20 night shift crew p/out at 04:00 hrs to 07:00 hrs on 27/05/20.

As per written instruction of installation manager p/out thg after 12 hrs of
WOC and removed BOP as per telephonic instruction of production engineer.
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(c)  When did he notice flow from the well (clock time) after rig
down of BOP and what did he advise the crew to do and
why? Had there been an attempt to put back the BOP, if not

why? How much time he had from start of flow to final
blowout?

(d)  Did he inform concerned officer of OIL about the well
activity, if yes then whom he informed and at what time.

(e)  Atwhat time on 27 th May the actual blowout took place?
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As Driller noticed a little amount of displacements from the well at around 09:
30 hrs, After the BOP had been N\Down, and crew topped up fresh water in 9
5/8" annulus, cleaned cellar & making arrangement for nippling down WF
spool, observed little displacement from the well. Immediately the well
condition was communicated to TP who informed IM & Later on to OIL
production engineer. As per their telephonic advice from IM started to run 10
dbls VAM tbg to secure the well, But production engineer didn't agree to run
VAM tbg and suggested to run drill pipe. Than TP told production engineer that
it would be difficult to install thg hanger cone with DP. Finally he agreed. TP
instructed to driller to run 10 dbls of VAM tbg. Driller told to TP that it would
be difficult to run VAM dbls due to drill pipe in stand. So driller decided to run
sgl by sgl. M/A run VAM sgl.

As per the instructions received from TP after talking to IM and production
engineer, it was decided to install tubing hanger cone. So BOP was not
installed. To install the BOP it would have taken more than 2 hours time.

At that time production engineer reached the site. Driller had R/In 01VAM Sgl
and picked up the second one than observed that flow rate is increase.
Production engineer and TP shouted to pick up cone and install immediately.
So driller laid down the 2nd sgl and picked up the cone and made up with
string. During make up the flow rate increase so he decided to install cone and
run about 2-3 mtrs but cone didn't go down. Tried to push down with travelling
block weight. But didn't succeed. Pressure increased and throughout tbg with
cone & blowout occurred. He had only 1 hours time(9.30 to 10.30 ) to start of
initial displacement observation of flow to final blow out.

Driller informed to tool pusher over telephone about the flow and TP informed
IM Mr. Debojit Das at 09.33 hrs and production Engineer Mr. Bidyut Paban Das
at 09.35 hrs.

At around 10:30 hrs.
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SI No

Querries
In the plan also it was
mentioned to lower
tubing for cement plug
job and in execution
report also it was
mentioned all through
that tubing was used for
cement plug job ie plan
on dated 25 th May, and
again on report on 27th
May and also even in
Cement Job report of 26
th May. Is it typographical
error everywhere?
Surprised! Then who
decided to lower drill
pipe for cement plug job
and not even recorded
anywhere. Why? What
was the size of drill pipe
used then?

It is also clear that neither
contractor tool pusher
nor the Production
Engineer of OIL was
present at site to
overview such a critical
operation like removal of
BOP that too when
integrity of vital safety
barrier of cement plug
was not checked. Where
was tool pusher at the
time of well activity? His
name and his
experience! It is also
observed that vital time
was lost by the Driller in
telephonic
communication as no
responsible officers were
present at site to guide
him what to do after
seeing well activity ie
displacement of well fluid
from casing

Comments

1) Initially, as per program tubing was to be lowered. However
tubings available in site were of premium tubing and N-80 tubing was
not available at site. During execution it was decided 2% “drill pipe
was used for cementing. (2) The cementing report is a standard
format. The word "tubing" was stroked out in the report in one place,
while the second one was left without striking out.

(1) Itis important to state that since well was under WOC as per Well
Progam, no operation was planned on 27.05.2020. However,
Production Engineer planned his visit to the Well Site on 27.05.2020
on the intimation of the Tool Pushar of M/s John Energy in the
previous evening stating that well was ready for change of WF Spool.,
But, there was no instruction from the Production Personnel to
N/down the BoP, as it is a standard practice in OIL that Production
Engineer starts his job only after well is handed over by the IM to
Production Personnel. Rather, personnel of M/s John Energy even did
not inform IM about such operation. Besides, IM in his log diary
clearly instructed the Tool Pushar to carry out the job of WF Spool
change job in presence of Production Personnel. But, driller of M/s
John Energy, even in absence of Tool Pushar and before arrival of the
Production Personnel removed the BoP in violation of IM’s direction.
It is not out of context to mention that in view of lockdown situation,
there were restrictions of visits and since, well was on WOC, there
was no reason for IM to visit the well during the period. (2) It is a fact
that Driller of M/s John Energy has wasted about 1 % hrs crucial time
in telephonic conversation. Moreover, it is pertinent to note that as
per the contract clause 19.1 "The Contractor shall be responsible for
taking all preventive and corrective measures for initial control of
kick, inflow, fire and blowouts. After initial control of well, Contractor
shall inform the Company's Representative about the well condition
and finally well shall be killed after mutual discussion with Company's
representative” (3) Shri Pranjal Saikia of John Energy Limited was
working as Tool pusher since Nov 2016.
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Itis also observed that

there are quite difference

between Planning and

Execution. Example -

Planned to lower Tubing (1) Initially, as per program tubing was to lowered. However tubing in
for placement of Cement  site were premium tubing, so it was decided to use 2 7/8" drill pipe
plug Job but in actual D/P for cementing. (2) It is to be noted that the as per the policy there
was lowered and no was an instruction to POOH after cementing and during WOC.,

record shows that. 2ndly However, as understood during interaction, Installation Manager
WOC was planned for 48 decided to continue WOC for 48 hrs hours. Hence, it was decided to
hrs but that instruction POOH after 12 hours of WOC after the cementing, but there was no
was violated and activity instruction to reduce the WOC period of 48 hrs. Moreover, neither
started after 12 hrs instruction was sought from the IM by M/s John Energy Personnel to
through written and remove BOP before the stipulated WOC period nor initiate any job on
verbal instruction. Why?  well head.

Is it to save some time.

What was the urgency to

cut short the planned

WOC time? Why so?

Following queries are to
be clarified by Driller.
Can driller confirm that
when D/P were pulled
out, trip tank was
connected to fill casing
with brine and volume of
brine filled was equal to
metallic volume of D/P.
Was it recorded in DPR?
What were the activities
done from 7 am to 9.30
am on 27 th May. Their
timings.

Was there no
displacement activity
before removal of BOP?
How much time it took to
remove the BOP?
Considering well depth
nearly 3800 mtr well
might had given more
time than one hour from
start of activity to final
blowout as claimed by
Driller.

| also understand two
officers of OIL were
suspended after this
incident, their name,
designation and reason of
suspension if any?

Reply awaited from John Energy Ltd

Reply awaited from John Energy Ltd

Reply awaited from John Energy Ltd

Reply awaited from John Energy Ltd
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[ also understand two
officers of OIL were
suspended after this
incident, their name,
designation and reason
of suspension if any?

1. ) Shri Bidyut Pawan Das, CHIEF ENGINEER (OGPS) 2) Shri Debojit
Das, Suptd Engineer Drilling (WO). 3).They were Prima Facie involved
in the operation from OIL, pending enquiry.
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_SINo

Querries
In the plan also it was
mentioned to lower
tubing for cement plug
job and in execution
report also it was
mentioned all through
that tubing was used for
cement plug job je plan
on dated 25 th May, and
again on report on 27th
May and also even in
Cement Job report of 26
th May. Is it typographical
error everywhere?
Surprised! Then who
decided to lower drill
pipe for cement plug job
and not even recorded
anywhere. Why? What
was the size of drill pipe
used then?

It is also clear that neither
contractor tool pusher
nor the Production
Engineer of OIL was
present at site to
overview such a critical
operation like removal of
BOP that too when
integrity of vital safety
barrier of cement plug
was not checked. Where
was tool pusher at the
time of well activity? His
name and his
experience! It is also
observed that vital time
was lost by the Driller in
telephonic
communication as no
responsible officers were
present at site to guide
him what to do after
seeing well activity ie
displacement of well fluid
from casing

Comments

1) Initially, as per program tubing was to be lowered. However
tubings available in site were of premium tubing and normal EUE
tubing was not available at site. During execution it was decided 2%
“drill pipe was used for cementing. (2) The cementing report is a
standard format. The word "tubing" was stroked out in the reportin
one place, while the second one was left without striking out.

(1) Itis important to state that since well was under WOC as per Well
Progam, no operation was planned on 27,05.2020. However,
Production Engineer planned his visit to the Well Site on 27.05.2020
on the intimation of the Tool Pushar of M/s John Energy in the
previous evening stating that well was ready for change of WF Spool.
But, there was no instruction from the Production Personnel to
N/down the BoP, as it is a standard practice in OIL that Production
Engineer starts his job only after well is handed over by the IM to
Production Personnel. Rather, personnel of M/s John Energy even did
not inform IM about such operation. Besides, IM in his log diary
clearly instructed the Tool Pushar to carry out the job of WF Spool
change job in presence of Production Personnel. But, driller of M/s
John Energy, even in absence of Tool Pushar and before arrival of the
Production Personnel removed the BoP in violation of IM’s direction.
Itis not out of context to mention that in view of lockdown situation,
there were restrictions of visits and since, well was on WOC, there
was no reason for IM to visit the well during the period. (2) It is a fact
that Driller of M/s John Energy has wasted about 1 % hrs crucial time
in telephonic conversation. Moreover, it is pertinent to note that as
per the contract clause 19.1 "The Contractor shall be responsible for
taking all preventive and corrective measures for initial control of
kick, inflow, fire and blowouts. After initial control of well, Contractor
shall inform the Company's Representative about the well condition
and finally well shall be killed after mutual discussion with Company's
representative” (3) Shri Pranjal Saikia of John Energy Limited was
working as Tool pusher since Nov 2016.
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Itis also observed that
there are quite difference
between Planning and
Execution. Example -
Planned to lower Tubing
for placement of Cement
plug Job but in actual D/P
was lowered and no
record shows that. 2ndly
WOC was planned for 48
hrs but that instruction
was violated and activity
started after 12 hrs
through written and
verbal instruction. Why?
Is it to save some time.
What was the urgency to
cut short the planned
WOC time? Why so?

Following queries are to
be clarified by Driller.
Can driller confirm that
when D/P were pulled
out, trip tank was
connected to fill casing
with brine and volume of
brine filled was equal to
metallic volume of D/P.
Was it recorded in DPR?
What were the activities
done from 7 am to 9.30
am on 27 th May. Their
timings.

Was there no
displacement activity
before removal of BOP?
How much time it took to
remove the BOP?
Considering well depth
nearly 3800 mtr well
might had given more
time than one hour from
start of activity to final
blowout as claimed by
Driller.

| also understand two
officers of OIL were
suspended after this
incident, their name,

designation and reason of

suspension if any?

(1) Initially, as per program tubing was to lowered. However tubing in
site were premium tubing, so it was decided to use 2 7/8" drill pipe
for cementing. (2) It is to be noted that the as per the policy there
was an instruction to POOH after cementing and during WOC.
However, as understood during interaction, Installation Manager
decided to continue WOC for 48 hrs hours. Hence, it was decided to
POQCH after 12 hours of WOC after the cementing, but there was no
instruction te reduce the WOC period of 48 hrs. Moreover, neither
instruction was sought from the IM by M/s John Energy Personnel to
remove BOP befare the stipulated WOC period nor initiate any job on
well head.

Reply awaited from John Energy Ltd

Reply awaited from John Energy Ltd

Reply awaited from John Energy Ltd

Reply awaited from John Energy Ltd
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I also understand two

officers of OIL were

suspended after this

incident, their name, 1.) Shri Bidyut Pawan Das, CHIEF ENGINEER (OGPS) 2) Shri Debojit
designation and reason  Das, Suptd Engineer Drilling (WO). 3).They were Prima Facie involved
of suspension if any?  in the operation from OIL, pending enquiry.
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SI No

(a)

(b)

(c)

(d)

Querries
It is observed that after perforation of the 2nd zone SITP and
SICP were observed which was abnormal. So on 21 st of
May SLB punctured the tubing above packer and killed the
well with 73 Lb/ cuft Brine solution. String along with TSA
was pulled out. What were the other activities done in the
well from 21st May to 25 th May. On 26 May only the
Cement plug job was done. Please clarify.

How the high viscous pill was prepared as per plan to place
inside 5-1/2 casing from 1200 to 1000 Mtr and it’s Sp.
gravity.

Do OIL use Cementing Unit and Silos for cementing job and
same type of equipment were used for placing cement plug
in this well.Please confirm.

To isolate the active zone why placement of Cement plug
was decided. Why not alternate means like placement of
Retrievable Bridge plug above the packer?

As no Officer from OIL was present at site during rig down
of BOP, please ask Sri Sidhartha Gogoi Contractor’s Driller
who was present at site to explain the following through
Mail to me,

Sequence of events from pulling out of tubings after WOC
of 12 hrs with timings.

Why he decided to pull out the tubings and rig down BOP
after 12 hrs of WOC though it was mentioned in the cement
job plan WOC for 48 hrs

When did he notice flow from the well (clock time) after rig
down of BOP and what did he advise the crew to do and
why? Had there been an attempt to put back the BOP, if not
why? How much time he had from start of flow to final
blowout?

Did he inform concerned officer of OIL about the well
activity, if yes then whom he informed and at what time.

At what time on 27 th May the actual blowout took place?
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_ Comments

21.05.2020: SLB reported observed STP: 2600 psi, SICP 1700 psi.
SLB punctured the tubing above packer 3574 meter. Shut the
well 19:30 hrs.SITP:3000 psi, SICP:1000 psi. 22.05.2020: SITP:3200
psi, SICP:1700 psi at 07:00 AM. Killed the well with 300 bbls 73
Lb/ cuft Sodium Format Solution. SICP:0 PSI, SITP: 0 PSI
23.05.2020 ; Release 50 psi from Annulus of 9. 5/8" & 5.1/2"
casing.X-Mass tree was rigged down and BOP was rigged up.
Pressure test and function test performed and found OK.
Retainer packer was unset. Circulated prior to PULL QUT. Pulled
out retainer packer to 1724 m from 3590 M. 24.05.2020 Retainer
packer was pulled out to 1252 M, Spool pressure test carried out
upto to 1100 psi and confirmed that primary seal & secondary
seal did not hold pressure. The pressure released to 0 psi,
Thereafter Retainer packer was pulled out of hole from 1252 M. .
Change-over spool and Riser nipple was installed. Open Ended
Drill pipe was run in hole down to 143 M. 25.05.2020 open ended
drill pipe was further run in hole down to 1198 m. Pipe integrity
test was performed and found OK. Hi-Vis pill of 13 bbls was
placed by displacing 12.50 bbls of Sodium Formate solution at
1197 mtr. Well ready for cement plug job. 26.05.2020 open
ended drill pipe PULLED OUT to 997 M & cement plug job was
arranged as per G&R policy. Immedietly after cementing job Open
Drill pipe was pulled out to 655 M. Reverse circulation was done
to remove excess cement. Job completed at 04:00 pm,
The high viscous pill was prepared in Blender unit using CMC
(HVG) and XC-Polymer ‘in 73 Ib/cft Sodium Formate Solution. The
Sp. Gravity of high visvous pill was 1.17

OIL use Cementing Unit and Silos for cementing job. In this well
premixing method was used for cementing.

Using of Retrievable Bridge plug is not a practice for QIL., hence
cement plug was placed.

Waiting for response

Waiting for response

Waiting for response

Waiting for response

Waiting for response

Waiting for response
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SINo

(e)

Querries
It is observed that after perforation of the 2nd zone SITP and
SICP were observed which was abnormal. So on 21 st of
May SLB punctured the tubing above packer and killed the
well with 73 Lb/ cuft Brine solution. String along with TSA
was pulled out. What were the other activities done in the
well from 2 1st May to 25 th May. On 26 May only the
Cement plug job was done. Please clarify.

How the high viscous pill was prepared as per plan to place
inside 5-1/2 casing from 1200 to 1000 Mtr and it’s Sp.
gravity.

Do OIL use Cementing Unit and Silos for cementing job and
same type of equipment were used for placing cement plug
in this well.Please confirm.

To isolate the active zone why placement of Cement plug
was decided. Why not alternate means like placement of
Retrievable Bridge plug above the packer?

As no Officer from OIL was present at site during rig down
of BOP, please ask Sri Sidhartha Gogoi Contractor’s Driller
who was present at site to explain the following through
Mail to me.

Sequence of events from pulling out of tubings after wOocC
of 12 hrs with timings.

Why he decided to pull out the tubings and rig down BOP
after 12 hrs of WOC though it was mentioned in the cement
job plan WOC for 48 hrs

When did he notice flow from the well (clock time) after rig
down of BOP and what did he advise the crew to do and
why? Had there been an attempt to put back the BOP, if not
why? How much time he had from start of flow to final
blowout?

Did he inform concerned officer of OIL about the well
activity, if yes then whom he informed and at what time.

At what time on 27 th May the actual blowout took place?
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: Comments

21.05.2020: SLB reported observed STP: 2600 psi, SICP 1700 psi.
SLB punctured the tubing above packer 3574 meter, Shut the
well 19:30 hrs.SITP:3000 psi, SICP:1000 psi. 22.05.2020: SITP:3200
psi, SICP:1700 psi at 07:00 AM. Killed the well with 300 bbls 73
Lb/ cuft Sodium Format Solution. SICP:0 PSI, SITP: O PSI
23.05.2020 : Release 50 psi from Annulus of 9. 5/8” & 5.1/2"
casing.X-Mass tree was rigged down and BOP was rigged up.
Pressure test and function test performed and found OK.
Retainer packer was unset. Circulated prior to PULL OUT. Pulled
out retainer packer to 1724 m from 3590 M. 24.05.2020 Retainer
packer was pulled out to 1252 M. Spool pressure test carried out
upto to 1100 psi and confirmed that primary seal & secondary
seal did not hold pressure. The pressure released to 0 psi,
Thereafter Retainer packer was pulled out of hole from 1252 M. .
Change-over spool and Riser nipple was installed. Open Ended
Orill pipe was run in hole down to 143 M. 25.05.2020 open ended
drill pipe was further run in hole down to 1198 m. Pipe integrity
test was performed and found OK. Hi-Vis pill of 13 bhls was
placed by displacing 12.50 bbls of Sodium Formate solution at
1197 mtr. Well ready for cement plug job. 26.05.2020 open
ended drill pipe PULLED OUT to 997 M & cement plug job was
arranged as per G&R policy. Immedietly after cementing job Open
Drill pipe was pulled out to 655 M. Reverse circulation was done
to remove excess cement. Job completed at 04:00 pm.
The high viscous pill was prepared in Blender unit using CMC
(HVG) and XC-Polymer in 73 Ib/cft Sodium Formate Solution. The
Sp. Gravity of high visvous pill was 1.17

OIL use Cementing Unit and Silos for cementing job. In this well
premixing method was used for cementing.

Using of Retrievable Bridge plug is not a practice for OIL., hence
cement plug was placed.

Waiting for response

Waiting for response

Waiting for response

Waiting for response

Waiting for response

Waiting for response
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Sl No

(a)

(b)

Querries

It is observed that after perforation of the 2nd zone SITP and
SICP were observed which was abnormal. So on 21 st of
May SLB punctured the tubing above packer and killed the
well with 73 Lb/ cuft Brine solution. String along with TSA
was pulled out. What were the other activities done in the
well from 21st May to 25 th May. On 26 May only the
Cement plug job was done. Please clarify.

How the high viscous pill was prepared as per plan to place
inside 5-1/2 casing from 1200 to 1000 Mtr and it’s Sp.
gravity,

Do OIL use Cementing Unit and Silos for cementing job and
same type of equipment were used for placing cement plug
in this well.Please confirm.

To isolate the active zone why placement of Cement plug
was decided. Why not alternate means like placement of
Retrievable Bridge plug above the packer?

As no Officer from OIL was present at site during rig down
of BOP, please ask Sri Sidhartha Gogoi Contractor’s Driller
who was present at site to explain the following through
Mail to me.

Sequence of events from pulling out of tubings after WOC
of 12 hrs with timings.

Why he decided to pull out the tubings and rig down BOP
after 12 hrs of WOC though it was mentioned in the cement
Jjob plan WOC for 48 hrs
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. Comments

21.05.2020: SLB reported observed STP: 2600 psi, SICP 1700 psi. SLB punctured
the tubing above packer 3574 meter. Shut the well 19:30 hrs.SITP:3000 psi,
SICP:1000 psi. 22.05.2020: SITP:3200 psi, SICP:1700 psi at 07:00 AM. Killed the
well with 300 bbls 73 Lb/ cuft Sodium Format Solution. SICP:0 PSI, SITP: 0 PSI
23.05.2020 : Release 50 psi from Annulus of 9. 5/8" & 5.1/2" casing.X-Mass
tree was rigged down and BOP was rigged up. Pressure test and function test
performed and found OK. LTSA was unset. Circulated prior to PULL OUT.
Pulled out LTSA to 1724 m from 3590 M, 24.05.2020 LTSA was pulled out to
1252 M. Spool pressure test carried out upto to 1100 psi and confirmed that
primary seal & secondary seal did not hold pressure. The pressure released to
0 psi. Thereafter LTSA was pulled out of hole from 1252 M. . Change-over
spool and Riser nipple was installed. Open Ended Drill pipe was run in hole
down to 143 M. 25.05.2020 open ended drill pipe was further run in hole down
to 1198 m. Pipe,integrity test was performed and found OK. Hi-Vis pill of 13
bbls was placed by displacing 12.50 bbls of Sodium Formate solution at 1197
mtr. Well ready for cement plug job. 26.05.2020 open ended drill pipe PULLED
OUT to 997 M & cement plug job was arranged as per G&R policy. Immedietly
after cementing job Open Drill pipe was pulled out to 655 M. Reverse
circulation was done to remove excess cement. Job completed at 04:00 pm.

The high viscous pill was prepared in Blender unit using CMC(HVG) and XC-
Polymer in 73 Ib/cft Sodium Formate Solution. The Sp. Gravity of high visvous
pill was 1,17

OIL use Cementing Unit and Silos for cementing job. In this well premixing
method was used for cementing.

Using of Retrievable Bridge plug is not a practice for OIL., hence cement plug
was placed.

Details below as per Sri Sidhartha Gogoi Contractor's Driller statement
26/05/20 night shift crew p/out at 04:00 hrs to 07:00 hrs on 27/05/20.,

As per written instruction of installation manager p/out thg after 12 hrs of
WOC and removed BOP as per telephonic instruction of production engineer,
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(c)

(d)

(e)

When did he notice flow from the well (clock time) after rig
down of BOP and what did he advise the crew to do and
why? Had there been an attempt to put back the BOP, if not
why? How much time he had from start of flow to final
blowout?

Did he inform concerned officer of OIL about the well
activity, if yes then whom he informed and at what time.

At what time on 27 th May the actual blowout took place?
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As Driller noticed a little amount of displacements from the well at around 09:
30 hrs. After the BOP had been N\Down, and crew topped up fresh water in 9
5/8" annulus, cleaned cellar & making arrangement for nippling down WF
spool, observed little displacement from the well. Inmediately the well
condition was communicated to TP who informed IM & Later on to OIL
production engineer. As per their telephonic advice from IM started to run 10
dbls VAM tbg to secure the well. But production engineer didn't agree to run
VAM tbg and suggested to run drill pipe. Than TP told production engineer that
it would be difficult to install tbg hanger cone with DP. Finally he agreed. TP
instructed to driller to run 10 dbls of VAM tbg. Driller told to TP that it would
be difficult to run VAM dbls due to drill pipe in stand. So driller decided to run
sgl by sgl. M/A run VAM sgl.

As per the instructions received from TP after talking to IM and production
engineer, it was decided to install tubing hanger cone. So BOP was not
installed. To install the BOP it would have taken more than 2 hours time.

At that time production engineer reached the site. Driller had R/In 01VAM Sgl
and picked up the second one than observed that flow rate is increase.
Production engineer and TP shouted to pick up cone and install immediately.
So driller laid down the 2nd sgl and picked up the cone and made up with
string. During make up the flow rate increase so he decided to install cone and
run about 2-3 mtrs but cone didn't go down. Tried to push down with travelling
block weight. But didn't succeed. Pressure increased and throughout tbg with
cone & blowout occurred. He had only 1 hours time(9.30 to 10.30 ) to start of
initial displacement observation of flow to final blow out.

Driller informed to tool pusher over telephone about the flow and TP informed
IM Mr. Debojit Das at 09.33 hrs and production Engineer Mr. Bidyut Paban Das
at 09.35 hrs,

At around 10:30 hrs.
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SI No

Querries
In the plan also it was
mentioned to lower
tubing for cement plug
job and in execution
report also it was
mentioned all through
that tubing was used for
cement plug job ie plan
on dated 25 th May, and
again on report on 27th
May and also even in
Cement Job report of 26
th May. Is it typographical
error everywhere?
Surprised! Then who
decided to lower drill
pipe for cement plug job
and not even recorded
anywhere. Why? What
was the size of drill pipe
used then?

It is also clear that neither
contractor tool pusher
nor the Production
Engineer of OIL was
present at site to
overview such a critical
operation like removal of
BOP that too when
integrity of vital safety
barrier of cement plug
was not checked. Where
was tool pusher at the
time of well activity? His
name and his
experience! It is also
observed that vital time
was lost by the Driller in
telephonic
communication as no
responsible officers were
present at site to guide
him what to do after
seeing well activity ie
displacement of well fluid
from casing

Comments

1) Initially, as per program tubing was to be lowered. However
tubings available in site were of premium tubing and N-80 tubing was
not available at site. During execution it was decided 2% “drill pipe
was used for cementing. (2) The cementing report is a standard
format. The word "tubing" was stroked out in the report in one place,
while the second one was left without striking out.

(1) Itis important to state that since well was under WOC as per Well
Progam, no operation was planned on 27.05.2020. However,
Production Engineer planned his visit to the Well Site on 27.05.2020
on the intimation of the Tool Pushar of M/s John Energy in the
previous evening stating that well was ready for change of WF Spool.
But, there was no instruction from the Production Personnel to
N/down the BoP, as it is a standard practice in OIL that Production
Engineer starts his job only after well is handed over by the IM to
Production Personnel. Rather, personnel of M/s John Energy even did
not inform IM about such operation. Besides, IM in his log diary
clearly instructed the Tool Pushar to carry out the job of WF Spool
change job in presence of Production Personnel. But, driller of M/s
John Energy, even in absence of Tool Pushar and before arrival of the
Production Personnel removed the BoP in violation of IM’s direction.
It is not out of context to mention that in view of lockdown situation,
there were restrictions of visits and since, well was on WOC, there
was no reason for IM to visit the well during the period. (2) It is a fact
that Driller of M/s John Energy has wasted about 1 % hrs crucial time
in telephonic conversation. Moreover, it is pertinent to note that as
per the contract clause 19.1 "The Contractor shall be responsible for
taking all preventive and corrective measures for initial control of
kick, inflow, fire and blowouts. After initial control of well, Contractor
shall inform the Company's Representative about the well condition
and finally well shall be killed after mutual discussion with Company's
representative” (3) Shri Pranjal Saikia of John Energy Limited was
working as Tool pusher since Nov 2016.
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Itis also observed that
there are quite difference
between Planning and
Execution. Example -
Planned to lower Tuhing
for placement of Cement
plug Job but in actual D/P
was lowered and no
record shows that. 2ndly
WOC was planned for 48
hrs but that instruction
was violated and activity
started after 12 hrs
through written and
verbal instruction. Why?
Is it to save some time.
What was the urgency to
cut short the planned
WOC time? Why so?

Following queries are to
be clarified by Driller.
Can driller confirm that
when D/P were pulled
out, trip tank was
connected to fill casing
with brine and volume of
brine filled was equal to
metallic volume of D/P.
Was it recorded in DPR?
What were the activities
done from 7 am to 9.30
amon 27 th f\nav. Their
timings.

Was there no
displacement activity
before removal of BOP?
How much time it took to
remove the BOP?
Considering well depth
nearly 3800 mtr wel|
might had given more
time than one hour from
start of activity to final
blowout as claimed by
Driller,

| also understand two
officers of OIL were
suspended after this
incident, their name,

designation and reason of

suspension if any?

(1) Initially, as per program tubing was to lowered. However tubing in
site were premium tubing, so it was decided to use 2 7/8" drill pipe
for cementing. (2) It is to be noted that the as per the policy there
was an instruction to POOH after cementing and during WOC,
However, as understood during interaction, Installation Manager
decided to continue WOC for 48 hrs hours. Hence, it was decided to
POOH after 12 hours of WOC after the cementing, but there was no
instruction to reduce the WOC period of 48 hrs. Moreover, neither
instruction was sought from the IM by M/s John Energy Personnel to
remove BOP before the stipulated WOC period nor initiate any job on
well head.

Reply awaited from John Energy Ltd

Reply awaited from John Energy Ltd

Reply awaited from John Energy Ltd

Reply awaited from John Energy Ltd
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I also understand two
officers of OIL were
suspended after this
incident, their name,
designation and reason
of suspension if any?

1. ) Shri Bidyut Pawan Das, CHIEF ENGINEER (OGPS) 2) Shri Debojit
Das, Suptd Engineer Drilling (WQ). 3).They were Prima Facie involved
in the operation from OIL, pending enquiry.
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SI No

Querries
In the plan also it was
mentioned to lower
tubing for cement plug
job and in execution
report also it was
mentioned all through
that tubing was used for
cement plug job ie plan
on dated 25 th May, and
again on report on 27th
May and also even in
Cement Job report of 26
th May. Is it typographical
error everywhere?
Surprised! Then who
decided to lower drill
pipe for cement plug job
and not even recorded
anywhere, Why? What
was the size of drill pipe
used then?

It is also clear that neither
contractor tool pusher
nor the Production
Engineer of OIL was
present at site to
overview such a critical
operation like removal of
BOP that too when
integrity of vital safety
barrier of cement plug
was not checked. Where
was tool pusher at the
time of well activity? His
name and his
experience! It is also
observed that vital time
was lost by the Driller in
telephonic
communication as no
responsible officers were
present at site to guide
him what to do after
seeing well activity ie
displacement of well fluid
from casing

Comments

1) Initially, as per program tubing was to be lowered. However
tubings available in site were of premium tubing and normal EUE
tubing was not available at site. During execution it was decided 2%
“drill pipe was used for cementing. (2) The cementing report is a
standard format. The word "tubing" was stroked out in the reportin
one place, while the second one was left without striking out.

(1) Itis important to state that since well was under WOC as per Well
Progam, no operation was planned on 27.05.2020. However,
Production Engineer planned his visit to the Well Site on 27.05.2020
on the intimation of the Tool Pushar of M/s John Energy in the
previous evening stating that well was ready for change of WF Spool.
But, there was no instruction from the Production Personnel to
N/down the BoP, as it is a standard practice in OIL that Production
Engineer starts his job only after well is handed over by the IM to
Production Personnel. Rather, personnel of M/s John Energy even did
not inform IM about such operation. Besides, IM in his log diary
clearly instructed the Tool Pushar to carry out the job of WF Spool
change job in presence of Production Personnel. But, driller of M/s
John Energy, even in absence of Tool Pushar and before arrival of the
Production Personnel removed the BoP in violation of IM’s direction,
[tis not out of context to mention that in view of lockdown situation,
there were restrictions of visits and since, well was on WOC, there
was no reason for IM to visit the well during the period. (2) It is a fact
that Driller of M/s John Energy has wasted about 1 % hrs crucial time
in telephonic conversation. Moreover, it is pertinent to note that as
per the contract clause 19.1 "The Contractor shall be responsible for
taking all preventive and corrective measures for initial control of
kick, inflow, fire and blowouts. After initial control of well, Contractor
shall inform the Company's Representative about the well condition
and finally well shall be killed after mutual discussion with Company's
representative" (3) Shri Pranjal Saikia of John Energy Limited was
working as Tool pusher since Nov 2016.
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Itis also observed that
there are quite difference
between Planning and
Execution. Example -
Planned to lower Tubing
for placement of Cement
plug Job but in actual D/P
was lowered and no
record shows that. 2ndly
WOC was planned for 48
hrs but that instruction
was violated and activity
started after 12 hrs
through written and
verbal instruction. Why?
Is it to save some time.
What was the urgency to
cut short the planned
WOC time? Why so?

Following queries are to
be clarified by Driller.
Can driller confirm that
when D/P were pulled
out, trip tank was
connected to fill casing
with brine and volume of
brine filled was equal to
metallic volume of D/P.
Was it recorded in DPR?
What were the activities
done from 7 am to 9.30
am on 27 th May. Their
timings.

Was there no
displacement activity
before removal of BOP?
How much time it took to
remove the BOP?
Considering well depth
nearly 3800 mtr well
might had given more
time than one hour from
start of activity to final
blowout as claimed by
Driller,

| also understand two
officers of OIL were
suspended after this
incident, their name,

designation and reason of

suspension if any?

(1) Initially, as per program tubing was to lowered. However tubing in
site were premium tubing, so it was decided to use 2 7/8" drill pipe
for cementing. (2) It is to be noted that the as per the policy there
was an instruction to POOH after cementing and during WOC.
However, as understood during interaction, Installation Manager
decided to continue WOC for 48 hrs hours. Hence, it was decided to
POCH after 12 hours of WOC after the cementing, but there was no
instruction to reduce the WOC period of 48 hrs. Moreover, neither
instruction was sought from the IM by M/s John Energy Personnel to
remove BOP before the stipulated WOC period nor initiate any job on
well head.

Reply awaited from John Energy Ltd

Reply awaited from John Energy Ltd

Reply awaited from John Energy Ltd

Reply awaited from John Energy Ltd
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[ also understand two
officers of OIL were
suspended after this
incident, their name,
designation and reason
of suspension if any?

1. ) Shri Bidyut Pawan Das, CHIEF ENGINEER (OGPS) 2) Shri Debojit
Das, Suptd Engineer Drilling (WQ). 3).They were Prima Facie involved
in the operation from OIL, pending enquiry.
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Q no 1. Sequence of events from pulling out of tubing after WOC of 12 hrs with
timing.

Reply: 26/05/20 night shift crew p/out at 04:00 hrs to 07:00 hrs on 27/05/20.

2. Why he decided to pull out the tubing and rig down BOP after 12 hrs of WOC
though it was mentioned in the cement job plan WOC for 48 hrs.

Reply: As per written instruction of installation manager p/out tbg after 12 hrs of WOC
and removed BOP as per telephonic instruction of production engineer.

3. When did he notice flow from the well (clock time) after Rig down of BOP and
what did he advise the crew to do and why? Had there been an attempt to put
back the BOP if not why? How much time he had from start of flow to final blow
out?

Reply: As Driller noticed a little amount of displacements from the well at around 09:30
hrs. After the BOP had been N\Down, and crew topped up fresh water in 9 5/8" annulus,
cleaned cellar & making arrangement for nippling down WF spool, observed little
displacement from the well. Immediately the well condition was communicated to TP
who informed IM & Later on to OIL production engineer. As per their telephonic advice
from IM started to run 10 dbls VAM tbg to secure the well. But production engineer didn't
agree to run VAM tbg and suggested to run drill pipe. Than TP told production engineer
that it would be difficult to install tbg hanger cone with DP. Finally he agreed. TP
instructed to driller to run 10 dbls of VAM tbg. Driller told to TP that it would be difficult to
run VAM dbls due to drill pipe in stand. So driller decided to run sgl by sgl. M/A run VAM

sgl.

As per the instructions received from TP after talking to IM and production engineer, it
was decided to install tubing hanger cone. So BOP was not installed. To install the BOP
it would have taken more than 2 hours time.

At that time production engineer reached the site. Driller had R/In 01VAM Sgl and picked
up the second cone than observed that flow rate is increase. Production engineer and TP
shouted to pick up cone and install immediately. So driller laid down the 2nd sgl and
picked up the cone and made up with string. During make up the flow rate increase so
he decided to install cone and run about 2-3 mtrs but cone didn't go down. Tried to push
down with travelling block weight. But didn't succeed. Pressure increased and
throughout thg with cone & blowout occurred. He had only 1 hours time(9.30 to 10.30 )
to start of initial displacement observation of flow to final blow out.

4. Did he informed concerned officer of OIL about the well activity. If yes then
whom he informed and at what time.
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Reply: Driller informed to tool pusher over telephone about the flow and TP informed IM

Mr. Debojit Das at 09.33 hrs and production Engineer Mr. Bidyut Paban Das at 09 35
hrs.

3. At what time on 27" May the actual Blow out took place ?

Reply: At around 10:30 hrs.
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SI No

History of Baghjan field.
When this field was discovered.

How many exploratory wells were drilled and
Average target depth of wells,

Area of the field,
In place reserves, Recoverable reserves.

Reservoir pressure.

Is it a Gas field or both Oil and Gas.

How many hydrocarbon bearing sands were
found, their average depth and content.

Main pay sand details and it's age,

Development of the field

When this field was developed

How many developmental wells are drilled so far,
type of wells ie Vertical, Directional, Horizontal,

ERD wells their nos.

Average target depth of wells and formation
pressure
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The discovery of hydrocarbon in this structure was
made during March’ 2003 after the successful
completion of the first well Baghjan-1.

(1) A total of 10 exploratory wells
(2) Target depth of the wells are in and around
3800 m to 4300 m,

Baghjan field in around 20 km2.

(1) 2P Oil Reserve (MMSKL): In Place: 13.5927
| Recoverable: 02.7859

(2) Non Associated 2P Gas Reserve (BCM) | In
Place: 38.94 |Recoverable: 25.60

(3) Associated 2P Gas Reserve (BCM): In Place:
13.84 |Recoverable: 5.99 |

Reservoir pressure varies in between 402 kg/cm2 to
429.5 kg/cm2 in Baghjan Area

Both Qil and Gas

Primarily three major hydrocarbon bearing (oil &
gas) Formations viz. Langpar, Lk+Th and Narpuh are
encountered in the Baghjan Field within the depth
range of around 3700 m to 3900 m TVD,

Multiple reservoir sands are encountered in the
field within Langpar to Narpuh Formation of
Paleocene-Lower Eocene age.

Baghjan field development commenced from
December 2005 after successful completion of well
Baghjan-2. (The discovery of hydrocarbon was
made in March’ 2003 after completion of the first
well Baghjan-1)

16 development wells have been drilled.

Types of well (of total 26 nos)Vertical: 01 well, J
Bend : 08 wells, S bend : 17 Wells, Horizontal well:
Nil, ERD well: Nil

(1) Target depth of the wells are in and around
3800 m to 4300 m. (2) Reservoir pressure varies in
between 402 kg/cm2 to 429.5 kg/cm2 in Baghjan
Area
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When the field was put on production and initial
volume of production and peak production
volume

What is present production of the field je Qil, Gas
and Condensate and quantity of estimated loss of
production due to the blowout in well no 5.

General casing policy of wells and cement rise
planned behind each casings.

Size of final production casing.

Is it packer completion or open ended tubing
completion and tubing size,

Some information of Well No 5
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Commercial oil production started in December
2005 after completion of well Baghjan-2 in Langpar
Sand (BGNOO2 Block).The production of the area
increased gradually and reached a peak production
level of around 910 KLPD in March 2012 with
completion of more wells in the area. Thereafter,
the oil production rate shows a declining trend and
reached a level of around 630 KLPD in September
2016 with increased water production. However,
with drilling of new producer wells, production
again rose to a level of around 1000 KLPD during
November 2017. The current production of the area
is around 950 KLPD oil, 1.29 MMSCMD gas and 280
KLPD water. The initial reservoir is around 422.8
kg/cm2 at a depth of 3646.8 m which is 58 kg/cm2
above hydrostatic as recorded in well BGN-1 in April
2003. The current reservoir pressure is around
411.2 kg/cm2 at a depth of 3977.2 m recorded in
May 2020.

Baghjan Area is producing Oil+ Condensate @ 950
kipd, Water @ 284.1 klpd & 1.3 MMSCMD Gas.
Estimated loss of production in well BGN 5 due to
blowout would be 90,000-95,000 scum gas and 10-
15 kls Condensate per day.

1) Surface Casing: 20” (94ppf K-55xBTC): 150-200 m
(Cementing planned to surface)

2) 1st Intermediate Casing: 13.3/8” (68 ppf N-
80xBTC): 1400-1900 m (Cementing planned to
surface)

3) 2nd Intermediate Casing: 9.5/8” (47 ppf P-
110xBTC, N-80xBTC): 3000-3400 m (Cementing
planned approx. 200 m inside 13.3/8” casing shoe)
4) Final/ Production casing: 5.1/2" (20ppf P-
110xBTC, N-80xBTC): 3900-4400 m (Cementing
planned approx. 200 m inside 9.5/8” casing shoe
but may vary depending upon the cement slurry
weight to make sure not to exceed fracture
pressure)

5%" production casing.

All the wells are completed with packer
completions with 2%" tubing.
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Details of this well,

When it was drilled and target depth in metre.

Casing policy adopted in this well,
Vertical or Deviated. If deviated its profile.

Final casing size and production tubing size.

Was it a packer completion well or open ended
tubing Completion.

How many zones were encountered in this well,
from which zone it was producing and what was
production history of this well ie Oil, Gas and
Condensate

Depth of the producing zone, it’s formation
pressure(BHP and Well Head flowing pressure)
type of completion fluid and it’s specific gravity.

Was any time this well was worked over in the
past other than this time? If yes then provide the

objective of the last work- over plan and execution

details.
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Baghjan 5 was completed in the year March’2007.
Measured Drilling Depth = 3904m

Target sands: 3829 m Langpar Sand, 3781 m Lk+Th
Sand SG Il1+1V, 3729 m Lk+Th sand SGI+ll,3673 m
Narpuh sand.

Date of spudding : 20.11,2006 drilling completed on
12.03.2007 , Target depth: 3904 m

4 Stage casing policy (As described above)

Deviated

Profile: S bend

KOP =200 M

Maximum Drift angle = 26 degree at 811 m (mwd)
Deviation correction = 66.81 m

Final casing size: 5%” and Production tubing size:
2%"’

Packer completion

1) 04 Zones

2) Earlier producing from 3870 m Langpar Sand (SG
V) which was plugged back and perforated in 3729
m Lk+Th sand SG |+l| during the current workover.,

Production history: Attachment vide Annex-|

(1) Earlier producing from 3870 m Langpar Sand (SG
V) which was plugged back and perforated in 3729
m Lk+Th sand SG I+1 during the current workover.
(2) BHP data: No BHP data in this well however,
static BHP in equivalent sand in neighbouring well is
approx 408.2 Ksc at mid perforation depth of 3699
m BDF

(3) Specific Gravity: Not measured in this well

First Workaover. Duration: 17.03.2015-08.04.2015,
Last Workover: Duration: 18.04.2020-Till date
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11

Present work-over plan of this well, who prepared
the plan and objective of the work-over job.

When the work-over rig was deployed and type of
rig and Contractor’s name
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(1) Present work-over program has been attached
(Original dated 28.04.2020 vide Annex-Il , draft
addendum-1 dated 25.05.2020 vide Annex-Ill and
final addendum-1 dated 27.05.2020 vide Annex-IV),
(2) Plans were collectively prepared namely: G&R
(Workover), Respective Assets (Eastern), Chemical,
Drilling Services, Wel| Logging, Chemical, R&D,
OGPS, Logistics and Civil.

(3) First WO Objective: To complete the well as gas
well with permanent packer in the same 3870-m
Langpar Sand (BGN 001 Block) sands after milling
out the bridge plug.

(4) Second WO Objective: To PB the existing 3870-
m Langpar Sand and complete the well higher-up in
the 3729-m LK+TH I+| Sand

(1) 19.04.2020 and Pre-workover Audit on
24.04.2020, (2) Type: Mobile Rig and (3)
Contractor's Name: M/s John Energy Ltd
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12

13

Detail of activities done by this rig in this well till
the date of blowout

Who was Incharge of work -over job of this well
and his experience and undergone training details.

SOP( Standard operating practices)

Do OIL follow SOP ( Standard operating practices)
as prescribed by OISD ( OIL INDUSTRY SAFETY
DIRECTORATE) in work-over operation of Oil & Gas
wells. If so what is the SOP of work-over operation
of Gas wells,

80



The well taken up for work-over to plug back the
bottom most 3870-m Langpar Sand and complete in
the higher-up 3729-m Lk+Th I+I Sand. Accordingly,
during the current workover (April-May’ 2020), the
bottom most 3,870 m Langpar Sand was plugged
back by setting a Bridge Plug at 3,865 m and the
well was completed with 2.7/8” Premium
connection tubing and LTSA (Locator Tube Seal
Assembly) stabbed into retainer packer at 3,590 m
for producing from the higher-up 3729-m LK+TH I+I1
Sand. The well perforated on 18/05/2020, in the
range 3731.5 - 3737.5 m after which observed
immediate pressure build-up of 300 psi (SITP) on
the tubing. Casing pressure observed to be

zero (SICP). Then, pressure gradually increased up
to SITP: 4400 psi; SICP: 3900 psi and "B" Annulus
pressure: 500 psi in next two days. Hence, on
20.05.2020 well was bull dozed and SICP & SITP was
reduced to zero & 250 psi, On 21.05.2020,
punctured tubing @ 3574 m and the well killed with
73 pound per cubic feet Sodium Formate solution,
Further, LTSA was unstabbed and Pull out with
tubing. The tubing head spool found leaking on
testing. View above, the decision taken to
repair/replace tubing head spool and recomplete
the well in the 3729-m LK+TH I1+1| Sand with
premium tubing. As per program, cement plug
placed at 997 M by pumping 254 gallons of 114 pcf
cement slurry. After waiting on cementing for 12
hours, open-ended tubing pulled out of hole. On
day the day of the incident,i.e, 27th May 2020, BOP
was rigdown for Wellhead repair job. While working
on further rig down of wellhead (WF spool),
observed displacement. Tried to place the tuhing
hanger cone for shuting the well without succses
due to increase of intesity of flow.

The workover job is carried out collectively. The
departments involoved during the policy
preparation (i.e G&R (Workover), Respective Assets
(Eastern), Chemical, Drilling Services, Well Logging,
Chemical, R&D, OGPS, Logistics and Civil) are also
invloved in monitoring and executing the job.

Yes, OIL follows relavent standards of 0ISD.
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Detailed Cement plug job planned in this well to
isolate the producing zone and it’s execution
details.

3 Depth of zone to be isolated.

Depth of Cement plug and it's length, Cement
Slurry design ie its thickening time and
compressive strength after 24 hrs, 36 hrs, Cement
test report be provided.

4
Who executed the job at site and its execution
report,

5
Was the Cement plug top checked after setting of
cement and tested positively or negatively to

6

ensure perfect placement of mechanical barrier
before removal of BOP

What were the activities done from placement of
7 cement plug to removal of BOP from the well
head.

Who senior officers were present at site at the
time of removal of BOP their name and

8 designation (CONTRACTOR side and OIL side) and
their experience details.



1) Detailed Cement plug job plan:

Job was planned as per draft addendum -1 dated

25.05.2020 as follows: (1) R/in OF tubing down to
1200 m and carry out tubing integrity test using
colored solution.

2) If OK, Place hi-vis pill in the range 1200 — 1000 m.
P/out tubing upto1000 m and reverse circulate out
excess pill,

3) Place ___ gallons of 118 pcf cement slurry from
1000 m up to 900 m. P/out tubing up to 900 m and
reverse circulate out excess cement. POOH OE
tubing.

4) Woc for 48 hours.

(2) Execution Details: (As per cementing Report
vide Annex-VIi) Cement plug placed at 997 M by
pumping 254 gallons of 114 pcf cement slurry on
26.05.2020 and cementing completed at 04:00 pm

3731.5-3737.5 meter

(1) Depth of Cement Plug: 1000 m up to 900 m (as
per plan) (2) Length: 100 meter (as per plan)

(3) Cement Slurry design : The Initial Setting Time
(IST) and Final Setting Time (FST) of the slurry was
05 hours 45 minutes & 06 hours 05 minutes
respectively. (4) Compressive strength after
24 hrs, 36 hrs: The compressive strength after 24
hrs and 36 hrs was 1560 psi & 1900 Psi respectively.
(Cement Test Report provided vide Annex-V)

(1) Collectively executed by Chemical, Drilling
Services (Drilling-Workover & Drilling-Cementing)
and Contractor (2) Cementing Report (Job report
attachted vide Annex - Vi)

BOP was removed by the Contractor's crew before
arrival of OIL personnel, but as per report, testing of
cement plug was not done before the removal of
BOP

(1) WOC (2) Open-ended drill pipe was pulled out of
hole, (3) Flow nipple, riser and BOP were rigged
down.;

Following Personnel from the Contractor, i.e M/s

John Energy were present: Shri Sidhartha Gogoi,
Driller. Experience 15 year (approximately)
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i

Do they ever attended IADC (International
Association of Drilling Contractors) recognised well
control training course, if so when and where?

When well was initially flowing after removal of
BOP and what action did the crew take as per
advise of Rig Incharge

How much time the well gave from start of flow till
to the time of actual blowout.

Others

What was initial flow from the well on 27 th May
after blowout ie the day of blowout occurred,

How the well caught fire on 9th of June ie after
nearly 14 days any idea?

What is the estimated present flow from the well

Is there any notice of fall of reservoir pressure in
surrounding wells of the field.

Their Names and designation of employees of OIL
died in this incident and cause of death.
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(1) Yes, (2) ShriSidhartha Gogoi, Driller attended
Well servicing Workover, Certificate validity :
29.11.2018-29.11.2020, Certificate No: 57D67501-
3162FF, Name of Institute: PetroTalent, Institute of
Petroleum technology, Pune

(1) Well started to flow around 08:55 am, (2) Tried
to shut the well.

(2) Approximately 01:30 Hrs

Kill fluid followed by gas and condensate

Enquiry is under process

Not measured

No production drop has been observed in any
of the wells in Baghjan field during this period

(1) Late Tikheswar Gogoi,Asstt operator (Fire
Service), and Late Dulrlov Gogoi, Asstt operator
(Fire Service) (2) Enquiry process not completed
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SINo

Querries

[ understand bottom zone at 3870 mitr was successfully
isolated by putting BP at ie above the zone of perforation
and tested at 1000 psi. Ok.

For testing upper sand ie 2nd sand at depth 3729 mtr a
Retainer Packer was set at 3590 mtr ie about 140 mtr
above the planned perforation depth and then lowered
Tubing with LTSA and packer was stabbed in. Why
packer was set so much above the zone?

Then I understand wire line perforation gun of 2-1/18 inch
size was lowered through tubing and through packer and
perforated the zone at 3731.5 to 3737.5 mtr. After
perforation wire line gun was pulled out but observed THP
and SICP. That means packer tubing seal was not working
50 SICP was observed. Am I correct?

Then tubing volume was bulldozed with liquid and tubing
and casing pressure was brought down to zero. Then
tubing was perforated above packer at 3574 mtr and
circulated the well with 73 Ib/cufi sodium formate solution
and well was killed.

Please confirm the packer used in the well is a full bore
packer without NRV. Am | correct? Otherwise in case of
retainer packer with NRV once stabbed out the retainer
would have worked as BP.

Cement plug was placed between 1000 to 900 mtr and at
this depth what will be deviated angle of 5-1/2 Casing?

2ndly Cement slurry test report does not indicate
compressive strength after 12 or 24 hrs,

In the plan WOC was suggested as 48 hrs, then why crew
did not wait for 48 hrs before removing BOP and whose
instruction tubings were pulled out after 12 hrs and BOP
was removed much before 48 hrs,
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Comments
Yes.

The Retainer packer was set @ 3590 m to keep expose the uppermost
possible hydrocarbon bearing 3618-m Narpuh Sand, for future testing (i.e.
28 m above the uppermost sand zone). Being a permanent packer, the
provision for testing and to successively complete all the sands was
basically kept open in the well BGN-05. This is a general practise followed
in OIL in case of multi-stack sands in close proximity and to avoid any
future downhole complication that may arise due to milling/ pushing down
of the Retainer packer.

Difficult to ascertain the point of leakage for pressure build up in casing
after perforation.

Tubing pressure was brought down to 250psi and casing pressure was
brought down to zero.

It was a retainer packer without NRV.

MD INCLINATION
905m 26 °
998m 25 ©

Yes, not indicated.

1) As per the amended plan, cementation job was completed at 16:00 Hrs on
26.05.2020 and WOC was 48 hrs. The Installation Manager recorded to
carry out work on well head in presence of commissioing personnel.
However, the Contractor's (M/s John Energy Ltd.) crew removed the BOP
without the knowledge or Instruction from the Installation Manager and
before arrival of the OIL's Commissioing Team. It is not known why the
Contractor's personnel removed the BOP deviating the laid down
procedures. (2) Tubings were pulled out of hole as per program.
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11

12

Also observed in the plan there was no instruction to tag
and test the cement plug positively or negatively. Is it a
normal practice followed by OIL not to tag and test
cement plug used as barrier specially in case of zone
isolation of Gas well.

Is there no practice to put one BP above cement plug and
testing to ensure 100% zonal isolation specially in case of
Gas wells. That was done in case of isolation of bottom
most zone at 3870 mtr, Why the same practice was not
followed in the case of 2 nd zone?

Why and who decided to place the plug at 1000 to 900
Mtr but not at bottom above the packer. Is it a normal
practice followed by OIL in past also to place cement plug
much above the zone of isolation specially in case of Gas
well? What is the OISD guidelines? Please provide.

What is likely formation pressure of this zone?
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As per the normal practice followed by OIL cement plug is tagged and
tested when it is placed for abandonment purpose (temporary / permanent).

For temporary and permenant abandonment OIL follows guidelines of
OMR-2017 and QISD -175. However, in this case, as the isolation

The Eocene reservoirs are multistaked and SBHP varies in the range 402 ksc
t0 429.5 ksc in different fault blocks in different point of time,
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Sl No

Querries

The type and capacity (tonnage) of work-over rig
deployed in Baghjan well-5.

The type, model and make of Production Packer
used in the 2nd Zone of this well.

Whether Retainer packer or TSA was defective
as after perforation of the zone both SITP and
SICP were observed.

What was observed after pull out of tubing with
TSA. If TSA was found damaged then how and
why? Plan was to lower tubing with new TSA to
stab in packer and to re-complete the wel],

Actual casing policy of this well and cement rise
behind casings.

What is the angle of deviation of the well at 900
to 1000 mtr.

Why the leakage in Tubing head spool was not
noticed before perforating the 2nd zone. Should
have been tested before perforation of the zone.
This is a normal practice.
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Comments

1) Self - Propelled, Mobile 550 HP, WORKOVER with hoisting capacity 138
tons (125 MT or Tonnes) (2) MAKE: SJ Petroleum Machinary Co., China
Model: JC550, SN: 091204

Wire Line Set Retainer Production Packer, Model 'BFB-1', Make: BOTIL

No defect was detected during visual inspection of Retainer packer or TSA
prior to running in of the same,

After pulling out ,the TSA was visually inspected and was not found to be
damaged. The TSA was redressed as a regular practice prior to running in to
re complete the well.

Casing Policy attached

MD INCLINATION
905 m 26°
998 m 25*

During production of the well prior to workover, B-annulus pressure was
not observed, During initial well killing operation no pressure was observed
in the B-annulus. Hence Tubing head spoal was not tested before
perforating the 2nd zone.
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Run Time

Monthly Production Report

03-Jul-20
R 15:14:21
OIL INDIA LIMITED, Duliajan
Well Number (Completion) [Reservoir: | Loc:TN ~ Station :Baghjan EPS
BGNO005 Baghjan Langpar Sand (Well BGNOO Biock] Oil Field : Greater Chandmari Field Lease : Baghjan M/L
- e | S — = Area:Baghjan _ N - R iz}
Period Noof | Interval Production . Average Production Rate Water | GOR Cymulativg__?_rqduction .
Reod ™G Water | Gas | Gi | Wae | Gas | Cul i(scum/kl) o Water |  Gas |
Days (Kls) (Kls) | (MSCUM) | (KLPD) | (KLPD) _f( scumd) (%) | (KLS) (KLS) | (mscum) |
Sep-2015 30.0_“ 276.0 0.0 2457 1 82 0.0 81.9 0.00 8902.71 276.0 0.0 245715
Oct-2015 29.0 527.0 93.0 4031.9 18.2 3.2 139.0 15.00 7650.68 803.0 93.0 6489.06
Nov-2015 274 520.9 54.8 20491 19.0 2.0 4.7 9.52 393369 1323.9 147.8 8538.18
Dec-2015 309 589.0 93.0 2100.8 19.1 3.0 68.0 13.64 3566.73 1912.9 240.8 10638.99
Jan-2016 31.0 589.0 93.0 3659.3 19.0 3.0 118.0 13.64 6212.81 2501.9 333.8 14298.33
Feb-2016 29.0 551.0 87.0 4183.3 19.0 3.0 144.3 13.64 7592.19 3052.9 420.8 18481.62
Mar-2016 31.0 589.0 93.0 39451 19.0 3.0 127.3 13.64 669789 36419 513.8 22426 68
Apr-2016 30.0 570.0 90.0 4229.6 19.0 3.0 141.0 13.64 7420.44 4211.9 603.8 26656.33
May-2016 31.0 589.0 93.0 3774.0 19.0 3.0 121.7 13.64 6407.44 4800.9 696.8 30430.31
Jun-2016 30.0 810.0 30.0 3385.4 27.0 1.0 112.8 3.57 4179.56 5610.9 726.8 33815.76
Jul-2016 31.0 837.0 31.0 3885.2 27.0 1.0 125.3 3.57 4641.83 64479 757.8 37700.97
Aug-2016 31.0 837.0 31.0 3903.9 27.0 1.0 125.9 3.57 4664.17 7284.9 788.8 41604 .88
Sep-2016 29.8 805.0 30.0 4628.0 27.0 1.0 1653 3.59 5749.04 8089.9 8188 46232.86
Oct-2016 31.0 868.0 31.0 4509.0 28.0 1.0 145.5 345 5194.71 8957 9 849.8 50741.87
Nov-2016 30.0 840.0 30.0 4664.8 28.0 1.0 155.5 345 5553.33 9797 9 879.8 55406.66
Dec-2016 31.0 840.0 30.0 4064.6 271 1.4 131.1 345 483883 10637.9 909.8 59471.27
Jan-2017 31.0 868.0 31.0 4108.8 28.0 1.0 132.5 3.45 4733.63 11505.9 940.8 63580.06
Feb-2017 26.6 742.0 26.0 3524.8 27.9 1.0 132.4 3.39 475034 12247 .9 966.8 67104.81
Mar-2017 30.9 8992.0 31.0 4188.1 32 1.0 135.5 3.03 4221.84 13239.9 997.8 71292.88
Apr-2017 30.0 960.0 60.0 3966.4 32.0 2.0 132.2 5.88 413163 14199.9 1057.8 75259.24
Page 10of 3
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OIL INDIA LIMITED, Duliajan

Monthly Production Report

Well Number{ComplenonJ Reservoir - - & Loc : TN - T StatijFS
BGN005 ’Eagﬁ?ar?@éfar Sand (WellBGNOOT Block) | Qjf Field : Greater Chandmari Field Lease : Baghjan M/L
. . _Area : Baghjan | — _
Period No of Interval Producuon Average Production Rate Water ~GOR ~ Cumulative Productlon
Prod [ Water | Gas Oil Water = Gas Cut  (scum/kl)f~ Qil Water | Gas

Days (Kls) (Kls) || (MSCUM)  (KLPD) | (KLPD) (mscumd) (%) (KLS) | (KLS) | (mscum)
May-2017 310 992.0 62.0 4941.4 32.0 2.0 159.4 588 4981.28  15191.9 1119.8 80200.67
Jun-2017 29.7 960.0 60.0 3611.3 32.4 2.0 121.7 588 3761.80  16151.9 1179.8 83811.99
Jul-2017 31.0 992.0 62.0 3696.6 32.0 2.0 119.2 588 372645  17143.9 1241.8 87508.63
Aug-2017 31.0 937.0 62.0 4046.0 30.2 2.0 130.5 6.21 4318.01  18080.9 1303.8 91554.61
Sep-2017 30.0 810.0 60.0 3915.2 27.0 2.0 130.5 6.90 483352  18890.9 1363.8 95469.76
Oct-2017 31.0 837.0 62.0 3648.8 27.0 2.0 117.7 6.90 435935  19727.9 14258 99118.54
Nov-2017 30.0 837.0 62.0 3518.1 27.9 2.1 117.3 6.90 4203.26  20564.9 1487.8 102636.67
Dec-2017 31.0 810.0 60.0 4150.2 26.1 1.9 133.9 6.90 5123.69  21374.9 1547.8 106786.86
Jan-2018 31.0 810.0 60.0 4196.5 26.1 1.9 135.4 6.90 5180.81  22184.9 1607.8 110983.31
Feb-2018 28.0 756.0 56.0 3264.7 27.0 2.0 116.6 6.90 431834 229409 1663.8 11424708
Mar-2018 31.0 837.0 62.0 3885.4 27.0 2.0 125.3 6.90 4642.09  23777.9 1725.8 118133.41
Apr-2018 30.0 810.0 60.0 3924 5 27.0 2.0 130.8 6.90 484505  24587.9 1785.8 122057.90
May-2018 31.0 857.0 62.0 3791.0 27.6 2.0 122.3 6.75 442357 254449 1847.8 125848.90
Jun-2018 285 811.0 58.0 3466.6 28.5 2.0 121.6 6.67 427450 262559 1905.8 129315.52
Jul-2018 295 847.0 52.0 2817.6 28.8 1.8 95.6 578 332653 271029 1957.8 132133.09
Aug-2018 31.0 899.0 0.0 2639.0 29.0 0.0 85.1 0.00 293544  28001.9 1957.8 134772.05
Sep-2018 30.0 870.0 0.0 2556.7 29.0 0.0 85.2 0.00 293869 288719 1957.8 137328.71
Oct-2018 31.0 899.0 0.0 2648.8 29.0 0.0 85.4 0.00 294633 297709 1957.8 139977.46
Nov-2018 30.0 870.0 0.0 2558.4 29.0 0.0 85.3 0.00 2940.66 306409 1957.8 142535.83
Dec-2018 31.0 899.0 0.0 2558.1 29.0 0.0 82.5 0.00 284554  31539.9 1957.8 145093.97
Jan-2019 202 899.0 0.0 2666.2 30.8 0.0 91.4 0.00 296572 324389 1957.8  147760.15
Feb-2019 24.8 812.0 0.0 2087.5 32.7 0.0 84.1 0.00 2570.81  33250.9 1957.8 149847.65
Mar-2019 30.8 899.0 0.0 2814.3 29.2 0.0 91.5 0.00 313049  34149.9 1957.8 152661.96
Page 2 of 3
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OIL INDIA LIMITED, Duliajan

Reservoi r:

Monthly Production Report

| Loc: TN

Station : Baghjeg EPS

- BGNO05  [Baghjan Langpar Sand (Well BGNOO1 Block) | . Qil Field : Greater Chandmari Field Lease : Baghjan M/L
_________ i_ Area : Baghjan
Period No of Interval Productlon | Average Productlon Rate ‘Water Cumulative Productlon ,
Prod ™" ‘Water Gas | Oil Water | Gas Cut  (scum/k) Oil | Water |
- Days L (Kis) (Kls)  (MSCUM) | | (kPD) | (KLPD) {(mscumd) (%) (KLS) | (KLS) (mscum)J
Apr-2019 30.0 870.0 0.0 2746.2 29.0 0.0 91.5 0.00 315651  35019.9 1957.8  155408.13
May-2019 306 841.0 0.0 2802.2 275 0.0 91.6 0.00 3331.95  35860.9 1957.8  158210.29
Jun-2019 29.0 870.0 0.0 2654.9 30.0 0.0 915 0.00 3051.58  36730.9 1957.8  160865.17
Jul-2019 30.7 899.0 0.0 27217 293 0.0 88.7 0.00 3027.43  37629.9 1957.8  163586.83
Aug-2019 29.0 899.0 0.0 2310.1 31.0 0.0 79.8 0.00 2569.67  38528.9 19578  165896.96
Sep-2019 30.0 870.0 0.0 4515.0 29.0 0.0 150.5 0.00 5189.66 393989 19578 170411.97
Oct-2019 31.0 899.0 0.0 4210.4 29.0 0.0 135.8 0.00 4683.38  40297.9 19578 174622.33
Nov-2019 29.7 870.0 0.0 3698.4 29.3 0.0 124.7 0.00 4250.99  41167.9 1957.8  178320.68
Dec-2019 229 612.0 0.0 1816.3 26.8 0.0 79.4 0.00 2967.81  41779.9 1957.8  180136.98
Jan-2020 31.0 899.0 0.0 3759.3 29.0 0.0 121.3 0.00 4181.69  42678.9 1957.8  183896.32
Feb-2020 28.1 730,2 0.0 3623.2 26.0 0.0 129.0 0.00 496221  43409.1 1957.8  187519.57
Mar-2020 297 7713 0.0 4311.7 26.0 0.0 145.3 0.00 5589.94  44180.4 1957.8  191831.27
Apr-2020 24.1 780.0 0.0 2907.3 32.3 0.0 120.5 0.00 3727.27  44960.4 1957.8  194738.54
- N - - - - -  Endotoem
Page3of 3
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Ref. No. CGM (G&R)/W0/010/2020-21
WELL

BAGHJAN 005 (TN)

(Deviated)
WORKOVER PROGRAMME

(All depths are in metre below

the original derrick floor)

Asset / Field / Area/ rnstgil_a_tion

/ Baghjan / BGN EPS |

. A

| D.F. Elevation o K 12953 m ash i
|6L. Elevation - S ) 120.39 m as] —
- Deviation Correction ‘ 66.54 m — ]
'ES{B” Casing Shoe at 3336.46 m - 1|
Cement top behind 5.1/2” casing | ‘13360m -
2.7/8” tuhir;g with Botil Hydraulic packer : |' 3818m s }

Perforations in the range

|
L - —
Bridge Plug milled/pushed down to K

5.1/2” Float collar at

T . 1387646 m

| 3869.5 - 3872.5 m - Open
3870-m Langpar Sand (BGNOO1 Block)
3876 m

5.1/2" Casing shoe at

3899.57 m

SBHP at pool datum of 3665 mbd of BGNOO1
block in the well BGNO20

402.15 ksc (recorded on 13.10.2016)

' Cumuiative gas produced till Mar 2020 f

19183 mMMsCM

. Cumulative condensate procﬁéed till Mar 2020 f

| 1180 T

B. WELL HISTORY

Initially the well was completed in the 3870-m Langpar Sand (Well BGN 001 Block) through

perforation in the range 3869.5 - 3872.5 m. There

was an immediate pressure build-up of 48 ksc

in tubing. On opening the well to well head setup (Baghjan-2) through 4 mm bean (FTHP: 239 Ksc),
it produced mainly gas. However, detailed production testing could not be carried out on account
of unavailability of infrastructure to produce gas at that time. Therefore, the well was killed with

85 Ibs/cft mud and plugged back by setting a bridg
on it. Subsequently, OF tubing was lowered down

water. Tubing was then pulled back and landed at

e plug at 3868 m with 5 feet of cement dumped

to top of cement plug/BP and changed over to

496 m and the well was kept shut-in.

in a workover in Mar 2015, the bridge plug was milled/pushed down to 3876 m (FC).

Subsequently,

WLD recorded CBL-VDL in the range 3875.5-3263.0 m on 29.03.2015 which showed
good isolation against the prospective sand and MIT log

in the range 3875 -15 m which indicated

no significant casing damage. Further, the well was completed in the 3870-m Langpar Sand by

setting hydraulic packer at 3818 m and it was kept

shut in due to unavailability of testing facility.

The well was on production since Sep 2015. Currently the well is producing 88000 SCMD of

gas with 29 Kipd condensate (API: 42
producing from the gas cap of BGNOO1
pressure resulting in lesser recovery.

deg). Recently, it has been observed that the well is
block which may lead to fast depletion of the reservoir
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View above, it has been decided to plug back the existing 3870-m Langpar Sand and complete
the well higher-up in the 3729 Lk+Th I+1] Sand.

OPERATIONAL STEPS

C

1. WILD to puncture tubing to facilitate well killing.

2. Kill the well with /3 pcf Sodium Formate brine. Observe the well for any inflow.

3. Unset packer, circulate thoroughly and p/out production string along with packer.
4. Make a round trip of rotovert with J-nipple down to 3876 m.

5. WLD to record CBL-VDL-CAST log.

6

7

8

S

WLD to set BP @ 3865 m. Test BP @ 1000/1500 psi.
If OK, lower OF tubing down to 3860 m & changeover to water. P/out OF tubing.
R/in 2.7/8" production string with Hydraulic packer & GLVs down to 3680 m and set packer.
WLD to perforate the 3729-m LK+TH sand (Details will be provided separately).
10. Bring the well on production using GLVs/NPU/CTU, if required.

D. GENERAL REMARKS

1. Number of shifis (12 hrs) required to complete the job would be 90.

2. BOP to be tested upto 10,000 psi. (RWP)

3. This is an S-bend deviated well with maximum drift angle of 26° at 811 m (MWD). Moreover,
the well is nearly vertical below 1499 m,

All other necessary safety precautions to be taken during the entire Operations,

5. Current ETHP: 280 ksc; SICP: 280 ksc.

i S

ﬁ 1\ ‘-_;- ’q-‘

{Sanja@ Kumar Dhiraj)
Dy. General Manager (WO&P)
For Chief General Manager (G&R)
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W  Oil India Limited W,/ O

e DEpFrtiitcmt

ELrO -l sssies g- FHirselien &

(."'um;m-'n}g Newver Heorizors gao g
Ref. No. CGM (G&R)/W0/000/2020-21 Date: 25th May, 2020
WELL BAGHJANOOS (TN)

Addendum-1
(All depths are in metre below the original derrick floor)

A.  WELL HISTORY

Further to issuance of original workover programme [Ref .No. CGM (G&R)/W0/010/2020-
21Dated: 11*"May, 2020], WLD punctured tubing and the well was killed with 73 pcf Sodium Format
solution. Further, tried to unset packer with WoSupto 150 klbs - without success.Hence, SLB cut
tubing above packer and string got released at WoSupto 153 klbs. On p/out found hydraulic packer
retrieved with cut tubing. Thereafter,a rotovert roundtrip was madedown to 3876 m.Further, on
09.05.2020 SLB lowered CBL-VDL-USIT tool but couldn’t record log due to malfunctioning of tool.

packer at 3590 m. Subsequently, the well was completed with premium tubing and TSA stabbed
onto retainer packer through perforations in the range 3731.5-3737.5 m carried out on 18.05.2020
using 2.1/8” Power Enerjet gun. Immediate pressure build-up of 300 psi was observed. Then,
pressure gradually increased UptoSITP:4400 psi; SICP: 3900 psi and B-Annulus pressure: 500 psi.
Hence, on 21.05.2020, 518 punctured tubing @ 3574 m and the well was killed with 73 pcf Sodium
Formatesolution. Further, TSA was unstabbed and P/out with tubing. On testing WF spool it was
found to be leaking.

View above, it has been decided torepair/replace WF spool and recomplete the well in the
3729-m LK+TH I+l Sand with premium tubing,

B. OPERATIONAL STEPS

1. R/in OE tubing down to 1200 m and carry out tubing integrity test using colored solution.

2. If OK, Place hi-vis pill in the range 1200 - 1000 m. P/out tubing upto1000 m and reverse
circulate out excess pill.

3. Place ___gallons of 118 pcf cement slurry from 1000 m Up to 900 m. P/out tubing up to 900 m

and reverse circulate out excess cement. POOH OE tubing.

WoC for 48 hours.

Repair/replace& test WE spool.

R/in bit with mud motor, clean cement down to 1200 m and P/out bit.

Make a roundtrip of rotovert with J-nipple down to 3590 m.

R/in 2.7/8" premium tubing with TSA down to 3590 m and stab onto retainer packer.

Bring the well onto production using NPU&CTU, if necessary.

GENERAL REMARKS

Comments are required from concerned departments.

All necessary safety precautions to be taken during the entire operation.

This is an S-bend deviated well with maximum drift angle of 26° at 811 m (MWD). The well is
nearly vertical below 1499 m.
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Ref. No. CGM (G&R)/\W0/024/2020-21 " Date: 27" May, 2020
WELL BAGHJAN 005 (TN)
Addendum-1
(All depths are in metre below the original derrick floor)

A. WELL HISTORY

Further to issuance of original workover programime [Ref .No. CGM (G&R)/W0/010/2020-21
Dated: 11" May, 2020], WLD punctured tubing and the well was killed with 73 pcf Sodium Formate
solution. Further, tried to unset packer with WoS upto 150 klbs - without success. Hence, SLB cut
tubing above packer and string got released at WoS upto 153 kibs. On p/out found hydraulic packer
retrieved with cut tubing. Thereafter, a rotovert roundtrip was made down to 3876 m. Further, on
09.05.2020 SLB lowered CBL-VDL-USIT tool but couldn’t record log due to malfunctioning of tool.
Next day, SLB set BP at 3865 m which was tested at 1000 psi- found Ok. Then, OE tubing was lowered
down to BP top and changecver the well fluid to water and OE tubing was p/out. Again on
13.05.2020, WLD recorded CBL-VDL-CAST log in the range 38623600 m and 500 m upto surface
which showed poor cement bonding against the sand ranges but good bonding above and below the
objective sand and no major casing anomaly was found. And on 14.05.2020 WLD set Retainer packer
at 3590 m. Subsequently, the well was completed with premium tubing and TSA stabbed onto
retainer packer through perforations in the range 3731.5-3737.5 m carried out on 18.05.2020 using
2.1/8” Power Enerjet gun. immediate pressure build-up of 300 psi was observed. Then, pressure
gradually increased upto SITP: 4400 psi; SICP: 3900 psi and B-Annulus pressure: 500 psi. Hence, on
21.05.2020, SLB punctured tubing @ 3574 m and the well was killed with 73 pcf Sodium Formate
solution. Further, TSA was unstabbed and P/out with tubing. On testing tubing head spool, it was
found to be leaking.

View above, it has been decided to repair/replace tubing head spool and recomplete the well in
the 3729-m LK+TH I+l Sand with premium tubing.

B. OPERATIONAL STEPS

1. R/in OE tubing down to 1200 m and carry out tubing integrity test using colored solution.

2. I OK, Place hi-vis pill in the range 12001000 m. P/out tubing upto 1000 m and reverse circulate
out excess pill.

3. Place 254 gals of 114 pcf cement slurry from 1000 m upto 900 m. P/out tubing upto 900 m and

reverse circulate out excess cement, P/back tubing upto safe distance (cementing to decide).

WoC for 48 hours.

Repair/replace & test tubing head spool.

R/in bit with mud mator, cleah cement down to 1200 m and P/out bit.

Make a roundtrip of rotovert with J-nipple down to 3590 m.

R/in 2.7/8" premium tubing with TSA down to 3590 m and stab onto retainer packer.

Bring the well onto production using NPU & CTU, if necessary.

GENERAL REMARKS

PO Lo N U

This is a high pressure gas well. Ali necessary safety precautions to be taken during the entire

Operation.

2. This is an S-bend deviated well with maxirmum drift angle of 26° at 811 m {MWD). The well is
nearly vertical below 1499 m.

-
|
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oil lndlﬁ le“ed (IS0 9001:2015 Certified Laboratory |

CHEMICAL DIPARTMENT, DU TAJAN- TRot U,/
i Njies ; Nowvr Hecizons Fhene, 93-374-28 00435, Fax g
W

[Fmallche ‘__;'_'. 0t : i)
CEMENT TEST REPORT

AENAM, INDHY

l Chembzb/Cement Report/Plug/0s }
DGM (DRILLING-CEMENTING )
Report Ref:  Chem/Cmrt/F up/03/20-21 Date: 26.05.202¢
Mame Ref No: CALG/CTC/Me /3351 Client: Driting{Cementing) Rig: -
Memo Date:  26.05.2020 B well No/LOC-Baghijan#05 Field: #:chjan
Job Type: Plug Depth: 100Uto 800 m
BHT: 46 degC BHSQT: 37 degC BHP-3176 psi
Starting Temp: 27°C Time to Temp: -
| Starting Pressure: Time to Pressure: =
Composition;
Cement; N/S Digvijay Class: APlclass 'G' Sp.Gr.: 3.15
Slurry Density: 114 Ibs/cit Yield:  1.44 cft/bag Slurry Type: Single
Grout(%): .50 (5CKp/bag) :
bu cteigdiiy 7 -r;“l.!’;ri.;-_'.;!"r“u N R RCouten TSty WA A S N E PRGN \Q
HRE00 0.275% [ 0.55% Retarder |
Rheology
RV Bomater Rp L A BT v
600
300
200
100 46
] 4 25
3 13
At 27 degC
At 60 degC
Sethr'v Tame at Scﬂegc
Free Fluid:
Fhiid Loss
Comments !
1.5ample collected by cémenting section of Drilling Department.
2.The above sample is recommendad for Pl.g cenmenting job at Well No:Baghjan405
3 Gouging water 10 be treated with 0.557 BRI
Tested By:
5.U.Rao
D.C.Dutta (B.Kalita)
R Saikia Dy Chivi Chernafiay)
H.Phuten : For DG Chemicai{tab)
Copy:CED{cecnting)/Cement Sechion/Chemist-in-charge * For GNi-Chenical{Lab)
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correveu Gmail - Re: Technical data of Baghjan field and well no 5 of OIL.

4 ] ( imnail B.P. Katakey <katakeybp@gmail.com>

Re: Technical data of Baghjan field and well no 5 of OIL.

Ajit Hazarika <hazarika.akh@gmail.com> Wed, Oct 14, 2020 at 10:02 AM
To: "B. P. Katakey" <katakeybp@gmail.com>

------- Forwarded message -=-------

From: Ajit Hazarika <hazarika.akh @gmail.com>

Date: Fri, 3 Jul 2020 at 9:48 AM g

Subject: Fwd: Technical data of Baghjan field and well no 5 of OIL.
To: anjanphukan T olindia in <anjanphukan@ollindia.in>

e i

Ce: bokatake, Cymail.com <bpkalaksy Dgmail.com>

Dear Srj Phukan,

Please refer to the high power committee constituted by NGT Govt of India to investigate the cause of Oil and Gas
leakage and various environmental damages caused by the blowing well No-5 of Baghjan filed. | have been nominated as
one of the member of the committee and your name has been nominated by CMD OJL as nodal officer to provide
technical data to the committee.

| need following technical information of the Baghjan filed and well data of the blowing well ie Baghjan well no 5. | will ask
further information if required during course of investigation later, As we have to submit our report within a period of 30
days from the date of issue of the order, so please provide the desired information at the earfiest but not later than 7
days.

Annexure-1

2. Development of the field.

When this field was developed, how many developmental wells are drilled so far, type of wells ie Vertical, Directional,
Horizontal, ERD wells their nos, Average target depth of wells and formation pressure. When the field was put on
Production and initial volume of production and peak production volume. What is present production of the field ie Ol
Gas and Condensate and quantity of estimated loss of production due to the blowout in well no 5. General casing policy
of wells and cement rise planned behind each casings. Size of final production casing. Is it packer completion or open

ended tubing completion and tubing size,

3. Some information of Well noe 5,

Details of this well. When it was drilled and target depth in metre. Casing policy adopted in this well. Vertical or
Deviated. If deviated its profile. Final casing size and production tubing size. Was it a packer completion well or open
ended tubing Completion, how many zones were encountered in this well, from which zone it was producing and what
was production history of this well ie Oil, Gas and Condensate, Depth of the producing zone, it's formation pressure,
(BHP and Well Heaq flowing Pressure) type of completion fluid and it's specific gravity. Was any time this well was worked
over in the past other than this time? If yes then provide the objective of the |ast work- over plan and execution details.
Present work-over plan of this well, who Prepared the plan and objective of the work-over job. When the work-over rig
was deployed and type of rig and Contractor’s name, detail of activities done by this rig in this well till the date of blowout.
Who was Incharge of work -over job of this well and his experience and undergone training details.

Jimail google com/maillu/z ik=08f74f611 48view=ptasearch=allgperminsgid=msg-I 31 BB05002856224812308simpl=msg-1% 3A 168050028567 172
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iy Gmail - Re: Technical dala of Baghjan field and well no 5 of OIL.

4.Do OIL follow SOP( Standard operating practices) as prescribed by OISD( OIL INDUSTRY SAFETY DIRECTORATE) in
work-over operation of Q| & Gas wells. If so what is the SOP of work-over operation of Gas wells,

Detailed Cement plug job planned in this well to isolate the producing zone and it's execution details. Depth of zone to be
isolated. Depth of Cement plug and it's length, Cement Slurry design ie its thickening time and compressive strength after
24 hrs, 36 hrs, Cement test report be provided. Who executed the job at site and its execution report. Was the Cement
plug top checked after setting of cement and tested positively or negatively to ensure perfect placement of mechanical
barrier before removal of BOP, what were the aclivities done from placement of cement plug to removal of BOP from the
well head. Who senior officers were present at site at the time of removal of BOP, their name and designation(
CONTRACTOR side and OIL side)and their experience details, Do they ever attended |ADC (International Association of
Drilling Contractors) recognised well control training course, if so when and where?. When well was initially flowing after
removal of BOP what action did the crew take as per advise of Rig incharge, how much time the well gave from start of
flow till to the time of actual blowout,

o. What was initial flow from the well on 27 th May after blowout ie the day of blowout occurred, how the wel| caught fire
on 9th of June ie after nearly 14 days any idea? What is the estimated present flow from the well and is there any notice
of fall of reservoir pressure in surrounding wells of the field.

6. Itis very unfortunate and sad, we came to know that couple of employees of OJL died in this incident. Their Names and
designation and cause of death, Our heartfelt condolences to bereaved family.

Please provide all the information | am seeking at this stage and after going through your reply | shall decide on any other
information if required by me.
Thanks,

A.K.Hazarika.
Former CMD of ONGC.

[Quoted text hiddzn)

HImail google.comimailiu/z ?1k=081‘74fﬁf1ﬂ&view:pl&search=a[l&peunn‘.sgid=msg-f% 3;’-\1680500285622481230& simpl=msg-fe43A1 68050028562,
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L R Gmail - Re: Technical data of Baghjan field and well no 5 of OIL.

- rr"/] ( ‘fg N¢ ” B.P. Katakey <katakeybp@gmaﬂ.com>

Re: Technical data of Baghjan field and well no 5 of OIL.

Ajit Hazarika ﬁhazaﬁka.akh@gmail.com:' Wed, Oct 14, 2020 at 10:03 AM
To: "B. P, Katakey" <katakeybp@gmail.com>

-------- Forwarded message -------..

From: Anjan Jyoti Phukan <anjanphukan@oilindia.in>

Date: Sun, 5 Jul 2020 at 2:46 Pm

Subject: RE: Technical data of Baghjan field and well no 5 of QL.

To: Ajit Hazarika <haza: xa.akh@gmail.coms

Ce: bpk alakey @gmail.com <bpkalakey Egmail.com>, Dilip Kumar Das <¢ lpkdas@oilindia in>, P, Chandrasekaran

<PeranZoilindia.in>, Sushil Chandra Mishra <scn'..f-:-é'u'z;aiii:i?éa,nn:’, Sanjay Kumar Raj <sanjayrai Zoilindia.in>

D/Sir
Sending herewith the reply of your queries with attached files.

With Regards

Anjan Jyoti Phukan

Chief General Manager (Drilling - Services)
QOil India Limited

Duliajan

Alternate mail: apa2522 Tgmail com

Mobile No - 09435038857; 09435039004

From: Ajit Hazarika [hazarita akh@gmall.com]
Sent: Friday, July 3, 2020 9:48 AM

To: Anjan Jyoti Phukan

Cc: bpkatakey Qgmail com

Subject: Fwd;Technica! data of Baghjan field and well no 5 of OIL.

CAUTION:Mail originated from outside of OIL mailing system(ciindia.in). Do not open attachmenits or click links unless
you recognize the sender and are aware that the content is safe,

Dear Sri Phukan,

Please refer to the high power committee constituted by NGT Govt of India to investigate the cause of Ol and Gas
leakage and various environmental damages caused Ry the blowing well No-5 of Baghjan filed. | have been nominated as
one of the member of the committee and your name has been nominated by CMD OIL as nodal officer to provide
technical data to the commitlee,

I need following technical information of the Baghjan filed and well data of the blowing well ie Baghjan well no 5. I will ask
further information if required during course of investigation later. As we have to submit our report within a period of 30

Annexure-1
1. History of Baghjan field.
When this field was discovered, how many exploratory wells were drilled, Average target depth of wells. Area of the

field, In place reserves, Recoverable reserves. Reservoir pressure, [s it Gas field or both Oil and Gas,
How many hydrocarbon bearing sands were found, their average depth and content. Main pay sand details and it's age.,

s /imail.google. cam/mail/y 127k=087416114 &view =pt&search=all&pem Imsgid=msg-f-3A 1688050034 28765060804 3im Pl=msg-{%:3A168050034287 1/3
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o eey Gmail - Re: Technical data of Baghjan field and well no 5 of QIL.

When this field was developed, how many developmental wells are drilled so far, type of wells ie Vertical, Directional,
Horizontal, ERD wells their nos, Average target deplh of wells and formation pressure, When the field was put on
Production and initial volume of Production and peak production volume. What is present production of the field ie Qil,
Gas and Condensate and quantity of estimated loss of production due to the blowout in well no 5. General casing policy
of wells and cement rise planned behind each casings. Size of final production casing. Is it packer completion or open

3. Some information of Well no 5,

Details of this well. When it was drilled and target depth in metre. Casing policy adopted in this well. Vertical or
Deviated. If deviated its profile. Final casing size and production tubing size, Was it a packer completion well or open
ended tubing Completion, how many zones were encountered in this well, from which zone it was producing and what
was production history of this well ie Qil, Gas and Condensate, Deplh of the producing zone, it's formation pressure,
(BHP and Well Head flowing pressure) type of completion fluid and it's specific gravity. Was any time this well was worked
over in the past other than this time? If yes then provide the objective of the last work- over plan and execution details.
Present work-over plan of this well, who prepared the plan and objective of the work-over job. When the work-over rig

4.Do OIL follow SOP( Standard operaling practlices) as prescribed by OISD( OIL INDUSTRY SAFETY DIRECTORATE) in
work-over operation of Oil & Gas wells. If so what is the SOP of work-over operation of Gas wells,

Detailed Cement plug job planned in this well to isolate the producing zone and it's execution details. Depth of zone to be
isolated. Depth of Cement plug and it's length, Cement Slurry design ie its thickening time and compressive strength after
24 hrs, 36 hrs, Cement test report be provided. Who executed the job at site and its execution report, Was the Cement

barrier before removal of BOP, what were the activities done from placement of cement plug to removal of BOP from the
well head. Who senior officers Were present at sile at the time of removal of BOP, their name and designation(
CONTRACTOR side and OIL side)and their experience details. Do they ever attended IADC (International Association of
Drilling Contractors) recognised well control training course, if so when and where?. When well was initially flowing after
removal of BOP what action did the crew take as per advise of Rig incharge, how much time the well gave from start of
flow till to the time of actyal blowout.

5. What was initial flow from the well on 27 th May after blowout ie the day of blowout oceurred, how the well caught fire
on Sth of June ie after nearly 14 days any idea? What is the estimated present flow from the well and is there any notice
of fall of reservoir pressure in surrounding wells of the field.

B. Itis very unfortunate and sad, we came to know that couple of employees of OIL died in this incident. Their Names and
designation and cause of death. Our heartfelt condolences to bereaved family.

Please provide all the information | am seeking at this stage and after going through your reply | shall decide on any other
information if required by me.
Thanks,

A.K.Hazarika.
Former CMD of ONGC.

[Quoled test hidden)

7 attachments

) NGT-Baghjan -5.xIsx
19K

-:' Annex-lI_Production History BGN 5.pdf
32K

<=y Annex-ll Original Program_BGNO005 WO .pdf
111K

L_ﬂ Annex-lll Addendum-1_Draft Program_BGN005 WOBGNO05.docx
84K
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10/14/2020 Gmail - Re: Tachrical data of Baghjan field and well no 5 of OIL.

-IV Addendum-1 signed copy BGN005 WOAdd-1.pdf
764K

- Annex-V_Cement Test Repor_BGN#05.pdf
. 363K

"_"j Annex=V| Cementing Job Report BGN#05.pdf
319K .
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History of Baghjan field.
When this field was discovered,

How many exploratory wells were drilled and
Average target depth of wells.

Area of the field.
In place reserves, Recoverable reserves,

Reservoir pressyre.
Is it a Gas field or both Oil and Gas,

How many hydrocarbon bearing sands were
found, their average depth and content,

Main pay sand details and it's age,

Development of the field

When this field was developed

How many developmental wells are drilled so far,
type of wells ie Vertical, Directional, Horizontal,
ERD wells their nos.

Average target depth of wells and formation
pressure
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The discovery of hydrocarbon in this structure was
made during March’ 2003 after the successful
completion of the first well Baghjan-1.

(1) A total of 10 exploratory wells (2)
Target depth of the wells are in and around 3800 m to
4300 m,

Baghjan field in around 20 km?.

(1) 2P Oil Reserve (MMSKL): In Place: 13.5927

|[Recoverable: 02.7859 (2)
Non Associated 2P Gas Reserve (BCM)| In Place: 38.94
| Recoverable: 25.60 (3)

Associated 2P Gas Reserve (BCM): In Place: 13.84

| Recoverable: 5.99|

Reservoir pressure varies in between 402 kg/cm2 to
429.5 kg/cm2 in Baghjan Area

Both Oil and Gas

Primarily three major hydrocarbon bearing (oil & gas)
Formations viz. Langpar, Lk+Th and Narpuh are
encountered in the Baghjan Field within the depth range
of around 3700 m to 3900 m TVD.

Multiple reservoir sands are encountered in the field
within Langpar to Narpuh Formation of Paleocene-
Lower Eocene age.

Baghjan field development commenced from December
2005 after successful completion of wel] Baghjan-2. (The
discovery of hydrocarbon was made in March’ 2003
after completion of the first well Baghjan-1)

16 development wells have been drilled.

Types of well (of total 26 nos)Vertical: 01 well, J Bend :
08 wells, S bend : 17 Wells, Horizontal well: Nil, ERD
well: Nil

(1) Target depth of the wells are in and around 3800 m
to 4300 m. (2) Reservoir pressure varies in between 402
kg/cm2 to 429 5 kg/cm2 in Baghjan Area
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When the field was Put on production and initial
volume of production and peak production
volume

What is present production of the field ie Oil, Gas
and Condensate and quantity of estimated loss of
production due to the blowout in well no 5.

General casing policy of wells and cement rise
planned behind each casings.

Size of final production casing.
Is it packer completion or open ended tubing
completion and tubing size,

Some information of Well No 5
Details of this well.

When it was drilled and target depth in metre,

Casing policy adopted in this well,
Vertical or Deviated. If deviated its profile.

Final casing size and production tubing size.
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Commercial oil production started in December 2005
after completion of wel| Baghjan-2 in Langpar Sand
(BGNOO2 Block).The production of the area increased
gradually and reached a peak production level of around
910 KLPD in March 2012 with completion of more wells
in the area, Thereafter, the oil production rate shows a
declining trend and reached 3 level of around 630 KLPD
in September 2016 with increased water production.
However, with drilling of new producer wells,
production again rose to a level of around 1000 KLPD
during November 2017. The current production of the
area is around 950 KLPD oil, 1.29 MMSCMD gas and 280
KLPD water. The initial reservoir is around 422.8 kg/cm?2
atadepth of 3646.8 m which is 58 kg/cm2 above
hydrostatic as recorded in well BGN-1 in April 2003. The
current reservoir pressure is around 411.2 kg/cm2 at a
depth of 3977.2 m recorded in May 2020.

Baghjan Area is producing Oil+ Condensate @ 950 klpd,
Water @ 284.1 klpd & 1.3 MMSCMD Gas. Estimated loss
of production in wel| BGN 5 due to blowout would be
90,000-95,000 scum gas and 10-15 kls Condensate per
day.

1) Surface Casing: 20" (94ppf K-55xBTC): 150-200 m
(Cementing planned to surface)

2) 1st Intermediate Casing: 13.3/8” (68 ppf N-80xBTC):
1400-1900 m (Cementing planned to surface)

3) 2nd Intermediate Casing: 9.5/8" (47 ppf P-110xBTC,
N-80xBTC): 3000-3400 m (Cementing planned approx,
200 m inside 13.3/8" casing shoe)

4) Final/ Production casing: 5.1/2” (20ppf P-110xBTC, N-
80xBTC): 3900-4400 m (Cementing planned approx. 200
m inside 9.5/8” casing shoe but may vary depending
upon the cement slurry weight to make sure not to
exceed fracture pressure)

5%" production casing.

All the wells are completed with packer completions
with 2%" tubing.

Baghjan 5 was completed in the year March’'2007.
Measured Drilling Depth = 3904m

Target sands: 3829 m Langpar Sand, 3781 m Lk+Th Sand
SG lI+1V, 3729 m Lk+Th sand SG I+Il, 3673 m Narpuh
sand.

Date of spudding : 20.11.2006 drilling completed on
12.03.2007 , Target depth: 3904 m

4 Stage casing policy (As described above)

Deviated

Profile: S bend

KOP =200 m

Maximum Drift angle = 26 degree at 811 m (mwd)
Deviation correction = 66.81m

Final casing size: 5%” and Production tubing size: 2%”
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Was it a packer completion well or open ended
tubing Completion.

How many zones were encountered in this well,
from which zone it was producing and what was
production history of this well ie Oil, Gas and
Condensate

Depth of the producing zone, it's formation
pressure(BHP and Well Head flowing pressure)
type of completion fluid and it’s specific gravity.

Was any time this well was worked over in the
past other than this time? If yes then provide the

objective of the last work- over plan and execution

details.

Present work-over plan of this well, who prepared
the plan and objective of the work-over job.

When the work-over rig was deployed and type of
rig and Contractor’s name
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Packer completion

1) 04 Zones

2) Earlier producing from 3870 m Langpar Sand (SG V)
which was plugged back and perforated in 3729 m
Lk+Th sand 5G |+II during the current workover.
Production history: Attachment vide Annex-|

(1) Earlier producing from 3870 m La ngpar Sand (SG V)
which was plugged back and perforated in 3729 m
Lk+Th sand 5G |+/) during the current workover.

(2) BHP data: No BHP data in this well however, static
BHP in equivalent sand in neighbouring well is approx
408.2 Ksc at mid perforation depth of 3699 m BDF

(3) Specific Gravity: Not measured in this wel|

First Workover. Duration: 17.03.2015—08.04.2015, Last
Workover: Duration: 18.04.2020-Till date

(1) Present work-over program has been attached
(Original dated 28.04.2020 vide Annex-Ii , draft
addendum-1 dated 25.05.2020 vide Annex-l1l and final
addendum-1 dated 27.05.2020 vide Annex-1V), (2)
Plans were collectively prepared namely: G&R
(Workover), Respective Assets (Eastern), Chemical,
Drilling Services, Wel| Logging, Chemical, R&D, OGPS,
Logistics and Civil, (3)
First WO Objective: To complete the wel| as gas well
with permanent packer in the same 3870-m Langpar
Sand (BGN 001 Block) sands after milling out the bridge
plug. (4)
Second WO Objective: To PB the existing 3870-m
Langpar Sand and complete the well higher-up in the
3729-m LK+TH |+11 Sand

(1) 19.04.2020 and Pre-workover Audit on 24.04.2020,
(2) Type: Mobile Rig and (3) Contractor's Name: M/s
John Energy Ltd
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Detail of activities done by this rig in this well till
the date of blowout

Who was Incharge of work -over job of this well
and his experience and undergone training details.

SOP( Standard operating practices)

Do OIL follow SOP ( Standard operating practices)
as prescribed by OISD ( QIL IN DUSTRY SAFETY
DIRECTORATE) in work-over operation of Oil & Gas
wells. If so what is the SOp of work-over operation
of Gas wells,
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The well taken up for work-over to plug back the
bottom most 3870-m Langpar Sand and complete in the
higher-up 3729-m Lk+Th I+I1 Sand. Accordingly, during
the current workover (April-May’ 2020), the bottom
most 3,870 m Langpar Sand was plugged back by setting
a Bridge Plug at 3,865 m and the well was completed
with 2.7/8" Premium connection tubing and LTSA
(Locator Tube Seal Assembly) stabbed into retainer
packer at 3,590 m for producing from the higher-up
3729-m LK+TH I+l Sand. The well perforated on
18/05/2020, in the range 3731.5 - 3737.5 m after which
observed immediate pressure build-up of 300 psi (SITP)
on the tubing. Casing pressure observed to be

zero (SICP). Then, pressure gradually increased up to
SITP: 4400 psi; SICP: 3900 psi and "B" Annulus pressure:
500 psi in next two days. Hence, on 20.05.2020 well was
bull dozed and sicp & SITP was reduced to zero & 250
psi. On 21.05.2020, punictured tubing @ 3574 m and the
well killed with 73 pound per cubic feet Sodium Formate
solution. Further, LTSA was unstabbed and Pull out with
tubing. The tubing head spool found leaking on testing.
View above, the decision taken to repair/replace tubing
head spool and recomplete the well in the 3729-m
LK+TH I+1l Sand with premium tubing. As per program,
cement plug placed at 997 M by pumping 254 gallons of
114 pcf cement slurry. After waiting on cementing for
12 hours, open-ended tubing pulled out of hole. On day
the day of the incident,i.e, 27th May 2020, BOP was
rigdown for Wellhead repair job. While working on
further rig down of wellhead (WF spool), observed
displacement. Tried to place the tubing hanger cone for
shuting the well without succses due to increase of
intesity of flow.

The workover job is carried out collectively. The
departments involoved during the policy preparation (i.
€ G&R (Workover), Respective Assets (Eastern),
Chemical, Drilling Services, Well Logging, Chemical,
R&D, OGPS, Logistics and Civil) are also invioved in
monitoring and executing the job.

Yes, OlL follows relavent standards of OISD.
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Detailed Cement plug job planned in this well to
Isolate the producing zone and it's execution
details.

Depth of zone to be isolated.

Depth of Cement plug and it's length, Cement
Slurry design e its thickening time and
compressive strength after 24 hrs, 36 hrs, Cement
test report be provided.

Who executed the job at site and its execution
report,

Was the Cement plug top checked after setting of
Cement and tested positively or negatively to
ensure perfect placement of mechanical barrier
before removal of BOP

What were the activities done from placement of
cement plug to removal of BOP from the well
head.

Who senior officers were present at site at the
time of removal of BOP their name and
designation (CONTRACTOR side and OIL side) and
their experience details.

Do they ever attended |IADC (International
Association of Drilling Contractors) recognised well
control training course, if so when and where?

When well was initially flowing after removal of
BOP and what action did the crew take as per
advise of Rig Incharge

How much time the wel| gave from start of flow till
to the time of actual blowout.

Others
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(1) Detailed Cement plug job plan:

Job was planned as per draft addendum -1 dated
25.05.2020 as follows: (1) R/in OF tubing down to 1200
m and carry out tubing integrity test using colored
solution.

2) If OK, Place hi-vis pill in the range 1200 - 1000 m,
P/out tubing upto1000 m and reverse circulate out
excess pill,

3) Place ___ gallons of 118 pcf cement slurry from 1000
m up to 900 m. P/out tubing up to 900 m and reverse
circulate out excess cement. POOH OF tubing.

4) WoC for 48 hours.

(2) Execution Details: (As per cementing Report vide
Annex-VII) Cement plug placed at 997 M by pumping
254 gallons of 114 pcf cement slurry on 26.05.2020 and
cementing completed at 04:00 pm
3731.5-3737.5 meter
(1) Depth of Cement Plug: 1000 m up to 900 m (as per
plan) (2) Length: 100 meter (as per plan) (3)
Cement Slurry design : The Initial Setting Time (IST) and
Final Setting Time (FST) of the slurry was 05 hours 45
minutes & 06 hours 05 minutes respectively. (4)
Compressive strength after 24 hrs, 36 hrs: The
compressive strength after 24 hrs and 36 hrs was 1560
psi & 1900 Psi respectively. (Cement Test Report
provided vide Annex-V)

(1) Collectively executed by Chemical, Drilling Services
(Drilling-Workover & Drilling-Cementing) and Contractor
(2) Cementing Report (Job report attachted vide Annex -
Vi)

No

(1) WOC (2) Open-ended drill pipe was pulled out of
hole, (3) Flow nipple, riser and BOP were rigged down.;

(1) OIL: None (2) Contractor: Shri Sidhartha Gogoi,
Oriller. Experience 15 year (approximately)

(1) Yes, (2) ShriSidhartha Gogoi, Driller attended Well
servicing Workover, Certificate validity : 29.11,2018-
29.11.2020, Certificate No: 57D67501-3162FF, Name of
Institute: PetroTalent, Institute of Petroleum
technology, Pune

(1) Well started to flow around 08:55 am, (2) Tried to
shut the well,

(2) Approximately 01:30 Hrs
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What was initial flow from the well on 27 th May
after blowout je the day of blowout occurred,
How the well caught fire on 9th of June ie after
nearly 14 days any idea?

What is the estimated present flow from the wel|
Is there any notice of fall of reservoir pressure in
surrounding wells of the field.

Their Names and designation of employees of OIL
died in this incident and cause of death,
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Kill fluid followed by gas and condensate

Enquiry is under process

Not measured

No production drop has been observed in any of
the wells in Baghjan field during this period

(1) Late Tikheswar Gogoi,Asstt operator (Fire Service),
and Late Dulrlav Gogoi, Asstt operator (Fire Service) (2)
Enquiry process not completed
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Monthly Production Report

Run Time

03-Jul-20
15:14:21

OIL INDIA LIMITED, Duliajan

Well Nun’nber{Cample:ronl"—lﬁégéwoir; o i  Ieeam T'_Sta_ﬁcﬁ @h_}aﬁEpg -
- BGNOO5  |Baghian Langpar Sand (Well BGNGOT Biogk] Qil Field : Greater Chandmari Field Lease : Baghjan M/L
e o E— _ N —" Area : Baghjan e -
Period  Noof | Interval Production Average Production Rate Water GOR _Cumulative Production
Prod | ol Water = Gas (o]l Water | Gas C;'-"t (scum/ kl): Qil Water Gas
™| K9 | (Ks) | MSCUM) (<LPD) HAPD) [meouma) B8 | | ®Ls) | (S) | (msoum) |
Sep-2015 30.0 276.0 0.0 2457 1 9.2 0.0 81.9 0.00 8902.71 276.0 0.0 2457 .15
Oct-2015 29.0 527.0 83.0 4031.9 18.2 3.2 139.0 15.00 7650.68 803.0 93.0 6489.06
Nov-2015 27.4 520.9 54.8 20491 19.0 2.0 74.7 9.52 393369 1323.9 147.8 8538.18
Dec-2015 30.9 589.0 93.0 2100.8 19.1 3.0 68.0 13.64 3566.73 1912.9 240.8 10638.99
Jan~2016 31.0 589.0 93.0 3659.3 19.0 3.0 118.0 13.64 6212.81 2501.9 333.8 14298.33
Feb-2016 29.0 551.0 87.0 4183.3 19.0 3.0 1443 13.64 7592.19 30529 420.8 18481.62
Mar-2016 31.0 589.0 93.0 3945 1 19.0 3.0 127.3 13.64 6697.89 3641.9 4138 22426 .68
Apr-2016 30.0 §570.0 90.0 42296 19.0 3.0 141.0 13.64 7420.44 4211.9 603.8 26656.33
May-2016 31.0 589.0 93.0 3774.0 19.0 3.0 121.7 13.64 6407.44 4800.9 696.8 30430.31
Jun-2016 30.0 810.0 30.0 33854 27.0 1.0 112.8 3.57 417956 5610.9 726.8 33815.76
Jul-2016 31.0 837.0 31.0 3885.2 27.0 1.0 125.3 3.57 4641.83 6447.9 757.8 37700.97
Aug-2016 31.0 837.0 31.0 39039 27.0 1.0 125.9 3.57 466417 72849 788.8 41604.88
Sep-2016 298 805.0 30.0 4628.0 27.0 1.0 155.3 3.59 5749.04 8089.9 818.8 46232 86
Oct-2016 31.0 868.0 31.0 4509.0 28.0 1.0 145.5 3.45 5194.71 8957.9 849.8 50741.87
Nov-2016 30.0 840.0 30.0 4664.8 280 1.0 155.5 3.45 555333 87979 879.8 55406.66
Dec-2016 31.0 840.0 30.0 4064.6 27.1 1.0 131.1 3.45 4838.83 10637.9 909.8 59471.27
Jan-2017 31.0 868.0 31.0 4108.8 28.0 1.0 132.5 3.45 473363 11505.9 940.8 63580.06
Feb-2017 26.6 742.0 26.0 3524.8 27.9 1.0 132.4 3.39 475034 12247.9 966.8 67104.81
Mar-2017 30.9 992.0 31.0 4188.1 32.1 1.0 1355 3.03 422184 132399 997.8 71292.88
Apr-2017 30.0 960.0 60.0 3966 .4 32.0 2.0 132.2 588 4131.63 14199.9 1057.8 75259.24
Page 1 of 3
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OIL INDIA LIMITED, Duliajan

Wel‘l ﬁt?nb_erTCcfr_ﬁpEﬁ_dn} -

~ BGN005
Period  No of
Prod
Days
May-2017 31.0
Jun-2017 29.7
Jul-2017 31.0
Aug-2017 31.0
Sep-2017 30.0
Oct-2017 31.0
Nov-2017 30.0
Dec-2017 31.0
Jan-2018 31.0
Feb-2018 28.0
Mar-2018 31.0
Apr-2018 30.0
May-2018 31.0
Jun-2018 28.5
Jul-2018 295
Aug-2018 31.0
Sep-2018 30.0
Oct-2018 31.0
Nov-2018 30.0
Dec-2018 31.0
Jan-2019 29.2
Feb-2019 248
Mar-2019 30.8

fReservoir 2

- oil
1 fds)
992.0
960.0
992.0
937.0
810.0
837.0
837.0
810.0
810.0
756.0
837.0
810.0
857.0
811.0
847.0
899.0
870.0
899.0
870.0
899.0
899.0
812.0
899.0

Water

._(5|5)

62.0
60.0
62.0
62.0
60.0
62.0
62.0
60.0
60.0
56.0
62.0
60.0
62.0
58.0
52.0
0.0
0.0
0.0
0.0
0.0
0.0
0.0
0.0

~ [Baghjan Langpar Sand (Well BGNOOT Block)

Gas

(uscum).

4941.4
3611.3
3696.6
4046.0
3915.2
3648.8
3518.1
4150.2
4196.5
3264.7
3885.4
39245
3791.0
3466.6
2817.6
2639.0
2556.7
2648.8
2558 .4
2558.1
2666.2
2087.5
2814.3

Monthly Production Report

I Loc: TN o

Qil Water
(KLPD) ] (KLPD)
32.0 2.0
324 2.0
32.0 2.0
30.2 2.0
27.0 2.0
27.0 2.0
27.9 2.1
26.1 1.9
26.1 1.9
27.0 2.0
27.0 2.0
27.0 2.0
276 20
285 2.0
28.8 1.8
29.0 0.0
29.0 0.0
29.0 0.0
29.0 0.0
29.0 0.0
30.8 0.0
327 0.0
29.2 0.0

|I Gas
__i'(mscqu)

159.4
121.7
119.2
130.5
130.5
TTeT
117.3
133.9
135.4
116.6
125.3
130.8
122.3
121.6
95.6
85.1
85.2
85.4
853
82.5
91.4
841
91.5

Oil Field : Greater Chandmari Field
. Area:Baghjan -
. Average Production Rate Water | GOR

Cut

(%)

5.88
5.88
5.88
6.21
6.90
6.90
6.90
6.90
6.90
6.90
6.90
6.90
6.75
6.67
5.78
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00

Station : Baghjan EPS ]

Lease : Baghjan M/L

(scum/kl)
|

4981.28
3761.80
3726.45
4318.01
4833.52
4359.35
4203.26
5123.69
5180.81
4318.34
4642.09
4845.05
4423.57
4274.50
3326.53
2035.44
2938.69
2946.33
2940.66
284554
2965.72
2570.81
3130.49

[ " C-umu_lé_t'i__vg_ Production

Oil
(KLS)
15191.9
16151.9
17143.9
18080.9
18890.9
19727.9
20564.9
21374.9
22184.9
22940.9
23777.9
24587.9
254449
26255.9
27102.9
28001.9
28871.9
29770.9
30640.9
31539.9
32438.9
33250.9
34149.9

Water | Gas |JI
_ KLS) | (msoum) |
1119.8 80200.67
1179.8 83811.99
1241.8 87508.63
1303.8 91554.61
1363.8 95469.76
1425.8 99118 .54

1487.8 102636.67
1547.8 106786.86
1607.8 110983.31
1663.8 114247 .98
1725.8 118133.41
1785.8 122057.90
1847.8 125848.90
1905.8 129315.52
1957.8 132133.09
1957.8 134772.05
1957.8 137328.71
1957.8 139977 .46
1957.8 142535.83
1957.8 145093.97
1957.8 147760.15
1957.8 149847 65
1957.8 152661.96
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OIL INDIA LIM] TED, Duliajan Mo nthly Production Report

Well Number (Completion)  [Reservoir: Loc : TN - Station : Baghjan EPS ]
' BGN005  |Baghian Langpar Sand (Well BGNODT Block) | Qil Field : Greater Chandmari Field Lease : Baghjan M/L
— ' | __ _ ~ Area:Baghjan - - S
Period | Noof | Interval Production Average beducti_on Rate Water GOR Cuh‘nqlétive Production
Prod |  Oil Water Gas | Oil Water | Gas Ci“t (scum/kl)l oil Water Gas J
Days | (Kis) (Kls)  (MSCUM) = (KLPD) | (KLPD) [(mscumd) (%) [ L (Ks) | (KLS) (mscum) |
Apr-2019 30.0 870.0 0.0 2746.2 29.0 0.0 91.5 0.00 315651  35019.9 1957.8  155408.13
May-2019 30.6 841.0 0.0 2802.2 27.5 0.0 91.6 0.00 333195  35860.9 1957.8  158210.29
Jun-2019 29.0 870.0 0.0 2654.9 30.0 0.0 915 0.00 305158  36730.9 1957.8  160865.17
Jul-2019 30.7 899.0 0.0 2721.7 29.3 0.0 88.7 0.00 302743  37629.9 1957.8  163586.83
Aug-2019 29.0 899.0 0.0 2310.1 31.0 0.0 79.8 0.00 2569.67  38528.9 19578 165896.96
Sep-2019 30.0 870.0 0.0 4515.0 29.0 0.0 150.5 0.00 5189.66  39398.9 19578 170411.97
Oct-2019 31.0 899.0 0.0 4210.4 29.0 0.0 135.8 0.00 4683.38  40297.9 1957.8 17462233
Nov-2019 297 870.0 0.0 3698.4 29.3 0.0 124.7 0.00 425099  41167.9 1957.8 17832068
Dec-2019 22.9 612.0 0.0 1816.3 26.8 0.0 79.4 0.00 2967.81  41779.9 19578 180136.98
Jan-2020 31.0 899.0 0.0 3759.3 29.0 0.0 121.3 0.00 4181.69  42678.9 1957.8  183896.32
Feb-2020 28.1 730.2 0.0 3623.2 26.0 0.0 129.0 0.00 496221  43409.1 1957.8  187519.57
Mar-2020 29.7 771.3 0.0 4311.7 26.0 0.0 1453 0.00 5589.94 441804 1957.8  191831.27
Apr-2020 24.1 780.0 0.0 2907.3 323 0.0 120.5 0.00 372727  44960.4 1957.8  194738.54
e s U i O e ————
Page3 of 3
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B il india Limited W/ o

LG Departricent

Conquering Newer FHorizons R 1 e v T
Ref. No. CGM (G&R)/WO/010/202021 o Date: 268™ April, 2020
WELL BAGHIAN 005 {TN)
(Deviated)

WORKOVER PROGRAMME
(All depths are in metre below the original derrick floor)

A. BASIC DATA

| Asset/Field / Avea/ Installation T €A/ Greaiar Chandmariy Baghjan / BGH £7S
| D.F. Elevation : | 129.53 m asl |
roa e S Taa = — i —

Deviation Correction : 1 66.54 m

9.5/8" Casing Shoe at 333646 m

Cement to; behind 5.1/2" casing o 113360 m T
| 2:7/8" tubing with Botil Hydraulic packer |:/3818m - B
' Perforations in the range : | 3869.5 - 3872.5 m - Open :
! - i ——L 3870-m Langpar Sang (BGNOO1 Block) }
 Bridge Plug milled/pushed down to o | 3876 m f
| 5.1/2” Float collar at | i | 3876.46 m

5.1/2" Casing shoe at |- [ 3899.57 m - §

SBHP at pool dat-'u_r{{;fg{SGS mbd of BGNOO1 | - .—4_0_25.1_5_ksc [recoFcEdBrTIB_IO_ZUIa“ ]

block in the well BGNO20 J [

j
I

' Cumulative ga:s produced till Mar 2020 l ¢ 191.83 MMSCM
{ - e o S oo ‘_l
| Cumulative condensate produced till Mar 2020 | JL FHoEs EEP——

B. WELL HISTORY

Initially the well was completed in the 3870-m Langpar Sand (Well BGN 001 Block) through
perforation in the range 3869.5 — 3872.5 m. There was an immediate pressure build-up of 48 ksc
in tubing. On opening the well to well head setup (Baghjan-2) through 4 mm bean (FTHP: 239 Ksc),
it produced mainly gas. However, detailed production testing could not be carried out on account
of unavailability of infrastructure to produce gas at that time. Therefore, the well was killed with
85 Ibs/cft mud and plugged back by setting a bridge plug at 3868 m with 5 feel of cement dumped
on it. Subsequently, OF tubing was lowered down to top of cement plug/BP and changed over to
water. Tubing was then pulled back and landed at 496 m and the well was kept shut-in.

In a workover in Mar 2015, the bridge plug was milled/pushed down to 3876 m (FC).
Subsequently, WLD recorded CBL-VDL in the range 3875.5-3263.0 m on 29.03.2015 which showed
good isolation against the prospective sand and MIT log in the range 3875 -15 m which indicated
no significant casing damage. Further, the well was completed in the 3870-m Langpar Sand by
setting hydraulic packer at 3818 m and it was kept shut in due to unavailability of testing facility,

The well was on production since Sep 2015. Currently the well is producing 88000 SCMD of
gas with 29 Kipd condensate (API: 42 deg). Recently, it has been observed that the well is
producing from the gas cap of BGNOO1 block which may lead to fast depletion of the reservoir
Pressure resulting in lesser recovery.
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View above, it has been decided to plug back the existing 3870-m Langpar Sand and complete

the well higher-up in the 3729-m Lk+Th I+l Sand.

BLRNOUBSWNE A

M o

-

OPERATIONAL STEPS

WLD to puncture tubing to facilitate well killing.

Kill the well with 73 pcf Sodium Formate brine. Observe the well for any inflow.

Unset packer, circulate thoroughly and p/out production string along with packer.

Make a round trip of rotovert with J-nipple down to 3876 m.

WLD to record CBL-VDL-CAST log.

WLD to set BP @ 3865 m. Test BP @ 1000/1500 psi.

I OK, lower OF tubing down to 3860 m & changeover to water. P/out OE tubing.

R/in 2.7/8” production string with Hydraulic packer & GLVs down to 3680 m and set packer.
WLD to perforate the 3729-m LK+TH sand (Details will be provided separately).

- Bring the well on production using GLVs/NPU/CTU, if required.

GENERAL REMARKS

Number of shifts (12 hrs) required to complete the job would be 90.

BOP to be tested upto 10,000 psi. (RWP)

This is an S-bend deviated well with maximum drift angle of 26° at 811 m (MWD). Moreover,
the well is nearly vertical below 1499 m.

All other necessary safety precautions to be taken during the entire operations.

Current FTHP: 280 ksc; SICP: 280 ksc.

'r.._ff y 27 4 1‘4_ o
(Sanjay Kumar Dhiraj)

Dy. General Manager (WO&P)

For Chief General Manager (G&R)
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W  Oil India Limited W/ O &£ P

SIS TE DEpartiigmt

-~ ; . rorr o stoilriclice.ira
Conquering Newer Horizons S ears

Ref. No. CGM (G&R)/W0/000/2020-21 Date: 25th May, 2020
WELL BAGHJANOOS (TN)

Addendum-1
(All depths are in metre below the original derrick floor)

A.  WELL HISTORY

Further to issuance of original workover programme [Ref .No. CGM (G&R)/W0/010/2020-
21Dated: 11"May, 2020], WLD punctured tubing and the well was killed with 73 pcf Sodium Format
solution. Further, tried to unset packer with WoSupto 150 kibs - without success.Hence, SLB cut
tubing above packer and string got released at WoSupto 153 klbs. On p/out found hydraulic packer
retrieved with cut tubing. Thereafter,a rotovert roundtrip was madedown to 3876 m.Further, on
09.05.2020 SLB lowered CBL-VDL-USIT tool but couldn’t record log due to malfunctioning of tool.
Next day SLB set BP at 3865 m which was tested at 1000 psi- found Ok, Then, OE tubing was
lowered down to BP top and changeover the well fluid to water and OE tubing was p/out. Again on
13.05.2020, WLD recorded CBL-VDL-CAST log in the range 3862—3600 m and 500 m upto surface
which showed poor cement bonding against the sand ranges but good bonding above and below
the objective sand and no major casing anomaly was found. And on 14.05.2020 WLD set Retainer
packer at 3590 m, Subsequently, the well was completed with premium tubing and TSA stabbed
onto retainer packer through perforations in the range 3731.5-3737.5 m carried out on 18,05.2020
using 2.1/8” Power Enerjet gun. Immediate pressure build-up of 300 psi was observed. Then,
pressure gradually increased uptoSITP:4400 psi; SICP: 3900 psi and B-Annulus pressure: 500 psi.
Hence, on 21.05.2020, SLB punctured tubing @ 3574 m and the well was killed with 73 pcf Sodium
Formatesolution, Further, TSA was unstabbed and P/out with tubing. On testing WF spool it was
found to be leaking. '

View above, it has been decided torepair/replace WF spool and recomplete the well in the
3729-m LK+TH I+l Sand with premium tubing.

B. OPERATIONAL STEPS

=

R/in OE tubing down to 1200 m and carry out tubing integrity test using colored solution.

2. If OK, Place hi-vis pill in the range 1200 — 1000 m. P/out tubing uptol000 m and reverse
circulate out excess pill.

3. Place ___ gallons of 118 pcf cement slurry from 1000 m up to 900 m. P/out tubing up to 900 m

and reverse circulate out excess cement. POOH OE tubing.

WoC for 48 hours.

Repair/replace& test WF spool.

R/in bit with mud motor, clean cement down to 1200 m and P/out bit.

Make a roundtrip of rotovert with J-nipple down to 3590 m.

R/in 2.7/8” premium tubing with TSA down to 3590 m and stab onto retainer packer.,

Bring the well onto production using NPURCTU, if necessary.

GENERAL REMARKS

Comments are required from concerned departments.

All necessary safety precautions to be taken during the entire operation.

This is an S-bend deviated well with maximum drift angle of 26° at 811 m (MWD). The well is
nearly vertical below 1499 m.

WNPE 0 voNou s
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Ef. No. CGM (G&RJ;"‘;‘.’(}/OZJKZOZO-ZI Date: 27 May, 2020
WELL BAGHJAN 005 {TN)

Addendum-1
(All depths are in metre below the original derrick floor)

A. WELL HISTORY

Further to issuance of original workover programme [Ref .No. CGM (G&R)/W0/010/2020-21
Dated: 11" May, 2020}, WLD punctured tubing and the well was killed with 73 pcf Sodium Formate
solution. Further, tried to unset packer with WoS upto 150 kibs - without success. Hence, SLB cut
tubing above packer and string got released at WoS upto 153 kibs. On p/out found hydraulic packer
retrieved with cut tubing. Thereafter, a rotovert roundtrip was made down to 3876 m. Further, on
09.05.2020 SLB lowered CBL-VDL-USIT tool but couldn’t record log due to malfunctioning of tool.
Next day, SLB set BP at 3865 m which was tested at 1000 psi- found Ok. Then, OF tubing was lowered
down to BP top and changecver the well fluid to water and OE tubing was p/out. Again on
13.05.2020, WLD recorded CBL-VDL-CAST log in the range 3862--3600 m and 500 m upto surface
which showed peor cement bonding against the sand ranges but good bonding above and below the
objective sand and no major casing anomaly was found. And on 14.05.2020 WLD set Retainer packer
at 3580 m. Subsequently, the well was completed with premium tubing and TSA stabbed onto
retainer packer through perforations in the range 3731.5-3737.5 m carried out on 18.05.2020 using
2.1/8” Power Enerjet gun. Immediate pressure build-up of 300 psi was observed. Then, pressure
gradually increased upto SITP: 4400 psi; SICP: 3900 psi and B-Annulus pressure: 5C0 psi. Hence, on
21.05.2020, SLB punctured tubing @ 3574 m and the well was killed with 73 pcf Sodium Formate
solution. Further, TSA was unstabbed and P/out with tubing. On Lesting tubing head spool, it was
found to be leaking.

View above, it has been decided to repair/replace tubing head spool and recomplete the well in
the 3729-m LK+TH j+] Sand with premium tubing.

B. OPERATIONAL STEPS

L. R/in OF tubing down to 1200 m and carry out tubing integrity test using colored solution.
2. IfOK, Place hi-vis pill in the range 1200 - 1000 m. P/out tubing upto 1000 m and reverse circulate
out excess pill.

4. WoC for 48 hours.
5. Repair/replace & test tubing head spool.
6. R/in bit with mud motor, clean cement down to 1200 m and P/out bit,
7. Make a roundtrip of rotovert with J-nipple down to 3590 m.
8. R/in 2.7/8" premium tubing with TSA down to 3590 m and stab onto retainer packer.
9. Bring the well onto production using NPU & CTU, if necessary.
C.  GENERAL REMARKS
1. This is a high pressure gas well. All necessary safety precautions to be taken during the entire
operation.
2. This is an S-bend deviated well with maximum drift angle of 26° at 811 m (MWD). The well is
nearly vertical below 1499 m.
(" :‘I f ~ "
}/ .'f 0 V! e

123



Sa §fgan fafyrg
] oil lnd__i_g I.l_r_m_t_l;d

i CHEMICAL LABORATORY
l (150 9001 2015 Certific d Labaratary |

ARTMENT,

"

FEMICAL UIF VRIAN- TRue 22 asuam |sins i
Lol INOer M fe s Fha _ng Py ...‘.J...;__,L ._“_'-_-_'_J
CEMENT TEST REPORT
E ﬂ"clﬂl?t Ceme ,';'Ju /U5 _J
DGM (DRILLING- -CEMENTING )
Report Ref: (e miCmnt/Plug/09/20-21 Date: 26,05.2020
Aemo Ref MNo: {.,"r“.:.G(rCr.‘.TC,JJ:.':E ’”3351 C!fEﬂt D' Hin Cc; enty tl Rig
Memao Date:  20.05.2020 Well No}LOC Bagh;an#OS Field: Baghian
@ Type: Piug " Depth: 1000 t5 590 m i
BHT: 46 degC BHSQT: 37 degC BHP-3176 g3
Starting Temp:  27°C Time to Temp:
| Starting Pressure: Time to Pressure: - _f
Composition; _
Cement: N/S Digvijay  Class: APl dass G Sp.Gr.: 3.15
Slurry Density: 114 |bs/cft Yield: 144 cft/bag Slurry Type: Single
Grout % 50 50Kg/ba
: '!».}'n B O e ntrationy MW SR - Toncentrat _ {ui b‘;@%?‘r:“_‘? s AR 1
| Hrs0o | 0.275:: J 0.55¢ | Retarder |
Rheology

500

300

200

100 10 26

6 2 25 O
- 3 13 o
Eamnu s
At27 degC
At 60 degC
Settlr~= Tm-e at 60cegc
s 1 '“_'. "“ &
Free Fluid;
'By_jd Loss
LC_Gmhments —
Lsample collected by cementing section of Drifling CCpartment.
2.The above samiple is recommendod for Plug cemnenting job at Well No:Baghian&0s
3.Gauging water to be treated vtk 0.55% FFE2D
Tested By:
5 U.Rzo
D.C.Dutta (B.Kalita)
R.Saikia Dy Chigt CI‘;"'I;:{LEE:}
H-Phuker For DO Chemics {L2k)
. Copy.CED{cere; ting)/Cement S-:-,t;ir-:ln,"c.*‘.em5;:-.'n—c.'r‘_:rge fqu.’-- Chemical{Lab)

124



U
X%
%
I
X

CEMENT PLUG JCR REpORT

WL _L[I_HS i oo /GSfl'f 0

ﬂf"‘JF Priied & psped *5‘1 g ol pre *mf JN ol cement slury wsing

E bagsuMPfﬂassGu%w;r remee qpig 'téﬁahﬂeﬂ N1 Gaugng water was
: uesetwih_{} ST - K - Punigeg [ gl
st e Fustang S1-5¢ ;J”‘ﬂsaspﬂ""ﬂi"LU’pmedfﬂESrm”v'l!n J_ohisof

Eai S !bb mof p]ug,mef _u}_[o _gi_im ol bork O, tog

Sty 635 292 M feierse itulated 25 Wbing ol reove evcess coment, Wi RS
Fom M VM‘I 'y
ﬂ.;biﬁ %
A LR
_ E
e CEMAENT pLUC 10m aronar

LOC: BGM+ 005, REucH g

28-05-2020, 12+}

125



To

Shri Sushil Chandra Mishra
Chairman & Managing Director
OIL India Limited

Plot No. 19, Near Film City
Sector 16A, Noida-201301

June 29, 2020

Ref:

Sub:

Order dated 24.06.2020 in O.A No. 43/2020/EZ (Bonani Kakkar vs. Oil India
Limited) & O.A No. 44/2020/ EZ (Wild Life and Environment Conservation
Organisation vs. Union of India Board & Ors.) passed by the Hon’ble National Green
Tribunal, Principal Bench, New Delhi

Summoning of relevant documents by Committee of Experts constituted by the

Hon’ble National Green Tribunal

Dear Shri Sushil Chandra Mishra,

As you are aware, the Hon’ble National Green Tribunal, Principal Bench, New Delhi,
has been pleased to constitute a Committee of Experts to look into the issues
concerning the Baghjan gas and oil leak incident vide the above-mentioned order. The
Committee has been directed to submit its preliminary report expeditiously and within

30 days from the date of the order.

In pursuance of the direction of the Hon’ble Tribunal, you are requested to appoint a
nodal officer (technical) with adequate expertise and subjective knowledge and also
another nodal officer (non-technical) forthwith, to assist and coordinate with the
Chairman and the members of the Committee of Experts. It is expected that the nodal
officers appointed by you would be competent to furnish all required information/
records to the Chairman and members of the Committee of Experts as may be asked
from time to time, apart from the documents sought for by this communication. The
names, designations, email IDs and mobile numbers of the nodal officers may also be

provided.
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You are further directed to submit your views, submissions and actions, if any, taken
in respect of the Baghjan oil and gas leak incident including the expenditure, if any,
incurred towards mitigation to the Committee of Experts. The Report, if any,
submitted by any Expert Committee appointed to look into the various aspects of
Baghjan oil and gas leak incident may also be provided within the time frame given

below.

We are further summoning the following documents from your Company:

L Terms of Reference(s) pertaining to all onshore Qil and Gas Development,
production in Tinsukia and Dibrugarh districts and for extension drilling &
testing of hydrocarbons under the Dibru Saikhowa National Park including the
Baghjan area.

2. Pre-feasibility report for Drilling Extended Reach Drilling (ERD) wells in
Baghjan Area in Tinsukia.

< All Environmental Impact Assesment Reports for any projects pertaining to
onshore Oil and Gas Development, production in Tinsukia and Dibrugarh
districts and for extension drilling & testing of hydrocarbons under the Dibru-
Saikhowa National Park including the Baghjan area.

4. All Environmental clearances granted to OIL to carry out extension drilling of
oil & gas in the Baghjan area.

5 All mitigation plans to safeguard the ecological and livelihood impact
emanating from all projects pertaining to onshore Oil and Gas Development,
production in Tinsukia and Dibrugarh districts and for extension drilling &
testing of hydrocarbons under the Dibru-Saikhowa National Park including the
Baghjan area.

6. Minutes of all relevant meeting with stakeholders including the Ministry of
Environment, Forests and Climate Change, Standing Committee- National
Board for Wildlife, Centrally Empowered Committee and Expert Appraisal
Comimittee.

The above-mentioned documents may be sent to the following email address within 7

days from the receipt of this email: katakevbp@iomail.com. The hardcopies of the

relevant documents may be sent to the following address within the same time frame

by a special messenger:
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Justice B.P Katakey

Former Judge, Gauhati High Court

House No. 30/30A, Kharghuli (Hillock Side)
Bye Lane No. 2, Opposite Sitala Enclave
Guwabhati- 781004, Assam

Mobile Number: +91 94355 49977

It is expected that in view of the mandate given by the Hon’ble Tribunal, the OIL
India Limited will adopt a collaborative approach and assist the Committee of Experts
in its functioning as the issue being studied is one of public interest and concerns the

core principles of environmental justice,

Yours sincerely,

Justice B.P Katakey

Chairman of the Committee of Experts

constituted by the Hon’ble National Green Tribunal

Copy to:
1. Dr. P. Chandrasekaran
Director (E&D)

Oil India Limited

2. Mr. Pankaj Goswami
Director (Operations)
Oil India Limited

3. Mr. Atindra Roychoudhury

Executive Director (Production Services)
Oil India Limited
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APPENDIX F

Preliminary report on Baghjan gas and oil leak incident of Tinsukia district, Assam and
its impact on aquatic biota

Date: August 1, 2020

Dr. Ranjita Bania
Fishies Biologist & Head Aquaculture, Wetland & Livelihood Division
JEEVA SURAKSHA, Assam-783640

E-mail ID: ranjitabania(@gmail.com

pH No: 9678891071

Technical Assistant: Nipen Nayak, Rescarch Officer, JEEVA SURAKSHA
Field Assistant; Jiban Dutta. Natun Gaon, Tinsukia, Assam

Ref: No. B/GC/87/0OIL/-Baghjan/2020 3157-158 Dt. 18-06-2020 (received by email.)

BACKGROUND

A major blowout started at the Baghjan Oilfield of Oil India Limited (OIL) in
Tinsukia district of Assam on 27" of May, 2020 at around 10.30 AM. which was followed by
a fire on June 9, 2020 where two fire persons (Durlov Gogoi and Tikeswar Gohain) lost their
lives. The oil rig again had the 2™ blast on July 22, 2020 where 3 foreign experts (Anthony
Steven Reynolds, Doug Dallas, Craig Neil Duncan) were injured while trying to cap the well.
On June 9, when the gas well caught fire it devastated the surrounding area, houses, trees.
plantations and the nearby grasslands everything was completely burnt.
HEALTH ISSUES

The blowout in gas well 5 at Baghjan oil field on May 27 and subsequent fire June 9
has compelled thousands of villagers to stay in relicf camps even in amid of COVID-19. At
the time when state government of Assam is putting rules and regulations to get rid of the
pandemic, these people are forced to stay in unhygienic conditions. Most vulnerable category
people viz. women. children and old fellows are most adversely affected. Sanitary conditions
in the relief camps were very poor, as such people are willing to come back to their home in

spite of all the odds.

The oil well blowout was accompanied by an extremely high level of sound causing
continuous noise pollution in the surrounding area of the oil well. The sound coming from the
incident site can be heard even from Skm distance very prominently. The continuous sound
resulted in various major health issues viz. headache, difficulty in breathing, irritation of
eyes. skins, and nasal passages. eic. Those who have relatives outside the infected area, they

send the pregnant women and kids there, which is again not possible for all. The noise level

1
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measured ranges from 66-114 decibels in different locations adjacent to the incident site. The
lowest noise level is probably due to the change of direction of wind. People living in the
proximity of the gas well are also experiencing hearing loss. as reported by people of
Natungaon. A visible change in the tone of the people was also observed as they are
continuously exposed to the loud sound which is expected to cause major heath issues for
them.

TREMOR

Aftermath of Baghjan inferno on June 9, 2020, tremors started which is continued till
date (August 1, 2020). It started two days after inferno. People living in the close proximity
of the well (Natun Gaon, Rongagora. Milanpur eic) started experiencing tremor. It reached
upto Guijan. The intensity of jolt is increasing day by day which can be felt very easily if one
visits a house of the surrounding arca. Even the walls of new built pucca houses are cracked
making people insecure to stay in the houses. Now, the jolt can be felt up to a distance of
20km from the o1l well.

THREAT TO THE ENVIRONMRNT

It needs to be mentioned that the well number 5 of Baghjan Oil Field is located in an
ecologically diverse area, a region that is extremely rich in biodiversity both in terms of flora
and fauna. It is in the close proximity to the Dibru Saikhowa Biosphere Reserve and Maguri
Motapung wetland which is an important International Bird Areca (IBA) and located in the
buffer zone of Dibru Saikhowa Biosphere Reserve. The whole area harbours some of the
rarest species of flora and fauna not commonly found in other parts. The entire area is rich in
terms of diversity including ichthyofaunal diversity, avian diversity, mollusc diversity and
wetland plant diversity. It also provide Ecosystem goods and services in terms of fish catch,
collection of mollusc, and other natural resources including clean air, water, food, etc.
IMPACT ON MAGURI MOTAPUNG WETLAND COMPLEX

The maguri Motapung wetland system is hydrologically connected to the Lohit River
through its distributary called the Dangori as well as the Dibru River. As a result. Maguri
Motapung Wetland now acts as both lentic and lotic system throughout the year (Bania and
Biswas, 2012). As such, the oil spill will contaminate the Rivers all the way to River
Brahmaputra. The wetland is located in area which is extremely dynamic zone experiencing
frequent changes and thus holds a unique ecosystem.

The oil spill granted a adverse effect on biodiversity of this area. Dense particles or

condensates from the blow-out have turned the atmosphere misty: rain-like droplets falling
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continuously on the vegetation till the fire on June 9, 2020 have formed a sticky oily layer.
The nearby grassland is completely covered by layer of oil too. The roads become slippery
again due to oil cover. It is even tuft to take out camera properly for our team; the lenses were
covered by the oil droplets. Condensates are observed settling on the skins of livestock. As a
result mortality was observed

At the initial stage, . the blowout spilt gas and condensate oil in the air, spraying the
mixture to the nearby areas and polluted the grasslands, paddy fields, trees and plantations,
damaging waterbodies. After the blowout water bodies. Maguri Motapung in Particular have
turned into reservoirs of condensates with an unpleasant odour. Water bodies of Dibru
Saikhowa National Park including River Dibru are also affected severely. Apart from our
team of researchers, local residents also reported film of condensate in the water bodies
inside the park.
ICHTHYOFAUNA

The water of the beel is wearing an oil cover (Video enclosed). A continuous leakage
of oil has been observed till date in the Maguri Motapung beel. The hands become
completely oily when put it to beel water to collect sample. It signifies the load of oil and
condensate which is associated with very unpleasant odour. No any record of fish was found
in the water bodies of the completely burnt arca

Maguri has 87 species of ichthyofauna (Bania, 2011, 2018) out of which only 22
species were found in the present survey. Our team has also recorded 35 varieties of dead fish
species till date (Table 1) belonging to 13 families. Among the dead species 22 species are
Lower risk near threatened category as per IUCN status. A heavy decline in the catch amount
is also reported after the blowout. The fisher could not go out for fishing for the first 7 days
due to the fear of blowout. Heavy toll of death of fish were observed in the beel. After that
some of them went for fishing but catch is near to the ground. Again this is the breeding
season of fishes, which 1s expected to be hampered with the disturbances. Mvstus sp.
recorded were found gravid but from last March to July end. no any fish seedling was found
in the beel which clearly indicate that their breeding cycle is impacted. Besides. sudden
change in body colour was also reported. The dead fishes were full of mucous layer with a
different kind of smell. The entire food chain have been disturbed, partly from the
accumulation of oil and partly because oil has sapped the dissolved oxygen

Noticeably, immediately after the blowout large no of fishes died and found floating
in the beel water. Mortality was more in the shallower parts than the deep parts as reported by
the fisher. The dead fishes were not collected by any local fisher. It washed away in rain and
flood water only. Our team has interviewed 28 fishers in ground, all of them showed their

3
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concern for their livelihood and agreed that mortality of fish was high and the rest live fishes
might have moved away to other places to avoid the suddenly changed circumstances and
showed their distrust whether the fish will come back or not.

Table 1: Dead fish species found in the Maguri Motapung wetland

SL Name of fish species

1 Natopterus notopterus (Pallas)

2 Barilius barila {(Ham-Buch)

3 Catla catla{lHam-Buch)

4 Cirrhinus mrigala (Ham-Buch)

3 C. reba (Ham-Buch)

6 Fsomus danricus (Ham-Buch)

7 Parluciosoma depiiconius (Ham-Buch)

Labeo bata (Ham-Buch)

9 L. calbasu (Ham-Buch)

10 L. gonius (Ham-Buch)

11 L. rohita (Ham-Buch)

12 Puntius. conchonius{Ham-Buch)
13 P. gelius(Ham-Buch)

14 P. sarana sarana (Ham-Buch)

15 P. sophore (Ham-Buch)
16 P. ticto ticto (Ham-Buch)
17 Rasbora Rasbhora (Ham-Buch)

18 | Sadmphasia (Salmostoma) bacaila

19 | Acanthocobititis botia (Ham-Buch)
20 | Botia dario (Ham-Buch)

21 M.ystus cavasius (Ham-Buch)

22 | M. tengara (Ham-Buch)
23 M. vittatus (Ham-Buch)
24 Wallago attu Scheidner

23 Futropiichthys vacha (Ham-Buch)

26 Clarius batracus

27 Heteropneustes fossilis (Bloch)

28 Mastacembelus. armatus (Lacpede)

29 | Mastacembelus pancalus (Ham-Buch)

30 Pseudambassis (Chanda) nama (Ham-Buch)
31 Badis badis (Ham-Buch)

32 Trichogaster fasciats (Schneider)

33 T. lalia (Ham-Buch)

34 Channa. punctatus (Bloch)

35 Channa aurantimaculata (Musikasinthorn
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The sudden shock. oil cover and change in dissolved oxygen level have caused death

of large number of fishes. The nearby ponds are even affected. On 26" of June, 2020, it was
noticed that heavy toll of fishes are coming to the upper surface of water for oxygen. They
exhibited lethargic and irregular body movement. Large number of fishes died on the very
next day in the wetland which is 27" June, 2020. This mortality continued on 28™ also. The
dissolved oxygen value came down to 2. 1ppm which cause the high mortality of fishes.
An oil India employee was also found collecting the death fishes with a boat in the Maguri
beel, the objective of which was not clear to us. Fish carcases were found on 29" June too
which were spoiled giving the complete area a grubby smell. The prominent fishes found
dead on the day were Labeo gonius which were table sized along with Labeo rohita, Catla
catla, Wallagu attu which bear very high commercial value as food fish.

It needs to be mentioned that Maguri Motapung harbours a wide range of ornamental
fish species which are not easily available in other pockets and fetches high value in the
international market. Species like Botia rostrata, Channa bleheri, Badis badis, Macrognathus
puncaius, Badis assamensis, Devario reria, Ailia coila, Chaca chaca etc are prominent among
them. habitat destruction of these species can lead to loss of some important fish species of
this region.

A river dolphin is also found dead in the beel after the blowout which is endangered
in status.

AQUATIC MACROPHYTES

One among the important biota that Maguri Motapung harbours is the aquatic
vegetation which is often neglected. Maguri has 57 species of aquatic macrophytes (Bania,
2011) out of which only 15 species (Table -2) under 12 families were recorded after the
incident. The remaining aquatic vegetation is affected very prominently. The prominent ones
including water hyacinths become dry. The leaves get oil cover. In some parts of the beel.
complete burning was observed. The decayed parts were giving unpleasant odour and bubble
of oil was observed when shacked with a bamboo pool. These are the habitats for many
wetland birds and aquatic insects and other invertebrates. One more prominent observation
came to light is that the high value ornamental plants available in the wetland including

Vallisneria sp. are highly infected with the o1l cover which is obligatory submerged in nature.
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Table 2: Aquatic Macrophytes of Maguri Motapung Wetland

SL No Name of Species Ecological Habitat
1 Ceratophylfunt demersuml., 08
2 Pistia siraiioiesL. IF
3 Ipomea aguaiica Forsk. AFS
4 Hydrilla verticillata L. £ 0s
5 Vallisneria spivalis L. 0s
6 Nymphoides indica (L.)O. Kize. AFS
7 Nymphaea pubescens Willd. AFL
g Ludwigia adscendens (1) Hara AFS
9 Spirodela polywrhiza 1. Schleld FF

10 Hygrorvza avisiata (Retz.) Neesex W &A AFS
11 Leersia hexandra Swartz AFS
12 Fichhorsia crassipes (Mart.)Solms FF
13 Monochoria hastata (L.) Solms, EP
14 Salvinia cucullata Roxb. Bx Bory FF
15 Trapa natans (L.) Roxb. AFS

Abbreviations used: FF-Free floating; OS- Obligatory submerged; AFL- Anchored floating leaf, AFS Anchored
tloating stem: EP- Emerged plant.

MOLLUSCS

Out of the 26 mollusc species (Kardong et al. 2016) reported from the Maguri-
Motapung wetland only 4 species (Table 3) are found after blowout in our survey. Important
to mention that many people specially the lower economic class uses molluscs as their food
and they play very crucial role in the food chain too.

Table 3: Mollusc diversity in Maguri-Motapung

SI No Name of species
1 Angulvagra oxyiropis
2 Lamellidens marginalis
3 Pisicium sp.
4 Sphaerium indicum

PLANKTONS

The planktons are noticeably declining in the Maguri Motapung becl. The beel
harbours 30 species of phyto planktons and 53 species of Zooplanktons. In this rapid survey
only 11 species of phytoplankton (Table 4), 13 species of zooplankion were recorded (Table
5). Due to the plankton loss, whole food chain is disturbed leading to a long term impact in
the ecosystem. Among the phytoplankions Bacillariophyceae is represenicd by a single
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species whereas Chlorophyceae and Cyanophyceae have 8 and 2 species cach. Likewise
among the Zooplanktons Rotifera, cladocera and copepods comprised of 8, 4 and one species

respectively.

Table 4 : Phytoplanktons found in Maguri Motapung aftermath Baghjan case

SLNO Name
Navicula sp.

Cholerella sp.
Clamydomonas sp.
Cladophera sp
Closterium sp.

Cosmarium sp.

Desmidium sp.
Netrium sp.
Volvox sp.
Anabaena sp
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Oscillatoria sp.

Table 5 : Zooplanktons found in Maguri Motapung aftermath Baghjan case

SLNO Name
Anuraeopsis fissa
Collurella sulcato

Depheuchlanis
propatus

Fillinia longiseta
Keratella cochlearis

Lecane aceleate

Lecane ovalis
Monostyla bulla
Alona sp.

10 | Alonelia dentifera
11 | Bosmina longirostris
12 | Daphnia sp.

13 | Dioptomus sp.

W0 (00|~ | || W

The planktons occupy the first tropic level in the food chain and act as a biological
filter of aquatic ecosystems. The phytoplanktons are in the primary level whereas the
zooplanktons are in the secondary level which plays a key role in the transformation of food
cnergy synthesized by the phytoplankton to the higher trophic level. As such. if these are

impacted the whole food chain is disturbed and the communities associated have to suffer.
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Again both these group support the important fish population. Changes in their occurrences
will directly affect the fish productivity and associated fauna. It’s important to note that they
are influenced by the quality of water which also changes in their population dynamics.
Planktons cannot survive if there is not enough oxygen and this can lead to damage of
ecosystem and the fisheries that rely on planktons.

During the field survey carcasses of amphibian and moths were also observed. In spite
of the breeding season of frog, larvae were not observed which was even noticed by the local
people.

A major portion of the local population who are mostly dependent of fishing in the
Maguri Motapung wetland and River Dibru. Dangori lost their livelihood. They were
engaged both in culture and capture fishery. Again, the inferno on June 9 has burned the
nearby grassland completely which was habitat of numbers of grassland bird species. As the
livelihood of the nearby people is completely dependent on the beel for fishing and eco
tourism purpose, the serious damage of the beel due to the oil and condensate including the
vegetation and the nearby grassland which harbours the bird fauna. their livelihood is in
difficulty.

It can be noted that the entire arca near Baghjan oil well is severely hit by flood due to
rising water in River Brahmaputra and reverse flow to Maguri Beel, apart from continuous
rain, Till datc the area experienced third hit of flood which change the entire ccosystem
causing human in severe conditions.

However, Oil India’s effort to remove the oil from beel water with the help of Jute
gunny bag is catching eyes of everyvone. After this initiative they have taken some other
option and used the boom as stated by the persons operating it in field (video enclosed). But
they are failed to inform us what they are exactly willing to do and where the collected oil is
going to be dispatched or what to be done with that.

NOTE

Our team is in ficld from the very beginning of the incident. The physical appearance
of effect of oil blowout and subsequent fire in the area is changing with every passing day,
but it does not mean that the effect is not there. One. who has not seen the scenario in the
initial stage, cannot even think of the effect and change as the complete scenario is changing
very fast over time.

e A detailed comprehensive study is required to assess the complete damage in terms of
human and biodiversity point of view. Primary and sccondary impacted arca should be

identified and both short term and long term effects need to be assessed. Not a single
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village should be left out from assessment which is under threat due to the ecological
disaster.

e Local institutions and available competent expertise in different fields in combination
may also be engaged for a systematic scientific study to preserve and restore the unique
habitat.

e While assessing the damage and formulation of restoration plan, the local community
need to be taken in consideration as without their support any kind of restoration plan
would not be fruitful.

e Effective and convenient measures should be taken to remove oil from water and the
surrounding area at the earliest to avoid further adverse circumstances.

e The declining fish population must be restored through ranching indigenous varieties to
support the fishers who are completely dependent on beel for their livelihood and to
maintain the ichthyofaunal diversity.

e Approaches neced to taken for live gene banking of fish fauna which bears high
ormnamental value in both domestic and international market in the form of public
aquarium.

e The damage to plankton must be retrieved via inoculation to boost up the food chain.

e  The macrophytic damage should be countered by introduction of valued species.

e The scenic beauty and available water area of the beel can be judiciously harvested for
aqua based tourism prospective with unique and traditional touch to attract the tourist
again.

e Location specific alternative livelihood strategies including women as main stakeholder

can be viable in the present situation to regain the economic security.

I am also enclosing herewith some videos and photographs for vour reference.

(Ranjita Bania)
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APPENDIX G

Report on Baghjan gas and oil leak incident of Tinsukia district, Assam and its
impact

Date: October 27, 2020

Dr. Ranjita Bania

Fisheries Biologist & Head Aquaculture, Wetland & Livelihood Division
JEEVA SURAKSHA, Assam-785640

E-mail ID: ranjitabania@gmail.com

Ref: Letter of Hon'ble Justice B. P. Katakey, Chairmen of Committee of Experts
constituted by the Hon’ble National Green Tribunal Dated October 1, 2020
(received by email on October 2, 2020)

BACKGROUND

The blowout started at the Baghjan Qilfield (BGR 5) of Qil India Limited (OIL) in
Tinsukia district of Assam on 27" of May, 2020 which was followed by a fire on June
9, 2020 could not be capped till date (27 October, 2020) i.e. after 5 months from the
date of inception. Need not to mention that it is creating havoc to the environment
and live of people and other living organisms including the rare and endemic species
the surrounding area harbours. The Dibru Saikhowa National Park and the Maguri
Motapung Wetland complex which is located in close proximity of the fragile
ecosystem are the most affected by the incident.

Fig: The flame of BGR 5 (17-10-2020)
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Observations

The undersigned is working in both the areas since 2006 and the changes

occurring in the surrounding environment due to the anthropogenic activities are

quite prominent. As a member of the multidisciplinary committee formed by the

Hon'ble Justice B.P. Katakey visited the site in October, 2020 again and compared

the observation with our prior observations.

The following are the maijor points noted during the field visits —

1.

As fisheries is the primary livelihood strategy in the surrounding area of Maguri
Maguri Motapung Wetland complex and Dibru Saikhowa National Park, the area
is investigated for ichthyofaunal diversity, catch per unit effort using various nets
of different mesh size in both wetland and stretch of river Dibru and Dangori.
Analysis is going on to find out species diversity index along with other
parameters to determine the change. Some of the prominent species which are
completely wiped out from the Maguri Motapung wetland area are-

Ompok pabo, Nundus nundus, Ailia coilia, Pseudeutopius atherinodes, Channa
aurantimaculata, Danio rerio etc. Interestingly, Very few numbers of Nandus

nundus were observed at fish landing centre of Gujan ghat

Fig: Dead Channa Punctatus (25-06-2020)
The OIL incident has changed the operation of fishing gears as it is influenced by

nature of fish stock along with others. The Bagh jal (Funnel net) operated in the
rainy moths upto October (Bania et al 2014) normally observed in Maguri
Motapung is completely absent this year. Accordingly, catch per unit effort of
others gear viz. Gill net, Bhor jal (Dip net) etc goes down alarmingly.

The diversity of species available in the Maguri Motapung beel has changed
noticeably. The indigenous species available in the area are replaced by cultured

Indian Major and minor carps along with the exotic carps which escaped from
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the culture ponds of nearby villages up Dhola as the whole area was hit by six
numbers of high flood started on June, 2020. The migratory behaviour of major
groups of fishes and the annual flood has a tremendous effect on fish migration
and auto stocking of the floodplain lakes (Bania, 2013). The beels especially the
open type are dependent on the flooded river for autostocking (Biswas & Boruah,
2000, Bania, 2011)

The women fisher are more affected than their counterparts. Since the blowout,
the first batch of women came out for fishing on 16™ of October, 2020 only after
a long break.

Majority of the fisher who earn on an average minimum Rs. 2000/- per day has to
stop their primary occupation upto 3 months. Among many, the fisher cum local
trader, Mohesh Hatibarua and his family has witnessed a difficult time with
heavy loss during the blowout tenure.

Water, soil and plant samples have been collected from selected areas for
further analysis. Major changes in the both plant and animal biota are observed

in the most impacted part, which completely burn out on June 9, 2020. Not a

single species of fish could be found.

(12-6-2020) (18-7-2020)
Fig: Waterbody within 1km radius of BGR 5
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Fig : Waterbodies within 500m distance from BGR 5 stand the mark of pollution (17-10-
2020)
This year flood has changed the complete landscape with deposition of heavy

amount of silt resulting in formation of sand bars. The oil impacted water
hyacinth colony were not observed in the portions as reported in earlier months
after blowout, partially due to flashing out by the flood water or decomposition.
The remaining parts are not in flowering stage. The change in macrophyte

diversity is prominent in all parts of the beel.
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10.

Fig: Water hyacinth Damaged by blowout (27-6-2020)

The survey in the river stretch from Sobha Nallah (River Dangori) to Kalmi Nallah
(River Dibru), only 2 numbers of river dolphin were observed on 18" October,
2020. The same team has observed 13 numbers of river dolphins at Koliapani
ghat on 30™ June, 2020. The Baghjan side of river Dangori is highly erosion
prone area from where OIL is collecting water continuously from the date of
incident.

A death of female hoolock gibbon was reported from Puroni Motapung Moran
Suburi of Barekuri village on 27" October, 2020 which lost its baby on October 2,
earlier this month. Out of the members of the group of 3 individuals, only the
male is surviving. It is important to mention that Barekuri village has a total of 22
numbers of Hoolock gibbon which is the base of village tourism in the area.
Diplob Chutia from the same village pointing it as an impact of the OIL incident.

The high level of sound caused by the blowout is continued till date causing

continuous noise pollution. The well is shifted to an approximate distance of
200m towards the river Dangori on 19-10-2020.

e ,’

-

Fig: Nearest water body of BGR 5 0on18-6-2020 & 17-10-2020 (pollution level is
still prominent)
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11.

12.

13.

14.

i

Fig: Dead Puntius sophore in highly effected area (24-7-2020)

During interaction with people of Baghjan village and representatives of
Milanjyoti Yuva Sangha, it came to light that due to the blockage of pool (first
pool from BGR 5 towards Notungaon), Baghjan village is suffering from water
logging causing damage to their remaining crops. The used untreated water
released from the Qil site is expecting to have some chemicals as suspected by
the villagers which again need further analysis.

The Baghjan EPS is releasing heavy amount of oil smoke polluting the
environment as reported on 8" October, 2020 (2 pm), 25 October, 2020 (7.45am)
and 27 October, 2020 (9.40am) which continued for almost 30-45min each time.
A report submitted by Milanjyoti Yuva Sagha dated 19/8/2020 showed that 28
years Sumitra Malla had given birth a still born baby boy on 17/8/2020 which
was noted as baby IUFD (Intra Uterine Fatal Death). The health part needs to be
reviewed vigorously to take precautions for long term effects.

The interaction with Raja Sahni of Guijan Ghat indicated that all the impacted
households are not yet surveyed. A fish trader by occupation, Mr. Sahni’s house
was damaged due to the tremor caused by the Qil incident. Likewise discussion
with Anita Kissan and Anjali Sitaram of Dighaltarang Tea Estate, it came to light
that only 2 households of Dighaltarang TE has been surveyed for damage
assessment which is confirmed by the Welfare officer of the same garden, Mr.
Jishu Phukon. The garden was completely closed for few days (actual no of days

were not provided by the garden authority) due to the incident. Same thing came

to light for Baghjan Beel line where tea garden quarters of workers was damaged.

Fig: Interaction with workers of Dighal Tarang Tea Estate
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15. The amount of Rs.50,000/- per month as decided by the OIL, Tinsukia District

administration and the affected families as a support for accommodation to the
families were not credited to all infected families till 19 October, 2020 as came
to light during visit to the relief camp set up at Guijan High School.

NOTE

A detail restoration plan of wetland emphasising on propagation and raising of
high value indigenous ornamental fish species for establishment of live gene
bank is required to combat the loss in natural stock.

Ecotoxicogical impact on fishes as long term impact assessment is advisable.
Culture based fishery can be explored as alternative livelihood (Bania, 2018) to
switch over the pressure from capture fishery to culture fishery.

All the impacted areas, which are damaged may be partially, should be covered
for assessment. If the area under consideration is not sufficient to cover the

damage, provisions should be made to expand it to get complete coverage.
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Fig: Fish Sampling in River Dangori
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Fig: Collection of sample from Maguri (20-10-2020) Fig: The newly sifted site of BGR 5 (20-
10-2020)
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APPENDIX H

Preliminary Assessment of aftermath impact of Baghjan well-05 blowout on
Mammalian fauna with in the vicinity of Maguri Motapung Beel and the Dibru-
Saikhowa National Park.

Dated: 29.10.2020
Jihosuo Biswas', Imon Abedin? & Diplob Chutia®

1 — Primate Research Centre NE India, H/N 4, Byelane No 3, Ananda Nagar, Pandu, Guwahati
781012, Assam, India. E-mail: preneindia@gmail com / info(@preneindia.org

2 — Wild Feather Creation, Guijan, Tinsukia, Assam, India. E-mail: imon jabedingmail.com
3 — Barekuri EDC. Dighal Haku. Borgaon, Tinsukia 786170, Assam. India. E-mail:
diplobchutiaigmail.com

We analyzed the damage associated with condensate exposure to mammalian fauna
aftermath of the blowout within the vicinity of a 5 km radius of Baghjan Well-05 in October
2020. Like other species, mammalian fauna particularly grazers, browsers, and leaf eaters were
also exposed to toxic gases and condensate directly and might have bio-accumulated toxic
substances indirectly by consuming contaminated fodder/food plants. Although immediate
impact could not be ascertained due to the unavailability of data on the death of mammalian
species, the damage associated with xenobiotic pollutants has studied in the aftermath.

In one such instance, a dead gibbon (Hoolock hoolock) was born on 28th September 2020
in Purani Motapung village. believed to be a stillbirth. The Purani Motapung village under
Barekuri is situated in the southermn periphery of the Maguri Motapung Beel which is 4.3 km
away from the blowout site aerially (27°33'57.21"N & 95°24'46.84"E). It was reported that the
female carried the dead baby for 4 days and on 2nd October 2020, she abandoned the body.
and the carcass was taken by a dog. According to the villagers and media, this incident of
gibbon stillbirth has a direct relation with Baghjan blowout.

We visited the area on 11th October 2020 to investigate the case. The group comprised four
individuals. one adult male, one adult female, one sub-adult male, and one juvenile female.
Purani Motapung has two such gibbon groups each having three individuals and two floating
males. We found that the adult male of the group was missing and the mother of the deceased
infant was hostile to the existing sub-adult male as an intense fight between the female and the
sub-adult male was observed. The sign of parturition in female was observed. which confirmed
the birth episode. We assumed that, since during pregnancy, the female gibbon compelled to
feed on contaminated leaves and plant parts apart from direct exposure to the xenobiotic

pollutants, the domestic cattle were also exposed to such pollutants and must have experienced

1
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a similar situation. To assess this, we decided to conduct a semi-structured face-to-face
questioner survey (Huntington, 2000) of Purani Motapung village on recent infant death of
domestic animals particularly cattle and goats.

We interviewed 11% of households of Purani Motapung village and found that only 50%
of houscholds possess domestic cattle. The respondents reported that after the Baghjan
blowout, during the last five months, 9 calves were born, and 44.4% of mortality or loss to all
causes was observed. Among this, 22.2% of calves were born alive and died within a few days
and 22.2% were stillbirth. Based on this data, we calculated the death rate by tallying the
number of deaths throughout the observed period and dividing the number of cattle/year
observed (Singh et. al, 2006). We calculated the death rate based on the assumption that
unexplained abortion or stillbirth is also considered infant mortality. It was found that the
death rate of calves in the Purani Motapung area was 0.29/year which is much higher than the
state average in normal time (National Sample Survey Organization data, 1981). While the
observed stillbirth rate of cattle was 0.14/year. Similarly, the observed death rate of the goat
was 0.25/ yvear. The study thus suggests that calf mortality in domestic cattle in Purani
Motapung village during this period could be linked to the xenobiotic pollutants of Baghjan
blowout and indicates possible impacts on Hoolock gibbon. since the animals were also
exposed to toxic gases and condensate during pregnancy and consumed toxins in contaminated

plant parts.
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Fig — 1. Calf mortality rate at Purani Motapung village including stillbirth after Baghjan
blow-up.
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Photo: Calf died after seven days at Purani Motapung (Owner: Mr. Lambudhar Chutia,
Coordinate - 27° 33' 38.43"N & 95° 25' 16.53"E)
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Fig -2: The impact associated with direct exposure of condensate to domestic animal

in Purani Motapung village.
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The study also suggests that after blow-up during the period from 27.05.2020 to
08.06.2020 when the toxic gases with condensate were being blown out, the immediate impact
of exposure on domestic animals was dizziness, as 89.6% of respondents said that the cattle
and goats became unbalanced and restlessness and ceased all activities, while 55.3% of
respondents said that the animals were also suffered blur eyesight and 78.95% of respondents
said that they witnessed premature fall of leaves from trees during that period. 42.1% of

respondents said that the cattle were suffering from skin diseases after blow-up (fig -2).

During our short bout of field survey from 11" to 13" October 2020 in the Maguri
Motapung Beel and in the Dibru River, we observed that bird density and diversity within a 2
km radius of the blow-up site had reduced substantially and encounter rate was invariably low
even after 5 months which indicates their populations lower than before. We did not sight any
threatened bird species in the grassland as most of their habitats has been badly affected. Even
no migratory bird or winter visitors were observed during our visit in Maguri Beel, which is
otherwise visited every year in the area in early to mid-October except wagtail. The noise
pollution added extra deterrence to the winter migratory birds. We observed thin oil sleck in
Maguri Beel and in the Dibru River as a small amount of oil and condensate still spill from the
blow-up side and collected water samples from 8 such site and hand over it to Gauhati

University for further analysis.

Our shott field survey on mammalian fauna inside the national park yielded a very low
encounter rate as we observed only Asiatic water buffalos (Bubalus arnee). Gangetic dolphin
(Platanista. g. gangetica), Rhesus macaque (Macaca mulatta) and Hoary bellied
squirrel (Callosciurus pygerythrus). We observed dolphin in two locations along the Dibru
river (27°35'2.45"N 95°20'8.38"E and 27°35"'12.9"N 95"16'43.3"E) and one inside the national
park (27°37'9.88"N 95°19'12.61"E) but no dolphin was recorded from Maguri Motapung Beel.
The encounter rate was 1.5/10km. Inside the park, we observed three fresh carcasses of
domestic buffalos in the river, which depicted a grave picture of the park. Many other species
like ungulates, primates, felid, canid, and rodents group apparently dispersed away
during blowout but might have secondary exposure and it’s still too early to tell definitively
what the impact has been for these species and required detailed study. A comprehensive
impact assessment is urgently required along with an integrated ecological restoration plan for

bioremediation of hydrocarbons polluting the soil and wetland.
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Fig -3: Carcass of domestic buffalos inside the park (27°38'34.55"N 95°20'37.23"E
& 27°38'02.21"N 95°20'16.72"E)

Unfortunately, the deceased female gibbon of the PM1 group in Purani Motapung village
died on 27th October 2020. The said gibbon was sick. did not took any food for the last two
days, ceased all activities, and rest on the treetop. Although, the veterinarian from Wildlife
Trust of India and the local forest officials tried to treat the gibbon, but failed. A post-mortem
was conducted by the veterinarian of Wildlife Trust of India in presence of local forest officials

and the viscera was sent to the forensic lab for further analysis.

Conclusion:

Based on our observation, it was apparent that the Baghjan blowout caused damage to
the surrounding biodiversity. The close proximity of the site to the Dibru-Saikhowa NP and
Maguri Motapung IBA site itself is a threat to the adjacent ecosystem. Both the wetland

and terrestrial ecosystem which has been destroyed or damaged by this manmade disaster
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should be documented properly for any intervention. A comprehensive impact assessment
of bio-diversity is necessary for the understanding of species richness and diversity for

appropriate conservation and restoration of biodiversity. For its recovery. ecological

restoration activities need to be undertaken along with repairing the underlying damage in
the soils through ecological succession. Involving communities/local people in the
planning of restoration strategies can be effective in formulating restoration interventions

and sustainable goals that address the needs of all stakeholders.
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Updated Brief report from Aaranyak to the Expert Committee constituted by
National Green Tribunal vide NGT O.A. No. 43/2020/EZ & O.A. 44/2020/EZ

Hon’ble Chairman and distinguished members of the Expert Committee, APPENDIX I

In reference to our earlier representation on the issue related to Gas-oil leakage and
fire in Baghjan village submitted on 7t July 2020 by email, the following updated
information are being shared below for further information. The fire from the well
is still on despite attempts being made by Oil India Limited in past four months to
extinguish it using all means available to them.

It is worth mentioning here that the change and recovery of habitats around Baghjan
well will need long term seasonal monitoring to ascertain the short term as well as
long term impacts on gas/oil leakage leading to fire in that area. As monsoon is
retreating, the winter and dry months will be more convenient to observe and assess
the impact of gas/oil leakage and fire On the surrounding ecosystems.

Land use/ Land cover map of Baghjan area
Data Source: Based on Sentinel 2A satelite imagery of 17/10/2020
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Map-1: showing the current land use / land cover map of Baghjan area on 17 October 2020

The above area as depicted in the map highlighting Baghjan-5, the detailed
percentage of current land use/land cover are summarized in Table-1.

1 : 4 House No.13, Tayab Ali Byelane, Bishnu Rabha Path, PO: Beltola,
Guwahati 781 028, Assam, India. Email: ceo@aaranyak.org
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Updated Brief report from Aaranyak to the Expert Committee constituted by
National Green Tribunal vide NGT O.A. No. 43/2020/EZ & O.A. 44/2020/EZ

Table-1 Baghjan 5, Land use/ Land cover statistics for 17/10/2020

S o Area on 17/10/2020
' Land use/ Land cover classes | Sg.km Percentage
1 Fire well 0.002 0.02
o Built-up/ Home garden 1.538 18.72
2 Agriculture 0.1 1.22
4 Grassland wet 3.3 40.50
i) Grassland dry 0.09 1.10
6 Road 0.07 0.86
7 River 0.21 2.57
8 Wetland 2.27 27.78
9 Sand 0.29 3.55
10 Degraded 0.3 3.67
Total 8.172 100.00

Our member from Eastern Assam, Mr. Tikendrajit Gogoi visited Baghjan area
yesterday - 26™ October 2020 and shared the following images that reflects the
current status of Baghjan well and its surrounding areas. The noise pollution from
the Baghjan well-5 along with periodic vibration is being felt in the surrounding areas
of Baghjan. It is also learnt that affected people are still in temporary shelter camps
and as per information received, affected families are being given some monetary
compensation by Oil India Limited.

1 : 4 House No.13, Tayab Ali Byelane, Bishnu Rabha Path, PO: Beltola,
Guwahati 781 028, Assam, India. Email: ceo@aaranyak.org
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Updated Brief report from Aaranyak to the Expert Committee constituted by
National Green Tribunal vide NGT O.A. No. 43/2020/EZ & O.A. 44/2020/EZ

BAGHIAN
ALL NEARBY PLANTS GONE
Tikendrajif Gogol
26.10.2020

1 : 4 House No.13, Tayab Ali Byelane, Bishnu Rabha Path, PO: Beltola,
Guwahati 781 028, Assam, India. Email: ceo@aaranyak.org
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Updated Brief report from Aaranyak to the Expert Committee constituted by
National Green Tribunal vide NGT O.A. No. 43/2020/EZ & O.A. 44/2020/EZ

¥ &
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BAGHIAN: e ﬂ‘ ) l"'ﬁ
SOME PLANTS COULD RECOVER, SOME OTHERS COULD NOT

Tikendrafif Gogoi
26.10,2020
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BAGHIJAN: - :
RECOVERING AQUATIC ﬁND GHASSLAND ECDSYSTEMS
—Td(,end«raj it Gogol
26.10.2020

q : 4 House No.13, Tayab Ali Byelane, Bishnu Rabha Path, PO: Beltola,
Guwahati 781 028, Assam, India. Email: ceo@aaranyak.org
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Updated Brief report from Aaranyak to the Expert Committee constituted by
National Green Tribunal vide NGT O.A. No. 43/2020/EZ & O.A. 44/2020/EZ

BAGHJAN:
EGRETIN A NOISY, OILY AND
HOT ENVIRONMENT NEAR THE FIRE

Tikendrajit Gegoi
26.10.2020

_BAGHJAN ENVIRONMENT
Tikendeaiit Gogoi- o
26.102020

4 : 4 House No.13, Tayab Ali Byelane, Bishnu Rabha Path, PO: Beltola,
Guwahati 781 028, Assam, India. Email: ceo@aaranyak.org
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Updated Brief report from Aaranyak to the Expert Committee constituted by
National Green Tribunal vide NGT O.A. No. 43/2020/EZ & O.A. 44/2020/EZ

The above images reflect mixed scenarios of the area from ecological perspectives.
While due to monsoon rain, some effect of soil and water pollution due to gas/oil
leakage and effect of burning may have been reduced to some extent due to rain
water runoff, but its overall effect in surrounding habitats including Maguri-
Motapung wetland can only be seen when surface water level goes further down as
monsoon rain is in retreating phase and surface runoff will gradually decrease. As
winter is approaching, the effect of the Baghjan gas/oil leakage leading to big fire
on migratory bird species may only be ascertained from November onwards. It is pre-
mature at this stage to assess impacts in nearby grassland and wetland habitats and
also in paddy field as local people are yet to start any cultivation in their lands close
to Baghjan accident site.

Similarly, it is not yet known to what extent the fish fauna in the Maguri-Motapung
beel has been affected. We will try to get more information about the effect on fish-
based livelihoods of the local villagers in the coming months when the situation
becomes congenial for field investigation.

We have also been informed by our members about the consistent vibration still
occurring around Baghjan well-5 and its possible impact on falling down of concrete
houses along the bank of Lohit River adjacent to Dibru-Saikhowa NP in Guijan area.
This need further expert opinion.

Picture-1: A broken house at the bank of river Lohit

1 : 4 House No.13, Tayab Ali Byelane, Bishnu Rabha Path, PO: Beltola,
Guwahati 781 028, Assam, India. Email: ceo@aaranyak.org
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Updated Brief report from Aaranyak to the Expert Committee constituted by
National Green Tribunal vide NGT O.A. No. 43/2020/EZ & O.A. 44/2020/EZ

Picture-2 & 3: The images of the broken house

There are some local reports on the death of about 100-150 domestic buffalos around
Baghjan area, especially in Buffalo khutis. However, it is not known whether those
deaths are due to any impact from Baghjan gas/oil leakage or subsequent fire or due
to some other factors including diseases. Same may be investigated by the concerned
government department to confirm the cause of such deaths.

Aaranyak shall continue to monitor the overall ecological scenarios in Baghjan area
in coming months, and may provide further inputs to the esteemed committee if
needed in future.

This repart is being prepared by in-house expertise avallable with Aaranyalk subnitted fo the Hrible (haimran
o the Expert Commttee M- Justice BP. Katakey an 28" Octaber 2020 by errail

[Bibhab Kumar Talukdar]
Secretary General & CEO

4 : 4 House No.13, Tayab Ali Byelane, Bishnu Rabha Path, PO: Beltola,
Guwahati 781 028, Assam, India. Email: ceo@aaranyak.org
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APPENDIX J

Assessment of impact on grassland and wetland birds
and their habitats in and around Baghjan blowout site in the district of Tinsukia, Assam

(2" brief preliminary report)

Photograph by Ranjan Kumar Das

Submitted by
Dr. Ranjan Kumar Das
On 30 October 2020

Introduction: The Hon'ble National Green Tribunal, Principal Bench, New Delhi, has been
pleased to constitute a Commuittee of Experts to look into the issues concerning the Baghjan
gas and oil leak incident in the district of Tinsukia in the State of Assam vide the Order dated
24.06.2020 and 02.07.2020 in O.A No. 43/2020/EZ (Bonani Kakkar vs. Oil India Limited).
The Committee has experts from various fields. As I am requested by the honourable Justice
B.P Katakey Chairman of the Committee of Experis to submit my insights and inputs on the
assessment of impact on the grassland and wetland birds and their habitats near the Baghjan
blowout site of oil well No. 5. I have prepared this brief report which is restricted mainly to
avian diversity in and around Maguri-Motapung wetland complex that is greatly damaged by
the Baghjan gas and oil leak which ultimately became a disaster when it turned in to a raging
fire damaging not only the life and properties of the people in and around Baghjan oil well No.
5 but also greatly damaged the ecosystems of Maguri-Motapung wetland and its adjacent
grasslands. This is the 2nd brief report in continuations of my earlier brief report based on my
frequent ficld visits to the area as well as based on my long term research work on the grassland
and wetland birds of Dibru-Saikhowa N.P. and Maguri-Motapung wetland. In any case no
report can be considered as final report until and unless the blowout is contained
permanently. It would be a long term study to assess the impact on the wildlife of the area
near the blowout site even after the successtul killing of the oil well No.5 as the impact on
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the micro-habitat would endure for a long time. So, this report is in continuation of my
earlier brief report.

Brief Introduction of the area:

As already stated in the earlier report Maguri-Motapung wetland which formed after
the great Assam carthquake of 1950 is located on the south bank of the Dibru-Saikhowa N. P.
The Dibru River flows through the middle of the Maguri-Motapung wetland by a system of
channels and is very rich in Lotic aquatic life which is the unique characteristic of this wetland
where we get both the Lotic ((flowing water) and Lantic (standing water) ecosystems. Along
with the Dibru-Saikhowa N.P. this wetland also falls under IBA (Important Bird and
Biodiversity Arca) where around 298 species of birds have been recorded till date. The area is
very rich in biodiversity and is important for both resident and winter waterfowl and grassland
birds of which are globally threatened and locally near endemic. All these grassland birds are
severely affected due to the ongoing Baghjan oil well disaster as major portions of the
grasslands are totally burned off due to the fire where these birds breed. Some of these
important breeding grassland birds are listed below.

Table: 1 List of the breeding grassland birds of Maguri-Motapung grassland and there

conservation status.

1. | Swamp Francolin Francolinus gularis VU
2. | Marsh Babbler Pellorneum palusire vu
3. | Jerdon's Babbler Chrysomma altirostre VU
4. | Black-breasted Parrotbill Paradoxornis flavirostris VU
5. | Swamp Prinia Prinia cinerascens NT

VU- Vulnerable, NT- Near threatened according to IUCN Red data book

Moreover, there are some globally threatened wetland birds which frequently visits this
wet land during winter season. Apart from that two birds recorded for the first time in India
and listed as new birds to India. They are Baikal Bush Warbler- Locustila davidi recorded by
James A, Eaton and Ranjan Kumar Das in 22 April 2012 and 2 December 2013 respectively
(http://indianbirds.in/pdfs/IB 9.3 Eaton Das BaikalBushWarbler pdf) and  White-browed

Crake- Amauronis cinerea by Deborshee Gogoi and Porag Jyoti Phukan on 5 February 2016

(htips://www.conservationindia.org/egallerv/white-browed-crake-new-species-for-the-indian-

subcontinent). Both the birds were recorded from Maguri-Motapung wetland complex.
Another important sighting of critically endangered White-bellied Heron- Adrea insignis on
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24-10-2015 in this wet land became national news because. this bird is globally the most
important wet land bird from the conservation point of view as according to the recent data
only 250-500 individuals left in the world. https://www.telegraphindia com/north-east/bird-

watcher-spots-rare-heron-in-tinsukia/cid/1527054.

Globally Threatened Birds found in Maguri-Motapung Complex and its status according
to IUCN Red List are given below.

There are 23 species of birds found in Maguri-Motapung ecosystem which are included in the
Red Data Book as globally threatened. They are listed below.

CRITICALLY ENDANGERED:

White-bellied Heron- Adrea insignis (last sighted in this wetland on 24-10-2015)
White-rumped Vulture- Gyps bengalensis

Slender-billed Vulture-Gyps tenuirostris

Baer’s Pochard-Aythya baeri (regular winter visitor to this wetland)

ENDANGERED:
White-winged Duck-Asarcornis scutulata (last sighted in this wetland on 24-05-2015)
Black-bellied Tern- Sterna acuticauda,

Yellow-breasted Bunting- Emberiza aureola

VULNERABLE:

Lesser Adjutant- Leptoptilos javanicus

Lesser White-fronted Goose- Anser ervihropus
Swamp Francolin-Francolinus gularis
Pale-capped Pigeon- Columba punicea

Marsh Babbler- Pellorneum palustre

Jerdon’s Babbler- Chrysomma altirostre

Black-breasted Parrotbill- Paradoxornis flavirosiris

NEAR THREATENED:
Oriental Darter- Anhinga melanogaster
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Ferruginous Pochard- Aythya nyroca
Himalayan Griffon- Gyps himalayensis
River Lapwing- Vanellus duvaucelii
Eurasian Curlew- Numenius arquata

River Tern- Sterna aurantia

Alexandrine Parakect- Psittacula eupatria
Red-breasted Parakeet- Psitfacula alexandri

Swamp Prinia- Prinia cinerascens

Brief note on the damages to the grassland and wetland ecosystem due to this manmade
disaster

Maguri-Motapung wetland and its adjacent grassland is a very complex and dynamic
fluvial ecosystem where fluvial geomorphology plays an important role. Geologically entire
arca is very recent and very unstable. The changes are ever present. Even the entire landscape
changes after every flood. Recently within two months the area experienced three waves of
floods and two came after the Baghjan oil well disaster. The last and the 3% flood wave was
the greatest after the 1998 and 2004 mega floods. After the 1998 flood the entire drainage
system gradually started to change in the north-cast of Dibru-Saikhowa N.P. and the Lohit
river took a new channel when it entirely captured two rivers like Dangari and Dibru as shown
in the satellite imagery. Now it is flowing just approximately 300 meter away in the north of
the Baghjan oil well no.5. Even the operation to douse the fire had to suspend at least for four
days leaving the people of Baghjan at the mercy of nature who had to cope with flood. fire,
pollution. noise and vibrations. Seismically, the entire area rest on a fault line and as already
mentioned the huge wetland of Maguri-Motapung was the result of the great 1950 earth quake
when the entire area sank due to the presence of syncline below. So, the location of oil well
itself is in a very vulnerable situation which is threat not only to human life and property but

also to the entire biodiversity and the ecosystem of the region.

There are two very prominent phases of impact.

1) Impact during 27-05-2020 to 08-06-2020 when the toxic gases with condensate were

blown out.
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2) TImpact from 09-06-2020 after the raging fire broke out which is continuing for more
than 150 days at the time of preparing this report.

Phase-1

Both the phases have their unique characteristics of damages that were very devastating.
During the first phase the impact was widespread and the toxic gases dispersed to a long
distances along with the wind directions. It was felt up to the distances of about 9 Km where I
am writing this report at my place of residence. On the other hand the oil spill and condensate
were thrown to a distances of about 2K m radius on the ground where all the phytoplankton and
zooplankton were directly affected along with the effect on human life. During that phase many
villagers complained with different health issues. Within the radius of 2 Km every plant and
animal life was affected when most of the plants covered with oil and condensate, died off.
There were coatings of oil film seen on each and every plant life, water bodies, tea gardens.
agricultural fields and on the other manmade structures. The grasslands were severely affected
and most of the breeding endemic Red data book grassland birds listed in the Table: 1
abandoned their nest without hatching or left their chicks to die.

Phase-2

On 09-06-2020 suddenly the fire broke out and it engulfed a huge area. Immediately within
the range of about 1Km radius everything came in contact with fire and almost all burned to
ashes. Many people have been evacuated immediately and most of the houses with all their
belongings near the Baghjan well No. 5 were totally damaged by raging inferno. Most of the
small tea gardens near the well No. 5 burned to ashes. But the fire engulfed the most of the
grasslands towards the south western side as they were already highly inflammable due to the
presence of oil condensate both on the grounds as well as on the trees and grasses. Another
threat was the blowing wind at that moment when fire started to spread in the direction of wind.
A large area of the grassland in the western side of the oil well got fire and the ecosystem was
badly affected. Most of the breeding endemic threatened birds fled the place leaving behind
their nests. During my preliminary field survey it was observed that bird density and diversity
was very less within the radius of 1Km where basically a few numbers of common gregarious
birds were seen. Not a single threatened Red Data Book birds were observed during my field

survey as most of their habitats were badly affected by fire. Even after the three waves of floods
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we had seen the presence of oil sleck and condensate in the grassland habitat on 14-07-2020.
Many species of herpitofauna, amphibian, and insect were killed after the fire broke out.

Phase-3

It’s already been more than 150 days of continuous blowout which is still going on with
high decibel noise, water and air pollution. This phase-3 has been based on the change of season
which would be totally different from the view point of meteorological as well as hydrological
characteristics. During winter the entire habitats for grassland and wetland bird changes. Some
of the carly winter migratory birds have alrcady been arrived in the Brahmaputra valley through
two different international flyways which are known as Central Asian-Indian flyway and East
Asian-Australian flyway. Both these two flyways overlapped over north-cast India.

Asian Migratory Bird Flyways

Central
Asian-Indian

Flyway

|
\

0

East Asian-Australian Flyway

On 25" of QOctober 2020 there was sighting report of Amur Falcon- Falco amurensis a
migratory raptor which comes all the way from Japan and East Asia. Moreover. some Plovers.
Wagtails and Warblers are already sighted in and around Maguri-Motapung wetland. But these
are widespread visitors covering different habitats and they can somehow adopt themselves in

some adverse environmental situations up to a limit. The major winter migratory birds like
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Ducks and Geese arc not yet sighted which particularly needs undisturbed environmental

conditions. By November last they will start to come. As the peak winter migratory season
starts from last part of November to February both for the grassland and wetland birds, the

constant monitoring during this period is most important. Only then the proper assessment of

the impact on these birds can be done by observing their numbers, behaviors and foraging habit.

Some of the dates of sighting of important winter visitors to Maguri-Motapung

wetland are given below:

Spot-winged Grosbeak- Mycerobas melanozanthos 09-10-2018
Red Knot- Calidris canutus 16-10-2015

Eurasian Hobby- Falco severus 22-10-2015

White-bellied Heron- Ardea insignis 24-10-2015

Amur Falcon- Falco amurensis 24-10-2015

Common Starling- Sturnis vielgaris 10-11-2014

Lesser White-fronted Goose- Anser ervthropis 24-11-2008
Great Bittern- Botaurus stellaris 27-11-2014

Baikal Bush Warbler- Locustella davidi 02-12-2013
Grey-necked Bunting- Emberiza buchanani 02-12-2019
Common Golden Eye- Bucephala clangula 16-01-2015
Greater Painted Snipe- Rostratula benghalensis 31-01-2016
White-browed Crake- Amaurornis cinerea 05-02-2016

Bean Goose- Anser fabalis 09-03-2016

The impact on the resident birds is observed during different field visits and the results of

which were almost the same as it was stated in the earlier repott.

Recommendations:

1)

2)
3)

4

Total ban on further oil drilling in and around Maguri-Motapung wetland and Dibru-
Saikhowa N.P.

Expansion of Eco Sensitive Zone of Dibru-Saikhowa N.P,

Supreme court order of minimum 10Km Eco Sensitive Zone should be followed at any
cost

Proper restoration planning should be there for both Maguri-Motapung wetland and its

adjacent grasslands.
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5) Priority should be given on the community based conservation and the development of
eco - tourism as alternative means of livelihood should be encouraged considering the

sentiment of the local people.

Report Submitted by:

Dr. Ranjan Kumar Das

Associate Professor

Vice-Principal

Tinsukia College. Tinsukia, Assam

Member, SSC group of IUCN for the conservation of White-bellied Heron

FRARAR
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OFFICE OF THE CIRCLE OFFICER:uns DOOMDOOMA REVENUE CIRCLE
DOOMDOOMA

NO DRC 16/2015-16/Pt-1/125 Dated Doomdooma the 24 August, 2020

To,

The Deputy Commissioner,
Tinsukia.

Sub: Submission of Severe Damage Report thereof.
Sir,

With reference to the subject cited above, as per your honour’s verbal
instruction and discussion in the meeting with Assessment Teams of concerned
departments related to Baghjan Oil Fire incident, dated:10/08/2020, I have the honour
to submit herewith the report on Severe Damage as submitted by the concerned

departments of the Assessment Teams under the supervision and monitoring of

Magistrate In -Charge Sri Soroj Sonowal, Election Officer, Tinsukia and Sri Palash Ahom,
ADC, Tinsukia for your kind appraisal.

Enclosure: Report along Soft of Photos.

Yours Faithfully,

}&g /ii“'{‘l\q’wG
Circle c%\ T
Doomdooma Revenue Circle,

pomdooma.
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Severe Damaged Report on Baghjan Oil-Fire Incident of Baghjan under Doomdooma Revenue Circle, Doomdooma

Revenue Department

Population
SL. No. S, !\ln,‘ of Name of the Pattadar Name of Dakhaldar |Details of the House Nam.e i Kind of Land £ty Dag No, Area of the Land
Main list Village No.
Adult Minor Total
Baghjan NC Gen. Gowt. il 1 No. Dag (Parl) §B.2K 10L
Bamboo C| Sheet House{14x24),
i _ Cow Shed (10x15), Bhoral
1 T ;:J‘g:;“;f_’;“ S0 |gamboo(10x12) Tathal (loom) 3 0 3
‘ {10x12), Chicken Coop-Goral
(8x10)
Baghjan Gaaon Gen. Gowt. Nil 445 Parl 2B
Nil Gen. Govt. Nil 448 Part/1287
Bamboo Cl Sheet House(14x36), Baghjan Gaon Patta 160 406 Part 2K10L
Sri Thanuram Borah S/o Smt. Kundeswari Borah |Cow Shed Bamboo Cl Sheet
2 i W/o Thaneswar Borah (1218, Bhoral Bamboo Cl Sheet | 2 0 2
s (Thanuram) (12x18) , Chicken Coop-Goral
(8x8) Patta 109 405 Parl
il Baghjan NC Gen. Govt. Nil |1 No. Dag (Part) 6B
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=]

Nil

Sri Thaneswar Borah Slo
Butanbor Borah

Nil

Sri Aditya Borah Slo
Thaneswar Borah

Gen. Govt. Nil 446 Parl/1287
Baghjan Gaon Patta 160 406 Part 18
Palta 109 405 Part
Baghjan NC Gen. Gowl. Nil |1 No. Dag (Part) 68

170




Baghjan Gaon Gen. Gowt.
IAY House, Bamboo Cl Sheet
Smt. Putali Nagbanshi
10 Dio Dhaniram rauma e, Cowsnds 1On12, 7 Nil |1 No. Dag (Part) 58
Naabanshi Kitchen 10x12, Chicken Coop
9 (Goral) 8x8
Baghjan NC Gen. Goul.
Sri Atowa Urang, S/o Lukhur 8 )
Uranig Palla kel 356 3B.2K 7L
Baghjan Gaon
, . . |Bamboo Cl| Sheel House (12x36),
- e . B - h
15 [MadhaNagbanshi SioLodi [SA Sanjay Naghanshl o 0 o) oheet Cow Shed 5 Palla i 404 Par
Nagbanshi Slo Kartik Nagbanshi (Eksana)
. |(10x12)
Nil Baghjan NC Gen. Govt Nil |1 No. Dag (Part) 5B
S, Bkt ot IAY House12x24, Bamboo Cl
30 ' ] Sheet House 12x24, Cow Shed 6 Baghjan NC Gen. Gowt. Nil 2 No. Dag Part 6B
Slo Jethu Ghatowar
10x12, Bhoral 10x12
Baghjan Gaon Patta 125 1231 1B,2K,10L

Cri Dislin Mhatia Cla Mamaea i

Assam Type Pucca House

(112x112), Kitchen Foundation

&
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Sri Pulin Chetia Slo

Cl Sheet (16x24), Cow Shed-
Bamboo Cl Sheet (14x16), Bhoral

A Sanjay Chelia (Mijoh)  [Kacha (14x15) Duck Coop (8x8), Saghien Gaon Pana 13 1259 1825 BL
Tathal(Loom house) (12x10),
Garrage (10x12) Chicken Coop
(8x8)
Nil Baghjan NC Gen. Govl. Nil [ 1 No. Dag (Part) 208
Sri Mang.l:i Moran Slo Patia 198 460 Part
Lutumoni Maran
Bamboo Cl Sheet House (12x36),
e Under Construction Assam Type
24 E:OR‘;’::?LZE"Q S0 | ouse (28x40), Kacha Bhoral Baghjan Gaon 5B2K10L
9 g (12x14), Tathal (Loom House)
{12x12), Chicken Coop(8x8)
i Thulo Mor: ’
SThl Mo 5o Patta 199 461 Pan
Lutumoni Maran
i Hula Hazarika Slo Pi
e Baghjan Gaon Patia 128 408 3B16L
Hazarika
Assam Type Pucca House
(28x48), Half Pucca House
% Sri Ratneswar Hazarika (12x20), Bhoral Kacha (12x18)
Slo Shola Hazarika Duck/Chicken Coap (8x8),
Tathal(Loom house) (12x12),
Toilet Bathroom (8x12)
Nil Baghjan NC Gen. Gov! Nil 1 No. Dag (Part) 208
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Baghjan Gaon Gen. Govt, Nil 436 Parl JB16L
Katcha Bamboo House (20x36),
Kalcha Kitchen (18x28), Cow
10 39 NIL Sri Kaphul Neog Slo Shed Katcha (12x20), Bhoral
5 Thula Neog (12x16), Chicken/Duck
Coop{8x8), Tathal (Loom House)
(12x12) g .
Baghjan NC Gen. Govt. Nil |1 No. Dag (Part) 48
i SR Mam Baghjan Gaon Patta 144 443 Pan IB1KI7L
Lukumoni Moran
Bamboo-Cl Sheet House (36x28),
Cow Shed Pucca Piller(10x12),
Sri Mangla Moran Sfo Sri Luhit Neog, Slo Chicken/Duck Coop Pucca )
1 4 aghjan Ge F
1 . Lutumoni Moran Bhadreswar Neog |Piller(8x8), Tathal-Loom B Spon P L i R
House{10x12), Bhoral pucca Piller
(12x18)
Nil Baghjan NC Gen. Govt. Nil 1 No. Dag (Part) 128
Baghjan Gaon Patta 198 460 Par

Sri Mangla Moran Sio
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12

Lutumoni Moran

Sri Thule Moran, Sri
Bhadreswar Moran Slo
Lutumoni Moran

Nil

Smit. Anu Neog, Smi
Pubali Neog Dio Bolin
Neog

Bamboo Cl Sheet House: (28x30),
Katcha Kitchen (12x16), Cow
Shed (10x12), Chicken/Duck
Coop(8x10), Tathal {Loom House)
(12x12)

Baghjan Gaon Patta 198 458 Part 4 Bigha
Baghjan Gaon Patta 199 461 Parl
Baghjan NC Gen. Gout, Nil |1 No. Dag (Part) 10 Bigha
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Sri Mangla Moran Slo

= Baghjan Gaon Patta 198 460 Parl 2B
Lutumoni Maoran
Bamboo/Timber Cl Sheet House
(14x40), Kalcha Kitchen (14x20),
13 75 Smt. Puspanjali Neog  |Bhoral { 10x12). Cow Shed
Dio Sri Mrinal Neog {10x12). Chicken/Duck
Coop{8x8), Talhal (Loom House)
(12x12)
Nil Baghjan NC Gen, Govt. Nil |1 No. Dag (Part) 2B
Baghjan Gaon Patta 132 467 Parl 1B2K10L
Sri Kulo Borah S/o Buthbor
Borah and others Half Pucca House (24x36),
Smit. Anima Borah Dio  |Kitchen Katcha (24x12), Cow :
14 76 -
Nandeswar Borah  |Shed (10x12), Tathal(loom Cagiion Caan Fatd R | ehe TSR
House)(10x12)
Nil Baghjan NC Gen. Gowt. Nil |1 No. Dag (Part) 5B
Sri Tileswar Moran Slo Pe
Mrrljrg:nesmr L Baghjan Gaon Myadi Patta 129 545 Dag Part KOKOL
Half Pucca House (16x30),
Bamboo Cl Sheet House (8x30),
i A Sri Prabhat Moran Sfo  |Bhoral (12x14), Chicken
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L.V

Nil

Phukon Meran

Coop(8x8), Tathal(loom

House)(12x12), Shop attached to

House, Toilet (Gov. Scheme)

Baghjan NC

Gen Govl

il

1 No Dag (Part)

7B 0K 00L
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Sni Thanuram Borah Slo

= B Bamboo CI Sheet House (18x24), Baghjan Gaon | Myadi Patla 109 | 405 Dag Part 2B3K6L
18 o utanbor Bord Smi. Dipika Borah Do |Cow Shed (12x15), Chicken/Duck
Mohendra Borah Coopl8x8), Tathal(ioom
House){10x12)
Nil Baghjan NC Gen. Govt. Nil |1 No Dag (Part) 6B
Sri Thanuram Baorah Slo :
Butanbor Borah Half Pucca Assam Type House Baghjan Gaon Patla 19 405 Dag Part 2B1K
; (28x36), Kitchen Katcha (12x24),
17 % JS;:L ggﬁfc’rah Dlo | Bhoral (12x14), Cow Shed
(10x12) Chicken Coop(8x8),
Tathal(loom House)(10x12)
Nil Baghjan NC Gen. Gout. Nil |1 No. Dag (Pari) 5B
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Sri Thanuram Borah Slo

446/1287.406/12

Bilhice Bl Baghjan Gaon Patta 109 |32, 405 No Dag 2B
Part
Pucca Foundation,
Bamboo/Timber/Cl Sheet Assam
Type House (24x24) Kitchen
18 o7 Smit. Sabita Borah Dio  [Kalcha (12x28), Cow Shed
Brojen Borah (10x14), Chicken/Duck
Coop(8x8), Tathal{Loom
, House)(12x12), Toilet (Gowt, ) .
Nl Scheme) Baghjan NC Gen. Govt. Nil |1 No. Dag (Par) 9B
Baghjan Gaon Gen. Govt. Nil s goaDag 3BOKOOL
Katcha Bamboo House (14x36), v
. Katcha Kitchen (12x14), Cow
S - P
19 98 [Ni nflf&ﬂf;'ﬂ, Moran $10- | Shed Katcha (12¢14), Goat Shed
(8x8), Chicken/Duck Coop{8x8),
Tathal (Loom House) (10x12)
Baghjan NC Gen. Govt Nil |1 No. Dag (Par) 168
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20

103

Sri Kulo Borah S/o Buthbor
Borah and others

Nil

Smt. Punyalata Borah
Dio Sri Bhoben Borah

Assam Type Pucca House
(30x36), Pucca Kitchen (30x28),
Bhoral (10x14), Cow Shed
Kalcha(12x14), Chicken/Duck
Coop(8x10) Tathal Loom House
(12x12), Goat Shed (8x8)

Baghjan Gaon Patta 162 457 part 1BOKOOL
. 5 503 No. Dag
Bagh ‘ m, v
aghjan Gaon Gen. Govt Nil Part 1B
Baghjan NC Gen. Govl. Nil |1 No. Dag (Part) 7B
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Patta 188 460
Sri Mangla Moran Slo
Lutumaoni Moran
Half Pucca House (28x40), Baghjan Gaon  |Patta 198 458 2B2K10L
- Katcha Kiichen (12x20), Cow
21 10 g"“ Dh’f;“ Neog $10 <1ed (10x12), Chicken/Duck
_ e Coop(8x8) Tathal Loom House
Sri Thulo Moran Sfo (12x12), Goat Shed (10x10) Patta 199 461
Lutumoni Moran
Nil Baghjan NC Gen. Gowt. Nil |1 No. Dag (Par) 5B
Baghjan Gaon | Gen. Gowt. Nil 444 Part T1B2K5L
Bamboo/Gl Sheet House (12x24),
2 174 Sri Bholok Moran S/o Sri Umakanta Boruah | Chicken Coop (8x8), Pucca
Bihudhar Moran Sfo Bholanath Boruah  |House (26x36), Hand Tractor-1
No. Baghjan NC Gen. Got. il 1248 Part 35B2 K150
Sri Janadhan Moran Slo i
Laherig Moran Patta 63 395
; ) Bamboo/G| Sheet House (12x36), Gen. Gowt. Nil 399
Sl Ry Bamboo Hay House ( 12x36)
23 198 Nagbanshi So Late Y ) ! Baghjan Gaon 4BOKOOL
Kalu Nagbanshi Cow Shed Bamboo Tin, Chicken
Nil g Coop (8x8) Gen.Govt. | Nil 398 part
Gen. Gowl. Nil 396 Part
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Sri Thanuram Borah Sfo
Butanbor Borah

Pucca Foundation,
Bamboo/Timber/Cl Sheel House

44611287

Smit. Monova Bora Dlo |{12x14) Bhoral Bamboo Tin ; 405 No. Dag
aghjan G Patt: 109 0oL
% %% Sri ChandraBorsh  |(12x15), Tathal(Loom Saghion Gaon o . Pan Sl
House)(12x12), Goat Shed (8x8)
Toilet (Govt. Scheme)
Nil 406/1232
s Jatratdan Motan Ko Baghjan Gaon Patta 64 473 2B15L
Leheng Moran
Half Pucca Assam Type House
e . |(28x36), Kitchen Katcha (20x24),
2 212 iﬁ:gf"n"'gj 8,::“‘*“ Cow Shed (12x14), Bhoral
Ll Bamboo/Tin(12x14), Tathal(loom
House){12x12), Katcha Shop
Nil Baghjan NC Gen. Govt. Nil |1 No. Dag (Part) 138
Patta 3 | Y g;’nDag 1B2K10L
Sni Kulo Borah S/o Buthbor :
Borah and others Bigfjan Gaon ’
% 262 B Roou ol Wy |1y Patta g | N0 1B2K10L
. Jatin Borah Part
Nil Baghjan NC Gen. Govt. Nil |1 No. Dag (Part) 4B
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391 No. Dag

Baghjan Gaon Gen, Govl Nil B: 1B
Sl Faquri Urania Wio |'AY House, bamboo CI Sheet ar
27 276 |Nil D hlalidiuN‘a tr)anghi % IHouse 12x14, Chicken Coop
nalya Ragoamsht | Goral) 8x8
Baghjan NC Gen. Gowl Nil |1 No. Dag (Par) 18
Sn Debendra Moran Slo Patta 160 406
Bhadreswar Moran Assam Type Pucca House
: o (24x36), Cow Shed
28 286 ;;a?;:;“‘j:;ﬂ'if;:" S/0lkatcha(10x12), Chicken/Duck Baghjan Gaon 38
= Coop(8x8) Tathal Loom House
10x12
Nl {10e12) Gen,Gowt. | i | 449No-Dag
Part
Baghjan Gaon | ~ Gen. Gowt. Nil Ao Doy 3B
Part
|AY House, bamboo Cl Sheet
- _, |House & Kitchen(12x14), Kitchen
29 311 [ ;’L'”z""” Mura SloFalu |, cha (12x12), Cow Shed
(10x10), Chicken/duck Coop Baghi .
hjan N Gen. Govt. Nil 1 No. D: F 2B
(Goral) 88 aghjan NC en. Gov i 0. Dag (Par)
Sri Mangla Moran Slo -
Lutumoni Moran & other 3 Patia 198 " anDag
persons .
an 249 Smt. Gothali Neog DIo. [, i o, tisien 80200 Rankinn 2ann 9w
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Sri Thulo Moran Sfo

Bhadreswar Neog

PO | Wl | T | A

SRR R S

461 No. Dag
Patt: 1
Lutumoni Moran e o Part
Baghjan Gaon Gen. Govl Nil S B
Part
Assam Type Pucca House
(24x36), Kitchen Pucca(14x14),
Cow Shed Kalcha({10x12),
3 477 Nil Sni Akheswar Chetia  |Chicken/Duck Coop(Bx8), Mill
Sfo Pulin Chetia House (10x12), Tathal Loom
House, Goat Shed (10x8), Toilel
Katcha (4x6), Bathroom
Pucca(4x6)
Baghjan NC Gen. Govi. Nil |1 No. Dag (Pan) 22B
Sri Sohan Kalowar Slo
Khuru Kalowar & 4 other Myadi Patta 16 176 ;i:r.!Dag
e IAY House, Pucca Piller & Cl
Sri Babul Urang Sfo Sheet House (12x36), Bamboo/Cl .
¢ 1
- ke Paban Urang Sheet House(10x12), B SEwL
Chicken/duck coop(8x8)
Sri Lalit Urang S/o Suklal - 388 No. Dag
Urang & Others Eksana Patta 176 Part
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Smi. Mangli Urang Sio

343 No Dag
Part

59 No. Dag Part

Rt Usar Baghjan Gaon Myadi Patta 59 4B4K10L
Hipa e St Arvali Urang Wig|'AY House, Bamboo & CI Sheet i
3 493 ANV itchen (12x18), Chicken/duck 5 e
Bihu Urang Parl
coop{8x8)
367 No. Dag
Pan
Nil Baghjan NC Gen. Govt. Nil |1 No. Dag (Part) 4B4K10L
Sri Sohan Kalowar S/o ;
Khuru Kalowar & 4 other Wyadi Patta 21 = E;DJQ
persons ;
Sri Babul Urang Slo IAY House, Chicken/Duck ;
4 495 ' 1 F 2K1
@ Paban Urang Coop(8x8) J Haghjan Gaon oL
Sri Lalit Urang Sio Suklal . - 388 No. Dag
Urang & Others Eksana Patta 176 Put
Sri Lakhiya Koiri Slo Saina . - 356 No. Dag
Koiri & 2 other Persons S G Hele e Part Eaail
ac o Sri Dilbar Kairi Slo IAY House, Bamboo/C! Sheet .
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Tuu

Nil

Shivprasad Koiri

House (24x25), Cow Shed(10x15)

Baghjan NC

Gen. Goul

Nil

1 No. Dag (Part)

3B

185



S Lakhiya Koiri S/o Saina ; 356 No. Dag
aghjan Gi alls K1
Koiri & 2 other Persons Ragian-opon P L Part SR
% 497 Sn.Ff’..a}u Koairi Sio Dilbor IAY House
Kaoiri
Nil Baghjan NC Gen. Govt. Nil 1 No. Dag (Part) 3B
Eksana Patla 9 eile. g 28
Part
Sri Atowa Nagbansm Sio Lali Baghjai Gaot
Nagbanshi
g Bamboo/Cl Sheel House (12x36),
37 498 g;;ﬂﬁ;gmng S0 Iitchen Katcha (12x15) Cow Eksana Patta | 14 418 S;Dag 2B
9 Shed(10x12), Chicken Coop (8x8) :
Nil Baghjan NC Gen. Govt Nil |1 No Dag (Pari) 3B
; BamboofCl Sheet House (12x36),
alUre ¢ : No.
38 504 Nil f;llirf}?:: i i Bamboo Hay House (12x24), Baghjan Gaon Gen. Govl. Nil e P:n Dag 2B
i Chicken/Duck Coop (8x8)
Srj Lalit Urang S/o Suklal
Urang & Others W e
Banhian Cann Elkeana Datta ARTK 17
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518

Sri Satyanarayan Sahani Slo
Babulal & Other

Nil

Sri Fagu Urang Slo Lalit
Urang

Pucca House (24x30). Kitchen
bambooftin (12x30), Bhoral
(10%18). Cow Shed (10x15)

LT )L 1 i

(R T T ST

82

385

Baghjan NC

Gen. Gowt

Nil

1 No. Dag (Part)

25B2K10L
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356 No. Dag

14 14
Part 1B4K14L
Sri_Lakhnya Koiri 5o Saina Baghjan Gaon | Eksana Palta 140 318
Kairi & 2 other Persons I——— Foundation Pucca Bamboo Tin
40 524 0lap ROMSIO N ouse (24x36). Cow Shed 2 2B6L
Lakhiya Koin
(10x15)
199 361
Nil Baghjan NC Gen. Gowt, Nil |1 No Dag (Par) 2B
: Bamboo CI Sheet House (14x24),
8
a1 529 [Ni Sri Sukhani Urang 510 1\ ahad (12x12), Chicken Duck | 1 Baghjan Gaon | Gen. Gowt Nil 321 Part 1B2K10L
Krshna Urang
Coop (8x8)
Baghjan Gaon Patta 59 343 Part
. Mangli Ur: I
2:: I;SE}'HUE”P glr?er IAY House, Bamboo Hay House Baghjan Gaon Patta 59 365 Part 3B2KSL
47 535 Ll Smt. Janaki Urang Slo |(12x24), Kitchen Katcha (12x20) 7
Bishal Urang Cow Shed (12x10), Chicken
Coop(8x8) Baghjan Gaon Patta 58 367 Part
Nil Baghjan NC Gen. Gout. Nil |1No.Dag(Pat)] 6B2K10L
Baghjan Gaon Gen. Govl, il 363 Par
Sri Cheniram Gogoi S/o
Driarva S0 &3 0ts Baghjan Gaon Patta 19 366 Part
4B2K10L
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545

Sri Lakhiya Kairi /o Saina
Kairn

Nil

Smt. Munu Gogoi Slo
Mintu Gogol

Pucca House (18x36), Kitchen
Hay (12x36), Cow Shed (10x15),
Chicken/duck Coop (12x18)

Baghjan Gaon

Patta

364 Parl

Baghjan NC

Gen, Gowvl.

Nil

1 No. Dag (Part)

58
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Baghjan Gaon Patla 216 176 Pan
Sri Sohan Kalowar Sio S Matlu Urana S IAY House, Bamboo C| Sheel
a4 547 |Knuru Kalowar & other |50 P00 S EE T Thouse (12x30), Cow Shed 5 2K10L
persons £ & (12x10) Chicken Coop(8x8)
Baghjan Gaon Patta 176 368 Part
i ; IAY House, Bamboo Cl Sheel
M: /DI . Pujz ;
45 pig  [oMangiUrang®Ole  |Smi PujalrengDio  |ooiaae eresaiiii 2 Baghjan Gaon Palla 50 343 Par 18
Renglta Urang Ajoy Urang
Coop (Bx8)
y Bamboo Cl Sheet House (12x36),
46 549 [N Sevk. Betek Ung 00 | rnio Ha Hse (12408} 6 Baghjan Gaon | Gen.Gowl. | Ni 389 Parl 1B2K10L
Jimi Urang .
Chicken Coop (8x8)
Nil Baghjan Gaon Gen. Gout Nil 363 Part
1B5L
Half Pucca House (28x36), Cow
. Smt. Hemolala Das
g Sri Cheniram Gogoi Sfo . Shed (10x15), Tathal Loom House| :
47 552 fo Sadanandz an G alta P:
Dhama Gogoi& 5 ohers | ooor 0 " (1012}, Goa Shed (12x14), ? e Ll B e | Ve
o Gosai Ghar (10x15)
Nil Baghjan NC Gen. Govl Nil  [1No Dag (Part) 5B
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Sri Sohan Karowa Slo Thury
Karowa & 3 Others

Smt. Junali Urang W/o
Sri Brtail Urang

Bamboo C| Sheet House (12x24),
Cow Shed (10x12), Chicken /
Duck (8x8)

Baghjan Gaon

Eksana Patta

216

176 No. Dag
Parl

176

388 No. Dag
Part

2ZK11L
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343 No. Dag

Part
Sk Mangh Lrar Do Baghjan Gaon | Eksana Palta 59 0 e g 2B
Rengta Urang St Arpina Urana wio |!AY House. Bamboo C! Sheet Part
44 562 e Elran ang Kitchen (12x18), Cow Shed
FpLIEn (10x12) 367 No. Dag
Part
Nil Baghjan NC Gen. Govt Nil 1 No. Dag (Part) 4B2K10L
§ e s Half Pucca House (28x36),
50 569 |Ni ?"nf:gimogmﬁ'*‘jf"’ Kitchen Kalcha (12x24), Baghjan Gaon Patta 14 358 Part 38
e g Chicken/duck Coop (8x8)
4 : Pucca House (14x20), Kitchen
N (Bambooftin)(12x16)
1 i : ' jé , il |1No, a
51 58 il EE:E:J; Dlo Nomal TolleYBathroom (6x9), Tathal Baghjan NC Gen. Govt Ni No. Dag (Part) 23B
Loom House (12x12)
Bamboo Cl Sheet House {12x30),
- Bamboo Hay House (12x24),
52 614 [Ni St Dl Urang 80 oy ik oo (B5), Cow BaghianGaon | Gen Govt | NI | 389 Par 28

Dom Urang

Shed(10x12 Sqm), Loom House
Tathal
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Joymashi Mura

Bhoral (10x18)

Baghjan Gaon Gen. Gov! Nil 351 Pant 1B2K10L
53 817 Nil Sri Dhani Nagbanshi - |Bamboo Cl Sheet House, Kitchen
’ Slo Aghuni Nagbanshi  |(14x36) Chicken Coop
Baghjan NC Gen. Gowt Nil |1 No. Dag (Part) 1B2K10L
Sri Tangkeshwar Gogoi Sfo |Smt. Krishna Proja Dio [IAY House (12x20), Chicken/Duck
4 ! aghjs Patlz Part K10L
# %24 |peobor Gogol Ghashi Proja Coop (848) Seghien Giaon e o . o
IAY House, bamboo Hay House
Sri Duhan Nagbanshi, Sukra |Smt. Reboti Neog Dio  |(12x24), Kitchen Katcha (14x24) ;
: : : hjé anaPatta | 71 K
- o Nagbanshi Sukla Neog Cow Shed (12x15), Tathal loom Baghja Gaon Eksane P % Bk
House (10x12)
56 NNl Sri Subram Mura S |Bamioon C) Stiset House{12504, Baghjan NC Gen. Govt Nil | 1No. Dag (Pan) 2K10L
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Sri Dinesh Chutia Slo Lehuk
Chutia

Sri Khirud Chutia Slo
Rekhakanta Chutia

Baghjan NC

Gen Govl

Nil

1 No Dag (Part) 2B

Baghjan Gaon

Myadi Patta

204

449 Part 3B

Concerned SK
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APPENDIX M

' GOVERMENT OF ASSAM ) )
OFFICE OF THE CIRCLE OFFICER:iitis DOOMDOOMA REV ENUE CIRCLE
DOOMDOOMA :
NO DRC 16/2015-16/P+-1/127 Dated Doomdooma the 24 August, 2020
To,
The Deputy Commissioner,
Tinsukia.
Sub: Submission of the List of Affected Families of Baghjan Gaon (Staying in
Baghjan ME & High School) under Doomdooma Revenue Circle thereof.
Sir,

With reference to the subject cited above, as per your honour's verbal
instruction and discussion in the meeting with Assessment Teams of concerned
departments related to Baghjan Oil Fire incident, dated:10/08/2020, | have the honour
to submit herewith the List of Affec ved Families of Baghjan Gaon: (Staying in Baghjen ME
& High School) excluding the Famities included in Fully & Severe Damaged List undet
Doomdooma Revenue Circle submitied by ihe concerned departments of the Assessment
Teams under the supervision and monitor ing of Magistrate In ~Charge Sri Soroj
Sanowal, Election Officer, Tinsukia and Sri Palash Ahom, ADC, Tinsukia for your kind

appraisal.

Encl-nsure: As stated abuve,

Yours Fajthfully,
[\ . q}-‘rbﬂ
- 2\
n
Circle 5?ﬁée:,
Doomdooma Revenue Circle,
Doomdooma,

195



Subnmiwsivm of the List of Affected Famities of Baghjan Gavn (Slaying in Baghjan ME & High School)
excluding the Families inc luded in Fully & Sevese Damged List under Dyomdooma Revenus Clicle.

5l. Mo, NAME OF THE PERSLNS NAME OF THE GUARDIANS REMARKS
1 IKHILA DOHUTIA
2 PUTUL WEOG SLUKHEN NFOWG
3 TH'ESW AR BORAL
4 IMARIYAM MURA HMONU] MURA
5  |ARUP NEDG
6 JFUTUMC IMAN
7 |[KHACESWAR HAZARIKA
B [PAFPF CHUTIA
El BULAN WELG
10 CIMiOTIHAZATIKA
11 .
12
13
14 v
15 [RENUM
16 [KAMLESWAR MORAN
7 PIBOKANTA M ]
18 PRALA Gowadl
1 |F
2 CAGAN M
21 JUNALT MR
22 [rancal :
) BITUPON NFOG
24 ARUP MORAN
25 METHONG DOHUTIA
26 VOSLAN
27 [BOLIN NEOG
28 WTA COHALIY
29
X
31 .
32 UMTESH PHL

3

REBOLENFOG

AMULYA MUBAN

RALUK NEOG

TULASHI BARUAH

BOBITA BARUAH

LALATA HAZAKIKA

IAZARIKA

) HAZ

AMAL CC

DURLABH GOGOI

RAJTE NEOG

NARE N GO

ALV P

54 BUNDF NFLIG
55 TOROU MORAN
56
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MONALISHA BARUAH

POLASH BARUAH

MNASHMI BARUALL

BHAGYADOTINEQG

DiFTI MORAN

BEANALATA NEOG

SUREN MFOG

PHUEAM MORAM

MONPUE MOLAN

RANJAN BARUAH

TN A
HER PN

4 [MAMAMONI MORAN PHANIDHAR MORAN
85 ABHIT] PHUKAN KHELANG PHIUKAN
66 |TILOK NECKS
67 ALPANA MORAN HAZAKIKA
68 |BULUFROBHA MORAN LITIF MOBAN
67
71 HA L PLURNAKANATCOCO!
72 |PHULESWA LIRAN HOREN 3 AN

FACHANN

BASANTA NEOG

MONJIT NEws

ALESWARI MORAN

PAMESHWAR MURAN

77 [SURANT NEOG PILIYA NELK
T8 |KITFKINECA ANANDA MORAN
79 [KANILA NEUG PUTUL NEOG

HUNMAI BORAH

EABINDRA MORAN

LT LAVOT MORAN

F

BINLD MORAN

MACHESWAR MOTAN

LT. MEHENG MORAN

ST ARTHA CHETA

ELESOR MOBAN

COELIL MORAN

NASME GOCOI

BINA CHETLA

TILAK MORAN

RUL MORAN

SUEIN HAZARIKA

MINASHEE GLwoo!

MOTHRAM COGOY

IRIVANKA CHETIA

NUADNE MOSLAN

MUNMUN CHUTIA

AR CHIUT

SUNON PATRA MORAN

TA MOTAN

B L DEYL

MAHABIR SAH

TOLIKA MORAN

i |A.MALLAH

151 |DEBOJANI MORAN PROBIN BORAH
192 [BHADESH MORAN MACHE M

03 |REKHAMONI HAZARIRA TETOM HAZARIKA
104  [DULAL NEOG

105 [PROBIN BORAM

106 [BobyY MC AN BARLUN MORAN
107 [[KiMA PHUEA

108 B

SATYADHAR MORAN

MAHANANDA MORAN

BINOMA MORAN

DIPANFALL MOEAN

ANNAIT HAZARIKA

SOPATI MORAN

DIFU MORAN

ROVOT] MORAN

116

MAINGE GOO

LITESWAR MORAN
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Lid  [SUSHIL MURAN
119 JIMONI MORAN
120 [PURORI MORAN
121 IMONIKHA NEOG
122 INILESWAR MCORAN
123 |SURESH MALLAH
124 IRITA MORAN MILON MORAN
125 [RIJUMON] MORAN
126 |USHj1OTI MORAN CAJENDTA MURAN
127 |RISWANT SUNOCWAL TARUIN SONOIWYAL
138 IRAHUL HAZARIK A
129 IMALOBIKA NEDG RAJIV NEOG
130 IBHUPEN MOVB AN
131 MINTU MORAN ROHUT MOBAN
132 JANIMA BORLUAH
133 [PULIN MORAN TAKAU MORAN
134 |[IMONT MORAN BITYUT MORAN
135 [PUSHPA MORAN ELCSWAR MOIRAN
136 IMONTU MR AN JOUCESH MORAN
137 |DHONITA NELG PRIVANATH NFOG
138 IPAPUL MURAN
13 JKAJUL] MORAN
J KHIRUD CHUTIA RECHAKAMT CHUTIA
141 IMALA MORAN JiT MO AN
143 |BITUPON NFOG DEBENDRA NEOG
143 |IBHULEN MOR AN RARIK A MoE AN
144 [MANIK BORITAL DHANESWAR BORUAH
145 JLABANYA BORA SHACHIDHAR MOEA
146 JRHASKAR MORAN LOLIT MORAN
147 |[DHIREN CHUTIA
148 INILU CHUTIA
149 |AKHFSWAR CHETIA PULIN CHETIA
150 [KHOXGEN MORAN PORAMESWAR MOR
151 [SUNANDA HAZARIFA
152 [SONALI NEDG BHIG NEOG
153 [KLMAL] NEOG GANDHA NFOG
154 [FERUNA MORAN RODAN MORAN
155 [SATYAIIT MORAN
156 |BABUL MORAN
157 JASH 1UT MORAN DUNATIH MORAN
158 [TARA CHUTIA
139 [PUTUMONI MORAN
160 ISHILPIGOGO THOKHEN GO0
161 [MONUMADHAD MORAN DI MOEAN
162 ITAPAN NARUAH
163 IMUNICOCO] MONTU GO
164 [DIPT]CL 0 MOMTL GO
165 |CAMDHFESWAR HAZATIE A
166 I PF ROm AL M BORUAH
167 |DIBAKAR MORAN ‘AR MORAN
165 [KALPONA PHUKAN FODMADIHAR PHUKAN
163 JPURNIMA MORAN
170 [MOiN g Mom AN
171 HEUT] MORAN
172 LARANYA MORAN & DIGA NTA
MORAN
173 [MISWANIT MORAN LAMPESWAR MOWVAN
174 KHANEN MORAN [SONE MOE AN
175 |GENDRA MORAN SUKHIOLATA MOR AN
170 [KANAKLATA DOHUTIA LALIT L jUTIA
177 |RUPA DOIUTIA KULBOR DUOHUTIA
178 |[PUTUMIOTAN LAFHESWAR MORAN
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| 179 [PRABINA BARUAH THAMAK DARUAH

| 180 JCONAMALA HAZARIK A MORESWAR HAZARIKA
181 [MONIKA MORAN JONARDHAN MORAN
182 |RINALI MORAN RAJESH MORAM
183 [HEMANTIHAZARIKA GADADHAR HAZARIEA
184 |PALI GOGOL MOINIGY GOGCOY)
185 |JURI MORAN DHIREN MORAN
186 |RITAMONI MORAN LT. DEHEN MORAN
187 IRAJANTI NEDG PILIA NEOG
T84 [RITUNMOINT MO AN AN MORAN
189 |ARABINDRA BARUAH KAMAL RARTTAH
190 IBANDANA MURAN AMIL MORAN
191 TUNLUMON] MORAN BIPLOB MORAN
192 [MOTI NAMASUDR A
193 [BAKHANTIBARUAH KAMAL BARUAY
193 |FAGHNI RATA SONTLY NATRONSH]
195 IPOMOT]I CHUTIA RUPUM CHLITIA
195 |ANITA MORAN NITESWAR MOWE AN
197 IBULBULI MORAN JUCANTA MB AN
198 |KEHE MORAN THANESWAR MORAN
197 [AROELA MORAN
200 IMONTU MORAN BINTHESWAR MORAN
201 [SILPA NAC SHIL GLA NACROMEHI
202 |PRIMFA GOWALA JAY GUWALA
I [MAINA NEDG PEMOT NEOG
204 |DIPTI NEOG DFRESWAR NEOG
205 JANTANA PARBLING PRABUNATH KORL'WA
6 JAKCINI RORUAH DINESH BORUAN
W7 |RUNJUN HAZARIKA RISWAIT HAZARIR 8
MR IGULESWAR] MORAN

|39 [MANJULA PHUVAN
210 JCHANTIR AMA MORAN CHUTIA
211 [MONU MOR AN
212 [MINU GOGOL
213 INOGEN HAZARIK A EFURACR HAZARIIKA
24 |LAKHESWAR NEUG
215 [SUBCIRMA BORUAH DIPUNMIU BORLUIAM
216 [PARISHMITA GOHAIN MORAN DEPANKAR MORAN
217 [NABAKANTA NEOG ROMEN NEOG
218 ISURU] BARL'AT] E
219 |PURNAKANTA MORAN MAGEEWAR MOWR AN
220 [BHANU NEDG
221 |DIPALI MORAN
222 JANAMIKA MORAN HAZARINA NILESWAF MORAN
223 |ROBY NAGRONTH]
224 [PRAXKHMON] NEOG SURHASH CHETIA
225 |KETEKINFix; LANCKE NEOG
26 [RIMA MOURAN BIPIN MORL AN
227 |ARCHANA MORAN PRANJIT MOWEAN
228 [PANKA] MORAN BATR N MOTAN
219 |SWEETY SAIKIA MURAN KIPLOHR MOT AN
230 JODINCONG ot taH AT ROBRLIATL]
231 JANITA MOmAN :
232 |PRANAR NEOG
B3 |HOLEN MOR AN
234 [MAMPI CHETIA MORAN
235 |DIPIKA MORAN CORAIN
2346 [SUMITRA MALLAH DILIP MALL A
237 AMIR NEOG
238 IRILESWAR MORAN
239 [JUNUMAI MORAN
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240 RUNU MUKAN

241 PAPU MORAN

242 [RANJAN MURAN

243 [IATIN MORAN

244 IMADHLIG YA MORAN

45 JJONABOR MORAN

146 [ANANTA MORA :

N7 IRTU MORAN

M8 [HEMONTO MORAN

249 JANITA CHUTIA

250 |BITUPOAN MOR AN

251 INOBROJYOTI MORAN

252 IMINA CHUTIA

253 |DHARANG NAHUTIA

154 [RUNL MORAN RAPON MORAN
255  |HEMONTI MOB AN MADON MR AN
50 [PENDUKI CHUTIA KEAMESWAR CHUTIA
257 JLALIT MORAN

3R |BIFRCE OTI BORLUAH LIMEISH DURUAH
259 JCHAYANTI BORUAH UMESH BORUAH
200 |DEEPAK MOAN

261 JIUNMON] HAZARIXA ANUP HAZATIKA
262 [LIPALI MORAN BITL MO AN

263 [PRANJAL GOGOY]

2 PRAMILA URANG POMNCHO UBRANG
265 [RUNEIIMON] MORAN MONIRAM MORAN
265 |MANISHA SARKAR RAMIITSATKAR
267 INIRANTA MORAN PHLIEAN MORAN
i LOBOKANTA MORAN NORESWAR NEOG
9 ISUIT NFOG NORCSWAR NEDOG
70 KAHAROR HAZARTE A KACHARI HAZARIKA
271 HIRAKTOTI CHUTIA

272 |DOLOAHA MORAN

273 [AJANTA BORUAH

274 [IMONTMORAN

75 [DINESWAR CHUTIA LFHLK CHIUTIA

76 |MALAK HAZARIKA TORROR HAZARIKA
277 |MEENA MORAN NITEN MOEAN

78 |KEHUDHAR TAZARIKA, POCMESWAR HAZARIKA
275 TOMON MORAN AME MORAN

280 JHURAJIT [HAZARIKA PROMEDSIWAR HAZARIKA
281 [SHANTI MORAN BAJTK MDA AN

282 |SUICHENTI MORAN ROHIRCG GOHAIN
253 [UNTAL MORAN LETUK MOBAN

284 |VFLEC CHETIA TUNESWAR CHETIA
85 [JOYAMAY MOWRAN RIIGY MORAN

285 INIKHA MORAN RAJIR MOEAN

287 |PRATIBHA MORAN KHETE MDA

288 APURBA HAZARIK A PANDIT HAZARIKA
289 |RITUMON] MO AN DIFESWAR MiAN
240 [BOGIMOTI DOFIUTIA LT. JAMUNA DOHUTIA
291  IPUNYALOTA HAZARICA ANIFON HAZARIKA
200 [BONJIT HAZARIK &, INDLSWAR HAZARIE A
295 [RINANDA MORAN LETUK MOR AN

9 [NIJARA MORAN LETUK MO AN

285 [REKHA MORAN BIHUDHAR MOEAN
19  |DIPESWAR MORAN NAREN MO AN

297 |ALPONA HAZARIKA GREEN HAZ ARIKA
298 |SIBANT MO AN TILESWAR AN
2 RAHITA HAZARIK A JITU HAZARIKA

30 [NIVA MORAN MUTHONG MOR AN
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3 CHAMAKANTA MORAN BHUGESWAR MORAN
W2 [HILTSWARI MORAN MIOHENTIRA MORAN
3 |BITUMON CHETIA TULFSWAR CHETIA
104 PRAFULLA HAZARIE A, HUNISWAR
HAZARIKA

N5 |AMAL PRABHA BORII AL CEIR S]] FORLIAN
e |[SUNESWAR CHETIA LT. MOHISWAR CHETIA
M7 |BABITA BOKLUAH SONTD BORL! A
35 |GEJU CHETIA LT, SHASHIDHAR CHETIA
M INAMI HAZARTRA CORIN HATARIKA
30 RABINDRA MORAN TOGESIWAR MUORAN
311 [MALORIKA BOAAH LATIK NRSEAH
312 |RUBUL HAZARIKA NARENDEA HAZARIKA
33 [ANIMA MORAN RUHIT KHIL'WAL
34 MAINU MORAN PUTIEN MORAN
315 |MEJECHETIA SOSHTCHETIA
36 HUNESWAR HAZARIKA KEMMO HAZHIKA
317 NOWEN Mo AN BHUGESIWAR MORAN
1R JANTU HAZARIKA NIRMOL HAZARIKA
Y [YUP Mo an PRAMJAL MORAN
320 |PUTU HAZARIKA KUMAL HAZARTRA
321 |JODU NEOG HODESWAR NEDG
321 |IJUNALICHETIA AMULYA NEOG
323 |BHANESWARI MORAN PANIRAM MORAN
3 [HUNISWAR HAZARIKA TELFK] HAZARTKA
328 [PANDIT HAZARIKA TOBAR HAZARTEA
326 IPILESH HAZARIKA SHIPANG HAZARIKA
3 MODHE HAZARIKA HITESWAR HAZARTR A
128 IMUNINDRA HAZARIKA HITESWAR [ AZARTKA
329 |[JANITA HAZARIKA REFAN HAZARIK A
M [SURABHI MORAN FPANIRAM MCEAN
D] |JFOTIMORAN ROTHESWAR MORAN
332 [NIRMAL HAZ ARIKA LT. KEM HAZARTKA
331 [KHAHULI MR AN RAHESWAR MORAN
334 JJAYA MORAN DOUL MORAN
335 IMAINI NEOG RANJIT NEOG
33 |JITUL BORLUIAH MONIKANTA RORUAH
337 IMIHI HAZARIKA RLIMI HAZART
ExL] DIPAK MORAN NOREN MORAN
3 [SUKHESWAR HAZARIKA FEMO HAZATICA
M0 JJUGESW AR MR AN LT. SHINGOEA MORAN
M1 JJAYANTI MORAN KUNINDRA MORAN
M2 [NOMITA BORAH DADAN BORAH
3 [SARITA MORAN CHUCHEN MORAN
344 (TIPI MORAN BOLU MORAN
M5 ROMTSHHAZARIKA CHIPONG 1 TAZARTCA
346 |MONTU BORU AR MONIK ANTA BORUAH

7 |PADMESWAR HAZARIKA LT. TOROR HAZARTK A
ME [MALAKA MORAN PEMU MORAN
1 PALLABIMORAN TARENG MORAN
350 [RUTAHI MOR AN CONUBAR MOE AN
351 JANURALA MORAN BARENTIRA MORAN
352 JLUHAI CHETIA MOHFSWAR CHETIA
353 [JUYONTI MORAN DHIRFN MOTEAN
354 ARUP MO AN EHOGEN MOTAN
355 [MAMON] DFKA RUPCM DEKA
J56  |KABITA BORUAH ANIL BORUAH
35T JSONLA HAZARIKA RENCESWAR HAZARIKA
58 |BITUL HAZARTKA NUIKENDFEA HAZAMILA
359 [DIPALL B N RORA
N1 [NADAY CHETIA TUNESWAR CHETIA
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3a] KAMAL pORUAH DHONLGWAR DORUAH
262 |RIMAL MORAN HINCGARA MOFAN

353 |ANITA HAZARIKA INDESWAR HAZARIKA
364 JONALI MORAN BASANTA MORAN

365 [KARISHMA MORAN BITUL MOR AN

1 |DIPEN HAZARIKA HUNESWAR HAZARIKA
367 [POBITRA HAZARIKA, JON HAZARIKA

368 |[MOTESWAR MORAN B UCTSWAR MORAN
363 [TTRUMONT MORAN PODON MORAN

A0 MINESWARI DOHUTIA TABITRA DLHLUTTA

371  |ATUL CHETIA TUNESWAR CIIETIA

372 [ILABATI HAZARIK A LETUK HAZARIKA

373 |ITUR N NEOG }-'n‘rDF."u'-‘r'r\E. MNECXS

374 INATANT HAZARIKA WALl HAZARIKA

275 [PADMEISWARI HAZARIEA MOHIN HAZARIK A

78 [BHONIMATMORAN SHYAMAL MOEAN

77 |[CHANTI MORAN PUNESWAR MORAN
378 IDIBYANOTI HAZARTKA MAZIN HAZARIKA

373 |JUCESWARI HAZARIKA RAJANTI HAZARIKA

380 |JADAB CHEIIA JAYANTA CHETIA

351 IMUNU MORAN MITONTYOTT MORAN
352 RUPATI MORAN KANTESWAR MORAN
3F IRHUTIHAZARIKA KHIRLSWAR HAZARTKA
384 TILESWAR MORAN LT. PECH MORAN
WERUNJUN GOGOI ELULSING GOS0

336 |PROBIN MOR AN LT. TAXOLIMOR AN

387 |MUKUT CHETIA JUTONTO CHETIA

MR HANTESWAR MOR AN LT. AME MR AN

3580 [DOLIN HAZARIKA LT. RUPEN HAZARIKA
30 INALIHAZAKIK A SANE HAZARIKA

391 [HUNMOW MORAN ROR UL MORAN

352 |BANDITA MORAN HUNWESWARHAZARIKA
35} |DHUNESWAR MORAN FENU MORAN

394 IMISHILA HAZARIK A MANO] HAZARIKA

353 NINORAJIT HAZARIKA ih-t:HE..«‘;'n,-\R HAZAT ks
3% IRAJUBORAH RAIENDRA RORAH

397 |DULAN BORAH RAJFN ROBAH

30 RIRESWARI BORUAT SITANG HAZARIEA

3 PATOL] BORAH BATEN BOPAH

4K IPADMESWAR HAZARTA 1K HAZARIEA

M SURHANT HAZARIK A PODMESWAR HAZAT KA
402 JARSTI MORAN FOSAN MORAN

403 [THAMASWARIMORAN HORENDEA MO AN
404 IBOEY MORAN ATUL MORAN

405 [KANAK Mot AN RADLO A M AN

406 JGOJEN MOR AN TILESWAR MORAN

W7 [UMESH BORUAH LACHIT BARUAY

308 [NIRMOTA NFLG HODE NEOG

309 [ARUN HAZARIKA INDISWAR HAZARIK A
410 [PRIYADA MORAN POUSHO MO AN

411 HISHWAJIT HAZARIE A PRAMESWAR HAZARIEA
412 [PINKY NECX; MITHU NEOG

413 NOPUNTVOTT BORATTIAZA RIKA HEMONTA HAZARIKA
414 IPRABIN HAZARIKA LOB!ISWAR HAZARIKA
915 |BOHAGI HAZARIKA RUMO| HAZARIA

16 JAROTI CHOWRAK BAPLIKON CHADIWRAK
417 [NIRMALI RCileUTAH NACPNDTA RORTAH
418 [NITUMONE WORUTAH MANARLBORUAH

419 [FANTRAM PCIRA RAITSW AR AORA

420 [PRANITA HAZAKIRA PUIK HAZARIKA

MATNA TIFR A

ARUN DEKA

BHANU HAZARIKA

NARENDRA HAZARTKA
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423 |GEL HAZARIKA KANTESIWAR HAZARIKS
424 [I'MAVASH HAZARIKA PANDIT HAZARIK A

435 |RUPALIHAZATIKA MINLIL HAZARIKA

2 ADITYA MORAN AME MOT A

427 JLATOI HAZARIKA JUWE HAZAR KA

128 |UJALATA CHUTIA HAZARIKA NABAJIT HAZARIKA
429 [HFI OSHEE MOEAN LAKHESWAR MORAN
43 [DHAMAN MORAN NOTIE MOEAN

431 |SEWALI Dika POKUL DEKA

432 JIUNARGH BARLALL

433 [HIRADJUGTI GO0 NARAN GOGOI!

43 |LILABATIHAZANIKA PODMESWATR HAZARIKA
435 |KETER]I GUHAIN BIRROR COHAIN

43 [ALIMI MORAN JUCANTA b N

437 [JANTU MORAN JADUNATH MORAN
438 PRAMNAM] MOBRAN SLISHANTA MO AN
439 [MAMITA MORAN GOCON MORAN

adt [0 IP MOR AN AANAN MOEAN

441 |TUTLIMONI TIEY MOWLIRASH DEY

LLF FHUMUNI HAZ AT KA AKON MORAN

443 |GITIMON]T DOHUTIA HEM CHENDR A DOHUTIA
444 |FRADIP KUMAR BAPU AN DHAMAJAN BARUAH
ME |RISHOEE HAZARCA LT. DIMBESWAR HAZARIEA
6 ANUTAM NF(OXG TOTARNEOG

447 PROMATI NFOC TROTADM NEOG

EL e ] Lo WHYA ko]

440 BHADRA GOSO KULODHAR GO0

450 ROLYAN JYUTl PORUAH FRODIP K, BORUAH

451 |LAKi] PATC LAKHIT PATOR

452  [MAHESWARI GHATUWAR SUNU GIATUWAR

453 |MANJUMONI CHETIA KULADHA CHETIA

454 |DIPEN BORUAH MONIKANTA BORLIAH
455 [RUPALIHAZARIKA DIVRESIWAR [ TAZARIKA
456 Il'llh-(lil.'_'.‘-'.'.‘.l'! BARUAH MOMIKANTA BORUAH
457 |REML GOCaG!

458 [MANJU KHERUWAR HONU KHERUWAR

454 JAMUNA KR SAHAN] RARINDRASAHANI
460 |JAMUNA SA TRIAHURAN SAHAN]
461 [SEEMA DEVI DENFSH SAHANI

462 [KAMALA Ko ikl MARML KOnR)

463 [LALITA SAHAN] SARADA SAHANI

464 RABITA PLILKAN BISWASIT PHUK AN

465 [RUKRMINT KHEUWAR THADEA KHERTTWAR
466 |SONJIR MOITAN TULON MOHAN

467 JATHIRA] MOHAN TULON MOHAN

468 JANIL CHETIA MAMIK CHET!A

169 JKIRAN KR. BAI UING DINA BAILUNG

470 [KARUNA MOFAN TULON MOHAM

471 |GITANJALI PHURAN TATRAADHAR PHLURAN
472 [KANAK PHUKAN F‘A!‘\M-\.DH.‘.R PHUEAN
47, SILIERE SAHAN RARUILAL SAHANI

74 [MUNIKHA GO PRASANTA GOGUT

75 |[FULAMOTI SAHANI RABINDRA SAHAN]

576 [LOLITA GHATUWAR NOK UL GHATUWAR
477 JCHANDIRAMA NEOG PROTAR NG

A7 INIRADA RAILUNG LT. DINA BAILUNG

479 |ARJUN GHATUWAR SLMLI GILIATUWAT
430 |DULIMONT BORUAH HAREN PORUAH

481 AJOY KITFRI TWAR MOTILAL KIIERU YW AR
382 |REKHA KHERUWAR RAJEN KHERLWAR

433 [HFEROKTYOTI BOPL AL RAJEN BORLUIATT
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184 [BHAREN DARUAH ANDESIWAR DARUAM
A5 IMANAKHI DA LING NAMTHEWAR ROTAH

186 [CHANDANA RAT SR A CATIAN]

487 [TITU CHETIA AN CHETIA )
18 |ANU BAILLING BIMAL RATLUNG ]
459 |ROBITA DIHINGIA TULON DIHINGTA

490 [KIRAN GOGOI CREEN GOGOI

491 [RATUL NEOG VANDESWAR NEOG

492  [RINA MOHAN TULON MOHAN

453 NIRU SO0 GHISTIR AN OGO

g LHUNILAL KOIRY SATNA KOIRY

4495 LISHA DEY GO0 BHIME ANTA COCO|

L] RANUMAI GOCO] ANIL GOCOT

437 |[BUDHNIKHERUWAR MATILAL KHLHUWAR

49%  [NUMALI TAILUNG S0V AATH BAILUNG

3 SANDANA GOCOI ANTL GOS0

500 |PRODIP PHUKAN BAILUNG VA BAILUNG

501 |BIREN GOOGI ANIL GO0

502 MADHLIRTA GEwadl HEMONTA GOxCO]

S0 [SARAT DIMINGIA TUNIRAM DIHINCIA

504 [SUSHIL RAILUNG RIMAL BAILUNG

505 [ITUL GO0l LAKHI GOCOI

KANAK BURACDITAIN

BiIUBAN BURACOHAIN

BHUIEN BURACOHAIN

LORH] NUEACOHAIN

RANJIT GOGOI

LOw

508  |DULEN CHANDRE A GOGO]

S10  |PREMOLATA BORUAH

511 DITALI DIHINGIA SUKHESWAR DIHINGIA
512 |BOIT MORAN TOK MORAN

513 MOINA BORUAH LAKHINATH BOHUAH
314 |HOMEN MORAN LITESWAR MORAN

515 [PROMITA NEOG ROMEN NEGG

516 IMATARI NEOG THUNUKA NEOG

517  [MAMONI BAILUNG LACIHIT BAILUNG

518 |KEJE HAZARIKA

519 ISWAPNAINTUTTI MOEAN

20 JAMITI BORLUIAL

321 [MALA GOIIAIN BIUBAN GOJ

522 IRONKHIDHAR BORUAH BILIMESWAR B TAH
323 INAYANMONI DOHUTIA KULRD DOHUT!IA

524 |ANITA HAZARIKA MO FN HAZARIEA
525  INELESWARI HAZARIKA HITESWAR HAZARTK A
526 [ANITA MORAN PILESWAR MORAN

5237 |AMNIALI HAZARIKA PODMESWAR ITAZARIKA
528 NIRAMA DI ILTIA MOCEL DOHUTIA

529 |KHAGESWARI HAZARIKA KEMO HAZARIK A,

530 |ANMUDEKA BADOL DEKA

531 [NIMANTA BORAH DITARAT MR A

532 |GUNOROTI HAZARIKA RUTNESWAR HAZARIKA
S PRABMTI HAZARIKA

5 [KUMALI MORAN HAHONEY MORAN

535 INILIMA MORAN ARLIN MORAN

3% [PAPL MOW AN

517 TULLIKI BORUAH TANKESWAR BORUAH
S8 |USHA RoRUCAH

530 RIPL)IT MORAN MIODON MORAN

340 [PANKA] CHUTIA

541 [MAMININIA SARKAR

542 JULNT MORAN

543 |DHORMESWAR CHETIA

344 |LARANYA MORAN
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545 [DIlIKA MURAN |
S16 [PARI MOWEAN KITAGEN MR AN 1
547 IMITALI MOBAN

548 [NIMIKHA MORAN HAZARIKA

349 IMINAKSHI RORUAH TAPON BARUAH

550  |MODI CHUTIA MaAJID

551  |KARABI BAILLING BISWAJIT BAILLING

552 |MOFIESH GHATOUWA SUNU CHATOWAR

551 [MANJIT BARUA NUMAL BCORUAH

534 |CHIRONIIT GOOWSI FOLA GOGOI

355 |NOBIN NEOG LANKE NELG

556 [TRIDIF KIFON MORAN DHOMEN MORAN

557 |MONUI GOGOI KITAN GOCOI

S5A IMIYA KHERUWA TELAW KHERLWAR

329 |RUPU URANG MG A DRANG

SA0 |HORILAL URANG DRUGA URANG

561 [KAMINI NEOQG HUIK HEN NEDG
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) GOVERMENT O ASS5AM
OFFICE OF THE CIRCLE OFFICER:zzzzn: DOOMDOOMA REVENUE CIRCLE

DOOMDOOMA
NO DRC 16/2015-16/11-1/ 128 Dated Dosmdoona the 314 August, 2020
To,

The Deputy Commissioner,
-|-{u'\/\-f

Tinsukia. ,
V- € Ao
Suby Resubmission of the verified List of Affected TFamilies of Baghjan Gaon
(Staying in Baghjan MIE & [ igh School) under Doomdooma Revenue Circle
thereof,
Rel: No DRC16/2015-16/Pt-1/127, Dated Doomdooma the 24" August, 2020
Sir,

With reference to the subject cited above, 1 have the honour to have the
honoeuar Lo state that the submitted list vide letter under reference comprises with 561 Nos.
of beneficiaries are re-verified by the Assessment Team and Magistrate In ~Charge and
nccnrdinjg\ly it was found that some of the names are repealed and some of the
bencliciarics are already included in the first list of complete burnt houses category.

Therefore, those names are removed from the list and the reverified list

comprises of 543 nos, of beneficiaries is now submilted to your honour for your kind

appraisal

[inclosure: As stated above.

Yours I"nthfnlly, AP

P
Circle Officer,

Duc}mg%)ma Revenue Circle,
oomdooma.
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Anse a2

SUBMISSION OF THE LIST OF AFFECTED FAMILIES OF BAGHJAN GAON(STAYING IN
BAGHJAN ME & HIGH SCHOOL) EXCLUDING THE FAMILIES INCLUDED IN FULLY &
SEVERE DAMAGED LIST UNDER DOOMDOOMA REVENUE CIRCLE

-

Sl Me. NAME OF THE PERSONS NAME OF THE GUARDIANS | REMARKS
| |KHILA poRuTIA NABEN DOHUTIA
2 _|PUTUL NEOG SUKHEN NEOG
3 TITES\WWAR BORAUH JUNADOR BARUAH
4 ARUP NEOG LONGKE NEOG
> __|PUTUNIONI MORAN JIBON MORAN
b [KIIAGESWAR HAZARIKA HULA [TAZARIKA
7__|BAPPI CITUTIA NIMNA CHUTIA
8 [BULAN NEOG ROTT NEOG
¢ IDIFTYOTI TIAZARIKA RATNESWAR HAZARIKA
10 IMUKUL MORAN LABHESWAR MORAN
LT JJUNMONI MORAN ANAJIT MORAN
12 |KARISHMA MORAN UDIT MORAN
13 |GODU MORAN OHONIDHAR MORAN
14 |RENU MORAN MOHANDO MORAN
15 |KAMLESWAR MORAN NODE MORAN
16 [JIBOKANTA MORAN JATIN MORAN
17 |PRALA GOGOI KULAMON GOCOI
18 [ROBINA 1IAZARIKA NOBIN HAZARIKA
19 |GAGAN MORAN TIKI MORAN
20 |JUNALIMORAN LOBON MORAN
21 |[RANGAITBARUAH AKUL BARUAIL
22 |[BITUPON NEOG RATINFOG
23 |ARUP MORAN BABULI MORAN
24 [METHONG DOHUTIA TULON DOHUTIA
35 |TAPON MORAN RADUL MCPAN
2%  |BOLIN NEOG THULA NEOG
27 |ADONIKANTA COHAIN RIRABCR GOILAIN
2% |KEHE MORAN SUNESWAR MORAN
25 [LOKHINMOI MORAN AKUL DARUAI
30 INANDISWAR MORAN SUNESWAR MORAN
31 |UMESH PHUKAN LATE SUNABOR PITUKAN
2 |AMULYA MORAN BABULI MORAN
3 |DALUK NEOG LIGON NEOG
31 |TULASHI BARUAH SENIDIAR BARUHA
35 |BODITA BARUAH SAURAB BARUAH
2% |UJALATA HAZARIKA MONUJ HAZARIKA
37 |AMAL GOGOI DURLABH GOGOI
"33 |RUDRA NEOG BUNDE NEOG
25 |SORUMAIMORAN TITO MORAN
40 BiiUL NEOC SIPANG NEOG
11 |DI'OK MORAN LABHOT MORAN ]
17 |pI’LOB NEOG DEBENDRA NEOG
13 |DHANSWARI HAZARIKA DIANIRAM HAZARIKA
11 |RAJIBNEOG SIPANG NEOG
15 |NAREN GOGOI BAKHON NEOG
16 |KALIMOTI MORAN ILESWAR MORAN
37 |NOREN MORAN MOTESWAR MORAN o
35 |APURPA MORAN RAJEN MORAN
39 [SARUMAI MORAN BANKIDHAR MORAN
50 |PRAKHANTA MORAN BIDESWAR MORAN
51 [HLWALI MORAN TANESWAR MORAN
| 52 |[RUMINE BUNDE NEOG |
|53 |BIDFSWAR MORAN TOKOU MORAN o
51 |HITESWARIMORAN RABUL MORAN B
55 [MONALISHA DARUAH POLASH BARUAH o
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M
_;::;___i_‘)ili_ggmm: NEOG BUNDISWAR NEOG
h__5<) F_I‘_T{_I\_‘Ib.__@.e,\;\f = atlf\llil IM. ;M[ .}1,_..'\r
AMNALATA NEQU SUREN NEOCG
M PHUKAN MORAN MONPUR MORAN
0 [RANJAN mARUALL JUNANOR DARUALL
62 TNTANTAYIONT MORAN PHANIDAR MORAN
63 {ABIITTPTIURAN KEHEANG TTUKAN
61 TILOK NTOG FHREION NEOK
6> ALPANA MORBAN [TAZARIKA MUNINDRA HAZARIKA
0y BULUPEOB LA MORAN LIV MORAN
b7 [HTUNODA BORUAITL NIEMAL BARUALL
68 |TARAMALINTOG HHIRANTA NEOG
] JTATIN COGOIL PUBNAKANAT GOGOI
7l PLTUTESWAR PHUIKAT HOBEN PHUKAN
71 KACTIAN NEOG GOHIN NEQG
72 BASANTA NEOG COHLIN NEOG
73 MONJT NEOG PILIYA NEOG
74 ALPSWARI MORAN PAMESHWAR MORAN
75 SURANT NEOG PILIYA NEOG
76 |KITEKI NEOG ANANDA MORAN
77 KANTA NEOG PUTUT. NEOG
78 [HUNMALBORALL PORUTA BORAL
79 [RABLNDRA MORAN LT LAVOT MORAN
S0 [BENUD MORAN TEATIULA MORAN
81 [MAGHESWAR MORAN LT MEHENG MORAN
52 SIDARTIHA CIHETIA MULAICLIETT A
83 [DLBOJIT ITAZARIKA DIHANIRAM HAZARIKA
81 BUPANTA MORAN FLESOR MOEAN
85 FONRTTA NMQORAN COKUL MQOPAN
8o DHONIL NFOG BUNDESWAR NEOGC
87 DENA CHETIA PHATIK CHETIA
53 VLA MOBAN RUL MCRAN
53 SOBIN 1HAZARZIKA LOMBLILSWAR HAZARIKA
iy NMEINASHEE GOGOI MOITIRAM GOGOI
91 PRIYANKA CHIETIA MAITAN CHETIA
92 SMAINLE MORAN DIGEN MORAN
Lo} MUNMUN CLIUTIA CHAKRESWAR CLHIUTIA
94 SUMON PATRA MORAN PROKITANTA MOBAN
g3 BINDU DLEVI MAHATIR SATHT
9 10OLIEA MORAN JUGLESH MOERAN
97 A MALLAH
DEBOANT MORAN I'ROBIN DORALL
) BIARESIT MORAN MAGIIE MOPAN
100 |REKIANMONI HAZARIKA TETON HAZABIKA
101 DULAL NEOG SUREN NEOG
192 ROBIN BOBAH KULO BORALL
103 JROBY MOHAN MORAN FARUN MORAN
161 |TIMA PHUKAN LOKHINATH PIHUKAN
1115 ANUTAMNEOG PUTUL NEOG
| o6 [SATYADITAR MORAN MATHIANANDA MORAN
17 [EINONMA MORAN KUMBIESYWAR MORAN
Wi | DIPARTALL MORA} LOMBHESWAR MOZAN
109 [ANNAIT HAZARIKA NORENDEA HHAZARIKA
10 |SOPATEMORAN JADUNATII MORAN
111 |[DIPUMORAN LOMBHESWAR MORAN
112 [mjol 1 MORAN BISHAJIT MOBAN
13 [SIAINL COGOI THEENDEA GOGOL
14 {LITESWAR MORAN ABTTAT MORAN
1i5 [SUSEIHL MOBAN LITESWAR MORAN
1o |MONIMORAN DIPEN MORAN
117 [MONIEIHA NEOG JITU NEOG
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o mﬁ,‘m N [MuDANMALL AT

120 RIEN NORAN MmO KoRAN R >
2L [RIUNIONT M ORAN o C[INEAR N POTTRAN g
12 LUSHIYOTT MUORAN lr\“ 1""’\ H_‘r_'_\"'_ . J—

123 [BISW AT soNOW A TARUN SONOWAT N | v
12 |RATIUT, 117 ARIRA SURLISWAR TIAZARIKA | g
125 M}\\.\'H‘t} RAIN NG S =
126 |BHUPEN MORAN C[rREnEwaRNosAN f ( r'E
127 INMINTL MORAN WO AR e ,\\ e e e e Viz“;
133 JANIMA BORUATT NRON HORUAIT &
129 [PUTIN MORAN TARAU MORAN

130 [IMONTNMORAN MHOVUTMUBAN, —

131 PUSHI'A MORAN FLESIVAR MUEAN

132 [ MONTU MORAN JOGESTAMORAN

133 IDHONTTA NEFOG PRIVANATTL NFOG a s
I3 [PAPUL MORAN LABHAT MORAN S
135 |KAJOLEAORAN AMOL MORAN . 3',35;
136 |NIALA MORAN IIT MORAN J\ ee
137 [BITUPON NEOG DERENDRA NEOG b g o
138 JBUIUTEN MORAN BANIKA MORAN \5\ €3
13 [ALANTR BORUAN DIAMESIWAR BORUAL > E ¢
140 LABRANY A BORA SEEASHIILH TAR BOHA £ :51
141 [PHASKAR MORAN LOLIT MOBRAN g7
12 |DUIREN CHUTIA LAMBESWAR CHUTIA

143 |RIHOGEN MORAN PORAMESIVAR MORAN

199 |[SUNANDA HAZARIKA NARFSWAR HAZARIKA

M5 [SONALINEOG DHOG NEOG

146 |RUMALI NEOG GANDIHA NFOG

147 [PTRUNA MORAN TODAN MORAN g
118 [SATYAIT MORAN SONE MORAN i
140 |BARUL MORAN JONADUAN MORAN gz
[50  |ASITYUT MORAN TADUNNATI MOEAN —_asa
151 [TARA CHUTLA RATAN CHUTIA (‘\ 3 g
152 [SHILITGOGO] PROKIEN GOGO! V\_,U“g
151 |MONUMADHAB MORAN DILI MORAN §¢
154 |TAPAN BARUAH DHONESWAR BORUALL Y E
155 |MUNIGOGOI MONTU GOGOI -
5 |DIPTIGOGOI MONTU GOGO! '
157 |GUNDHESWAR HAZARIKA GOHIT TTAZARIKA

138 |DOLEE BORUALI KULTN BORUAT

150 |DIBAKAR MORAN LITESWAR MORAN r

60 |KALPONA PITUKAN PODMADUAR PHURKAN (’ﬁ?/
6l |PURNIMA MORAN BIPIN MORAN

72 |MOINA MORAN PULUR MORAN

i LATANYA MOPAN & DIGANTA WAOEDIGANTA NMORAN. ’6

163 lyjenaN SZODIMIESIVAR MORAN S

o1 IBISWAITT MORAN LAMBESIWVALR MORAN

75 |KITANEN MORAN SONE MORAN

1o JGINDRA MORAN SUKTIOLATA MORAN .
167 IKANAKLATA DOHUTIA LALIT DOHUTIA £

o6 IRUPA DOLIUTIA RULIOR DOLUTIA /

o [PUTU MORAN LARUITSW AR MORAN AY
70 IFRABINA BARUAILL BUAMAR DARLAIL 5

71 1GONAMALA TTAZARIKA MONESIVAR TIAZ ARIKA TSN T

177 INMONTRA MORAN JIONARDTIAN \u\h \N B

71 [RINALTMORAN AT IOR. g
1 [LEAMANTEHAZ ARIKA GADADITAR LAY \!:ih.T—

175 [PALLGOGOT MONOTGOGOL )

70 [TV MORAN TIDIMREN NMORAN T A

177 |RITAMONI MORAN —|ETDFERENMORAN __ : Ll‘ wl o
1T PATARMTLNEFOL Illlj‘\uli\h o B L)‘q(\



::{: W\ TENHEEVE RANMAL TARLAT]
= i.-L:-\_il‘-\N.-\ MORAN ANTL MORAN
2 TUNUMONTNIORAN TIFTOR MORAN |
::: MOTTNANASCDRA SANAL NAMASLUDEA
21 IBAKHANTI BPARL: CAMAL BARU.
155 T\U_‘:‘\\i\h”\:: — :ﬂ\\\':m:: [\"::'E”\\:‘i;‘%}il
B [DOMOTICTIUTIA RUPON CHUTIA
|18 LANITA VIORAN NTTFSW AR MORAN
188 [RULBULI MORAN JUGANIA MORAN
1% [REHE VIORAN TTIANTS AR MORAN
90 [ABQLA MORAN DI ESWAR MORAN
| 191 [MONTU MORAN TINDESWAR MORAN
192 [SIETA NAGEONSHI MONGLA NAGRONSHI
193 PRIV GOWALA SANIAY GOWALA
194 [MAINA NEOG TEMOT NEOG
195 [DIPTINTOG DEBESWAR NLOG
1%  [ANJANA PARBUNA PRABUNATH KORUWA
197 [AKONIBORUAH DINESH BORUAH
195 [RUNIUN HAZARIKA BISWAJIT HAZARIKA
199 |GULES\ ARI MORAN TIKESWAR MORAN
200 |NANIULA PHUKAN DEBAJIT PHUKAN
201 [CHANDRAMA MORAN CHUTIA MTENDRA CHUTLA
202 | MONUI MORAN PANIDHAR MORAN
03 [MINUGOGOL DEEOJTT GOGOI
204 [NOGEN HAZARIKA KEHBOR HAZARIKA
305 |LAKHESIWAR NEOG BHADLSWAR NLEOG
206 |SUBORNA BORUAL DIPUNJU FORUAH
207 |PARISHMITA GOHAIN MORAN DEPANKAR MOEAN
208 |[NABAKANTA NEOG ROMLN NEOG
209 |SLRUJ BARUAH MANIK BARUAH
210 |PURNAKANTA MORAN MAGESWAR MORAN
211 |CHANU NFOG HUNDA NEOG
212 |DIPALIMORAN AMAL MORAN
203 [ANAMIKA MORAN HAZARIKA NTLESWAR MORAN
314 |DOBY NAGEONSHI JITEN NAGEONSHI
35 |TRAKIINONI NEOG SUBHASH CHETLA
36 |KETEKINEOG LANGKE NEOG
217 |EINA MORAN BI'IN MORAN
218 |ARCHANA MORAN PRANJTT MORAN
70 |PANKAJ MORAN BADON MORAN
230 |SWEETY SAIKLA MORAN LIPLOB MORAN
231 |JODUMONI BORUAH ATUL BCTUAH
232 |PRANAB NEOG
333 [HIOLEN MORAN JATIN MORAN
224 |NAMPLCHETIA MORAN NITRANTA MORAN
725 |DIFIKA MORAN GOHAIN HAMONIYOTI GOHAIN
226 |SUMITRA MALLAH DILIP MALLAN
227 |[AMIRNEQG
235 |BILESWAR MORAN LABESWAR MORAN
229 |JUNUMAI MORAN FIIULEN MORAN
230 |RUNU MORAN RAIEN MORAN
231 |PAPU MORAN LALIT MORAN
232 [RANIAN MORAN PULIN MORAN
213 |JATIN MORAN BETEK MORAN
71 [MADHTRIYA MOBAN TITU MORAN b
215 [JONABOR MORAN ABHALMORAN
Mo |ANANTAAONAN PITURAN MORAN
237 11U MORAN NAREN MORAN ]
2% |ANITACTIUTIA PHURAN MORAN
230 [BITUPAN MORAN LABON MORAN
200 [NOBOPYOTT MORAN MADAN MORAN |
—
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:2 DT ATANG DATTUTIA SETHONG DAHUTIA
H3 RUNU SIoRAN DADON MORAN
if HEMONT] MORAN MADON MOPAN
1o IPENDUKICHIUTIA KEAMESWAR CHUTLA
26 |LALIT vomaN BULESWAR MORAN x
27 TR O BORUATT UMESH RORUAI g%
248 |CITAYANTI BORUAH UNIISH DORUAH < .3
| 299 [DFEPARSORAR AZHAI MORAN 3 >
250 JJUNMONI HAZARIKA ANUP HAZARIKA 3
251 [DIPALL MORAN BIFIL MORAN N g )
352 |PRANJAL GOGOI DURLAB GOGOI 3
253 |PRAMILA UGRANG PONCHO URANG
351 |RUNUMONT MORAN MONIRAM MORAN =
255 [MANISHA SARKAR RANJIT SARKAR
256 [NIRANTA MORAN PHUKAN MORAN
| 257 |LOBOKANTA MCRAN NORESWAR NEOG
| 258 [SUIT NEOG NORESWAR NEOG
| 259 [KAHABOR HAZARIKA KACHARI HAZARIKA
260 [HIRAKIYOUTCHUTIA JITENDRA CHUTIA &
261 |DOLORHA MORAN AKON MORAN \ s =
262 [AIANTA BORUAH BIDYUT BORUAH Q% = E!':
63 IMALAK TTAZARIKA TORBOR HAZARIEA &
[ 264 [MEENA MORAN NIPEN MORAN Q"‘;\ E =
765 |KEHUDHAR HAZARIKA PODMESWAR HAZARIKA Sa
| 266 |TOMON MORAN AME MORAN ey
| 257 [HURAJIT HAZARIKA TROMEDSIWAR HAZARIKA )
758 |SHANITAMORAN BAJIK MORAN L&
279 |SUCHENTI MOBAN BOHIBO GOHALN
270 |UJJAL MORAN LETUK MORAN
271 |VELEC CHEILA TUNESWAR CHETIA
272 [JOYAMAY MORAN BIJOY MORAN
373 [NIKIIA MORAN RAJIB MORAN
74 |PRATIBHA MORAN KHETE MORAN &
275 |APURRA HAZARIKA PANDIT HAZATIKA §"§ :g
176 |ROUMONI MCRAN DIPES\WAR MOTRAN k>
77 [6OGIMOTI DOHUTIA LT. JANMUNA DOIUTIA s
78 |PUNYALOTA HAZARIKA NIPON HAZATIRA o 5
379 |bONJIT HAZARIKA INDESWAR HAZARIKA W &
230 [BINANDA MORAN LETUK MORAN 3 :‘
381 [NIJARA NMORAN LETUK MORAN 3 §=
52 |REKHA MORAN BIHUDHAR MORAN 8
| 283 |DIPESWAR MORAN NABEN MORAN
331 |ALFONA HAZARIKA GREEN HAZARIKA
85 [SIBAJIT MORAN TILESWAR MORAN @V
| 236 |RAHITA HAZARIKA JITU HAZARIKA
I 237 [NIVA MORAN MOTHONG MORAN
@8 |GHANAKANTA MORAN BIIUGESWAR MORAN P
59 |HILTSWARI MORAN MOHENDRA MORAN @’
90 |BITUPON CHE A TULES\WAR CHETIA
| 91 |PRAFULLA HAZARIKA FIUNESWAR HAZARIKA N
|22 |AMAL PRABHA BORUAI] SURESH DORUAIL i
73 [SUNESWARCIHRTIA LT. MOTIES\WAR CHETIA [
1 |BABITA BORUALL SONIB RORUAF
5 |GEJUCTHETIA LT. STIASTHDEIAR CHETIA L
6 |[NAMIHAZARIKA COBIN HAZARIKA Y “‘\\ guisd
97 [RABINDEA MORAN YOGESIW AR MORAN My
W |MATOBIKA DORAL LA TIK NBORAT
| o4 |RUBUL LIAZARIKA NARENDRA TIAZARIKA ﬁ/‘
[0 [ANINA MORAN RULLIT RITTUWAL gﬁ
01 [MAINU MORAN PULIEN MOIRAN
02 [MEIF CHETIA SOSHI CHETIA ] i T
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BETLIGESW AR MOEAN

NIRMON, LIAZARTEA

PRANJAL MOEAN

KUMAL HAZARIKA

HODESWAR NEOG

AMULYA NEQG

IPANIRAM MORAN

TELEKI TIAZARIKA

TOBAR HAZARIKA

SHIPANG HAZARIKA

T ESWAR HAZARIKA

HTTESWAR IM?’.J_\[’.!KA

REPAN HAZARIKA

PANIZAM M(‘J[-'..\-

ROTHESWAR MORAN

LT. KEN TIAZARIKA

RATIESWAR MORAN

13OUL MORAN

RANJIT NEOG

MONIKANTA BORUATL

RUNMI HTAZARIKA

WOBEN MORAN

KEMO TIAZARIKA

L1, SEHINGORA MOPAN

KUNINDEA MORAN

DADAN BORAL

CIUCTIEN MORAN

FOLU MORAN

CHIPONG HAZARIKA

MORNIEKANTA BORUAH

LT, TOBOR HAZARIKA

PUMU MORAN

TARLNG MORAN

CODURAR MORAN

BARENDEA MORAN

MOLIESWAR CHETIA

DIHREN MORAN

KLIOGEN MORAN

KUPOM DEKA

ANIL BORUALL

RENGESWAR HAZARIKA

NORENDEA HAZARIKA

N, BOEA

TUNESWARCHETIA

DHONESWAR BORUALI

THINGARA MORAN

INDESWAR TTAZARIKA

BASANTA MORAN

BITUL MORAN

HUNESWARTIAZARIKA

JON THAZARIEA

BHTUGESWAR MORAN

BODCON MORAN

PARITRA DOFIUTIA

aan

FUNESWAR CHETIA

,-_{'.'l-

TR &

LETUR HAZARIKA

O ESIYAR NEUKG

NALTTAZARINA

MOTEN TEANZARIKA

SHYAMAL MORAN

01 [NOBEN MORAN
W5 [ANTU TTAZARIKA
Wi [ YUPTMORAN
W07 | PUTU TIAZARIKA
Wi [JODU NEOG
Wi [JUNALTCTITIA
HO | BHADESWARI MORAN
V1 [ITUNESWAR TIAZARIKA
U2 PANDIF HAZARIKA
| U3 RILESHT TIAZARIKA
Y4 [MODITE TAZARIKA
U5 [MUNINIREA THAZARIKA
W6 [JANTTA HAZARIKA
37 [SURABIIMORAN
WS [IEOTIMORAN
39 [NIRAMAL HTAZARIKA
320 |KUATIULT MORAN
321 [JAYA MORAN
[ 322 [MAININEOG
323 [)ITUlL BORUALL
321 NTHAZARIKA
325 |[12IPAK MORAN
26 [SUKIESWAR HAZARIKA
127 [ILGISWAR MORAN
126 [IAYANTI MORAN
129 [NOMITA BORAL
10 [SABITA MORAN
11| 1T MORAN
B2 |ROMESH HAZARIKA
31 [MONTU BORUAH
134 [PADMESWAR HAZARIKA
15 [MALAKA MOKRAN
V6 |[PALLARI MORAN
7 [RUPATIMORAN
TR ANUIALA MOEAN
V7 LUTIATCHETIA
M JOTONTTMORAN
M1 |ARUP MORAN
M2 [MAMONIDERA
3 KABITA BORUAIL
T[S0 A HAZARIKA
W15 [BITUL HIAZARIKA
16 IDIPALIBORA
W7 [MADAY CHETIA
8 [KAMAL BORUAILL
119 [BIMAL MORAN
G0 JANITA TIAZARIKA
N1 [IONALI MORAN
2 [KARISTAIA MORAN
TR [DIPEN TIAZARIKA
T [POBITRA HAZARIKA
55 IMOTESWAR MORAN
Lt FIKEINTCYNT MERAN
TAR7 [MINTSWARI DOIUTIA
T JATULCHIENIA
T ILABATEHAZARIKA
TG0 |ITUEON NEOG
Tl |FABALT THAZARIKA
T [PADS L WARE TIAZARIEA
T [DHONINATMORAL
T [CHANTTMORAN

PUNESIVAR MORAN
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o”  [INDARCHETLY IAYANTA CHITIA
[ [MUNUMOR AN MITONYOTTVIORAN
B9 [RUPATINORAN RANTESW AR MORAN
[ [BIHUTI HAZAKINA RHIRESW AR TLVZARIRA
LU [ TILESWAR MORAN LT FECH MORAN i
72 JRUNIUN GOwdl KULSING GOGOL &
|3 |FROBIN MORAN LT. TAROU MORAN <
4 IMUKNUT CHETIA IOYONTO CHETTA 3
Y3 |HANTESIW AR MORAN LT. AME VMORAN 'Q) i
Lo [DOLIN HAZARIKA LT RUPEN HAZARIKA >
| 3T INALLHAZARINA CSABRE LIAZARINA =
T8 [HUNMONTMORAN BOKUL MORAN &
T BANDITA MORAN HUNFSWAR HIAZARIKA
| N0 JOHONFSIWAR MORAN FENU MORAN
| N1 [MOSHILA HAZARIKA MANOI HAZARIKA
L2 INDRAJIT HAZARIKA PODMESWAR HAZARIKA
|3 RATU RORAH RAIENDRA BORAH
| [DULAN RORAH RAIEN BORAH
| 383 |BIRESWARI BORUAH SIPANG HAZARIKA 5
$5  [PATOLI RORAH RAJEN BORAH o=
387 [PADMESWAR HAZARIKA JILIK HAZARIKA \\\ =3
388 [SUBHANT HAZARIKA PODMESIWAR HAZARINA ﬁ\ = N
$9  |AROTI MORAN POSAN MORAN N A =
30 | THANASWARL MORAN HORENDRA MORAN ‘\ —f_;,g
391 [SOBY MORAN ATUL MORAN &<
302 [KANAK MORAN MOLORA MORAN £e
| 393 [GOJEN MORAN TILESWAR MORAN 28
W9y [UMESH BORUAH LAGHIT BARUAH 4
95 [NIRMOLA NEOG HODE NEOG
% [ARUN HAZARIKA INDESW AR HAZARIKA
|57 [IRDYADA MORAN POUSHO MORAN 5
WS |BERHWAIT HAZARIKA PRAMESIWAR HAZ ARIRA __,‘:‘?
FINKY NEOG MITHU NEOG =)
W0 JHOPUNIYOTI BORAH HAZARIKA HEMONTA FHAZARIKA -
| 101 [TRABIN HAZARIKA LOBHESIWAR HAZ ARIIA <4 3
02 |BOHAGI HAZARIKA RUMOT THAZARINA @ 8
W03 |AROTICHOWRAK BAPUKON CHAQIWRAK C £ S
04 [NIRMALI BORUAH NAGENDRA BORUAH L E
105 |NITUMONI BORUAH MANAB BORUAH < 8
& |PANIRAM BORA RAJESIVAR BORA :
107 [PRANITA [AZARIKA PIIIE HAZARIKA
108 [MAINA DEKA ARUN DEKA '
109 |RELANU HAZARIKA NARENDRA HAZARIRA [E;f, 24
110 |GEL HAZARIKA KANTESWAR HAZ ARIKA Lf
i1 [TRAKASH ILAZARIKA PANDIT HAZARIKA
112 |RUPALI HAZ ARIKA MIDUL LHIAZARIKA { ﬁ
i3 |ADITYA MORAN AME NMORAN v
14 |LATOI HAZARIKA JONE HAZARIKA ?
115 |UIALATA CHUTIA HAZARIKA NABAIN HAZARIKA
Mo |HELOSITEE MORAN LAKHESWAR MORAN !
17 [DHAMAN MORAN NODE MORAN i,
118 |SEWALIDEKA WOKLT DERA -
19 [IJUNABOR BARUAL BELUDHAR BARUALL g
120 | THRARIYOTIGOGOI NARAN GOGOL D
121 [HILARATTHAZARIKA PODMESIWAR TLAZARINA ST
422 |KETERFGOLIAIN BIRBOR GOTLAIN p
122 |ALIMIMORAN TGANTA MORAN LV
121 [IANTU MORAN JADUNATT MORAN @5
125 | PRANAAMI MORAN SUSTTAN A MORAN
1Ph [NANITA MORAN GOGON MORAN I ?
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o
FULUAON T Yy

MOSLIBASTTDEY

EHUMONTTIA 7 ARIRA

AKON MORAN

GEHINMONT O A

FHEA CHTENTRA DOHUTIA

PRADIE K vk BARUALL

DELAMAIAN BARUAH

RISHTORE 1A ARTRA

1T, DIMBESIVAR HAZ ARIRA

ANUPAN NTOKG

POTADR NEOG

[URONATTNVOG

PROTAD NEOG

LORHYA ROIRI

DITOKN ROURL
WHADR A GOl

RUTODT AR GOGOT

ROTY AN VO BOREALL

PRODI K. BORUAT

EAKLI PATOR

LAKHI PATOR

MEATISI ARTOGUHATUIVAR

SUNUGHATUWAR

MANIUMONTOTTETIA

RULADTIA CHETEA

DIPEN BORUALL

MONIRANTA BORUAH

RUPATL A ARTRA

DIMBUSIVAR HAZARIKA

DIMBESIWAR BARUALL

MONIKANTA BORUAILL

RENU Gal

RIRAN GOGOIL

ALANTU RHERUIWAR

HONU KHERUWAR

PAMIUINA KR SALTANI

RADINTRA SAHAN

TANMUNA SALLANI

TRIBHLUBAN SAHANI

SEUAMA DEVT

DENESH SATIANI

RANMALA ROIRL

MARMU KOIRI

LATITASALIANI

SARADA SATIANI

foale

BARIA PHUKAN

BISIWWATTT PHURKAN

RURKMINTRIIFUWAR

BHADRA KHERUWAR

SONTIMOTEAN

TULON MOHAN

ABIIRAT MOPIAN

TULON MOHAN

ANIL CHETIA

MANIK CHETLA

RULAN KIL BAILUNG

DINA BAILUNG

RARUNA MOTAN

TULON MOTIAN

GITANIALL PHURAN

PADMADHAR PHUKAN

KANAK PHURKAN

PADMADIIAR FHHUKAN

SIUIEE SAHANI

BABULAL SAHANI

SIONTRLIA GOGO!

PRASANTA GOCOL

FULANIOLTSAHANI

RABINDRA SAHANI

LA GHATUWAR

NOKUL GHATUWAR

CHANDEAMA NEOG

PROTAD NEOG

NIRADA BAILUNG

LT. DINA BAILUNG

SUNU GHATUWAR

DULINONTBORUAH

HARLN BORUAL

AJOY KHERUWAR

MOTILAL KHERUWAR

RERTIA KHERUWAR

RAJLN KNERUWAR

HERORKNOTT BORUAH

RAIEN RORUAH

WHLABEN BARUAH

ANDLESW AR BARUAH

MANAKHTBAILUNG

NANDESIVAR BORAL

CHANDANA RAL

SURATSATANI

FHFL CHETIA

ANIL CHETEA

ANU BAILUNG

RINAL BAILUNG

—_—

HOBITA DITNGIA

TULON DIINGIA

KILAN GOGOH

GRLEEN GUOGOL

FATUL NPOWG

KANDESWAR NEOG

HENA MU TAN

TULON AOHAN

NARLIGOGO!L

SHISURAN GOGOL

CHUNIEAL ROIRY

SAINA ROIRY

USHEA DEY GUXGOH

RHUNINAN P GOGOI

A NUMATGOGO!

ANIL GOGO

87 [RUDEINT KHERUWAR

MATIEAL KEEERUMW AR

5 INUMALLBAILUNG

SIVANNTH BALUNG

PEEN GOOGT

ANIL GOGOL

HEMONTA GOV

AMADHURYA GUGUI

e e Y A
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1)

LT ¢t 0 000

LAKE 0]

FANAY BUPACOHAL,

EHUPAN BURPACOHALY

2 N EUPE T BCRPAGONALS LOKHI SSUPAGOTIAIN
WA PANIT s LOKHI GOGOT
|1 DULLN CITASIPA GOGOT LOKHI COGOT
195 PREMOLATA LORGATT MONIKANTA BORUAH
19 [DIPALE I GIA SUKHESWAR DIHINGIA
| 37RO SaorAT TOK MOPAN
| MO AR AT LAKHINATH BOECAH
| Vs O A LITESWAR MORAN
Wl RGN A S HOMEN NECG
W MATART A, THUNUKA NEOG
02 IMAMOTRATL LSRG LACHIT BAILUNG
| 303 KRB FIAZAPIEA TEKLO HAZARIKA
| 391 [SWAIP ATYUTT MORAN TITO MORAN
05 [AMITI BORT A DHANES\WAR BOPUAH
|16 [MALA COTIALS BHUBAN GOHAIN
| 37 i EHIDHAF BOECAH EHUMESWAR PORUAH
53 [MAYATIMONT DOHCTIA KULEOQ DOHUTIA
| 309 [ANIIA HAZARIKA MOLEN HAZAPIKA
310 [MELESWARI HAZARIKA HITESY AR HAZAPRIKA
511 [ANITA VOPAN PILES\WAR MOPAN
512 |ANJALI HAZARIKA PODMFSIW AR HAZARIKA
513 [NIRANA DOHGTIA MODEL DOHUTIA

FHAGESWATI HAZARIKA

KEMO HAZATRIKA

Al IEKA

BADOL DEKA

516 [aIMANTA BIPAH BHARAT BORAH
(7317 [CUNCITI HAZARIRA POTNFSWAR HAZARIKA
| 519 [IPARITT HAZARIKA RAMESH HAZAEIKA
519 |LILINA MOPAN ARUN MORAN
| 330 [TLLUKI BOPUAH TANKES\WAR BOLUAH
321 |USHA LOPUAH PAJEN PARUAH
522 [BIPUIIT MOPAN MODON MORAN
[ 322 |PANKAICHCTIA JITENDRA CHUTIA
[ 321 [WMANTLEA SARKAR RAJKUMAR SARKAR
[ 525 [UDIT *40RAN BODON MOPAN
226 |LABAIYA MORAN DILIP MOPAN
327 |FARIMORAN KHAGEN MORAN
378 |WINMIKHA MOEA™S HAZARIKA SUBHAJIT HAZARIKA
529 |MINAKSHI BORUAH TAPON BARUAH
33 |MODICHUTIA MAJTD CHUTIA
591 |KAPABI BAILUSG DISWAJIT BAILUNG
2 [MOHESH GHATOWAR SUNU GHATOWAR
933 [MANJIT PARCA NUMAL BORUAT
5 |CHIFORIT GOAGT POLA COGOI
[ 335 |NORI NEOG LANKE NEOG
[ 6 [TRIDIP KIPON MORAN DIOMEN MORAN
T3 [MONL] GOGOT KIRAN COGOI
335 [MIYA FUEELCWAR TELAW KHERUWAR
530 JFLIL RANG DRUGA URANG
TN FAMI NI HUKHEN NFOG
0 [AUETE AT O ICTIA DINESWAR CHUTIA
12 DI ESWARCHETTA LEHUK CHUTIA -
313 JIEMALNTTA MOEAN LOBESWAR MORAN
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Circle Officer,
Doomglgoma Revenue Circle,
Yoomdooma
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GOVERNMENT OF ASSAM
OFHICE OF 1HE DFEPUTY C Ohml.]SSIONER:::'.:::'.'.'.TIN.‘;UKL*A

s  (CONFIDENTIALBRANCH) ____ _ -0
NO. FCA3/202(/570 Dated 1incukia the 25% August’ 2020

To

The Hon'ble Justice B.P. Katakey,

Chairman of ithe Committee of Experts

Constituted by the Hon'ble National Green Tribunal
Guwahati-781004, Assam.

Sub . Suhmission of list of affected families for compensation under different

categories as determined by Hon'hle NGT.

Ref . This Office Letter No.TCA3/2020/510 Dated 19/08/2020.

Sir,

In inviting a reference to the above subject, | have the honour to reler to
the Tetier dated 9% August,2020 cited shove which was sent to you in the wake of the
apitational programme undertaken by one organization from Baghian gaon, namely

“Baghjan Gaon Milonjyoti Yuba Sangha® and villagers from Baghjan gaon on 9¢

August,2020.

2.0 They had submitted a memorandum on date and had inler

alia/demanded the fUllowing:-

() The families of Baghjan Gaon whao have been aflected fully/severely
should be included in the Category (i) (Rs. 25 lacs for each family) in terms of the
Hon'ble NGT order in addition to those families whose houses have been gatted.

(1) The vemaining affected families from Baghjan gaon should be
PR, SR iy = o A g v R T g - i t L 14
included in Category (ii). They demanded that Category (i) aftected families from

Raghjan gaon should each be paid advance amo antof Rs.20.00 Lakhs.

+ N - A
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(1) They further demanded that instead of 03/11 /2020 for declaring the

final compensation by Hon'ble NGT, it should be done expeditiously.

3.0 The matter was discussed with your goo d-solf over telephone on the day
and also subsequently in detail in the VC held on 1070872020 with your good-self and

other members of the Experls Committee constituted by the Hon'ble Nl

4.0 In pursuance of the discussions as referred to above, | am submitling
herewith the list of the families affected by the Baghjan Gas Blowout and Fire
Breakout. The lists are being submilted in Lwo parts . (i) Severe damage report on
Raghjan fire incident under Doomdooma Revenue Circle. The severe damage report

cansists of 57(Fifty-seven) scverely affected famities(list enclosed).

5.0 The Hon'tle NGT has divided the advance payment lo be made through

District Administration, Tinsukiainto 3(three) Categories.

CATEGORY (1), Whose houses have been completely gutted by the fire- Rs. 25 Lacs,
CATEGORY (11}, Whose houses have been severely damaged- Rs. 10 Lacs and
CATEGORY (111}, Whose houses have heen moderately/partially damaged or whose

standing crops and horticulivie have been partially damaged- Rs. 2.5 Lacs,

6.0 I tenins of the order of the Hon'ble NGT, although the list of severely
damaged house/severely allec ted families being submitted herewith numbering 57
families as mentioned abave at Para 4.0 would fall in Categery (i), yet as per the
demand of the affected families of Baghjan gaon, the severcly affected families may be
included in Category (i), the reason being their houses have been severely damaged to
the extent that these have become inhahitable and also standing crops/horticulture

have been severcly affectad.

7.0 In this regard, the Experts Commitice headed by your honour may lketo
recommend for widening the ambit/definition of Category (i) to include, in addition (o
houses which have been completely gutted by the fire, also the houses which have

been severely damaged igdggingmwm&_anﬁ_ﬁmﬂ
property.
2
T
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8.0 In purssance of the demand of the “Baghjan Gaon Milonjyoti Yuba
Sangha” and the vilageis, the remaining affected famities from Baghjan gaon
pumbering 561 families (list enclosed) who are af present staying in the relief camp at
Baghjan Dighaltarang ME School and High Schoel may be included in Category (if) as
determined by the Hon'ble NGT. These affected families whose houses have beeil
partially damaged incdluding standing crops and horticulture , otherwise falling in
category (iii) as perv categorization by the Hon'ble NGI, may be included in
Category(it), the reason being these families have been affected the wost, in all ways,
being in the closest viciaiy o the blowout site, from 0 10 1.5 Kin{aprox), and they have
been subjected tu continuaus sound and air pollution resulting from the blowout and
fire. Further, they have apparently faced the maximum impacl on (heir health,

including mental stress and discrientation.

9.0 In view of the above factors, the Experts Commitles headed by your
honour may like to recommmend to the Hon'ble NGT to consider the remaining affected
families from Baghjan gaon, numbering 561 famities, in Category (i) on spedial

consideration as explained in detail above in Para 8.0.

10.0 In such a vase, the distance factor of affected families within the range of

0 to 1.5 Km from the blowaut site could be whe of the crileria to determine

i,
Category(il), inespeciive of whethar houses have been seveiely damaged or not. This

additional mcgmy (i) as “Severvely affected families _in 3
distance/range . of 0 to 1.5 K from the blowout site” could perhaps be included as
an option Lo the criteria for category (ii) already fixed by the Hon'ble NGT. The severity
may in such a case be caloulated not on just on the houses damaged, but on the over all
severity of the impact of the blowout en the affecied villagers because of the proximity
to the blowout site( 0 to 1.5 Kim)

11.0 fFurther, the amount of Categoiy(n) may nerhaps be enhanced as
demanded by the "Baghjan Gaon Milonjyoti Yuba Sangha” and Baghjan gaon villagers.

if deeined apprupriate.

120 In view of the elaborate discussion on the subject above, the Hon'ble

Experts Committee headed by your honour is requested to kindly examine the matler
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and take a considered view so as lo fulfill the aspirations of the affected

families/population of Baghjan gaon.

13.0 In fine, if accepted by the Hon'ble Expeits Committee and the Hon'ble
NGT, the effective result of the proposals being cubmitted herewith would be inclusion
of 57(Fifty-seven) families (list enclosed) in Category(i), and 561(Five hundred Sixty-
one) families in Category(if) (list enclosed).

This is submitied for favour of kind consideration and necessary

instructions/orders of the Hon'ble Experts Committee and the Hon'ble NGT.
closed:-

(i) Severe damaged report on Baghjan Oil-fire incident of Raghjan under
Doomdooma Revenue Circle, proposal of 57 families{Proposed in Category-i).

(i) List of 561 affected fumilies of Baghjan gaon(staying in Baghjan Dighaltarang
ME & 1ligh Schacl Relicf camp) excluding the families induded in fully and
severe damaged list under Decomdooma Revenue Circle (Proposed in Category-

i)
Yours faithfully,
Deputy Commissioner
Tinsukia
Memo No. TCA3/2020/570 - A- Dated Tinsukia the 25 August,2020.

Copy for favour of kind information to :

1. The Addl. Chief Secratary to the Govt. of Assam, Home & Political Departmeat, Dispur

2. The Principa! Seoretaty w the ilun'ble Chief Minister, A~som, Dispur

3. The Commissioner & Secretary to the Gevt. of Assam, Hlome & Political Department, Dispur
4. The Commissioner, Upper Assam Division, Jorhat

5. Thea S0 to Chief Secietary, Assam, Dispur,

\

Al ‘_'v_h'\_“-“f 7
Deputy Commissioner
Tinsukia
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APPENDIX P

GOVERNMENT OF ASSAM
OFFICE OF THF DFEPUTY COMMISSIONT Rz TINSUKTA
(CONFIDEN I'AL BRANCH)
NO.TCA.3/2020/850) Dated Tinsukia the 26% August’ 2020

To
The Hon'ble Justice B.P. Katakey,
Chairman of the Committee of Experts
Constituted by the Hon'ble National Green Tribunal
Guwahati-781004, Assam.
Sub : Baghjan Oil Blowout Compensation issue and Law & Order-i egarding.
Ref _+ This Otfice Letter No,TCA 3/2020/570 Dated 25/08/2020. (Copy enclosed)
Sir,

In continuation of this office letter referred to the above, | have the
honour to state that on 24/08/2020, about 120 persens including females from Baghjan
Gaon led by “Baghjan Gaon Milonjyoti Yuba Sangha” started a sit-in-demonstration
adjacent to the DC's Office, Tinsukia. They submitted a memorandum, among others, to

the Hon'ble Chief Minister of Assam through the undersigned demanding the fellowing:-

# Firein the Baghian BGR wWell No 5 should be extinguished /doused Immediately
with the best of madern technology,

» That the compensation declared by the Hon’ble NGT on 06/08/2020 should be
paid immediate y.

~  Arrangement for fulfillment of demands given in carlier memorandum should be
made,

# Arrangement for t eatment of people affected by sound pollution should be made
threugh psychiatrist.

#  One permanent testing center to measure sound pollution and tremors in the arca

should be established near BGR 5 No Well.
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#  The water which is being pumped from the nearby Dangari river to control the fire
of BGR 5 No Well is reportedly flooding the paddy tield and homestead land by

getling mixed with condensate. That accumulated water should be removed .

2.0 The undersigned  discussed with the President of “Baghjan Gaon
Milonjyoti Yuba Sangha” and cther members and also with the villagers and apprised
them about the aclion being taken for payment of compensation based on field survey
as declared by the Hon'ble NGT, and tried to persuade them to withdraw the agitational
programme. However, they were not amenable to persuasion, and they stated that they
will be observing the sit-in-demonstration by the side of the DC Oifice, Tinsukia main

gate and camping here round the clock till their demands for com pensation are met,

3.0 They reiterated their demand as submitted vide their memorandum
dated 9" August, 2020:-

(1) The families of Baghjan Gaon who have been affected
fully/severelyshould be included in the Category (i) (Rs. 25 lacs for each family) in
terms of the Hon'ble NGT order in addition to those families whose houses have been

gutled.

(II) The remaining affected families fiom Baghjan gaon should be
included in Category (ii). They demanded that Category (ii) affected families from
Baghjan gaon should each be paid advance amount of Rs 20.00 Lakhs. {They refused to
actept compensation under category (iif) (2.5 lakhs)}

(1) They further demanded that instead of 03/11/2020 for declaring the
final compensation by Hon'ble NGT, it should be done expediticusly.

4.0 It may be stated here that the said memorandum dated 9" August, 2020

was forwarded to your honour for your appraisal and consideration (Copy enclosed)

5.0 Now, since 24/08/2020 arcund 1100 hrs till today (26/08/2020), these
villagers from Baghjan gaon along with members from “Baghjan Gaon Milonjyati Yuba
Sangha” are still Camping adjacent to the DC’s Office main gate at Tinsulia , and from all
appearances and as informed by them, they are going to stay put at this site for an

indefinite pericd tll their demands for compensation as sought forare met,

iq. . /
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6.0 The group of people who are thus camping here near DC Office, Tinsukia

main gate comprises a substantial number of women.

7.0 As highlighted in my report/letier submitled to your honour yesterday
on 25/08/2020, these viliagers from Baghjan gacn led by "Baghjan Gaon Milonjyoti
Yuba Sangha” fall in the closest proximity zone from the blowout site (0 to 1.5 Km
approximately), and they are the people who have faced the maximum impact on their
health, mental stress and disorientation due to continucus sound and air pollution
resulting from the blewout site and fire, besides innumerable hardships being out of
their homes and staying in Relief Camp for such a long time since the blowout on 29%

May, 2020.

8.0 Based on these grounds, they have demanded that they should be paid
advance compensation under Category (i) and Category(ii) only, and they have refused
to accept payment under Category(iii).

As per their demand, to reiterate, the severely aliected families otherwise
falling in Category(ii) as per the only criteria of house damage fixed by Hon’ble NGT,
may be included in Category(i), the reason being not only their houses have been
sevelely damaged but also standing crops/horticulture and property have been
scverely affected, and their houses have hecome inhabitable, and they have suffered the

most and deserve to be placed in Category (i) along with houses gutted.

9.0 Secondly, the affected families whose houses have been partially
damaged including standing crops/horticulture, otherwise falling in Category (iii) as
per criteria of house damage fixed by Hen'ble NGT, may be included In Category(ii), the
reason being these families have been affected the most in all ways, being in the closest
vicinity to the blawouyt site(from 0 to 1.5 Kins).

10.0 Accordingly, as discussed over phone and in the VC held on 1070872020
with your good self and other members of Experts Committee constituted by the
Hon'ble NGT, the survey of the severely affected families was carried out and re-
verified, and a list of 57 such severely affected families in a distancefrange of 0 to 1.5
Km frem the blowout site has been submitted to your good self for consideration under
Category(i) on grounds cited ahove vide this Office letter dated.25/08/2020 cited

akove.
hY
] e

ik -C_.—-""'—’
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11.0 Further, the remaining allected families from Baghjan gaon numbering
561(Five Hundred Sixty-One) families who are staying at the relief camp of Baghjan
Dighaltarang ME School and High School was submiited to your henour for
consideration in Category(ii) vide this office letter dated.25/08/2020 cited above on

the grounds cited above and therein.

12.0 In view of the circumstances and facts mentioned above, the Hon'ble
Experts Commitice and the Hon'ble NGT may like to consider the demands placed by
the Baghjan villagers led by “Baghjan Gaon Milonjyoti Yuba Sangha” and the

submissions made Ly the undeisigned.

Your kind consideration in this regard is solicited.

Enclosed: As stated above
Yours faithfully,
)‘!1_‘{”‘“}'__{.—-— —
Deputly Commissioner
Tinsukia
Memo No. TCA.3/2020/580 - A- Dated Tinsukia the 26™ August, 2020,
Copy for favour of kind informatien to :

L. The Addl. Chief Secretary to the Govt. of Assa m, tome & Political Department, Dispur

2. The Principal Secielary to the Hon'ble Chief M inister, Assam, Dispur

3. The Commissioner & Secretary to the Govt of Assam, [lome & Political Department, Dispur
4. The Commissioner, Upper Assam Division, Jorhat

5. The S0 to Chief Seq elary, Assam, Dispur,

[

l -
s ;‘/\r’f_»' -

Deputy Commissioner
Tinsukia
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3. 1€ '\, -_f’.'li}'ﬁ't‘,'r;(): - - o ].);z!-c'd- Finsukia the 29" August’ 2020
o

‘il

e APPENDIX Q

b, Aad

GOVERNMINT OF ASSAM

(CONTIDENTIAL BRANCH)

fhe lon'ble Justice B.P. Katakey,

Cnaitrman of the Comniittee of Experts

Constituted by the Hon'hle National Green Tribunal
Cowahiati-781004, Assam.

© Baghian Oi] Blowout Compensation issue -regarding,

s ve better XoTCA 202075378 Pare L.25/70%72020 & TCA 3 /20204580

Pratesd JnIB2Z020
!
1
[

1 continuaton of this office letter no. TCA.3/2020/570, dated.25/08/2020, |

b gsndhb vith the iwinutes of the mecting held on 29-08-2020 (copy enclased )
cialyr o S eedary, Pistrel Legal Sevvices Authority, Tinsukia regardliz coupensation
b B g " reaneident gt BER Well No. 5 of 08l India Lid. at Baghian.
i el 3 . I"lli i Fg sy ‘=-|I feite! I\]I 1l vie have been et a1 :i
Yt Ao B l‘!l",!“ Vives a| £} Hy, | “”I i
“.,,.'l"\l. L ;‘-.t"- o ”in‘ MOWE HHTIAEE T ol NN IE."_.-,.1.':: {ias ! NN e I Ge
v e o AR Beouty Coin ~stoner, Tinsubkia and gl cuncernod ti.r;‘ vbnental officers,
& & =
i ona. Do menboned hero that earllor vide letter dated 25-08-2020 thy proposed of
a ¢y spbenitted oo ponsidal IMS LIAE E_}!-__.:;;fa?'_'.' DR T & CT TN ;_,,_:f,-f l':'n|,‘fr~'~ ale
e e L i as mentionied st para 1 above
Taisis beoour of your kind inforsation

fis, As ~tated abhov e,

Yours faithfully,
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Minutes of the meeting held on 29% August,2020 at 12.30 PM in the Ofiice
Chamber Deputy Commissioner, Tinsukia to discuss on compensation issue of
the affected persons due to Gas blowout/fire breakout incident at Well No.5 of
Baghjan.

The Following members were present in the meeting.

. Sri Bhaskar Pegu, ACS, DC, Tinsukia.

Sri Nayan [voti Dutta, Secretary DLSA, Tinsuk:a.

The Hon'ble NGT had vide its order dated 06/08/2020 inter alia directed that
the dishursement ol compensation to be paid to the affected families may be everseen

by thi State Lepal Services Authovity.

Accordingly, a joint meeting with the District Legal Services Authority( as
autharized by S.L.S.A) was held in the conference hall of the District and Session Judge
on 12-08-2020 where a VC was also held with the State Legal Services Authority .

Fhe Member Secvetary DESA, Tinsukia, alse invited to the meeting held

with the stakeholder organization "Baghjen Gaon Milonjvoti Yuba Sangha”

In today’s sitting with Member Secretary DLSA, Tinsukia the matter of
cohanced amount of compensation as demanded by the “Baghian Gaon Milonjveti Yuba
Sangha” was discussed along with the memorandum submitled by "Baghian Guen
Milenjvou Yuba Sangha” in this regard.

The riport already subatitted by DC, Tinsukia to the Hon'ble Chairman,
Comeittee of Experts constituted by Hon'ble NGT vide its letter No.TCA.03/2020/570
Dated 25 August, 2020 and No.TCA3/2020/570  Dated 26 August.2020 wepe
apprised to the Member Secretary DLSA, Tinsukia who perused the same and agreed
with the proposals as submitted by DC, Tinsukia fur payment of enhanced amount to the
atiected families of Baghian Gaen on the ground ciled in the reports and the speciai

circimsiances oxisting at present.

Deputy Commissioner,

Tinsukia
Moo o, TCA3/2020/ Dated. Tinsukia the 29% August, 2020

Copy to:

Fhe Member Secretary, District Legal Services Authority, Tinsukia.
_ g )

{
S —

Deputy Commissioner,
Tinsukia
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APPENDIXR

GOVERNMENT OF g
OFFICE OF THE DEPUTY COMMISSIONER:::::::::::TIN SUKIA _
(CONFIDENTIAL BRANCH
NO.TCA.03 /2020/706 Dated Tinsukig the 31t August’ 2020
To
The Hon’ble Justice B,p Katakey,
Chairman of the Committee of Experts
Constituted by the Hon'b i

Sub: Baghjan 0j] Blowout Compensation issue- regarding
Ref: This  Office Letter No. TCA.OB/EOZO/S?O, Dated 25-08-2020 g
TCA.OB/ZOZO/SSO, Dated 26-08-2020
Sif
| have the honour to refe, to the subject
reports submi

cited above, ang to refer to the

the undersigned regarding the Proposals for payment
ghjan blow oyt incident,

In this regard, it m

for interim Compensat;j

ghjan Gaon Milonjyotj y

ay be mentioned that the y
on on th

uva Sang

proposal
fed by Ba

nde
e basis of memoran

ha under twg catego

rsigned had submitted the

dum/ demangd from vill

agers
ries;-

(i) Category (i)- 57 families
(ii) Category (i1)- 561 families

3.0

4.0 rcle Officer, Doomdoom
list of 543 famili i



5.0 The list of 57 families to be included in Category (i) is once again submitted
and enclosed herewith for ready reference as Annexure- 1

This is favour for your kind information.

Enclo: As stated above

Yours faithfully

i T
-.'_;1' I L ';-G_,/’/

Deputy Commissioner
_ Tinsukia
Memo No.TCA.03/2020/706- A Dated Tinsukia the 31st August’ 2020

Copy to:

1. The Addl Chief Secretary to the Govt. of Assam, Home & Political Department, Dispur
2. The Principal Secretary to the Hon'ble CM of Assam, Dispur

3. The Commissioner & Secretary to the Govt. of Assam, Home & Political Department, Dispur
4, The Commissioner, Upper Assam Division, Jorhat

5. The SO to Chief Secretary, Assam, Dispur. ‘

i
(V.5 {.‘_A_ “- t//

Deputy Commissioner
Tinsukia
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APPENDIX S

(CONFIDENTIAL BRANCH)

NO.TCA.3/2020/PT-1/781 Dated Tinsukia the 25t September” 2020

R ——————————

—

To

The Hon'ble Justice B.P. Katakey,

Chairman of the Committee of Experts

Constituted by the Hon’ble National Green Tribunal
Guwahati-781004, Assam.

Sub . Submission of final affected families of Baghjan affected villages for
consideration under different categories as determined by Hon'ble NGT.

Ref : 1. This Office letters-

(i) No.TCA.03/2020/570 dated 25-08-2020

(ii) No. TCA.03/2020/580 dated 26-08-2020 __

(iii) No. TCA.03/2020/706 dated 31-08-2020

(iv) No. TCA.03/2020/ 742 dated 12-09-2020 -

2. Telephonic discussion with your good-self.

Sir,

With reference to the above, | have the honour to state that a tripartite
talk involving the District Administration/Police Administration/Senior most 0il India
Ltd. Officials along with members of Baghjan Gaon Milanjyoti Yuva Sangha was held in
the backdrop of agitational programme by Baghjan Gaon Milanjyoti Yuva Sangha since

17t September, 2020. The roads leading to the operational area of BGR 5 Oil well were

closed by the protesters.

The moot points of discussion in the meeting held in the Conference Hall

of Office of the Deputy Commissioner, Tinsukia were:-

(1) The meeting started off with discussion on various issues concerning
compensation to be paid to the affected families as stated in the petition

submitted by BGMYS. The minutes of the meeting held on 18-09-2020 is
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enclosed herewith. (Annexure-C) In the meeting it was decided for re-survey of
the affected families.

(2) The earlier submitted list included 57 families in Category-I that is @Rs.25.00
Lakhs per family and @Rs.20.00 Lakhs per family for Category-Il for 543
families. In all a total of 612 families are involved including 12 families who had
already been paid Rs. 25 Lakhs per family.

(3) As per the discussion in the meeting, the re-survey was started immediately from
19t September,2020 comprising of a team headed by C.0. Doomdooma,
PWD(BId), Agriculture, DICC, Forest, Veterinary, Handloom & Textile & Fishery
departments which was completed on the 234 of September,2020. Baghjan Gaon
Milonjyoti Yuba Sangha members also assisted the survey team in the field and
the list was accordingly submitted on 237¢ September, 2020 evening.

(4) During the re- survey the list of additional affected families were prepared and
added in the Category-I. An additional 104 families were inducted into Category-
I to the earlier list containing 57 families which is being attached herewith as
Annexure-E. Now the number of families stands at 161. The remaining 439
families have been categorized as Category-II (List enclosed Annexure-F).

(5) It may be mentioned that 12 families have already received an amount of
Rs.25.00 Lakhs each as their houses totally destroyed in the fire.

(6) The letter under referred NoTCA.3/2020/570 Dated.25/08/2020 submitted to
your good-self has brought all the points under categorization.(Enclosed
herewith as Annexure-D)

(7) On the 20t September, 2020 self made a spot visit to the affected area within the
vicinity of Baghjan BGR well no. 5 along with Addl. Deputy Commissioner,
Tinsukia, It was observed that the fire in the well no.5 was still causing a
palpable impact on the surroundings. The furious sound from the well fire was
intolerable even from a considerable distance from the well and is a concern and
trauma for people. It is a fact that, the living conditions for people of the locality
are still very difficult and inhospitable. The land appeared unfavorable even for
routine cropping activities. To add to the problem, the smoke caused by the
incessant fire is still visible and may have serious health related /environmental
implications.

In kind considerations of the above, the Experts Committee headed

by your kind office may like to recommend to the Hon’ble NGT to consider the
2
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affected families of Baghjan Gaon in two categories- Category-I (12+57+104=
173 Nos of families) and Category- II (439 Nos. of families) as the final

compensation of Baghjan affected families,

This is submitted for favour of kind consideration and necessary

instructions/orders of the Hon'ble Experts Committee and the Hon'ble NGT.

Enclosed: Annexure A (petition of BGMYS dated 04-09-2020)
Annexure B (petition of BGMYS dated 16-09-2020)
Annexure C-as stated above
Annexure D- as stated above
Annexure E- as stated above

Annexure F- as stated above

Yours faithfully,

-

i

(Digan ikia ACS)
Deputy Commissioner
Tinsukia.
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MINUTES OF THE MEETING HELD WITH THE MEMBERS OF BAGHJAN GAON MILAN]YOTI YUVA
SANGHA(BGMYS) AND OFFICIALS OF OIL INDIA LIMITED,DULIJAN IN THE CONFERENCE HALL OF
OFFICB OF THE DEPUTY COMMISSIONER, TINSUKIA AT 12:00 NOON on 18" OF SEPTEMBER, 2020

REGARDING BLOWOUT AT OIL WELL IN BAGHJAN AND RELIEF MEASURES TO THE AFFECTED
FAMILIES.

e es e n A=

The meeting was presided over by Shri Diganta Saikia, ACS, Deputy
Commissioner, Tinsukia. The meeting was convened for discussing the issues ralsed due to fire
breakout at Baghjan Oil Well on 09/06/2020, especially with regard to the relief measures to be
taken for the people residing in relief camps, providing adequate compensation in view of the
petitions submitted by them dated 04-09-2020 and 16-09-2020 and also measures to he taken
by OIL authorities to douse the fire.

At the very outset Deputy Commissioner, Tinsukia welcomed all the
members present in the meeting and of BGMYS members to express their views with regard to
various issues related to Baghjan incident. Sri Satyajit Moran, President BGMYS stated students
do not have atmosphere to study and they could possibly be affected due to the pollution In the
environment and incessant sound related trauma. In this regard they requested District

Administration/ OIL authorities to male laboratory facilities available preferably in the locality
for the rural populace.

The members of BGMYS stated there is still loss and adverse Impact on
livestock of the Baghjan area due to stagnation of the condensate residue in the water bodles.
Further, they expressed their concern regarding the water logging near the well and requested
0il India Ltd. to sort out the matter immiediately.

DNeputy, Commissiondg, “linsvkin proposcd for _11~;y;:hu!u;1m1 Cotinseling
by doctors alm_llii{g%iuu_'l-; four the poopie of B chjan rooawhich 011 autharities agreed.

Discussing the matter of compensation, the Deputy Commissioner,
Tinsukia informed the house that the previous Deputy Commissioner, Tinsukia had already
submitted a proposal to Experts Committee through the Hon'ble Chairman of the Committee of
Experts for submission of the required proposal to the Hon'ble NGT. In the said proposal two
Categories namely Category-l (57 Nos. of Families @ Rs. 25Lakh per family) and Category-Il
(543 Nos. of families @ Rs. 20 Lakh per family) were proposed. The Experts Committee
submitted an interim report to the Hon'ble NGT on 01-09-2020 making certain
recommendations.

In response, President and other members of BGMYS collectively
informed the house that they were not satisfied with the total numbers of families submitted in
Category- | and requested for a further survey and include the left out affected families In
Category- . CO, Doomdooma Revenue Circle was requested to submit the list of affected familles
afresh within 23-09-2020 and informing the BGMYS. The OIL officlals, RCE/ED, HR&A/ CGM,
ADMIN, Oil India Ltd. present in the meeting were accordingly apprised regarding the possible
increase of families in Category- [ as submitted by BGMYS as well as the increase of one time
compensation in Category-l & Category-11. The heuse agreed for submission of the required
repart by the Deputy Commissioner, Tinsukia to the Experts Committee through the Hon'ble
Chairman for onward submission to the Hon'ble NGT. The members of BGMYS agreed on the
final compensation and the final list on all counts.

An agreement was reached between RCE, Qil India Ltd. and BGMYS in

presence of District and Police Administration, Tinsukia wherein OIL agreed to pay Rs
50,000.00(Rupees Fifty Thousand) only to 612 Nos. of families per month per famlly for

O
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yment as per breakup below a
ong with food etc, till the fire
‘oposed.by OIL officials, Rs. 50

lg,acin's.t expenditure to be incurred in rented accommodation
OS ous:ed. The members of BMYS agreed to the proposal. As
000/~ will cover the following expenditure:-
1ouse Rent includin

Food for the family.
Medical expenses.
Hygiene items/Sanitation Kits.

Day t_o day expenditure like travel to hospitals, schools, markets.
Routine household maintenance expenses,

Security services,

Daily need clothing,
- Rituals.
- Children education.

- Social functions / gifts to relatives.
- Incidental expenses,

- Any other items not covered in the abov
camp because of accident at Baghjan

B Bas, water, electricity,

e list but required as a consequence of shifting to relief
# 5 well.

Deputy Commissioner, Tinsukia and Superintendent of Police, Tinsukia
stated that all measures will be taken to compensate the affected people and requested the
members of BGMYS to call off the blockade to which they replied in affirmative.

An amount of Rs. 19.25 crores has been deposited by OIL on 18-09-2020

as per earlier compensation fixed and Categories 1, Il &I1l. BGMYS expressed their discontent
regarding the same.

OIL officials also informed regarding preparation of a new blow out field
as a part of their operational requirements to douse the fire.

The meeting ended with vote of thanks from the chair.

. L :Il
(9

(Diganta Satkia, ACS)
Deputy Commissioner
% Tinsukia
Memo No. TRF.3/2017-19/Pt-1/
& ri iop an C ion to:
1. The Superintendent of Police, Tinsukia
2. The Resident Chief Executive, Oil India Ltd. Duliajan
3. The ED (HR&A), Oil India Ltd., Duliajan.
4. The ADC (Baghjan), Tinsukia
5
6

Dated Tinsukia the 18% of September, 2020

The Circle Officer, Doomdooma/Tinsukia Revenue Circle.
All members present in the meeting. ,
N {
/-\', Y 'II]J‘?
[ e
(Diganta ‘Mhni ACS)
Deputy Commissioner
. Tinsukia

ra
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R ANNEAUKE —U

g ";::’:-.
s
GOVERNMENT OF ASSAM
OFFICE OF THE DEPUTY COMMISSIONERz:un TINSUKIA
(CDNFIDEN'TIAL BRANCID

NO.TCA.3/2020/570 Dated Tinsukia the 25% August’ 2020

To

The Hon'ble justice B.P. Katakey,

Chairman of the Committee of Experts

Constituted by the Hon’ble National Green Tribunal
Guwahati-781004, Assam.

Sub . Submission of list of affected families for compensation under different
categories as determiuned by Hon'kle NGT.

Ref : This Office Letter No.TCA.3/2020/510 Dated.09/08/2020.

Sir,

In inviting a reference to the above subject, | have the honour to refer to
the letter dated 9 August, 2020 cited above which was sent to you in the wake of the
agitational programme undertaken by one organization from Baghjan gaon, namely
“Baghjan Gaon Milonjyoti Yuba Sangha” and villagers from Baghjan gaon on 9%
August,2020.

2.0 They had submitted a memorandum on date and had inter
alia/demanded the following:-

(1) The families of Baghjan Gaon who have been affected fully/severely
should be included in the Category (i) (Rs. 25 lacs for each family) in terms of the

Hon'ble NGT order in addition to those families whose houses have been gutted.

(11} The remaining affected families from Baghjan gaon should be
included in Category (ii). They demanded that Category (i) affected families from

Baghjan gaon should each be paid advance aniount 0f Rs.20.00 Lakhs.
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8.0 in pursuance of the demand of the “Baghjan Gaon Milonjyoti Yuba
Sangha” and the villagers, the remaining affected families from Baghjan gaon
numbering 561 families (list enclosed) who are at present staying in the relief camp at
Baghjan Dighaltarang ME Schoo! and High School may be included in Category (ii) as
determined by the Hon'ble NGT. These atfected families whose houses have been
partially damaged including standing crops and borticalture , otherwise falling in
category (iif) as per categurization by the Hon'ble NGT, may be included in
being in the closest vicinity to the blowoutsite, from 0 ta 1.5 Km(aprox), and they have
been subjected to cuntinuous sound and air pollution resulting from the blowout and
fire. Further, they have apparently faced the mavimum impact on their health,

including mental stress and disorientation.

9.0 In view of the above factors, the Experts Committee beaded by your
honour may like to recommand to the Hon'ble NGT to consider the remaining affected
families from Baghjan gaon, numbering 561 families, in Category (if) on special

consideration as explained in detail above in Para 8.0.

10.0 In such a case, the distance factor of affected famities within the range ol
0 to 1.5 Km from the blowout site could be one of the criteria to determine
Category(ii), irrespective of whether houses have been severely damaged or not. This

additional criteria for Category (i) as “Severely affected families in a

distance/rance of 0 to 1.5 Km frow the blowgout site” could perhaps be included as
an option to the criteria for category (ii) already fixed by the Hon’ble NGT. The severity
may in such a case be calculated not on just on the houses damaged, but on the overall
severity of the impact of the blowout on the atfected villagers because of the proximity
to the biswoul site( 0 to 1.5 Km)

11.0 Further, the amount of Category(il} may perhaps be enhanced as
demanded by the “Baghjan Gaon Milonjyoti Yuba Sangha” and Baghjan gaon villagers,

if deemed appropriate.

12.0 in view of the elaborate discussion on the subject above, the Hon'ble

Experts Committee headed by your honour is requested to kindly exainine the matter
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and take a considered view so as to fulfill the aspirations of the affected

families/population of Baghjan gaon.

13.0 In fine, if accepted by the Hon'ble Experts Commiliee and the Hon'ble
NGT, the effective result of the proposals being submitted herewith would be inclusion
of 57(Fifty-seven) families (list enclosed) in Category(i), and 561(Five hundred Sixty-

one) families in Category(ii) (list enclosed).

This is submitted for favour of kind consideration and necessary

instructions/orders of the Hon'ble Experts Committee and the Hon'ble NGT.

Enclosed:-

(i) Severe damaged report on Baghjan Qil-fire incident of Baghjan under
Doomdooma Revenue Circle, propusal of 57 families(Proposed in Category-i).

(i) List of 561 affected families of Baghjan gaon(staying in Baghjan Dighaltarang
ME & High School Relief camp) excluding the families included in fully and
severe damaged list under Doomdeoma Revenue Circle (Proposed in Category-

i) .
Yours faithfuily,
St oon o
Deputy Cordmissioner
Tinsukia
Memo No. TCA.3/2020/570 - A- Dated Tinsukia the 25 August,2020.

Vour i ormalion fo

1. The Addl. Chief Secietary to the Govt. of Assam, Home & Political Department, Dispur

2. The Principal Sewietary W the Hon'ble Chicl Minister, Assam, Dispur

3. The Commissioner & Secretary to the Govt, of Assam, Home & Political Department, Dispur
4. The Commissicner, Upper Assam Division, jorhat

5. The SO to Chief Secireiary, Assam, Dispur,

!
Deputy Commissioner
Tinsukia
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= 130 IPANIRAM BORA RATESIVAR BORA B ;_—‘
83 302 AAHESWARIGHATUW AR SUNU GHATUWAR |
I B4 301 HNPEN BORLUAH B MONIKANTA BORUAL
I 8 305 (DIMBESWAR BARUAH MONIRANTA BORUAH
i $a 503 IRENL GOXOGI EIRAN COGQ!
t 306 MANIU RHERUWAR HONU REERUWAR b .
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T 20 [MONUT GOGOI KIRAN GOGO; st
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LIST OF OTHER DAMAGED PERSONS OF BAGHJAN GAON AREA ‘ &
SL.NO | OLD SL.NO.| NAME OF THE PERSONS | NAME OF THE GUARDIANS < o
1 3 PUTUL NEOG SUKHEN NEOG
2 8 PUTUMONI MORAN iBON MORAN &
3 11 KHAGESWAR HAZARIKA HULA HAZARIKA
4 12 BAPPI CHUTIA NIMNA CHUTIA
5 16 MUKUL MORAN LABHESWAR MORAN
g 7 JUNMONI MORAN ANAJIT MORAN
7 18 KAR(SHMA MOTAN UDIT MORAN
) 19 GODU MORAN CHONIDHAR MOFAN
9 20 RENU MORAN MOHANDO MORAN
10 21 KAMLESWAR MORAN NODE MORAN
11 22 JI30KANTA MO2AN [ATIN MORAN
12 23 PRALA GOGOI KULAMON GOGO!
13 24 ROBINA HAZARIKA NOEIN BAZARIKA
14 23 GACAN MORAN TIKi MORAN
15 26 JUNALI MORAN LOBON MORAN
16 12 ARUP MORAN BABULI MORAN
17 33 METHONG DOHUTIA TULON DOHUTIA
13 35 TAPGN MORAN BABUL MORAN -H”)
19 37 BOLIN NEUG THULA NEUG ._;ﬂ,g
20 42 NANDESWAR MORAN SUNESWAR MORAN @‘:;’
21 43 UMESH PHUKAN LATE SUNABOR PHUKAN Y o
22 45 AMULYA MORAN BABILI MORAN Q@(h {bpf\
3 47 DALUKNZOG LIGON NEOG @ .
24 18 TULASHI BARUAH SENIDHAR BARUHA o
2 50 UJJALATA HAZARIKA MONU| HAZARTKA . 0%
2 51 AMAL GOGOI DURLABH GOGOI S _oe®
27 52 RUDRA NEOG EUNDE NEOG e *
28 33 SDRUMAI MORAN 1170 MORAN }-35‘7"
2¢ 54 BIPUL NEOG SIPANG NEOG
30 55 DIPOK MORAN LABHOT MORAN ol O 2
31 S6 BIPLOB NEOG DERENDRA NEOG {0
32 57 DHANSWAR] HAZARIZA DHANIRAM HAZARIXA W;/
33 8 RAJIB NEOG SIPANG NEQG ;
34 60 KALIMOT! MORAN ILESWAR MORAN 7
35 61 NOREN MORAN MOTESWAR MODAN '
36 52 APURRA MORAN RAJEN MORAN
37 ) SARUMAI MORAN BANK DHAR MORAN
38 6¢ PRAKHANTA MORAN BIDESWAR MORAN
39 65 HEWALI MORAN TANZSWAR MORAN
20 | 55 RUMI NEOG BUNDE NZOG
a1 | 57 3IDESWAR MORAN TOKAOU MORAN
32 58 HITESWARI MORAN 3ABUL MURAN
13 7 NASHMI BARUAH RATUL COHAIN
44 71 BHAGYAPOTI NEOG |BUDESWAR NEOG
45 7 BANALATA NEOG [SUREN NEOG
46 78 FHUKAN MJ2AN MONPUR MORAN
47 81 MAMON] MORAN [PHANIDHAR MORAN
38 B2 ABHIT] PHUXAN |[KHELANG PHUXAN
i 83 TI1 OK NEOG LIKHON KEOG
0 | 83 ALPANA MORAN HAZARIKA MUNINDRA HAZAKIKA
52 86 BULUPROEHA MORAN ATIP MORAN
52 39 JATIN GNCO! PURAKANAT GOGOL
53 $0 PHULESWAR PHUKAN HOREN PHULAN
54 53 ALESWARI MORAN PAMESHWAR MORAN
558 107 BINUD MORAN THAHULA MORAN
56 103 MAGHESWAR MDEAN LT. MEHENG MORAN
57 109 'SINARTHA CHETIA MULAICHETIA
58 111 DEBOJIT HAZARIEA DHANIRAM HATARIKA
59 112 RUPANTA MOPAN ELESCR MORAN
_ 80 113 PONITA MORAN GOKUL MORAN
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51 114 DHONIL NEOG BUNDESWAR NECG \
62 116 BINA CHETIA BHAT!K CHETIA 3 VS
63 117 TILAK MORAN RUL MORAN oﬂ‘c'i
7 118 SOBIN HAZARIKA LOMBHESWAR HAZARIKA P
65 119 MINASHEE GOGOI MOHIRAM GOGO! S
€6 120 PRIYANKA CHETIA MAHAN CHETIA — ¥
67 121 MAINE MORAN DIGEN MORAN
68 122 MUNMUN CHUTIA CHAKRESWAR CHUTIA
69 123 SUMON PATRA MORAN PROKHANTA MODLAN
72 124 BINDL DEV] MAHASIR SAH
71 125 TOLIXA MORAN JUGESH MORAN 3 / ?"" -
7 126 |A MALLAH SHEWDAT MALLAH ! P Ay
73 127 DEROJANI MORAN [PRO2IN BOAAH S{biﬂ%\_‘;ﬁ\?g
7% 129 REKHAMON] HAZARIKA TETON HAZARIXA ”‘u@‘h
75 132 BOBY MOHAN MORAN BARUN MORAN P
75 133 RIMA PHUXAN LOKHINATH PHUKAN
77 134 ANUPAM KEQG PUTUL NEOG ‘
78 135 SATYADHAR MORAN MAHANANDA MOZAN -~
79 136 BINOMA MORAN KUMBHESWAR MORAN ‘d"‘ Wf
= 137 DIPANJALE MORAN LOMBHISWAR MORAN f’. 95,,.«
81 138 ANNAJTT HAZARIKA NORENDRA HAZARIKA o
22 139 SOPATI MORAN JADUNATH MORAN
33 140 DIPU MORAN LOMBHESWAR MCORAN \ @
84 141 R0J0T! MDRAN ZISHA[IT MORAN fj\
&5 142 MAINU GOGOI HIRENDRA GOGOI c@\%ﬁ,‘?
86 146 MONI MORAN DIPEN MORAN A
7 148 NILESWAR MORAN LON3ESWAR MOPAN i
28 49 SURESH MALLAH SIUDAN MALLAH ot T e
89 152 RIJUMONI MORAN HEMANTA MORAN & o T
a0 153 USHjYOT] MORAN GAIENDRA MORAN e
91 154 BISWAJIT SONOWAL TARUN SONOWAL
32 155 RAHUL HAZARIKA SUXHESWAR HAZARIKA >
93 136 MALORIKA NEOG RAIV NEQG %
94 138 MINTU MORAN BOHUT MORAN
95 139 ANIMA BORUAH AKON BARUAH % _
%6 160 PULIN MORAN TAKAU MORAN LE-/BQ’/
a7 161 IMONI MORAN BIDYUT MORAN
38 162 PUSHPA MORAN ELESWAR MORAN
9 163 MONTU MORAN JOGESH MORAN {
100 266 KAJOLI MORAN AMOL MORAN AJ
101 168 MALA MORAN JiT MORAN Q\‘T -
102 171 MANIX BORUAH DHANESWAR 30R!IAH N §-‘
103 173 SHASXAR MORAN LOLIT MORAN N &
164 173 DHIREN CHUTIA LAMBESWAR CHUTIA ~ F 3
105 180 SUNANDA HAZARIKA | [NARESWAR HAZARIXA iy g’ £ 3
e 132 KUMALI NEOG {CANDHA NEOS L F n-‘? =
R 183 PERUNA MORAN EODAN MORAN &5,! Ss7
108 184 SATYAIT MOEAN SONE MUORAN f\\.\'l' tg
ic3 196 ASHYUT MORAN JADUNATH MORAN Q‘ £
10 187 TARA CHUTIA RATAN CHUTIA 2 ®
S 159 SHILPI GOGO! PROKHEN GUGO!
112 149 MONUMADHAB MORAN JILIP MORAN ~
113 121 TAPAN BARUAH DHONESWAR EORUAH { /
{114 192 TMUNI GOCOL MONTU GOGOI 'Zi
;115 133 IpizTI GOGO! MONTU GOGO! i/ a;‘}‘ <
116 19¢ CONDHESW.AR HAZARIKA [COHIT HAZARIKA o ?@9
117 155 DOLEE BORLIAH {KULEN BORUAH e NEA
118 197 CALPONA PHUKAN | POEMADHAR PHUKAN ] 5%_55"
118 153 |PURNIMA MORAN 07 |RIPIN MORAN | & .
o & Qéb 3 ft
* 2~ fifya
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10 - LABANYA MORAN & DIGANTA  |W/O DIGANTA MORAN,
MORAN $/0:DIMBESWAR MORAN

iz 203 BISWAJIT MORAN LAMBESWAR MORAN

122 205 KHANEN MORAN SUNE MORAN

123 208 KANAKLATA DOHUTILA LALIT DOHUTIA

124 210 PUTU MORAN LAKHESWAR MORAN i

125 213 GONAMALA HAZARIKA MONESWAR HAZARIKA = -

125 215 RINALI MOPAN RAJESH MORAN

127 216 |HEMANTI HAZARIKA CADADHAR HAZARIKA :ﬁ: e

128 217 PALI GOGO! MONOI COGOI %“g“ x;:;q{‘;’f-“

129 218 JURI MORAN DHIREN MORAN ae ma\)\

130 219 RITAMONI MORAN LT. DEBEN MORAN e (s

131 222 ARARINDRA BARUAH KAMAL BARUAH

132 223 BANDANA MORAN ANIL MORAN

33 224 TUNUMONI MORAN FIPLOZ MORAN

134 225 MOTI NAMASUDRA SANAL NAMASUDRA

135 226 BAKHANTI BARUAH KAMAL BARUAH

136 227 FAGHNI RATA NAGEONSHL  |SON]OY NAGBONSHI

137 228 DOMOTI CHUTIA RUPOM CHUTIA

138 229 ANITA MORAN NITESWAR MORAN

139 230 BULBULI MURAN JUGANTA MORAN

190 231 KEHE MORAN THANESWAR MORAN , l

a1 232 |ABOLA MORAN DIPESWAR MORAN B W

142 233 MONTU MORAN BINDESWAR MORAN i ﬂ& Uiz

143 23¢ SILPA NAGBONSH] MONGLA NAGBUNSHI o "‘:\a

124 235 PRIMPA GOWALA SANJAV GOWALA , B g

1as 237 |DIPTINEOG DEBESWAR NEOG 9 g™

14 238 ANIANA PARBUNA PRASUNATH KORUWA ,’,:ﬂ

147 239 AKONIBORYAH DINESH BORIIAH B

1 240 RUNJUN HAZARIKA BISWA|IT HAZARTKA Ao

149 241 GULESWARI MORAN TIKESWAR MORAN Uﬁ'ﬂ@)

150 242 MANJULA PHUKAN DERAJIT PHUXAN

151 243 CHANDRAMA MORAN CHUTIA _[JITENDRA CHUTIA -

152 244 MONU] MORAN PANIDHAR MORAN M"

153 245 MINU GOGOI DEBOJIT GOGO! i

154 246 NOGEN HAZARIKA KEHBOR HAZARIKA [

155 248 SUBORNA BORUAH DIPUNIU BORUAH NV,

156 249 PARISHMITA GOHAIN MORAN | DEPANKAR MORAN N

157 251 |SURUIBARVAH MANTK BARUAH N 3

158 253 BHANU NEOG HUNDA NEOG N3 oS

155 | 251 |DIPALI MORAN AMAL MORAN S

150 | 255 ANAMIKA MORAN HAZARIKA  INTLFSWAR MORAN 5 & §

61 | 256 DOBY NAGBONSHI [ITEN NACBONSHI \(;]l-\.‘c.. & 57

152 258 KETEKI NEOG |LANCKE NEOG N &

183 259 RIMA MORAN 3IPIN MORAN Q ﬁ-‘?

164 261 ARCHANA MORAN PRANJIT MORAN

155 263 PANKA] MORAN EADON MORAN

166 264 WESTY SAIKIA MORAN E:PLO3 MORA!

167 255 JODUMONI 302UAH ATUL 30RUAH A

168 259 HOLEN MORAN JATIN MORAN ]

169 270 MAMP! CHETIA MORAN NITRANTA MORAN

170 272 SUMITRA MALLAH DILIP MALLAH

171 274 {BILESYAR MORAN LOEESWAR MORAN P (‘f‘_

172 275 JUNYMAL MORAN PHULEN MORAN P Ay

173 277 RUNU MORAN RAJEN MORAN %@Q,f

172 278 PARY MORAN ILALIT MORAN D <:}Q g

175 280 JATIN MORAN RETEK MORAN S 4hy

17 283 ANAKTA SORAN PHUKAN MOSAN cQ” ‘A9

177 204 IBITU BMIORAN NAREN MuUfs g ‘ES d f
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178 | 287 ANITA CHUTIA PHUKAN MORAN
179 228 BITUPAN MORAN LABON MORAN
180 239 NOBOIYOTI MORAN MADAN MORAN
181 290 MINA CHUTIA GUPON CHUTIA
182 291 DHABANG DAHUTIA METHONG DOHUTIA
183 293 EEMONTI MORAN MADON MORAN
184 25% PENDUKI CHUTIA KEAMESWAR CHUTTIA
185 295 LALIT MORAN BULESWAR MORAN
125 256 BIPROJYOT] BORUAH UMESH BORUAH
187 297 CHAYANTI BORUAH UMESH BORUAH
138 299 JUNMONI HAZARIKA ANUP HAZARIKA
1895 301 PRANJAL GOGOI DURLAB GOGOI
130 322 PRAMILA URANG PONCHO URANG
191 304 MANISHA SARKAR RANJIT SARKAR ]
132 305 NIRANTA MORAN PHUXAN MORAN o B9 e
133 307 |SUIT NEQG NORESWAR NEOG P
194 308 KAHABOR HAZARIKA KACHAR] HAZARIKA T
195 309 HIRAK[YOTI CHUTIA [ITENDRA CHUTIA
136 313 AJANTA BORUIAH BIDYUT BORUAH
197 316 MALAK HAZARIKA TURBOR HAZARIKA )
198 317 MEENA MORAN NIPEN MORAN
159 318 KEHUDHAR HAZARIKA PODMESWAR HAZARIKA .;y#fe
270 320 HURA[IT HAZARIXA PROMEDSWAR HAZARIXA éﬁﬁvjﬂdﬁ'
201 321 SHANTI MORAN BAJIN MO8AN
202 322 SUCHENTI MORAN BOHIB0 GOHAIN
203 323 UJJAL MORAN LETUK MORAN {
204 324 VELEC CHETIA TUNESWAR CHETIA i &f
205 325  |JOYAMAY MORAN 31|07 MORAN C@
208 326 NIKHA MORAN AfIB MORAN R
207 327 |PRATIEHA MORAN KHETE MORAN et At
208 328 APURZA HAZARIXA PANDIT HAZARIZA A e : a-,\
206 329 RIJUMONI MORAN DIPESWAR MORAN T e 7
210 330 BOGIMCTI DOHUTIA LT, JAMUNA DOHUTIA e
211 331 PUNYALOTA HAZARIKA ANIPON HAZARIKA ’
212 332 |BON)IT HAZARIKA INDESWAR HAZARIKA (s v
213 333 BINANDA MORAN LETUK MORAN ug‘/—
214 334 NIJARA MORAN LETUK MORAN
215 335 REKHA MORAN 3IHUDHAR MORAN
216 335 DIPESWAR MORAN NAZEN MORAN ,
217 337 ALPONA HAZARTKA GREEN HAZARIKA @/‘/
213 333 SIBAJIT MORAN TILESWAR MORAN
219 340 NIVA MORAN MOTHONG MORAN |
220 341 GHANAXANTA MGRAN BHUGESWAR MORAN *s':\‘i -
221 342 HILESWARI MORAN MOHENDRA MORAN N é‘b
2 343 BITUPON CHETIA TULESWAR CHETIA Vo 58
223 354 PRAFULLA HAZARIXKA/ HUNESWJ{HUNESWAR HATARIKA \?! \‘? ?
224 345 AMAL PRABHA BORUAH SURESH BORUAH & ﬁ? $
. - g §EFS
225 | 34 |SUNESWAR CHETIA LT. MOHESWAR CHETIA \E}/é‘-‘ e
235 | 347 BABITA 30RUAH SONIE BORUAH W
27 | 348 |GENICHETIA LT, SHASHIDAAR CHETIA } g
228 349 NAMI HAZARIRA GOBIN HAZARIXA &
229 3350 RABINDIA MORAN YOGEZSWAR MOBAN
230 351 MALOEIKA BORAH LATIK NBO22AH
31 352 RUBUL HAZARIKA NARENDRA HAZARIXA
232 353 ANIMA MORAN AUHIT KHIUWAL
233 334 MAINU MORAN PUHEN MORAN
234 55 MEJE CHETIA $OSHI CHETIA
235 357 NOBEN MORAN JHUCESWAR MORAN
236 358 ANTU HAZARIEA INIAMOL HAZARIE
237 359 YUPI MORAN |PRANIAL MORAN
238 | 350 PUTU HAZARIKA {KUMAL HAZARIEA
238 351 JODU NEOG |HODESWARNEOG
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|AMULYA NEOG

240 142 JUNALI CHETIA

243 353 BHADESWARI MORAN PANIRAM MORAN

24z 364 HUNESWAR HAZARIKA TELEKI HAZARIKA

283 365 PANDIT HAZARIKA TOBAR HAZARIKA

28 356 PILESH HAZARIKA SHIFANG HAZARIKA

243 367 MODHE HAZARIKA HITESWAR HAZARIKA

245 353 MUNINDRA HAZARTHA HITESWAR HAZARIXA

247 369 JANITA HAZARIKA REPAN HAZARIKA

243 370 SURABHI MOPAN PANIRAM MOPAN

24 371 JEOT] MORAN ROTHESWAR MORAN

250 372 NiRMAL HAZARIKA LT. KEM HAZARIKA

251 373 HKHAHULI MORAN BAHESWAR MORAN

252 374 JAYA MORAN DOUL MORAN

253 375 MAININEOG RANJIT NEOG

254 376 [ITUL BORUAH MONIKANTA EQRUAH

255 377 MIHIHAZARIKA ___ |RUMIHAZARIKA

255 378 DIPAX MORAN NOEEN MOBRAN

257 379 SUKHESWAR HAZARIKA KEMO HAZARIKA

258 380 JUGESWAR MORAN LT. SHINGORA MORAN

259 381 JAYANTI MORAN KUNIND2A MORAN

250 332 NOMITA BORAH DADAN EORAH

251 383 SABITA MORAN CHUCHEN MORAN

252 354 TIPI MORAN BOLU MORAN

263 385 ROMESH HAZARIKA CHIPONC HAZARIKA

264 386 MONTU BORUAH MONIKANTA BORUAH

255 337 FADMESWAR HAZARIXA LT, TOEOR HAZARIXA

256 328 MALAKA MORAN PEMU MORAN

257 382 FALLABI MORAN TARENG MORAN

258 390 RUPAHI MORAN CODUBAR MORAN

253 391 ANUBALA MOEAN EARENDRA MORAN

270 392 LUHAI CHETIA MOHESWAR CHETLA

271 393 JOYGNT] MORAN DHIREN MORAN

272 394 ARUP MORAN KHOGEN MORAN

273 395 MAMON] DEXA RUPUM DERA

274 336 KABITA BORUAH ANIL BORUAH

275 397 SOJILA HAZARIKA RENCESWAR HAZARIKA

276 398 BITUL HAZARIKA NORENDRA HAZARIKA

277 398 DIPALI BORA N.BORA

278 400 NADAY CHETIA TUNESWAR CHETIA

279 401 KAMAL BORUAH DHONESWAR BORUAH

280 402 BIMAL MORAN HINGARA MORAN

281 403 ANITA HAZARIKA INDESWAR HAZARIXA

282 404 JONALI MOBAN BASANTA MOPRAN

183 4L5 HARISHMA MORAN SITUL MORAN

283 416 DIPEN HAZARIKA HUNESWAR HAZARIKA

135 407 POBITRA HAZARIHA JON HAZARIKA

288 408 MOTESWAR MORAN SHUGESWAR MOZAN

287 409 PIKUMONI MORAN SGLON MORAN

288 410 MINZSWARI DOHUTIA PASITEA DOHUTIA

289 411 ATYUL CHETIA TUNESWAR CHETIA

250 412 ILABAT! HAZARIKA X HAZARIEA

291 413 JITUXON NEOG HUDESWAR NEQG

252 114 NABAIT HAZARIHA NALIHAZARIKA

283 415 PADMESWAR! HAZARHINA MOHIN ZAZA2IKA

254 +16 BHONIMAI MORAN SHYAMAL MORAN

295 417 CHANTI MORAN PUNESWAR MORAN

b= 418 DIBYAJYOTI HAZARIKA MATIN HAZARIRS

257 419 [UGESWAR! HAZAIY RAJAN] HAZARIKA

298 420 JADAB CHETIA AYANTA CHE A

209 121 MUNLU MORAN (MILONTYOTI MDRAN
300 422 RUPATI MORAN [RANTESIWAR MORAN

302 423 BIHUT! HAZARIKA KHIRESWAR HAZARIXA
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gr

LT. PECH MORAN |

1 424 TILESWAR MORAN -
223 425 RUNIUN GOGOI KULSING GOGOI
354 426 PROBIN MORAN LT. TAKOU MORAN
e 427 MUKUT CHETIA JOYONTO CHETIA
| 308 429 DOLIN HAZARIKA LT. RUPEN HAZARIKA
B 430 NALI HAZARIKA SABE HAZARIKA :
ED 431 HUNMONI MORAN BOKUL MORAN
309 432 BANDITA MORAN [IUNESWAR HAZARIKA _
10 433 DHONESWAR MORAN {PENU MORAN
! 134 MOSHILA HAZARIKA MANOJ HAZARIKA
] 435 INDRAJIT HAZARIKA PODMESWAR HAZARIKA
| 313 436 RAJU BCRAH RAIENDRA BORAH
314 437 DULAN BORAH RAJEN BORAH
315 438 BIRESWARI BORUAH SIPANG HAZARIXA °
316 439 PATOLI BORAH RAJEN BORAH o s
- ; = LTS dina
3:7 440 PADMESWAR HAZARI KA JILIK HAZARIKA 285y o
318 441 SUBHA]IT HAZARIKA PODMESWAR HAZARIKA Q0tSp°
319 442 AROTI MORAN POSAN MORAN
310 443 THANASWARI MORAN HORENDRA MORAN
321 4t 303Y MORAN ATUL MORAN
322 445 KANAX MORAN MOLOKA MORAN
323 46 GOJEN MORAN TILESWAR MOAN
324 8 NIRMOLA NEOG HODE NEOG
325 151 BISHWA[IT HAZARTKA PRAMESWAR HAZARIKA \
325 252 PINKY NEOG MiTHU NEOG
327 453 HOPUNJYOTI BORAH HAZARTKA [HEMONTA HAZARIKA
328 454 PRABIN HAZARIKA LOBHESWAR HAZARIKA
325 455 BUHAGI HAZARIKA RUMOI HAZARIKA ]
330 436 AROTI CHOWRAK SAPUKON CHAOTWRAK
132 457 NIRMALI BORUAH NAGENDRA BORUAH
332 458 NITUMONI BORUAH MANAB BORUAH
333 160 PRANITA HAZARIXA PIJIK HAZARIKA
334 461 MAINA DEKA AFRUN DEKA
335 462 BHANU HAZARIKA NARENDRA HAZARIKA
125 463 GEL HAZARICA KANTESWAR HAZARIXA
337 46 PRAKASH HAZARIKA PANDIT HAZARIKA
338 465 RUPALI HAZARIKA MIDUL HAZARIKA
339 366 ADITYA MORAN AME MORAN
330 167 LATOI HAZARIKA JONE HAZARIKA J
341 468 UJALATA CHUTIA HAZARIKA  |NABAJIT HAZARIKA \!ti £
332 169 HELOSHEE MORAN LAKHESWAR MORAN \9 ﬁ
343 471 SEWALI DEXA S0KUL DEXA R
344 472 |JUNASOR BARUAH BEHUDHAR BARUAH SEF;
ETH) 473 HIRAB[YOT| GOGOI NARAN GOCO: @ F&L
346 474 LILABATI HAZARIKA FODMESWAR HAZARIKA Q, S g7
347 475 ‘K'ETEKI CGOHAIN JIZRDOR GOHAIN o~ Hsgg
348 476 |ALIMI MORAN JUGANTA MORAN % g
349 478 JANTU MOBAN IADUNATH MORAN Cor
350 479 PRANAMI MORAN SUSHANTA MORAN
351 480 NAMITA MORAN COCON MORAN
352 402 TU T UMONI DEY MOSUBASH DEY
353 483 RIUMONT HAZARIXA AKON MORAN
354 484 GITIMONE DOHUTIA HEM CHENDRA DOHUTIA .
355 155 PRADI? KUMAR BARUAH [DHAMAJAN BARUAR Y
355 202 KISHORE HAZARIKA ILT. PIMBESWAR HAZARIXA a/ 5{:?%: '
357 437 [ANUPAM NEOG {POTA3 NEOG F
355 486 IPRONATI NEOG PROTAP NEOG N
[ asg 135 BIPOK KOIRI LOKIIYA KDIR! T
= N
R 491 BHADRA GOGOI KULZDHAR GOGOI < {S ¥,
?——361 132 KOLYAN JYOTI BORUAH PRODIP K. BORUAH ¥ fi;}ié’
e 434 |LAKHIPATOR LAKHIT PATOR LA
363 500 MANJUMON] CHETIA KULADHA CHETIA r"’;"
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| 552 RUPALI HAZARIXA DIMBESWAR HAZARIXA 3
| 307 JAMIUNA XH SAHAN] RARINDRA SAHANI ;
511 LALITA SAHANT SARADA SAHANI
512 BABITA PHUKAN BISWANT PHUXAN
514 SUNJIB MOHAN TULON MOHAN
515 ABHIRA] MOHAN TULON MOHAN
515 ANIL CHETIA MANIK CHETTA
519 KARUNA MOHAN TULON MOHAN
520 GITANJAL] PHUKAN PADMADHAR PHUKAN
521 KANAK PHUKAN PADMADHAR PHUKAN o
Z 522 SIUIEE SAHAN] BABULAL SAHAN] :
{ 523 IMONIKHA GOGOI PRASANTA GOGOI
525 FULAMOTI SAHANI RABINDRA SAHANI W
526 LOLITA GHATUWAR NOKUL GHATUWAR
378 527 CHANDRAMA NZOG I2ROTAP NECG ine2t 7"‘:’2‘ -
379 328 NIRADA BAILUNG LT. DINA BAH.UNG ﬂﬁ\ gu'\‘.éiﬂgg' =
80 531 DULIMON[ BORUAH HAREN BORUAH RS
351 532 AJOY XKHERUWAR MOTILAL KHERUWAR J
382 534 HEROKIYOTI BORUAH RAJEN BORUAH
3383 535 3HABEN BARUAH ANDESWAR BARUAH M
3ga 537 MANAKHI BAILUNG NANDESWAR BORAH {\F‘M‘If
385 539 TITU CHETIA ANIL CHETIA o ;’;,9@“‘
385 540 |ANU BAILUNG BIMAL BAILUNG {
387 542 XURAN GOGOI CREEN GOGOI i
388 S44 RINA MOHAN TULON MOHAN . %\m?‘ =
382 546 NIRU GOGOL SHISURAM GOGO] C@. _ .\\;@fP
330 551 USHA DEY GOGO! BHIMUANTA GOGOI Cet AT
391 553 RANUMAI GOGOI ANIL GOGO! A T oY
352 555 NUMALI BAILUNG SIVANATH BAILUNG S
393 559 BIREN GOOGI ANIL GOGOI o
332 363 SUSHIL BAILUNG BIMAL BAILUNG //_"
383 564 JITUL GOGOL LAKHI COGO! ->5%\T/
396 565 KANAX BURAGOHA'N BHUBAN BURACOHAIN 4
397 566 BHUPEN BURAGOHAIN LOKHI NURACOHAIN - *\:(/
38 557 |RAN)IT GOGO! LOKHI COGOI L
353 568 DULEN CHANDRA COGOI LOKHI GOCOI .
aco 570 PREMOLATA BORUAH MONIXANTA BONUAH \N
401 571 DIPALL DIHINGIA SUKHESWAR DIHINGIA U §
a2 572 |BOJIT MORAN TOK MORAN | v &
403 574 HOMEN MDRAN LITESWAR MORAN L Se
202 577 IMAMONI BAILUNG LACHIT BAILUNG g
405 578 KEIE HAZARIXA TEKLO HAZARIKA Sk
406 573 |SWAPNANOTI MORAN T{TO MORAN N USs 7
497 580 AMITI BORUAH DHANESWAR BORUAH Q‘-’ . ;5
408 582 MALA GOHAIN BHUBAN COHAIN X F
409 592 NAYANMONI DOHUTIA KULBO DOHUTIA R
419 585 ANITA HAZARIKA MOLEN HAZARIKA
411 586 NELFSWARI HAZARIRA HITESWAR HAZARIKA :
412 SB7 ANITA MORAN PILESWAR MOHAN | e
413 585 ANIALI HAZARIKA PODMESWAR HAZARIKA § {
414 569 NIRAMA DOHUTIA MODEL DDHUT:A )’/
415 350 KHAGESWAR] HAZARINA KEMO HAZARINA /"1
215 591 ANU DEKA BADOL DEKA FC
a17 392 NIMANTA BORAH BHARAT BORAH A
418 393 ICUNUBOT] HAZARINA ROTNESWAR HAZARIKA é_},! %‘b ‘\Q}
419 594 PRABITT HAZARIKA RAMESH HAZARIKA "‘\é‘
420 596 NILIMA MORAN ARUN MORAN =
421 533 TULYXI 30RUAH TANKESWAR SORUAH & ;'
422 599 USHA BORIIAR RAIEN BAZUAS - 87
I ek a00 |RIFUNT MORAN MODON MORAN [:), A',
| an 01 [PANKA] CHUTIA {ITENDRA CHUTIA r/(
| 435 €02 [MANINDRA SARKAR {RAJIMAR SARWAR
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a2z €13 UDIT MORAN BADAN MORAN
327 505 LABANYA MORAN DILIP MORAN
233 607 PARI MORAN KHAGEN MORAN
43¢ 609 NIMIKHA MORAN HAZARIKA  ISUBHAJIT HAZARIKA
430 610 MINAKSHI BORUAH TAPON BARUAH
431 611 10DI CHUTIA MaJID
432 &12 KARABI BAILUNG EISWAJIT BAILUNG
433 615 MANKT BARUA NUMAL BORUAH
434 616 CHIRON|IT GOOG PDLA GUGOI
435 618 NOHIN NEOG LANKE NEOG
436 619 TRIDIP KiRON MORAN DHOMEN MORAN
437 621 MIYA KHERUWAR TELAW KHERUWAR
333 622 RUPU URANG DAUSA URANG
433 625 KAMINI NEOG HUKXHEN NEOG
J’Lﬂ "V | q
\:’\J
Assit Eﬂgmeev WD \ ‘f
Dibrugarh Buitdin~ Dhvision W@
TESE
A S PR <
o ‘\% &~
I

~udl. Depity Commissionnr

TIRGLiHIA
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APPENDIX T

A BRIEF ACCOUNT ON THE TINSUKIA VISIT
IN CONNECTION TO THE BLOWOUT
| INCIDENT AT BAGHJAAN,

BY THE ASLSA TEAM

"IN PURSUANCE TO THE ORDER PASSED BY
HON’BLE NATIONAL GREEN TRIBUNAL,
NEW DELHI.

SUBMITTED TO
THE COMMITTEE OF EXPERTS CONSTITUTED

BY THE HONBLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI.
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A BRIEF ACCOUNT WITH THE OBSERVATIONS MADE BY THE ASLSA TEAM
THEI 1 TH W IT! B. AA

Al ion :

Hon'ble National Green Tribunal, New Delhi vide crder dated 06-08-2020
passad in connection with Original Application No. 43/2020(EZ) and QOriginal
Application No. 44/2020(E2), directed Assam State Legal Services Authority,
Ascam (hereinafter referred to as ASLSA) to oversee the process of releasing
interim compenisation to the victims under thre2 categaories viz,,

(i)  whose houses have been completely gutied by the firg;

(i)  whose houses have been severely damaged;

(my  whose houses have been moderalely/partially damaged or whose standing

crops and horticulture have been partially damaged.

Hon'ble National Green Tribunal, New Delhi in the aforesaid order aiso direct=d
that the compensation to victims of categories (i) and () will be subject to
identification by the District Administration. ASLSA was requestad to oversee
the process.

B. Me With Deputy Comm ner An s ives Of Vi

In pursuance of such request, apart from haolding video conference and calling
for report from DLSA, Tinsukia, a team of ASLSA comprising of Member
Secretary and Deputy Secretary, ASLSA made a visit to Tinsukia for better
appreciation of the facts. During the VIsit, the team along with District and
Sessions Judge and Chairman, Secretary of the DLSA and Secretary of Tinsulda
Bar Ascociation met the Deputy Comissioner of Tinsukia as well as the
representatives of the victims. A meeling with the office bearers of Milonjyoti
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Sanga, who represented the viciims, was held. The team also visited the
blowout site and a relief camp, constructed near the site.

During the visit, the Deputy Commissioner stated that as per direction of the
Hon'ble National Green Tribunal, New Delhi, the interim compensation of Rs 25
Lakhs (each) was already disbursed to the 12 famiiies identified under category
(.

As regard the interim compensation to the victims of category (i) and (in)
although OIL provided a sum of Rs 19 Crore for disbursement of the Interim
compensation, the money was kept on hoid for such victims. The Depity
Commissicner explained the reasons that in the consequence of the agitation
of the villagers of Baghjzan and intervention of some local organisations, the
victims identified under category (i) and (iiij) were not willing to accept the
interim compensation granted. Following the agitation-and demands placed by
the villagers of Baghjaan as well as some local organications, a fresh survey
was underway to prepare a fresh list {wilhin a very short period) of victims
keeping in view the demands made for categorizing the victims only under two
category instead of three. We were told by the Deputy Commissioner that if the
Hon'ble National Green Tribunal approves the new list so prepared, then the
amount provided by OIL would not suffice to mest the neads and thus it might
pose a compiex situation for disbursement of the interdm compensation as the
feature of categorisation of the victims would be changed drastically. So to
prevent such complexity, the interim compensation for category (i) and (i) has
been put on hold.

C. Dissent Of The Representatives Of Victims

The office bearers of Milanjyoti Sangha expressad their dissent over the existing
scheme for categorizing the victims under three categories. Their main
grievance was that there should be two categories instead of three. According
to them, the sufferings of the villagers who are kept under Category (ii)

A BRIEF ACCOUNT DN THE TINSUICA VYUY INCONNECTION - TO THE BLOWOUY iNCIDENT AT BAGHIAAN v Nl
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presently are the same with the Category (i). Therefore, they should be
included in Category (i) instead of Catsgory (i), Further, for similar reasons,
the villagers who are presently identified under Category (i) should be kept
under Category (ii).

The other demands/grievances of the villagers (agitators):

4 Thereis a road at a distance of 30 meatre from the site of biow out which
has been sealed by the District Administration, The said road needs to
be either op=nad or an alternative road be pravided for the residents of
Baghjaan Gaon as sealing the road has caused immense hardship to
them for reaching Tinsukia and thereby not only hitting their livelihosd
but also causing inconvenlence to meet the medical emergency
situations of the residents.

& There are 27 driliing areas in the Baghjaan Gaon causing sound, water
and air pollution apart from frequent tremors,

& Hazardous gases emerged from the biowout site has caused immense
impact on the area.

% Water used to douse the blowout fire, combined with the condensate
from the well got spread in the nearby areas and thus made the soil
poliuted, resulting unsuitable far cultivation,

% As OIL has not constructed any reservoir for the condensate, the same
is seeping into the low lying areas.

& The cattle’s are dying as they feed on the polluted vegetation and drink
polluted water,

< Maguri beel is severely affected as the water with condenszte oil from
the blowout site has made its way into the water body, destroying its
ecology and affecting the livelihiood of the local fishermen.

# Gangetic dolphin have died due to the polluted water of the beal.

There are instances of skin diseases.

>

% Continuous burning of gas has caused low pressure and resulted heavy
rainfall in the area.

A BRUET ACCOUNT O T TINSUCUS VIST N CONNECTION 140 THE BLOWOUT U0 OENT AT BAGHMAAN ;
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4 Betel nut trees, Banana trees and Jack fruit trees have been completely
destroyed.

% Flora and fauna of the area has been affected immensely

& Still born in case of cattle is on the rise.

% The list prepared by the Circle office does not include the names of all
the victims.

& Broken condition of the Doomdomma bridge Is causing communication
hurdle too.

% The houses which are though not burnt, have lost its strength and
longevity due to the effect of the fire, making them unsuitable for
residing.

& Insisting for Mathematical calculations based on distance as
the basis of classification of the victims.

D.  Observation Of ASLSA Team On Site Visit:

1. FIRE : The fire (Gas) was still burning.

2. AIR : It was felt that the surrounding air was hot and the heat could be felt
even while inside the car with A/C turned on within a distance of about 200
meters.

3, SOUND : Very high and severe constant sound was being generated fiom
the blowout site which could be heard for a distance of about 500 meters,
putting people within the vicinity in constant fright and trauma coupled with
anxiety.

4, TREMORS : Light tremors could be fell during the visit. The tremors also
traumatised the peopie in the vidinity.

5. PROPERTY : There was visible destruction to the immovabie and movable
properties near the blowout site which estended from the site upto a
considerable area. The houses, in close proximity to the blowout site, were
burnt severely. Certain houses though were found not to be completely

A BREF ACCOUST ON THE VINSUNLA VIST s CONMECTION 10 THE BLOWORT INCIDENT AT RMSUAAN ¢
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gutted yet the walls bore the signs of fire as they had the black marks of
SITORE,

Reportedly, the loss of proparty in the damaged houses of the pecple,
in particular, in the houses of the 12 already identified families, whosa
houses were completely gutted were yet to be estimated,

6. WATER BODIES : The water badies had thick blackish mucky water which
had condensate residuas and oil mixed with it. The nearby as well as the
water bodies at some distznce had water which appeared thick in density
and not at all suitable for use for any purpose including drinking.

7. VEGETATION : The vegetation in the nearby area was burnt in the fire. The
betel nut trees near the site were completely gutted. Likewise was the fate
of the nearby paddy fieid, the courtyard of people and anything which was
in it. Due to the subsequent flood followed by rains, In some of the areas
grass grew back along with some other wild vegetation.

8. HEALTH : The residents residing in the relief camps and also in the vicinity
of the blowout site requires periadic health check up to meet their health
requirement for living in the prevalent conditions caused due to the blowout,
Also there is requirement of sarvices of clinical psycholegist and counseliors
for all round well-being of the victims.

9, MISCELLENEOUS :

a. Interim Compensation as granted has already been disbursed to the

12 famiiies identified in respect of Category (i), The rest are not
accepting, as they want to be included in higher catagories. A local
organisation is leading their agitation programme.

10.VIEWS AND COMMENTS OF THE TEAM:

a, The criteria, for identification of victims, adopted by district

administration is not clear to ASLSA.

b. The suggestion made to ASLSA for categorisation in the scale of

distance measurement from the blowout site does not appear to be
a bad idea.

¢. The district administration is required to adopt such a strict and

transparent measure In the process of identification of victims so that

A BRI F ACCOUNT O THE TINSUIIA VT oy CONNECTION  TOTHE BLOWDUT e IGENT AT BAGHIAAN
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it ensures not a single victim is left out as well as no undeserving
person finds its way in the list of the victims so prepared.

\Q i
7 !‘“l'\'q o
Sri Nayan Shankar Baruah, AJS
Member Secretary,

Assam State Legal Services Authority, Guwahati.

Smti Tripti Ari, AJS
Deputy Secretary,

Assam State Legal Services Authority, Guwahati.
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APPENDIX U

%
GOVERNMENT OF ASSAM
OFFICE OF THE DEPUTY COMMISSIONER:::::::::: TINSUKIA
(CONFIDENTIAL BRANCH)
NO.TCA.3/2020/PT-1/840 Dated Tinsukia the 27t October” 2020
To
The Hon'ble Justice B.P. Katakey,
Chairman of the Committee of Experts
Constituted by the Hon’ble National Green Tribunal.
Guwahati-781004, Assam.
Sub : Submission of report of compensation thereof provided to the affected people
due to Gas blowout/fire incident of Baghjan.
Ref : Telephonic discussion held with your honour.
Sir,

With reference to the subject and as discussed over telephone, [ have the
honour to inform you that the following initiative has been taken for the affected people of
Baghjan from District Administration, Tinsukia in collaboration with Oil India Ltd. Duliajan as
per the direction/order of Hon’ble NGT.

1. FINANCIAL ASSISTANCE:- In regards to financial assistance OIL has deposited an amount
of Rs.36.9000 (Crore) to the Office of the undersigned till date for payment of
compensation in various categories. As on date Rs. 15.6575 (Crore) has been credited to
the account of affected families in different categories. An expenditure statement is
enclosed as Annexure-1 showing the detail expenses till date for your kind information.

2. CM SPECIAL PACKAGE :- During the visit of Hon'ble Chief Minister of Assam to the Gas
blowout/fire incident site and Baghajn gaon, he announced certain schemes for the

affected people. The details of the schemes along with the proposal details is attached
herewith as Annexure -1l for your kind information.

3. VOCATIONAL TRAINING :- A proposal for short term vocational training for the youth of
Baghjan Gas blowout/Fire affected area has been prepared by Principal of ITI, Tinsukia and
submitted before undersigned on 20% October, 2020. In this connection a discussion was

held on 22m October,2020 with Oil India Ltd., Principal ITI and SP, Tinsukia where OIL has
agreed to accept the proposal and entire programme will be sponsored by Oil India Ltd.
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Dullajan.. A copy of the proposal Is attached herewith as Annexure-Ill for your kind

information.

4. PHYSIOLOGICAL COUNSELING :- An NCO namely “VOLUNTARY ASSOCIATION FOR
SOCIAL UPLIFTMENT” (VASU), Hatigaon, Guwahati has submitted a proposal for

counseling with the victims of Gas Blow out/Fire and sound affected people of Baghjan by a
team of physiologists lead by senior experienced person Dr. Bitopi Dutta. The budget cost
of the proposal is Rs.5.00 Lakhs. The matter was also discussed with 0il India Ltd., in
presence of SP, Tinsukia on 22 October,2020 and OIL has agreed with the proposal. A

copy of the proposal Is attached herewith as Annexure-IV for your kind information.

All above reports are submitted herewith for favour of your kind information

and perusal.

Yours faithfully,

(Diganta , ACS)
Deputy Commissioner

ﬁlTinsukla
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ANNEXORC - T

EXPENDITURE STATEMENT : : BAGHINA GAS BLOWOUT /FIRE INCIDENT

Sl Rate of Amount No of Total (*Crore) Remarks
No beneficiaries B )
1 Rs.30,000/- 1484 4.4520 Beneficiaries after the gas Blowout who took shelter in
Relief Camps(4 Relief Camps all under Doomdooma
i Revenue Circle)
560 140 Beneficiaries after the fire who took shelter in Relief
2 Rs.25,000/- Camps( 6 Relief Camps all under Doomdooma
Revenue Circle)
637 1.5925 Beneficiaries after the Fire who took shelter in Relief
Camp( Natun Rongagora gaon under Tinsukia
B Revenue Circle)
3 Rs.25,00,000/- 12 3.00 Totally burnt house -
4 Rs.10,00,000/- 1 0.10 Death case N |
5 Rs.10,000/- 205 0.2050 ‘| Youth of Baghjan
6 Rs.30,000/- 570 1.7100 Second instalment for Baghjan
T Rs. 2,00,000/- 1 (Adult) 0.0200 Next of kin of deceased person
8 Rs.1,00,000/- 1(Minor) 0.0100 - .
9 | Rs.50,000/- 612 3.0600 House rent/food /medical etc. till fire is doused.
Total 15.6575

Total fund received from OIL till date = Rs.36.9000 (Crore)

Balance amount in hand = Rs.21.2425 (Crore)

Note:

et

1. After the discussion held on 28/09/2020 between OIL and Representatives from Barekuri gaon OIL has agreed to pay an amount
of Rs.15,000/- per family of Barekuri within the range of 5.00 Km from the fire incident site and Rs.10,000/- per family of Barekuri

beyond 5Km range.

2. After the discussion held on 01/10/2020 between representatives of Natun rangagora gaon and OIL has agreed to pay a sum of Rs

50,000/~ per month will be paid to each affected family of the area which includes the amount as rented accommodation @

Rs.25,000/- per month till the fire is doused and One Time Compensation @ Rs.25,000/- per family.
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STATUS REPORT IN CONNECTION TO BAGHIAN BLOWOUT

ANNE xR L

= _H

SL. | SECTOR/ SCHEME - PROPOSALS [LETTER NOS./DATE FROM | LETTER NOS./ DATE REMINDER  LETTER | REMARKS
' NO | CONCERNED SUBMITTED BY CONCERNED DEPTT. SUBMITTED TO | NOS./DATE
- | pEPTT GOVT. BY  DC, | SUBMITTED TO GOVT.
. | | TINSUKIA 'BY DC, TINSUKIA
1 | ASRLM | 1.Submission of 8 nos. of affected ASRLM/DMMU /TSK/VRF/2017- | - TPL.26/dev.Baghjan/20
Village Organizations 18/79/8310 dated 18.06.2020 20-21/
' Vulnerability Reduction Fund dated 16.10.2020
proposal in respect of Hapjan &
| Guijan Dev. Block
| 2Submission of the 107 nos. of | District Project
| affected  SHGs  Community | Manager, ASRLM,
| Investment Fund Proposals of | Tinsukia
| Hapjan & Guijan Dev. Block
| ASRLM/DMMU/TSK/VRF/2017-
| 18/79/8310 dated 18.06.2020 B 1
2 HEALTH Submission of proposal with plan | Jt DHS, Tinsukia - DHS/TSK/OFFICE TPL.26/Dev.Baghjan/20 |
| & estimate for establishment of ORDER/6414 20-21 Dated 16.10.2020 |
| Model Hospital at Baghjan, dated 30.06.2020 |
. N | Tinsukia | ]
3 VETERINARY | Submission of plan & Estimate for | Dist AH & VO, |- TPL.26/316/2014/pt- | TPL.26/316/2014/pt-1/
| Construction  of  Veterinary | Tinsukia 1/216 | Dated 16.10.2020
| Dispensary  at  Dighaltarang, Dated 30.06.2020
- Tinsukia - - |
Kl EDUCATION 1Submission of proposal for | IS, Tinsukia District DPC/TDC/RMSA/New TPL.21/Edn/2020/42 | TPL.21/Edn/2020/
' upgradation of Baghjan | Circle, Tinsukia School/2014/33/1144 Dated 06.07.2020 Dated 16.10.2020
| Dighaltarang High School to dated 02.07.2020
Higher secondary School
| 2.Submission of Estimates for
'school development work of | DEEO cum  District | SSA/TSK/CW/Gen/2006- TPL21/Edn/2020/41 | TPL.21/Edn/2020/

| Baghjan area

F

Mission Co-ordinator

07/350/pt-1V/76
dated 19.06.2020
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|
s

PWD(R)

1.Submission of concept paper
for construction & improvement
of NH-37to Baghjan Gaon via
Hatibat under Tinsukia,
Doomdooma & Sadiya Territorial
Road Division in Tinsukia district
for the year 2020-21
(length=11.700km)

2.Submission of Project Concept
paper for widening &

Executive  Engineer,
PWD, Tinsukia,
Doomdooma & Sadiya

TSK/RR/TB/D-B/2017-18,/3928
Dated 01.07.2020

(Submitted to Chief Engineer,
PWD (R), Chandmari, Tinsukia)

TPL.26/Dev.
Baghjan/2020-21 dated
16.10.2020

inspection of the area will be
conducted by District
dministration, Tinsukia along
with ATDC officials and the
people/organizations.Accordingl
y, a detailed project plan will b
prepared and submitted to the
Govt.

dated 06.10.2020
(Submitted to DC, Tinsukia)
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strengthening of road from | Territorial Road

Gellapukhuri Tinali to Baghjan | Division in Tinsukia | TSK/RR/TB/D-8/2017-18/3847

Tinali via Kaliapani under | District Dated 20.01.2020

Tinsukia, Doomdooma & Sadiya (Submitted to Chief Engineer,

Territorial Road Division in PWD (R), Chandmari, Tinsukia)

Tinsukia District for the year

2020-21 (Length=14.700 Km)
WATER Bank Protection at Baghjan and | Executive Engineer, TRF.1/2020/134 TRF.1/2020
RESOURCE Dighaltarang area from the | WR Deptt, Dibrugarh dated 15.06.2020 dated 16.10.2020
DEPTT. Erosion of river Brahmaputra Division. :
TOURISM Regarding Maguri Motapung Beel | DFQ, Dibrugarh | B/GC/87/0IL- 2 1.TCA.3/2020/PT-1/810

as Tourist destination, a joint | Division, Dibrugarh Baghjan/2020/5040 dated 06.10.2020

' 2.TCA.3/2020/PT-1/808

(Submitted to DFOQ,

Dibrugarh)

dated 07.10.2020
(Submitted to  the
Chairman of Expert
Committee, NGT)




| ~ [ Proposal to cover the entire EE(PHE),Tinsukia PHEE/TSK/TB-171,/2020- -
\ 8 PHE Baghjan area by a piped water | Division, Tinsukia 21/1439 dated 13.08.2020
| supply scheme with functional
\ Household  tap  connection
|| (FHTC). The new proposal ia a
renovation of a scheme name
l\ Baghjan PWSS. The total
', household to be covered by FHTC
| is 1001 nos. and estimated
L _L amount is 1.2311 cr.s
OTHER DEVELOPMENT PROPOSAL FROM THIS OFFICE
FSL. SECTOR/ SCHEME PROPOSALS LETTER NOS./DATE FROM | LETTER NOS./ DATE | REMINDER LETTER REMARKS
NO | CONCERNED SUBMITTED BY CONCERNED DEPTT. SUBMITTED TO | NOS./DATE ;
DEPTT. GOVT. BY DC, | SUBMITTED TO GOVT.
TINSUKIA BY DC, TINSUKIA
1 SKILL Submission of proposed skill 1.Principal,Govt. ITI, ITI/TSK/Baghjan/2020/43 TPL.64/Dev/L&E/20 | TPL.26/Dev.Baghjan/
DEVELOPME | development programme for | Tinsukia dated 18.06.2020 15/390 2020-21 -
NT the development of people dated 09.07.2020 dated 16.10.2020
around Baghjan Village 2. Mission Director,
3 Assam Skill
1 Development
X Mission

3. Principal,Govt. ITI,
Tinsukia

IT1/IMC/Baghjan/2020/2 dtd.
20.10.2020
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20.10.2020




|2 THANDLOOM
\ \ & TEXTILE

1A  Project Proposal for
Baghjan rehabilitation through
Handloom Weaving under
Baghjan G.P, Doomdooma
Revenue Circle

2. A Project Proposal for
Gatang rehabilitation through
Handloom Weaving under
Gatang G.P, Doomdooma
Revenue Circle

Supdt. Handloom &
Textiles, Tinsukia

SHTT( G)39/2014-15/221
dated 06.07.2020

[ TPL/Misc(H&T)/201
3/133 dated
03.08.2020

TPL.Misc(H&T)/2013 |
dated 16.10.2020

306




GOVERNMENT OF ASSAM
OFFICE OF THE DEPUTY COMMISSIONER:::::::::::: TINSUKIA DISTRICT
(DEVELOPMENT BRANCH)
No. TPL26/Dev.Baghjan/2020-21/ Dated Tinsukia the 16 October, 2020
To,

The State Mission Director,
Assam State Rural Livelihoods Mission,
Panjabari, Guwahati-37

Sub: Submission of the Community Investment Fund and Vulnerability Reduction Fund to
the affected Self Help Groups (SHGs) under ASRLM,

Ref: (1) SMD, ASRLM office letter No. ASRLM/BAGH|AN-SMIBCB/2005/2020-21/81/17941
dated 16.062020 and (2) District Project Manager, ASRLM, Tinsukia letter No.
ASRLM/DMMU/TSK/VRF/2017-18/79/8310 dated 18.06.2020,

Sir,

[ have the honour to refer to the above letters regarding submission of proposals
against Community Investment Fund (CIF) and Vulnerability Reduction Fund (VRF) to the affected
Self Help Groups (SHGs) under ASRLM of Hapjan Block (Baghjan GP & Kordoiguri GP) and Guijan

Block (Gottong GP) who were affected due to Baghjan Gas Blowout and Fire. The details of the
proposals are -

Sl. | Proposal Type | Nos. of proposals = Unit | Unit Cost (inRs.)) | Amount |
No. - submitted | ' '
1 | Community 107 SHG | Rs. 25,000,00 Rs. 26,75,000.00 |
L Investment Fund | ) ' | ]
2| Vulnerability 8 | VO |Rs.150,00000 | Rs 12,00,00000 |
.| Reduction Fund J | i |

As the same are special packages announced by the Hon'ble Chief Minister, Assam and
the decision taken by the Chief Secretary to the Govt. of Assam in a meeting, for the affected Self Help
Groups (SHGs) under Hapjan Block (Baghjan GP & Kordoiguri GP) and Guijan Block (Gottong GP).

In this regard, | would request you to take necessary action at the earliest and

accord sanction of fund for the same,

This Is for favour of your kind information and necessary action,

Yours [',n;letylly. /Lﬂ
[N
| “.?“),:gv‘.b
Deputy CowrisSioner
Y Tinsukia
Memo No.TPL26/Dev.Baghjan/2020-21/ -A- Dated Tinsukia the 16 October, 2020
Copy to:

1. The Special Commissioner to the Hon'ble Chief Minister, Assam, for kind appraisal.
2. The District Project Manager, ASRLM, Tinsukia, for information and necessary action.

3. The Block Project Managers, Hapjan & Guijan BMMUs, ASRLM, for inrnryrﬁn_

/

Y
Deputy Commissioner
Tinsulkia
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GOVERNMENT OF ASSAM

No.TPL26/Dev.Baghjan/2020-21/ Dated Tinsukia the 16'h October, 2020

To,

The Mission Director,
Saikia Complex, Chritian Basti,
NHM, Assam.

Sub: Regarding submission of proposal with plan and estimate for establishment of
Model hospital at Baghjan, Tinsukia,

Ref: (1) Letter No.NHM-40019/2/2019-SPM-NHM/7547 dated 25.06.2020 & (2) This
office letter No. DHS/TSK/OFFICE ORDER/6474 dated 30.06.2020.

Sir,

With reference to the subject cited above and the letters under reference, | have
the honour to state that the Hon'ble Chief Minister Assam had announced an economic package for
development of Baghjan area. 1(one) no. of plan and estimate along with the feasibility report for
setting up of a 30 (thirty) bedded Model Hospital including the residential quarters at Baghjan NC
Village of Tinsukia district was forwarded by the then Deputy Commissioner, Tinsukia,

In this regard, | would like to request you to take necessary action at the earliest

convenience.

Submitted for favour of your kind information and necessary action.
Yours faithfully,

Memo No. TPL26/Dev.Baghjan/2020-21/ -A- Dated Tinsukia the 16t October, 2020
Copy to:
1. The Special Commissioner to the Hon'ble Chief Minister, Assam, for kind appraisal.

2. The Executive Director, NHM, Assam, for favour of information and necessary action.
3. The Addl. Deputy Commissioner (Health), for favour of information.
4

. The Jt. Director of Health Services, Tinsukia, for favour of kind information

/

Deputy Commissioner
Tinsukia
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GOVERNMENT OF ASSAM
OFFICE OF THE DEPUTY COMMISSIONER::::::::::::: TINSUKIA DISTRICT
(DEVELOPMENT BRANCH)

No. TPL.316/2014/pt-1/ Dated Tinsukia the 16" October, 2020

To,

The Secretary to the Govt. of Assam,
Animal Husbandry & Veterinary Department,
Dispur, Guwahati-6

Sub: Regarding submission of plan & estimate for construction of Veterinary Dispensary at
Dighaltarang, Tinsukia.

Ref: (1) District AH & VO, Tinsukia letter No. DVOT/Bagh jan/2020-21/5 68 dated
20.06.2020.
(2) This office letter No. TPL.316/2014/pt-1/216 dated 30.06.2020.

Sir,

With reference to the subject cited above and the letters under reference, | have
the honour to state that the Hon’ble Chief Minister, Assam had announced an economic package for
development of Baghjan area which also includes construction of Veterinary Dispensary Complex at
Dighaltarang. 1(one) proposal was forwarded by the then Deputy Commissioner, Tinsukia -

p Estimate for construction of Veterinary Dispensary Complex with 1 (one)
Dispensary Building (Assam Type), 1 (one) VAS Quarter (Assam Type), 1 (one)
VFA & Gr-IV Quarter (Two storied RCC Building) with thick boundary wall ---- Rs.
114,93,000.00 only

As the same is a special package announced by the Hon'ble Chief Minister,
Assam, during his visit to Baghijan, | would like to request you kindly to take necessary action
at the earliest convenience.

Submitted for favour of your kind information and necessary action.

Yours faithfully,
o g,
Memo No. TPL.3 16/2014/pt-1/ -A- Dated Tinsukia the 16 October, 2020
Copy to:

1, The Special Commissioner to the Hon'ble Chief Minister, Assam, for kind appraisal.

2. The Chief Secretary to the Govt. of Assam, for favour of kind information.

3, The Addl, Chief secretary to the Govt. of Assam, Home & Political and Revenue Department,
Ghy, for favour of kind information.

4. The Commissioner & Secretary to the Govt. of Assam, AH & Veterinary Department, Assam.

5. The Director, Animal Husbandary & Veterinary Department, Ghy-3, for kind information.

S

Deputy Commissioner
r-q't‘insukia
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GOVERNMENT OF ASSAM
OFFICE OF THE DEPUTY COMMISSIONER::::::::::: TINSUKIA DISTRICT
(EDUCATION BRANCH)

No. TPL.21/Edn/2020/ Dated Tinsukia the 16t October, 2020

To,
The Commissioner & Secretary to the Govt. of Assam,
Secandary Education Department,
Dispur, Guwahati-6

Sub: Submission of proposal for upgradation of Baghjan Dighaltarang High School to Higer
Secondary School.

Ref: (1) IS Tinsukia letter No. DPC/TDC/RMSA/New School/2014/33/1144 dated 02.07.2020
and (2) This office letter No. TPL.21/Edn/2020/ da ted 03.07.2020.

Sir,

With reference to the above and the letters under reference, [ have the honour to state
that the Hon'ble Chief Minister Assam had announced an economic package for development of
Baghjan area. 1(one] proposal was forwarded by the then Deputy Commissioner, Tinsukia -

1. Up-gradation of Baghjan Dighal Tarang High School to Higher Secondary

School.

As the same is a special package announced by the Hon’ble Chief Minister,

Assam, during his visit to Baghjan, | would like to request you kindly to take necessary action

at the earliest convenience.
Submitted for favour of your kind information and necessary action.
Yours faithfully,
o

Memo No. TPL.21/Edn/2020/ -A-

Copy to:

1. The Special Commissioner to the Hon'ble Chief Minister, Assam, for kind appraisal.

2 The Director, Secondary Education Department, Assam, Kahilipara, Guwahati-19, for

information and necessary action.
3. The Mission Director, RMSA, Assam, Kahilipara, Ghy-19, for information,

4. The Inspector of Schools, Tinsukia District Circle, Tinsukia, for kind information

/s

Deputy Commissioner
Tinsukia
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GOVERNMENT OF ASSAM
OFFICE OF THE DEPUTY COMMISSIONER::::::::::::: TINSUKIA DISTRICT
(EDUCATION BRANCH)

No. TPL.21/Edn/2020/ Dated Tinsukia the 16! October, 2020
To,

The Commissioner & Secretary to the Govt. of Assam,

Elementary Education Department,

Dispur, Guwahati-6
Sub: Regarding submission of Estimates for School Development work of Baghjan area.
Ref: (1) SSA/TSK/CW/Gen/2006-07/350/Pt-1V/76 dated 19.06.2020 & (2) This office

letter No. TPL.21/Edn/2020/42 dated 06.07.2020.
Sir,

With reference to the above and the letters under reference, | have the honour
to state that the Hon’ble Chief Minister Assam had announced an economic package for development
of Baghjan area. 5(five) nos. of estimates of renovation which includes the construction of boundary
wall, repairing of toilet, installation of running water system, etc, of the below mentioned schools for
School Development Work was forwarded by the then Deputy Commissioner, Tinsukia -

1. Dighal Tarang Gate Line LP School

2. 1 No. Baghjan Gaon LP School

3. Baghjan Gaon LP School

4, Dighal Tarang LP School and

5. Kaliyapani Sastriji LP School

The above estimates have been prepared and submitted by District Elementary
Education Officer cum District Mission Co-ordinator, Tinsukia, as the same are special packages
announced by the Hon'ble Chief Minister Assam, during his visit to Baghjan.

In this regard, | would like to request you to take necessary action at the earliest

convenience.
Submitted for favour of your kind infermation and necessary action.
Yours faithfuuy,lg
/ We
Deputy Cominissioner
%in{ukia

Memo No. TPL.21/Edn/2020/ -A- Dated Tinsukia the 16 October, 2020
Copy to:

1. The Special Commissioner to the Hon'ble Chief Minister, Assam, for kind appraisal.

2. The Director, Elementary Education Department, Assam, Kahilipara, Guwahati-19, for
information and necessary action.

9. The Misslon Director, Axom Sarba Siksha Mission, Assam, Kahilipara, Ghy-19, for information

4. The District Elementary Education Officer cum District Mission Co-ordinator, Tinsukia, for

/

Deputy Commissioner
Tinsukia

kind information
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GOVERNMENT OF ASSAM
OFFICE OF THE DEPUTY COMMISSIONER:::::::::::::TINSUKIA DISTRICT
(DEVELOPMENT BRANCH)
No. TPL26/Dev.Baghjan/2020-21/ Dated Tinsukia the 16" October, 2020
To,
The Chief Engineer
P.W.D (Roads) Department,
Chandmari, Guwahati -6
Sub: Submission of concept papers for roads from (1) Gellapukhuri Tinali to
Baghjan Tinali via Kaliapani under Tinsukia, Doomdooma and Sadiya
Territorial Road Division in Tinsukia district 2020-221 (Length 14.70km).
(2) Improvement of HN-37 to Baghjan Gaon via Hatibat under Tinsukia,
Doomdooma and Sadiya Territorial Division in Tinsukia District for 2020-
21(length 11.700km).
Ref: This office letter No. (1) TSK/RRT/TB/D-8/2017-18/3847 dated 20.01.2020 and
(2) TSK/RR/TB/D-8/2017-18/3928 dated 01.07.2020.
Sir,

With reference to the above, | have the honour to state that the Executive
Engineer of the respective PWD (Roads) Division as stated herein, have submitted concept
papers to your good office with intimation to the undersigned. As the projects were
discussed and announced during the visit of Hon'ble Chief Minister, Assam, at Baghjan.

In this regard, I would request you to allow the Executive Engineer of the

Division to submit the proposals/estimates and other related documents to take up the

matter with right comment.
This is for favour of you kind information and necessary action.
Yours faithfully,

Tinsukia
Memo No. TPL26/Dev.Baghjan/2020-21/ -A- Dated Tinsukia the 16 October, 2020

Copy to:
1. The Special Commissioner to the Hon'ble Chief Minister, Assam, for kind appraisal.

2. The Executive Engineer, PWD (Roads), Tinsukia, Doomdooma and Sadiya Territorial

Road Division, for kind information and necessary action. Wbp
Deputy%sioner
Tinsukia
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GOVERNMENT OF ASSAM
OFFICE OF THE DEPUTY COMMISSIONER 220
(RELIEY & D.M. BRANCH)

B T T T T

No.TRI1/2020/ Dated Tinsukia the 16" October, 2020

---------------------------------------------------------

To,
The Chiel Engineer
Water Resource Department,
Chandmarl, Guwahatl

Suby; Estimate under SDRF for the year 2020-21,
Ref: This office earlier letter No. TRI.1/2020/134 dated 15.06.2020,
Sir,

I have the honour to refer to the above letter regarding the submission of
2(two) nos. of estimates for sanction and taking up the works under SDRF for taking up the

anti-eroslon measures at Baghjan/Garfating area where erosion is taking place:

' SL : Name of LAC | Name of Name of SDRF Proposal Appi*ux. cost for
No. Revenue repairing (in Rs.) |
Circle

[ 1 Doomdooma | Doomdooma Bank Protection at Baghjan and Rs. 26,92,00,000.00

Revenue Clrcle | Dighaltarang area from the
erosion of river Brahmaputra
(Annata Nallah)

' 2 | Doomdooma | Doomdooma . Immediate measures to restore 1 Rs.99,42,000.00
Revenue Circle | the flood damages of river
| [ Brahmaputra (Ananta Nallah)
along the L/B at Gariating Gaon
| ; under SDRF for 2020-21 (Part-A) |

The above schemes have already been approved in the DDMA meeting held on
15,00,2020.
As the same are speclal packages announced by the [lon'ble Chief Minister,
Assam, for the affected people at Baghjan, | would request you kindly to accord permission to
the Superintending Englneer, Dibrugarh W.R. Division, Dibrugarh, to prepare the
estimates/proposals accordingly and take necessary action at the earliest convenience,
This 15 for kind information and necessary actlon, "

Yours Jal ||fuI} ;
i

-
Depyty Comtifssioner

M Tinsukia
Memo No/TRE.1/2020/ -A- Dated Tinsukida the 16" October, 2020

Copy
I The Special Commissioner to the Hon'ble Chiel Mintster, Assam, for kind appraisal.
2. The Superintending Engineering, Dibrugarh W.R Division, Dibragarh, tor kind information
with a request to tako up the matter for mmediate necessary action,

i

Deputy Commissioner
Tinsulkia

313



GOVERNMENT OF ASSAM
QOFFICE OF THE DEPUTY COMMISSIONER zzm TINSUKIA

(CONFIDENTIAL BRANCH)
NO. TCA.3/2020/PT-1/810 Dated Tinsukia the 6 October’ 2020
To
The Divisional Forest Officer
Dibrugarh.
Sub : Submission of assessment/survey report on Blodiversity impact of Maguri
Motapung beel after the fire incident of Well No.5 of Baghjan.
Ref : (i)Our telephonic discussion of dated. 06/10/2020
(ii)Your letter No. B/GC/87/0IL-Baghjan/2020/3205-206d dtd.19/06/2020.
Sir,

With reference to the above, | would like to state that, Hon'ble justice BP
Katakey, Chairman of Committee of Experts constituted by Hon'ble NGT has directed the
undersigned to submit a report on Biodiversity impact of Maguri-Motapung beel after the
fire incident of Well No.5 of Baghjan.

| would request you to provide the report at the earliest possible convenience
for onward submission as stated.

This is for kind information and necessary action.
Yours faithfully,

(Diganta Sai CS)
Deputy Commissioner

4— Tinsukia
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GOVERNMENT OF ASSAM
OFFICE OF THE DEPUTY COMMISSIONER:;:::::::: TINSUKIA

(CONFIDENTIAL BRANCH)

NO.TCA.3/202(/PT-1/808 Dated Tinsukia the 7 October” 2020
To

The Hon'ble Justice B.P. Katakey,

Chairman of the Committee of Experts

Constituted by the Hon'ble National Green Tribunal

Guwahati-781004, Assam.
Sub : Regarding submission of assessment /survey report on Biodiversity impact of

Maguri-Motapung beel after the fire incident of Well. No.5 of Baghjan.
Ref . Our telephonic discussion of dtd. 07 /10/20Z0.
Sir,

In reference to the subject cited above and our telephonic discussion, | have the
honour to inform you that after the fire incident at Baghjan Well No5, the Government of
Assam in the Environment & Forest Department had issued a Notification vide No.
FRW.06/2020,1 Dtd.12/06/2020 instituting a One Man Enquiry Committee headed by Sri MK
Yadav, IFS Addl. Principal Chiel Conservator of Forest, Wildlife & Chief Wild Life Warden, Assam

to aases the damages to wildlife, bio-diversity, water and air quality.

As per direction of One Man Enquiry Committee to assess the damage of the
ecology, Divisional Forest Officer, Dibrugarh had engaged different individuals and organization
to conduct impact assessment on Bio-diversity water contamination on water body of Maguri-

Motapung beel .

Accordingly Dr. Deboshree Gogoi, Assistant Professor, Department of
Commerce, Digboi College and Dr. Ranjita Bania, Fisheries Biologists of Head Aquaculture,
Wetland & Livelihood Division, JEEVA, SURAKHA, Sivasagar has submitted their detailed report
along with photographs.

The aforesaid reports along with all enclosures received from Divisional Forest
Officer, Dibrugarh vide letter No. B/GC/87/0IL-Baghjan/2020/5040 Dtd.06/10/2020 is
forwarded herewith for favour of your kind information.

Enclo: As stated above.
Yours faithfully, °

(Digant ikia, ACS)
Deputy Commissioner

{ Tinsukia
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GOVERNMENT OF ASSAM
OFFICE OF THE DEPUTY COMMISSION ER::a ' TINSUKIA DISTRICT
(DEVELOPMENT BRANCH)
No. TPL26/Dev. Baghjan/2020-21/ Dated Tinsukia the 16 October, 2020
To.
The Commissioner & Secretary to the Govt, of Assam,
Assam Skill, Employment & Entrepreneurship Deptt,
Dispur, Assam
Sub: proposal for Skill Development for Baghjan rural people.
Ref: This Office earlier letter No.TPL.6 4/Dev/i.&£‘/2015/390 dated 9% July, 2020.
Sir,
ave the honour to state that the Hon'ble Chief

With reference to the above, I h

| economic package for development of Baghjan affected

Minister, Assam had announced a specia

people for their economic upliftment. 2( y the then Deputy

two) proposals were forwarded b

Commissioner, Tinsukia-
1. Principal, Go

2. Mission Director,

proposal no. 2 (Mission Director, Assa
ief Minister Office, Assam.

vt. Industrial Training Institute, Tinsukia, Assam.

Assam Skill Development Mission.
Regarding m Skill Development Mission),
|| Development Mission to the Hon'ble Ch
de by Hon'ble Chie
h the concerned department fo

Mission Director, Ski
sit to

As the announcement were ma f Minister, Assam, during his vi

d request you to kindly take up the matter wit r taking
enience.

nd information and necessary action.

Baghjan, 1 woul
further necessary action at your earliest conV!
Submitted for favour of your ki

issioner

Deputy
insukia
Memeo No. TPL26/Dev. Baghian/ZOZO—ZU -A- pated Tinsukia the 16t October, 2020
Copy to:
1, The Special Commissioner to the Hon'ble Chief Minister, Assam, for kind appraisal.
¢ favour of kind information.

_ The Commissioner, Upper Assam Division, fo

jon Director, Assamm, Skill Develo information and necessary action.

pment, for kind

2
3. The Miss
4, The Resident Chief Executive, 0il India Limited, Duliajan, for infexm iw necessary

action. {
Depuly gmmissioner
o Tinsukia




2

Tt wreh

GOVERNMENT OF ASSAM
OFFICE OF THE DEPUTY COMMISSIONER:::::::::::: TINSUKIA DISTRICT
(DEVELOPMENT BRANCH)
No. TPL.Misc (H&T)/2013/ Dated Tinsukia the 16 October, 2020
To,

The Director,
Handloom & Textile Depatment, Assam
Ambari, Guwahati-1

Sub: ' Regarding submission of project proposal on Handloom & Textile sector for
rehabilitation of people affected in Baghjan & Gatang area due to Gas blowout and gas
leakage.

Ref: (1) Supdt Handloom & Textile, Tinsukia letter No. SHTT(G) 39/2014-15/221 dated
06.07.2020.

(2) This office letter No. TPL/Misc(H&T)/2013/133 dated 03.08.2020
Sir,

With reference to the subject cited above and the letters under reference, [ have
the honour to state that the Hon’ble Chief Minister, Assam had announced an economic package for
development of Baghjan area which special initiative for effective socio-economic development of

that area.
In this regard, 2 (two) proposals were forwarded by the then Deputy Commissioner,

Tinsukia -
1. A Project Proposal for Baghjan Rehabilitation through Handloom Weaving
under Gatang G.P., Tinsukia Revenue Circle, Tinsukia, Assam ---- Rs. 24.50 L

(Rupees Twenty Four Lakhs and Fifty Thousand) only.
2. A Project Proposal for Baghjan Rehabilitation through Handloom Weaving

under Baghjan G.P., Doodmooma Revenue Circle, Doomdooma, Assam ----
Rs. 98.50 L (Rupees Ninety Eight Lakhs and Fifty Thousand) only.
As the same is a special package announced by the Hon'ble Chief Minister,

Assam, during his visit to Baghjan, [ would like to request you kindly to take necessary action

at the earliest convenience.
submitted for favour of your kind information and necessary action.

Yourv‘jith[ully, l}uf
| v
Deputy Corfimissioner
Tinsukia
Memo No. TPL.Misc (H&T)/2013/ -A- Dated Tinsukia the 16® October, 2020

Copy to: ' _
1. The Special Commissioner to the Hon'ble Chief Minister, Assam, for kind appraisal.

2. The Chief Secretary to the Govt. of Assam, for favo
am, Home & Political and Revenue Department,

ur of kind information.

3 The Addl, Chief secretary to the Govt. of Ass
Ghy, for favour of kind Information.

4 The Commissioner, Upper Assam Division, Jorhat, for favour of kind information.

Y

Deputy Commissioner
[ TP P
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GOVERNMENT OF ASSAM
OFFICE OF THE DEPUTY COMMISSIONER:: 222200 TINSUKIA DISTRICT
(RELIEF & DM BRANCH)

No. TRF.B[ZOI?-?.Q/PT-II/ Dated Tinsukia the 20t October, 2020

To.
The Resident Chief Executive
Oil India Limited, Duliajan

Sub: Regarding short term vocational training for the Youth of Baghjan Blowout/Fire
affected area,

Sir,

With reference to the subject cited above, please find the enclosed herewith the
proposal received from Office of the IMC of ITI-Tinsukia regarding short term vocational training
for the Youth of the Baghjan Blowout/Fire affected area.

This is for favour of your information and necessary action.

Enclo.: As stated above,

Yours f3ithfully,

Addl Deputy C mmissioner(Relief)

&13 sukia
Memo No, TRF.3{2017-19/PT-I[/ Dated Tinsukia the 2w October, 2020
Copy to:
L. The Principal/Member Secretary, IMC of Industrial Training Institute (IT1), Tinsukia, for
information.

2, CAtoDC Tinsukia for kind appraisal of the Deputy Commissioner, Tinsukia .

Add].Deputy;% missioner(Relief)
*Tinsukia

@
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ANNEXIEE -1V

OFFICGE OF THIE IMC OF ITI-TINSUIKIF:
INSTITUTE MANAGEMENT COMMITTEE

(Unique Code-1398AS07080027)
AT-THE OFFICE PREMISES OF GOVT, ITI-TINSUKIA, P.O.-BORGURI-786126, TINSUKIA, ASSAM
(Registered under Societies Registration Act XX1 of 1860 No. RS/TSK/244/B/08 of 2008)
E-Mail- Iti_tinsukia@rediffmail.com

No.ITI/TSK/IMC/Baghjan/2020/02 Dated-Tinsukia, 20/10/2020

To,

The Deputy Commissioner
Tinsukia, Assam

Sub- Short term Vocational Training for the Youth of the Baghjan Ol burn affected area.
Ref- Telephonic discussion on 15/10/2020

Sir,

With reference to the subject cited above, | have the honour to submit here with a proposal for
Baghjan Ol affected area for two weeks Vocational Skill Training course for the Youth of baghjan Qil
affected area sponsored by OIL India Ltd, Duliajan, the course will be conduct by the IMC OF ITI Tinsukia
through the District Administration.

This is for your kind information and necessary action.

Yours faithfully,

e

Principal/Member Secretary
IMC of ITI TINSUKIA
TINSUKIA
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OFFICE OF THIE IMC OF ITI-TINSUKILF
INSTITUTE MANAGEMENT COMMITTEE

(Unique Code- 1396AS07080027)
AT-THE OFFICE PREMISES OF GOVT. ITI-TINSUKIA, P.0.-BORGURI-786126, TINSUKIA. ASSAM

(Registered under Societies Registration Act XXI of 1860 No. RS/TSK/244/8/08 of 2008)
E-Mail- iti_tinsukia@rediffmail.com

No.ITI/TSK/IMC/Baghjan/2020/01 Dated-Tinsukia, 20/10/2020

Propose scheme for conducting short term training course for youth of Baghjan Oil
burn affected area sponsored by OIL India Ltd Duliajan through Institute Management
Committee, Industrial Training Institute, Tinsukia

1) Name of the Scheme - Short term Vocational Training for Youth Of the Baghjan Oil burn
affected area.
2) Aim and object of the - Vocational short term training through the District Administration
scheme sponsored by OIL India Ltd.
3) Name of propose course - Short term course

sl Course Name  Duration | Intake ‘Qualification(Minimum)  Remarks
' No. [ Capacity l

: 1 | Basic Plumber | 2weeks | 24 | Class VIIl passed |

i 2 Basic Welding ‘ 2weeks |24 Class VIl passed

, Arc I

'3 | Basic Electrical 2weeks 24 ' Class VIl passed

| -

(A) Recurring Expenditure

51 | Designation No. required | Fixed Honararium ' Remarks

No. | i

‘ 1 instructor (Plumbing) 01 ' Rs 15,000/~

2 instructor (Basic Welding | 01 ‘ Rs 15,000/

| Arc) | | _
"3 | Instructor ( Basic 01 | Rs 15,000/~

| Electrical) .

[ Total Rs 45,000/~

(B) Cost of Raw Materials & Hand tools

W_méme_df Course " | Approx Cost ' | Costof Hand | Total Cost Remarks

' of raw | tools

’ ' materlals ' I S
mbing ~ |Rs40,000/- [Rs30000/- [Rs70000/- |
2 Basic Welding FRS 40,000/- | Rs 30,000/- | Rs 70,000/- i . B
3 TBasic Electrical | Rs50,000/- | Rs 30,000/ | Rs80.000/- | )
sl Total Rs 2,20,000/-
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(C) Cost of Refreshment
Total Cost @Rs 250/- x 80 x 15 days = Rs 3,00,000/-

(D) Miscellaneous Expenditure= Rs 50,000/~ (Rupees Fifty Thousand only)

Total Expenditure =Rs (45,000 + 2,20,000 + 3,00,000 + 50,000)
=Rs 6,15,000/- approx for 72 trainees.
Rupees (Six Lakhs Fifteen Thousand) only

The above short term course has been prepared for Vocational Skill Training for
Baghjan OIl burn affected youth people through the Institute Management Committee IT!
Tinsukia. The course certification may be provided by Principal/Member Secretary, IMC OF ITI
TINSUKIA. The above cost for training, raw materials, tools & equipments etc will be funded for
the eligible youth of the Oil burn area by the OIL India Ltd. through the District Administration.

Yours faithfully, o

A

PrlncipaI/Member'SeEretary
IMC of ITI, Tinsukia

Memo No.ITI/TSK/IMC/Baghjan/2020/01(A) Dated-Tinsukia, 20/10/2020

1) The Director, DE&CT, Assam ---for kind information and necessary approval for the
above short term course.
N '(r-- 3 |
Principal/Member Secretary
IMC of ITI, Tinsukia
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Ref: VASU/KAM/860/2020-21

To,

The Deputy Commissioner,
Tinsukia District,
Assam,

Sub: Counselling for the victims of Baghjan fire.
Sir,

This is in reference to our meeting at your office chamber on the 25" of September 2020. | am
enclosing the project proposal with budget of Rs.5 lakhs (five lakhs only) for the counselling
of the victims in the Baghjan fire.

We have a team of physiologists lead by a senior experienced person, Dr. Bitopi Dutta Her
CV enclosed herewith. We also have staff members who are ready to be deployed on site. If
the project is sanctioned, we are more than capable of delivering good results During the
process of counselling, we shall make proper assessments about what livelihood opportunities
would be best suited for them. We will submit this report to you

We will be highly obliged if you will kindly sanction the project to our NGO Voluntary
Association for Social Upliftment (VASU).

NGO documents enclosed.
Thanking you, With regards,

Sincerely Yours
Dlolwrg pordion

President
(Shahnaz Parbin) Voluntary Association for Social Upliftment

President, VASU




